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REPORT IN THE MATTER OF ORIGINAL APPLICATION NO. 481/2023 TITLED
AS BALBIR SANDHU & ORS. Vs STATE OF U.P. & ANR.
(In compliance of Para 7 of order dated-04.08.2023)

Hon’ble National Green Tribunal (Principal Bench) Delhi in Original Application No. 481 of
2023 in the matter of Balbir Sandhu & Ors. Versus State of U.P. & Anr. vide order dated-
04.08.2023 directed as below:

2. In their application, the applicants have expressed their grievances regarding the
following aspects:-

Grievances regarding illegal mining in District Saharanpur, Uttar Pradesh:

1. Causing of loss of revenue to the extent of Rs. 5000/- by the Administrative Officers
in collusion with the mining mafia.

2. Commercial Mining by illegal stone crushers in the flood plain area of river
Yamuna in the name of mining on agricultural land.

3. Mining of about 1 crore 80 lakhs cubic meters sand, murum, boulder in three years
without grant of CTE/CTO by PCB. 4. Illegal mining in the area of Yamuna on the
basis of MM-11 permits issued for mining in agricultural land.

5. Misappropriation of amount of Rs. 350 crores in the name of reclaiming
agricultural land for cultivation.

6. Misappropriation of GST reverse charge on mining in agricultural land.

7. Allowing illegal mining in area prohibited under the River Ganga (Rejuvenation,
Protection and Management) Authorities Order, 2016 and MoEF&CC circular
dated 14.02.2022.

8. Violation of Sustainable Sand Mining Guidelines, 2016 and Enforcement and
Monitoring Guidelines for Sand Mining, 2020.

9. Concealment of information regarding mining in agricultural land by non-inclusion
thereof in DSR.

Grievances of illegal mining in District Yamuna Nagar, Haryana:

1. Illegal mining by showing sale of sand as sale of boulder by misuse of Mineral
Dealer License.

2. Illegal mining in the area of river Yamuna under the garb of ERavana issued for
other places.

3. Continuance of illegal mining despite prohibitive orders passed by this Tribunal
and Hon’ble Punjab and Haryana High Court.

4. lllegal recovery of Gunda Tax by unsocial elements on Government check-posts.

5. Investment of black money by money laundering in mining leases carried out in
District Yamuna Nagar and Saharanpur.

6. lllegal mining under forged E-Ravanas procured from other States.
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7. Illegal mining by showing longer distances in E-Ravana to enable the vehicles to
make more round trips within the time mentioned.

8. Overloading of illegally mined material for transportation. The applicant has
further submitted that use of satellite imaginary and google maps will substantiate
high incidence of illegal mining.

7. In view of the averments made in the application, we consider it appropriate that a
Joint Committee be constituted to verify the factual position and suggest appropriate
remedial action. Accordingly, we constitute a Joint Committee under the Chairmanship
of Chairman, Central Pollution Control Board (CPCB) which shall in addition comprise
of Member Secretaries, Uttar Pradesh and Haryana and District Magistrates, Yamuna
Nagar, Haryana and Saharanpur, Uttar Pradesh and direct the same to look into the
following aspects: -

a. Details of replenishment studies carried out in District Yamuna Nagar, Haryana
and District Saharanpur, Uttar Pradesh respectively and DSRs prepared;

b. Number of mining leases (area and quantity) and permits sanctioned in District
Yamuna Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively with
details of EC/CTE/CTO;

c. Number of mining permits for mining in agricultural land granted in District
Yamuna Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively with
details of EC/CTE/CTO;

d. Number of stone crushers established/operating in District Yamuna Nagar,
Haryana and District Saharanpur, Uttar Pradesh respectively with details of
EC/CTE/CTO;

e. Status of compliance with Sustainable Sand Mining Guidelines, 2016 and
Enforcement and Monitoring Guidelines for Sand Mining, 2020,

f. Particulars regarding show cause notices and closure notices issued and action
taken on the same;

g. Particulars of criminal cases registered with details regarding name of the
complainant, name of the accused and offence committed,; and

h. Details of amount of environmental compensation imposed, recovered and utilized

for restoration of environment.

8. The District Magistrates, Yamuna Nagar, Haryana and Saharanpur, Uttar Pradesh
respectively are also directed to upload information regarding all mining leases, mining
permits granted and stone crushers with details regarding EC/CTE/CTO in Districts
Yamuna Nagar, Haryana and Saharanpur, Uttar Pradesh respectively within two weeks.
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Follow-up actions by CPCB:

1. Incompliance of Hon’ble NGT order dt-04.08.2023, CPCB has taken the following actions
for collection of information as per Para 7 from concerned authorities.

State Pollution Control Board and Mining Department of Saharanpur Uttar Pradesh and
Yamunanagar Haryana vide letter & e-mail dated-28.08.2023 were requested to
submit/provide the details as per Hon’ble NGT order.

District Mining Offices and Regional Office State Pollution Control Boards of
Saharanpur & Yamunanagar were requested to provide further information Further vide
emails dated-18.10.2023 & 23.10.2023.

CPCB officers along Regional Office of SPCBs contacted District Mining Office of
Yamunanagar and Saharanpur on 04.01.2024 to ensure submission of required
information in the matter and requested SPCBs and Mining Officers of both districts
by e-mail dated-05.01.2024 to provide updated information.

CPCB by e-mail dated-11.01.2024 Regional Office and Mining Office of both districts
and by email dated 15.01.2024 and reminder email dated 18.01.2024 requested joint
committee members to provide comments/inputs regarding suggestion for remedial
measures.

Information provided by SPCBs and District authorities on Para 7:

District Saharanpur

UP PCB RO - Saharanpur vide letter dated-04.09.2023 submitted information on
mining leases and stone crushers in the District Saharanpur and subsequently provided
updated information vide letter dated 16.01.2024 which is attached. (Annexure-1)

District Mining Office Saharanpur vide letter dated- 05.09.2023 submitted information
on mining leases and mining permits in the District Saharanpur and subsequently

provided updated information on replenishment study in reference to the earlier letter
on 16.01.2024 which is attached. (Annexure-2)

District Yamunanagar

HSPCB RO-Yamunanagar vide letter dated-15.09.2023 submitted information on
mining leases and stone crushers in the District Yamunanagar. (Annexure-3)

District Mining Office Yamunanagar vide letter dated-19.01.2024 submitted
information regarding action taken in the matter of sand mining. (Annexure-4)

The factual position based on above information is summarised in Tables in next pages.

The comments regarding suggested remedial actions are awaited from Committee
members. It is proposed to finalise the suggested remedial actions in the second
Committee (as per Para 9) which includes subject experts and institutions.
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Status summary as per information provided by SPCB and District Mining Office
District Saharanpur, UP

Point No. of Para 7

Status summary

a. Details of replenishment studies carried out in
District Yamuna Nagar, Haryana and District
Saharanpur, Uttar Pradesh respectively and
DSRs prepared;

Details of replenishment study are provided in
the letter dated 05.09.2023 of Mining Officer
(annexure updated 16.01.2024).

District Survey Report as available on website
of Saharanpur District is attached (Annexure-5)

b. Number of mining leases (area and quantity)
and permits sanctioned in District Yamuna Nagar,
Haryana and District Saharanpur, Uttar Pradesh
respectively with details of EC/CTE/CTO;

Total 09

EC 09/09
CTE 01/09
CTO 04/09

c. Number of mining permits for mining in
agricultural land granted in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar

61
(during April to June 2023)

Pradesh  respectively  with  details  of | (without EC and Consent)
EC/CTE/CTO;
d. Number of stone crushers | Total 113 Operational
established/operating in District Yamuna Nagar, + 72 Closed
Haryana and District Saharanpur, Uttar Pradesh EC 09
respectively with details of EC/CTE/CTO; CTE granted 113

CTO granted 110

CTO applied 02

CTO expired 01

e. Status of compliance with Sustainable Sand
Mining Guidelines, 2016 and Enforcement and
Monitoring Guidelines for Sand Mining, 2020;

Informed in reply that replenishment study is
prepared in compliance of EMGSM 2020

f. Particulars regarding show cause notices and
closure notices issued and action taken on the

same;

Show-Cause Notice (mines) 06

g. Particulars of criminal cases registered with
details regarding name of the complainant, name
of the accused and offence committed;

List of 23 cases registered and copies of four
FIRs attached with letter dated 05.09.2023 of
the Mining Officer

h. Details of amount of environmental
compensation imposed, recovered and utilized
for restoration of environment.

Details of action taken in 07 cases provided
with letter dated 16.01.2024 of Regional Office
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Status summary as per information provided by SPCB and District Mining Office
District Yamunanagar, Haryana

Point No. of Para 7

Status summary

a. Details of replenishment studies carried out in
District Yamuna Nagar, Haryana and District
Saharanpur, Uttar Pradesh respectively and DSRs
prepared;

It is informed by letter dated 19.01.2024 of
Mining Office that as per Clause 19 of
Environmental Clearance, annual
replenishment study are to be submitted by
PPs along with periodic compliance reports.

District Survey Report as available on website

of Yamunanagar District is attached
(Annexure-6)
b. Number of mining leases (area and quantity) and | Mining leases and permits 25
permits sanctioned in District Yamuna Nagar, | EC 25/25
Haryana and District Saharanpur; Uttar Pradesh | cTE 25/25
respectively with details of EC/CTE/CTO;
CTO 25/25
Operational mining blocks 10
c. Number of mining permits for mining in | Mining permits 10
agricultural land granted in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar EC 10
Pradesh respectively with details of EC/CTE/CTO; [ CTE 10
CTO 07
Operational mining blocks 3
d. Number of stone crushers established/operating Total 204
in District Yamuna Nagar, Haryana and District CTE 204
Saharanpur, Uttar Pradesh respectively with
details of EC/CTE/CTO; CTO 174
Closed 30

e. Status of compliance with Sustainable Sand
Mining Guidelines, 2016 and Enforcement and
Monitoring Guidelines for Sand Mining, 2020;

It is stated in letter dated 19.01.2024 of Mining
Office that mining blocks are carrying out
mining in compliance of guidelines

f- Particulars regarding show cause notices and
closure notices issued and action taken on the

same;

SPCB has informed that no action pending as
on date

g. Particulars of criminal cases registered with
details regarding name of the complainant, name of
the accused and offence committed;

List of sixty-four actions taken attached with
letter dated 19.01.2024 of the Mining Office

amount environmental

h.  Details of of
compensation imposed, recovered and utilized for

restoration of environment.

Details of action taken in four cases (3+1)
provided with letter dated 19.01.2024 of the
Mining Office letter dated 15.09.2023 of
Regional Office, respectively

*25 includes 15 leases in river and 10 permits in agricultural fields
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wHiE: o] /T / siogo--481 / 2023(@dN) / 2024 fei®: € 012024
To,

Shn Nazimuddin,

Scientist "F" DH-1PC-11,

Central Pollution Conteol Board,

Parivesh Bhowan, East Arjun Nagar,

Delhi-1 10032,
Subject - In reference of Hon'b

of L.P. 4 3

Oirs Viersus Stale

Respected Sir,

Please refer to your oral direction dated (04.01 2024 regarding above Hon'ble NGT OLA. No,
481/2023 Balbir Sandhu & Ors Versus State of U.P, & Anr.Order Dated 04.08.2023. The update
required information as per office record, is here by submitted in the formal as enclosed.

Here is humble request 1 vou please update these required information in modified drafi
report dated 15" Jan, 2024,

With Regands,

Ecloser- As above.
Your Faithfully

| <

[Ankit Singh)
Regional Oilicer
Ref. No.and dated — as above,
Copy To=
District Magistrate, Saharanpur for information.
Mining officer. Mining Office, Saharanpur for information and necessary action,
Chief Law ofMeer, ULP. Pollution Control Board, Luecknow G information and necessary
actionm,
4. Shri Pradecp Mishra, Advocated, Hon'ble Supreme Court! Hon'ble N.G.T., Delhi.

/

Regional Officer

ad ol e—
' ' v
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Regional Office
UP Pollution Control Board Saharanpur
Status of Mining Lease in District Saharanpur

. . uantity | Volume
. Location of Enviornmental Clearnce Q y
Mine Lease . Area as per as per CTO/CTE
S. Mine Lease (EC)
(EC) EC
No Ri T /
iver or onne
Date with validit; . Sq.m Date with valdit; S Date with validit;
y Flood Plain 1 y Annum y
. . . . . . CTE not obtained
M/s Star Mines, Gata No 01, Yamuna River Village- Bartha Korsi, Tehsil- . EC dt.26-03-2021 Validity - .
1 Behat. District- Saharan UP. (L Area 36.00 Ha) River 360000 05 756,000 CTO Validity
chat, District- Saharanpur, U.P. (Lease Area 36. a years 18-12-2021 to 31-12-2025
M/s Balaji Trading Company, Gata No.- 839, 841 to 856, 858, 859, 860, 861, EC dt21-06-2019 CTE not obtained
2 863, 864, 865, 866, 867, 871, 872, 888, 889, 406, 407, in Village- Dhikka River 526300 Vv l'd'.t 05 17,05,262 | 947368 CTO Validity
Kalan, Tehsil- Nakur, District- Sahanranpur, U.P. adity - 0> years 21-12-2021 to 31-12-2024
M/s Shakumbari Mines Gata No.-8/1, 19, & 22, Village- Haiderpur Hinduwala, , EC dt.24-08-2020 CTE not cbtained
3 Tehsil- Behat,District-Saharanpur,U.P., (Leased Area: 4.20 Ha) River 42000 Validity - 05 94500 CTO Validity
chsil- Behat, District-Saharanpur,U.P., (Leased Area: 4. a alidity - 05 years 09-03-2022 10 31-12-2026
M/s Adesh Pandey , Gata No.-378/2 & 379/2, Village- Sherpur Pelo, Tehsil- . EC dt.13-01-2021 .
4 Behat, District- Saharanpur, U.P. (Lease Area 7.00 Ha) River 70000 Validity - 05 years 197500 CTE/CTO not obtained
M/s Prime Vision Industries Ltd, Gata No 1/1, Yamuna River (Lease Area 52.63 . EC dt.28-06-2019 .
> Hectare) Village- Dariya Baramad,Tehsil and District Saharanpur River 526300 Validity - 05 years 947368 CTE/CTO not obtained
Project of Building Stone (Sand, Bajri & Boulder ) Mining Project at khand No/
Gata no 03, Lot No 03 (Area 08.05 hectare) mining lease Village Rehna, Tehsil- EC dt.18-06-2020
6 Behat, District- Saharanpur, U.P operated by Shri Satendra Kumar S/o Shri River 80500 v l'dt'. _05_ 138462 CTE/CTO not obtained
Virendra Singh, Village & Post Khaira Najafgarh,Nai Dilli alidity - 05 years
Project of Building Stone (Sand, Bajri & Boulder ) Mining Project at Gata No
14/1 (Area 3.10 Hectare) mining lease Village Badshahi Bagh Ra Tehsil - Behat
7 , District Saharanpur, UP operated by Shri Rajesh Kumar S/o Shri Ranveer River 31000 EC .dt'.27-05-2020 69750 CTE/CTO not obtained
Singh, R/o- Garhi Birwal, Tehsil- Indri, District- Karnal, Haryana Validity - 05 years
Project of Building Stone (Sand, Bajri & Boulder ) Mining Project at Gata No.-
179/2,Village-Rahna, Tehsil-Behat, District- Saharanpur, U.P, (Leased Area- EC dt.27-05-2020
8 3.75 ha) mining lease operated by Shri Sanjay Bhatiya S/o Late Shri Anand River 37500 Vali di.t - 05 vears 67500 CTE/CTO not obtained
Prakash Bhatiya by R/o- 1/472, Ramchandrapuri, Maida Mill Phatak, Thana- y y
Qutubsher
EC dt.17-09-2021 Validity - CTE 08-12-2021
01 years EC Revoked by CTO Validity
. . SEIAA in the compliance of 13-12-2021 to 31-12-2025.
g | M/sShanti Emerpg?ﬁi (tf;ﬁ ‘:;exﬁaﬁi%i“stﬁgzhi 171, Laat No-- 38, River 242900 | Hon'ble NGT order dt 437247 | Letter Dated 03.07.2023 sent to
g 4 ’ 11-03-2022. H.O. for Revoked CTO/CTE
Revised Environemtal due to revoken of Issued E.C.
Clearance is under process Dated 17.09.2021
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“All the impleading applications stand disposed of permitting the applicants to approach the District Magistrate, Sabaranpur, UP. who were

examine whether they are functioning legally, after perusing documents produced in support of their claim. The District Magistrate will take a decision

ifter hearing the applicants within a period of one month from the date of receipt of copy of this order.”
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UP Pollution Control Board, Saharanpur
Action Taken Report against Mining Lease in District Saharanpur

Date of Pending .. . - . .
Receipt of Date of Date of |Applications Mlmng'bemg Status of] Mlmng.bemg Environmental Envnronmel'ltal . .
Name of | Application | Grantof |Rejctionof| for Grant/ done without | E.C. by | done without Compensation Comp fon | Envir
S. No Name & Address of Mining lease L PP ) Grant of CTO| SEIAA | Grant of EC P . (Recovered/ | Compensation is Remarks Status
District for Grant of CTO CTO Renewal of (Imposed in . .
by UPPCB ((Yes/No)| by SEIAA Realized Pending
CTO. (dd/mm/yy) |(dd/mm/yy)| CTO. (Yes/No) (Yes/No) Rs.) inRs.)
(dd/mmv/yy) (Yes/No) .
M/s Star Mines, Gata No 01, Yamuna River Village- Stay order has been issued
1 Bartha Korsi, Tehsil- Behat, District- Saharanpur, U.P. | Saharanpur 18-12-21 30-12-21 - No Yes Yes No 22,10,01,716.00 - 22,10,01,716.00 | by the Hon'ble Supreme Operational
(Lease Area 36.00 Ha) Court on E.C.
Show cause notice on
.. . dated 11.01.2023 issued
M/s Balaji Trading Company, Gata No.- 839, 841 to 856, regarding EC of Rs.
858, 859, 860, 861, 863, 864, 865, 866, 867, 871, 872, 13.36,74.324 .
2 - . . Sah 20-01-22 20-01-22 - N Y Y N 50,10,000.00 35,80,000.00 14,30,000.00 o Operational
888, 889, 406, 407, in Village- Dhikka Kalan, Tehsil- |~ T © e o ° (Stay order has becn ssued| PO
Nakur, District- Sahanranpur, U.P. by the Hon'ble Supreme
Court on Show Cause of
EC)H
Show cause notice on
dated 11.01.2023 issued
M/s Shakumbari Mines Gata No.-8/1, 19, & 22, Village- regarding EC of Rs.
3 Haiderpur Hinduwala, Tehsil- Behat, District- Saharanpur | 0140222 | 11-03-22 . No Yes Yes No 12,90,000 12,90,000 . s lli ,25{101,&53 ueg|  Operational
L - L. 3 tay order has been issue
Saharanpur,U.P., (Leased Area: 4.20 Ha) by the Honble Supreme
Court on Show Cause of
ECH
Show cause notice on
dated 11.01.2023 issued Closed
M’s Adesh Pandey , Gata No.-378/2 & 379/2, Village- regarding EC of Rs. (T"fe 3‘.’“?"""“
4 | Sherpur Pelo, Tehsil- Behat, District- Saharanpur, U.P. | Saharanpur | 23-12-21 - 27-01-22 No Yes Yes No 14,20,000.00 - 14,20,000.00 3,33,72,248 o vimng
(Lease Area 7.00 Ha) (Stay order has been | Lease is closed
. issued by the Hon'ble since
Supreme Court on Show 19.06.2021)
Canse of EC )
Show cause notice on Closure order
dated 11.01.2023 issued | issued by Board
M/s Prime Vision Industries Ltd, Gata No 1/1, Yamuna regjgdlgnsiczggm' 0 OID;g;i h
5 River (Lease Area 52.63 Hectare) Village- Dariya Saharanpur 18-07-21 - 08-10-21 No Yes Yes No 54,40,000.00 - 54,40,000.00 o o (The
S o o o (Stay order has been issued| Opeation of
Baramad, Tehsil and District Saharanpur by the Hon'ble Supreme | Mining Lease is
Court on Show Cause of closed since
EC) 30.06.2021)
Project of Building Stone (Sand, Bajri & Boulder )
L . . Closure order
Mining Project at khand No/ Gata no 03, Lot No 03 Show cause notice on issued by Board
(Area 08.05 hectare) mining lease Village Rehna, Tehsil- dated 11.01.2023 issued D at}; d
Behat, District- Saharanpur, U.P operated by Shri regarding EC of Rs. 10.01.2024
6 [Satendra Kumar S/o0 Shri Virendra Singh, Village & Post| Saharanpur | Not Applied R R No Yes Yes No - R R s 534&531? 15b (The Opeation
Khaira Najafgarh,Nai Dilli (Stay order has been of Mining

issued by the Hon'ble
Supreme Court on Show
Cause of E.C.)

Lease is closed
since 10.01.2021
)
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Project of Building Stone (Sand, Bajri & Boulder )

Mining Project at Gata No 14/1 (Area 3.10 Hectare) ) Closure order
mining lease Village Badshahi Bagh Ra Tehsil - Behat , issued by Board
District Saharanpur, UP operated by Shri Rajesh Kumar 10 OlDzz(l)t;i (Th
S/o Shri Ranveer Singh, R/o- Garhi Birwal, Tehsil- Indri, | Saharanpur | Not Applied - No Yes Yes No 2,33,60,916 2,33,60,916 - 6p'eation of e

District- Karnal, Haryana Mining Lease is
closed since
12.06.2021 )
. Cosure order
Show cause notice on .
Project of Building Stone (Sand, Bajri & Boulder ) dated 11.01.2023 issued issued by Board
Mining Project at Gata No.- 179/2, Village-Rahna, Tehsil regarding EC of Rs. 10‘321“;?]24
Behat, District- Saharanpur, U.P, (Leased Area-3.75 ha) | ¢ oo | Not Applied y No Yes Yes No 29,80,000.00 29,80,000.00 1.31,57,942 (The Opeation
mining lease operated by Shri Sanjay Bhatiya S/o Late (Stay order has been of Mining
Shri Anand Prakash Bhatiya by R/o- 1/472, issued by the Honble |, = b | ced
Ramchandrapuri, Maida Mill Phatak, Thana-Qutubsher S”Prec“;z Sce";‘fr;"g )Sh"w since 01.02.2021
.C. )
M/s Shanti Enterprises (Leased Area-24.29 Ha) Gata No.
1/1/1, Laat No.- 38, Village-Nuniyari Aehatmal, Tehsil- [ Saharanpur 13-12-21 15-12-21 No No Yes No - - -
Behat
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‘Enforcement & Monitoring Guidelines for Sand Mining - 2020 & amar (os) 3 Ry 7Y
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\ccordingly, we direct that replenishrsent study may now be gol conducted by the State. in
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mermissibility of such mining s found to be candugive 10 the environment and there valid ground o
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PREFACE

A Drainage system is the pattern fomed by sireams, nvers and lakes in a drainage basin. In a
drainage system siraams of nvers always connect ingethes i form nstworks. Sevaral fachors such
as fopography, soil lype, bedrock type, climete and vegetation cover nfluence inpul oulpul and
fransport of sediment and waler in & dranage basin (Charkon, 2008). Such faciors also influence
the nature of the pattern of water bodies (Twidale, 2004). As a consequence, drainage paitern can
reflact paographical charactanstics of a mwr network 1o a cartain extent. There are savaral types of
drainage pattem. So far, much research has been done on the description of dreinage patterns in
geography and hydrolegy (e.g. Howard, 7967, Lambert, 1998, Twicaie, Z004; Plawimy, 2006).

In addition, sedmeni fransport knowledge is imporant in river restorsion, ecosysiem
protecfion, nawgation, walershed studies and its management Bed load represaris the lower
portion of sediment load in nalural rivers. Fluvial sediment load malerials are transported by rivers.
Sediment load can be divided info bed load and suspended load based on the mode of franspart. Bed
load & transported close fo the bed where paricles maved by rolling, sliding, or junping (Adegbola,
2012 Xaogrg (2003 sxplaned that bed bad fansport in natral nvers 5 a8 complicated
phenomanon. [ts movernent is quite uneven in both the fransverse and longitudinal directions, which
vary consicerably.

The stale of Utar Pradesh has great importance in the local, regionsl, nafional and
ingzrmational perspectives due o 45 distinet physiograghic conditions. 11 |5 endowed with diverss
vegetation types, ranging from tropical fo subbropical, temperaie and alpine including riverine,
grasslands and wetiands. The nvers of Uttar Pradesh play's an important role for the ration and provids
waler requined by various sectors such as imgation, drinking, recreation and indusirial requirements
ete. Basides, mining actvites are also beng carmed out in the rvers for the developmental process

Removal of excess sand and stone from river bed helps to maintain the carrying
capacity and provides protection from flooding during monsoon season. Further. conbimuous
flow of river is essential for ecologizal and economic needs such as imigetion and biodiversity etc.
Tharefore, drainage study of tha mer helps 1o understand potential carrying capacity of water durng
monsoon stason which & generated from ramfal in the watershed and quantity of di-altalion of nvers
under mening affecied araas,

POST-MONSOON REPLENISHMENT STUDY REPORT - 2022 - (VOLUME-IV)
Sub-Divisional Committee — District Saharanpur
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In lina with same, Replenichment study was camied cut for operatvainew/plarnad R B M.
leases of Dwsfrict Saharanpur. Quaniification and estmakion of nver bed malkerial (RBM) was
accomplished by folbwING three sciartifc approaches as emvisaged in Suslainahle Sand
IManagement Guidelines — 2016 {SSMG-2016) and #s contemporary guicelines Enforcement &
Monitorng Guidelines for Sand Mining (EMSM-2020pssued by MoEFECC in January-2020
Mining areas were gec-taggad and surveyed for analysis of study of the availabslityfpotential of sand
and gravel Estimalion of deposiion and safe Bmit for exdraction! removal of deposited river hed
matesal (RBM) available in the various riversisireams were dona by analysing elevation profiles and
pit profiles a1 reqular intervals and Drane hased Survey
The Pre-Monsoon Report was prepared and published in Three Volumes namely YOLUME-,
VOLUME-1l and VOLUME-IIl and is completed with resulls.

The current repart has bean prepared and published in nexd Three Yolumes mamealy VOLUME-IV,
VOLUMEN and WOLLIME-\I

The pre and posl monsoon data has been analysed and co-relaled &nd fina results wilh river wise
recommendation has bean recommended in the repart.

Sub Divisional Committee — District Saharanpur
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POST-MONSOON ﬂEFLEHI%HT STUDY REPORT YEAR -
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CHAPTER 1

Background & Introduction of post-monsoon
Replenishment Study Report.

Background

* The replenishment study report of district Saharanpur has been
prepared in compliance the provisions of Sustainable Sand
Management Guidelines — 2016 and its latest guidelines EM
Guidelines for Sand Mining — 2020,

* [he important details related to sediment transport and composition,
purpose of study, methodology , district profile |, ground water
scenario, regional geology of district, mineral resources, rainfall &
climate , description of study area rivers, analysis of particle size
distribution, gradient analysis , list of software / manpower and
eguipment’s, inventory of leases with pre-monsoon results has been
covered in the VOLUME-| of the report.

» The details related to Three Layer Survey method e physical,
DGPS and Drone based survey has been covered in Chapter-3 of
the the VOLUME-1 of the report.

» The detailz and findings related to drainage and features of study
area has been mapped on Survey of India Toposheet and google
earth images, lease wise DGPS survey records having contour
map, DSM , Otho Maps and DGPS record sets in tabular format and

Sub-Divisional Committee - District Saharanpur
Page - 1
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its mapping in surface map has been reported in the VOLUME-1| of
the report.

« The conclusion of pre-monsoon results along  with
recommendations has been covered on the Chapter-8 of the
VOLUME-| of the pre-monsoon replenishment study report.

e |n total Twenty-Two (22) leases measuring 422.635 ha. were
surveyed and studied in various River Channels in pre-monscon
period.

* The concluding recommendation of the Sub-Divisional committee in
the pre-monsoon report and ils operative para is as under.-

“The pre-monsoon baseline dafa of 22 lsases has been
collected and adequate minable reserves has been found in
all the leages. The sub-divisional committee recommends that
lease wise present guantum of deposit and results should be
co-related in post-monscon scenaric. The Macro Assessment
of nver siretch shall be done to report overall mineral potential
in the entire river stretch area so as to assess and determine

the overall sediment flow patter of the rivers”

Introduction of post-monsoon Replenishment Study Report

« The current post-monsoon report has been prepared and published
in 3 volumes namely VOLUME-IY , VOLUME-VD and VOLUME-V1.

= The final interpretation of leases, replenished guantity, mineral
reserves estimation with conclusion and recommendation has been
reported in the VOLUME-IV of the post-monsoon replenishment
study report.

Sub-Divisional Committee - District Saharanpur
Page - 2



POST-MONSOON HEFLEHImHT STUDY REPORT YEAR -
2022 - (VOLUME-IV)

» The interpretation of post-meonsoon replenishment study results on
the basis of supporiing Drainage Maps, DGPS baseline data, Drone
Survey Data as reported in VOLUME-IV of the Report and lease
wise study coverage and filed photographs of Physical Survay,
DGPS Survey and Drone Survey has been covered in VOLUME-VI
of this reporl.

Sub-Divisional Committee - District Saharanpur
Fage -3
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POST-MONSOON HEFLEHIS%I%HT STUDY REPORT YEAR -
2022 - (VOLUME-IV)

¢ The Sub-Divisional committee went through tollowing references while

conducting Replenishment Study of the leases prior recommending the

promulgation of the concept of Natural Resource Accounting with

Monitoring Mechanism: -

Uttar Pradesh Sard
Mining Palicy — 2047

&l. Ho | Reference Dietails

1 dection=3 of the The Section deals with the Objective of Guidalines
Enforcement & | whemsin ldenification and Quaniificaton of Mireral
Monaoring Resource and its cpiimal utlization, To regulate the
Guidelines for Sand | Send & Gravel Mining m the Country singe its
Mining-2020 identiication o is fnal end-usa by the consumers

ard the ganeral publc. Reduction in demand &
supply gaps. To contrel the inslance of lilegal mindng

ard ofhar faciors has besen eoemmanded.

ideniffication and allotmoant of long term leasae far &

| The sald polices and G.O's deals with the |

Minutes Daed 24 &

repenishman study for perennial and non-parennial
FIvTAr,

and subsaguent | period af 5 (five) years on e-auciion basis.
G.O.'s

3 Section-8  of e | The Sscion deaks with the Monkoning Mechanism by
Enforcement & | relemng the provisions of 230 ) of MMDRE A
Monsanng empowening State Govemnmment to make rules o
Guideines lor Sand | prevent ilegal mining and transporiation (8.1) |
Mining=-2020 standard practice for assessing llegal mning and

Monitoring MMechanism { S.4)
A EAC meeling | Whersin the EAC opined the issues related to |

Sub-Divisional Committee — District Saharanpur
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POST-MONSOON HEFLEHImHT STUDY REPORT YEAR -

2022 - (VOLUME-IV)

25 - QDctober - 216
{non-coal mining)

& Sand Mining | Regstration of lease holder. stock holders  and
Framewnrk WA | ranzporers in portel. saossomend of quantiey by join

seued by Minisiry of | inspaction team, geo-fencing, monitoring the de-
Mines castng of rver becs, o-pornis, fransporiation

miorsioring wsng CETVDvone.

The Sub-Divisional Committee opines and suggests following: -

i

Time to time identification of lease with mineral potential is required
to canalize river.

. Time to time identification of lease with mineral potential is required

to address the market needs and demand/supply gaps.

. Time to time identification of lease with mineral potential and its

timely auction is required; as there are larger chances of illegal
mining in vacant lease areas.

. Time to time identification of lease with mineral potential is required

to generate employment, state royalties to enable development.

. However, there has to be balance between exploitation and

conservation of mineral resources and the same has to be closaly
monitored.

. The exploitation / conservation monitoring to promote and requlate

sustainable mining can be achieved by a check-n-balance model.

. The studies has shown that leases in its existing form are mineral

rich and surface removal is required for occurrence of new
replenishment and river channelization.

. The Sub-Divisional Committee suggests the concept of Natural

Resource Accounting with Monitoring Mechanism.

Sub-Divisional Committee - District Saharanpur
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POST-MONSOON HEFLEHI%HT STUDY REPORT YEAR -
2022 - (VOLUME-IV)

Proposed Concept of Natural Resource Accounting with Monitoring
Mechanism:-

1. The concept shall work in the simple but effective principals of
accounting methods wherein the existing mineral potential shall be
treated as opening balance and replenished guantity shall be
treated as a income.

2. The addition of existing mineral potential and replenished quantity
shall be treated a Total Mineral Balance available on the lease.

3. A life of mine (in years) shall be derived by dividing Total Mineral
Balance with the sanctioned annual production.

4. The Total Mineral Balance will then be reduced by subtracting the
actual mineral dispatches and revised lite of mine (in years) shall be
derived on yearly basis.

5. If the life of mine (in years) at any juncture of point shall be observed
1o be less than 3 (three) monihs |, a red alerl shall be raised and ihe
Monitoring Mechanism shall be implemented as per the
recommended clause “Project Proponent shall decrease / stop
the mining in case replenishment is lower than the approved
rate of production till the replenishment is completed”

Sub-Divisional Committee - District Saharanpur
Page- 10



POST-MONSOON HEFLEHIS%I%HT STUDY REPORT YEAR -
2022 - (VOLUME-IV)

6. The illustrative Natural Resource Accounting with Monitoring
Mechanism model s proposed as under:-

SL. | Lewss Somtiored Eisiarkng B plendshied bl Life o Mindral Ballaiic Horvisd
Dietmil Produoetion Reserve Riserve Baserye hine Preduction Riserve LiFe of

e
[t Cum {in cum) Lim ) [k £} fim fiin cam) {im oy {im ﬁ':ﬁ.l'ﬂ]

YEirsp
| A B i » E=C4D F=E LK} H=E-G I=H'B
B
RYE <, CHE D00 1 2540 (WX} SANHHHR 15 S0 15 “HHHH 125 31325
HYE S, [HL M 1254, ) PR RLLH 14 50 367 HHHEH 1 £35S ECHE Znls

7. The summary of lease wise pre and post monsoon replenishment study

with replenished quantity and net reserves along with expected Life Of
Mina has been reported in TABLE No. - PMAOODT.

Sub-Divisional Committee — District Saharanpur
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POST-MONSOON HEFLEHI&I%HT STUDY REPORT YEAR -
2022 - (VOLUME-IV)

CHAPTER 4

Lease wise analysis , post monsoon (2022)

1. Post-monsoon study of total Twenty-Two (22) operative leases
where done as per the methodology elaborated in VOLUME-| of the

Repart.

2. The present survey is was done to report the gquantity of new mineral
arniving / depleting after monsoon after interpreting the post-monscon
baseline data collection of elevation profiles through DGPS3 and Drane
Survey.

3.  The results of such year wise surveys will help the state government
to establish the replenishment rate of the river based on which future
action may be planned.

4.  The Physical topographic Survey of the leases using DGPS and
Drone Survey was done in post-monsoon period in order to record and
report the current elevation prafiles of the lease areas. Pit profiles up-10
the depth of 3 maters were done to estimate the quantity of reserve and
analyse sustainable mining to be recommended for grant/operations of

leases.

5. Baseline data of elevation status in grids where recorded on cross

sections and prepared depending on the condition of site.

Sub-Divisional Committee - District Saharanpur
Page- 12
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6. Field books and database of recordings were prepared in a
tabulated manner narrating the mRL of OGL (On Ground Level) Points
having longitude/latitude.

7.  GIS software modelling were done to correlate the data and net

results are shown in graphical forms with appropriate scales.

8. Lease wise resulls are reported in this chapter. The results of pre-
monsoon baseline data collection have been co-related with post-
monsaon data to report overall repienishment occurring in the study
areas.

Sub-Divisional Committee - District Saharanpur
Page-13
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POST-MONSOON HEFLEHIS%EILHT STUDY REPORT YEAR -
2022 - (VOLUME-IV)

ERATIVE ES

Particulars Details | Observation

Sertal Mumbgr 01

Tehsil Behat

Vikaqe Mayapur Reoppur

Gata No. / Khand No. Gata No. 1471

Arga 2.100 ha

Fiver Badehakibagh Ras [Sessonal Rrar)

Classdication of Minor Minaral R.BM. [River Bed Maleral - Sant/BajriBoidure] in mixed
stake.

Pemad of Survey MNov-2022

References for interpratation of pre-monscan
baseline dala rasuls and conclsion

Gito inspechion by Sub-Onisonal Commitee membars
conducting Physical Survey, DGEPS Survey, Drone Survay,
colleclion of on-gmund recordsislevation profiles is reports
in VOLUME V & 1 of the naport.

Interpratation of DRONE Survey Baseline Dela
Fesultz

The highest devation obsenved in the faass is 335,331
The lowest alevabon cbesrved iz 180 071,

The lease has an overall elevation difierence of 5360
meters and existing deposits were verified durng
phvysical survey

Inlespretation of DGPS Survey Baseline Data
Results

Results of Physical Pit Profiles for resarve
s

Pe & Posi monsgon Ground Conted Poinis &nd
ehkvation profiles ame recorded, sanally tabulated and
schamalically presented in VOLUME-Y. Seclion wise
net chaige m elevafion profiehas been interpreted and
replenished volume has besnreporied. |
P4 Profles upts depth of 2 mebers wers conducked ot
regular infervals,

R.BM. in mixed stabe in moist form was bund up-io a
depth of 3 meters.

Goound waber interseclion was non observed whibe
conducting pit profibss.

Conclusion:-

= The Replenished guantity has bean denved
upan, on the basis of comparaine changs n
glevation prodles of lease in pre and post
marnsoen perod reconded by DRONE and
OGPS survey method's.

o The reserves of lease bave been caloulabed
by offsetting &l elevaled conlours walo one
matar ahove e water level,

Pre-monsoon resenes - S2953 cum.
Repenshed Quantity — 6895 cum
Post -monsoon reserves — 99888 cum

The current mineral resesveé & capsble fo support
producion foe long tem pencds.

Sub-Divisional Committee — District Saharanpur
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POST-MONSOON HEFLEHIS%MHT STUDY REPORT YEAR -
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Particulars Details | Observation

Serial Mumber 0z

Tehsil Behat

Vilage Bartha Korsi

Gata No. | Khand No Gala Mo, -1

Arga J6.00 ha.

River Yamunz (Parannis] River)

Classsfcation of Mingr BMneral R.B M. [River Bed Malenal = Sant/BajriBodume) n mized
siale.

PenodofSurvey 0 | MNew2e2 00000000000

References for interpratstion of pre-monsoon Bile inspaction by Sub-Divisional Committes members

baselne dala resuts and conchsion conducting Physical Survey, DGPS Survey, Drong Survay,
collection of on-gmund recordsialevation profiles s repons
in VOLUME V' & VI of the report.

Int=spretation of DRONE Survey Daseline Data | »  The highest eevalion observed in the lease is 302.601

Results = The lowest afevation ctesrved is 292.200.

« The |ease has  an overall alevstion dfference of
1. 40imeters and esxisfing deposits were venfed

durng physical sunvey.

Infzepraiation of DGES Survey Beseline Dala
Fezults

# Pre & Posl monsson Ground Contrel Poings and
elevation peofiles e rectrded sedally tabulated 2nd
schemalically presented in VOLUME-V. 3eclion wise
net change n elevafion profiahas been inferpreed and
repkenished valume has besn reporied.

Results of Physical Pit Profiles for resane
asfmaticn

* P Profles upto depth of 3 matars wera conductad st
regular menvals.

o R.BM, in mixad state in moist form was found up-in a
depih of 4 meters.

»  Cround waber interseclion was non observed whike
conducting pif profiles.

Conclusion:-

= The Replenished quantity has been denved
upan, on the basis of comparasve changs in
glevation profles of lease in pre and post
mansoon penad recdided by DRONE and
DGPS survey methed's.

#  The reserves of lease have been calculated

by offsetting all slevaled contours upbo ore
matar ahove the water level.

» Pre-monsoon reserves - 173732 cum
» Repenished Quantity = 700626 cum
=  Post-monsoon rasarves — 474358 cum

» The curment minarsl reserve = capsble bo support
producion i lang tamm penods.,

Sub-Divisional Committee — District Saharanpur
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Particulars Details | Observation

Serial Numbear 03

Tehsi Beat

Vilage Haidarpur Hindwala

Gata No. / Khend Mo. Khand Mo ! Gaia Mo, - &1, 198 22

Ares 4,200 ha

River Backala Ra (Seasona River)

Classication of Minor Mneral F.B M. [Fiver Bed Matenal — Sand/BajriBoldure) in mixed
state.

Pemnod of Sunvey M- 2022 _

Referances for interpratation of pre-monsoan Sile nspection by Sub-Divisonal Committes membars

baselne dals resuits and Concksion cenducting Prysical Sureey, DGPS Survey, Drong Survay,
callection of on-grownd resordsislevation profiles = reperts
in VOLUME W & V| of the report.

Inferpretation of DRONE Survey Baseling Deta | »  The highest devation chserved in the lease is 377,38

Results o The lowes! slevation observed is 367 406

8. 884maters and exeting deposite wara venfied durng
phvysical sunvey

Infarpratation of DGPS Survey Baseling Data
Hesulls

Pre & Pos! monsson Grovnd Contred Points 2nd
ehvation profiles e recorded, senally tabulated and
schametically presented in YOLUME-Y, Seclion wise
net thange n elevation profiehas been interpreded snd
replanished valume has besn reporiad.

Results of Physical Pit Profiles for reserve
e akion

P Profiles wobs depth of 3 melars were conductad &t
reqular mtervals.

FLBM. in mixad staba in moist form was faund up-de a
degth of 3 meters.

Ground water imerseclion was non abserved while

conducsng pit profilss.

Conclusion=

= The Replenishad guantity has bean denved
upan, on the basis of comparasve changs in
alevation profles of lease in pre and post
Marseen penod reconded by DRONE and
DGPE survey methed's.

*  The reserves of laasa have bean calculated
by offsetting ol elevalsd contours upbo ore
meter above the waier level.

Pre-monsoon reserves - 143833 cumn.

Repenished Quantity — 14683 cum

Paost -monsoon reserves — 158576 cum

The ourrent minaral reserve & capable to support
prexducion fo lang lam pesiods.

Sub-Divisional Committee — District Saharanpur
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2022 - (VOLUME-IV)

Particulars Details | Observation
Serial Number D4
Tehsil Betat
Vikage Sherpur Pelon
5ata Mo f Khand Mo, Gata Mo, - 3782 & 373
Braa 1.000 ha
Hiver Khurwali Ra (Seasonal River)
Classihcation of Minor Bineral R.BM, [River Bed Maledal — Sanc/BajriBoidure] n mized
stafe.
_Period of Survey Pay- 2022

Referenpes for interpratation of pre-monsoan
baselne dala resuts and conclesion

Site inspaction by Sub-Divisonal Committes mernbers
conducting Physical Sureey, DGPS Survey, Drong Suray,
collection of on-ground records/elevation profiles = reporis
in VOLUME W & W1 of the report.

Intempretation of DRONE Survey Basaline Deta
Resalls

Infeepratation of DGPS Survey Batelne Data
Resultz

The highest éevation obasrved in the lease is 355,444
The lowest afevation observed iz 349.38.

The lease has an overall elevation d@Eference of
6.064maters and existing deposits were venfied durng
physical survey

Pra & Post monsson Ground Control Points and |

Bievaiicn profles ae recorded, senally tabulated and
schamefically pressnted in VOLUME-V, Section wise
net change n elevaton profie has been inferpredad and
replenished valume has bean reporiad.

Results of Physical Pit Profiles for resane
esmmation

P4 Prodles upbo depth of 3 mebsrs wene conductad at
regular inbervls.

F.B M. in mixad slaba in maisl form was faurd ugio a
depih of 3 meters.

Ground water imerseclion was non observed while
conduchng o profiles.

Conclusion:-

s The Replenished guantity has been denved
upon, on the basis of comparsive changs n
alevation prodles of lease in pre and post
marsoon period reconded by DRONE and
OGFE sunvey method's.

» The reserves of lease have been calculated
by offsetting all alevated contours upbo ora
mater sbove the waier lgvel.

Pre-monsoon reserves - 206007 cum,

Replenshed Quantity — 12627 cum

Pasl -rronsoon resgrves — 218864 cum

The current minerzl resene = capable to support
producion for long e penods.

Sub-Divisional Committee — District Saharanpur
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Particulars Datails | Obsarvation

Serial Number 05

Tehsil Behal

Vilage Nuniyari Ashatrmal

Gata No. / Khand No. Gea No. - 1/1/1 Laat 38

Araa 24200 ha.

Hirer Yamuna (Perennial River)

Classfication of Minor Mneral R.B.M. {River Bed Malenal — Sarcd/BajriBoldure) in mixed
ia|.

Period of Survey Mow-2022

Referenoes for interpratation of pre- Sile inspection by SubDivisional Commiltea merbers

mansoon baseline data esulls and corducting Fhysical Survey, DGPS Sunvey, Dmne Survay,

conchusion collection of pn-ground records/elevation pofiles is repors in
YOLUME W & VI of the report.

Interpretation of DRONE Sunvey Easaline = The highest elevaton cbservad in te lease is 295.203

Data Results » The lowes! elevetion obsarved is 234.652.
#» The lease has an oweral elevaion difference of

11 B5imeters and existing deposits ware verified durng
physical survey. _
Inferpratation of DGPS Survey Baselng = Pre & Post mansoon Ground Contral Points and slevaton
Dsta Results profiies are recomed, senally tabulated and schematically

presented in VOLUME-V. Secton wise nel change in
glevation profie has been niecprated and replenished
wolume has bean reporied.

Results of Physical Pit Profiles for resane
esmmation

Fit Profiles uplo depth of 3 maters ware conducted at
regular iniervals.

F.BM. in mixed siadn in maist form was found -4 a
daoth of 3 maters.

Ground waler inlorseclion was non obfarved while
conducting pit prafles.

Conclusion-

The Replenished quantity has been
desived wpon, on fhe bass o
earrparative change in elevation prafilas
of legse in pre and posi morsoon pesiod
recorded by DROME and DGPS survay
methods.

The resenves of lease have been
calculated by offssting all esevaied
Ganiours Lpho ons mistar above the water
el

Fre-mansoon reserves - 00733 cum,
Repianished Cluendity — 355639 cum
Pos| -monsoon rasarves — D6E0E2 cum

The cument mneral resenve iz cepable o support
praduddion for long term periods,

Sub-Divisional Committee — District Saharanpur
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Particulars Details | Dhsarvation

werial Murnbier &

Tehsil Ezhal

Vilage Rehna

{ata No. / Khand Mg Knand Mo, | Gata ne. - 03, Lot No =03

Area d.050 ha.

River Yamuna (Persnnial River]

Classfication of Minor Minaral R EM. [Fiver Bed Material = Sand/Bajri'Boldurne) n miooed
siate,

Pemod of Survey MNovw-2(122

Referenpes for intarpratation of pre-monsoan
bazelne data resulis and conciusion

S inspection by Sub-Divisiongl Commitiez members
conduciing Physica Survey, DGPS Buney. Done Sunay,
callection of on-ground recordsfelevation profies i= reports in
VOLUME W & V1 of the raport.

inedpretation of DRONE Suney Basaling
Data Results

»  The hghest elevabon absared in the lagse 15 358,565

= The lpwest elevation phserved 5 325816

« The lesse has an oweerall elevaion differerce of
12 T48meters and sxsling deposils were verfied durng
physical survey,

Imisrpretation of OGRS Sunvey Besetne Oata
Results

« Pre & Post monsoon Grounc Control Pords and |
slevation profiles are recorded, serially tsbulated end
schematcally presaniad in VOLUME-V. Sechion wisa nel
chenge n elevation profile has been inferpreted end
replenished wolume has been reported.

Results of Physical Pit Profiles for resanve
ecfimation

* Pil Profiles wpto depth of 3 meters wene conducted at
regular intersals,

« RBM in mixed stats in maist form was found up-to 3
denthof ¥ mabers.

o«  Groung water inlersacbon was non cbsened whibe
conducting pit profiles.

Conclusion:

« The Replenished guanity has been
desived upon, an the basis of comparative
change in elavation profiles of legse n e
and post monsoon pericd recorded by
ORONE and DGPS survey method's.

= Tha reserves of lease have been
caloulated by offseting all elevated
Ganiburs uphs ore meter above the wabsr
el

Fre-monsoon rasenes - 195060 cum
Raplenished Quanity - T1575 cum
Post -mensoon raserves — 260664 cum

The cument mmeral reserve 5 cepable w support
production for lang lam panods.

Sub-Divisional Committee — District Saharanpur
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Particulars Details | Observation
Serial Number oy
Tehsil Betat
Vikage Rehna
5ata Mo f Khand Mo, Gata No. 17972
Braa 3780 ha
Hirver (Gasara Hao (Seasanal River)
Classihcation of Minor Bineral R.BM, [River Bed Maledal — Sanc/BajriBoidume] n mized
stafe.
_Period of Survey Pay- 2022

Referenpes for interpratation of pre-monsoan
baselne dala resuts and conclesion

Site inspaction by Sub-Divisonal Committes mernbers
conducting Physical Sureey, DGPS Survey, Drong Suray,
collection of on-ground records/elevation profiles = reporis
in VOLUME W & W1 of the report.

Intempretation of DRONE Survey Basaline Deta
Resalls

Inferpratation of DGPS Survey Batelne Data
Resultz

The highest éevation obaerved in the lease is 357 431
The lowest efevation observed iz 351.681.

The lease has an overall elevalion difierence of 5.7
metars and exisfing deposis were verfied durng
physical survey _
Pre & Poszt monsson Ground Contrad Poinis and
Bievaiicn profles ae recorded, senally tabulated and
schamefically pressnted in VOLUME-V, Section wise
net change n elevaton profiehas been inferpreted and
replenished valume has bean reporiad.

Results of Physical Pit Profiles for resane
esmmation

P4 Prodles upbo depth of 3 mebsrs wene conductad at
regular inbervls.

F.B M. in mixad slaba in maisl form was faurd ugio a
depih of 3 meters.

Ground water imerseclion was non observed while
conduchng o profiles.

Conclusion:-

s The Replenished guantity has been denved
upon, on the basis of comparsive changs n
alevation prodles of lease in pre and post
marsoon period reconded by DRONE and
OGFE sunvey method's.

» The reserves of lease have been calculated
by offsetting all alevated contours upbo ora
mater sbove the waier lgvel.

Pre-monsoon reserves- 111790 cum,

Replenshed Quantity — 7252 cum

Pasl -rronsoon resgrves — 112047 cwm

The current minerzl resense = capable to support
producion for long e penods.

Sub-Divisional Committee — District Saharanpur
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Particulars Details | Dbservation

wersal Mumber Q8

Tehsil Mukur

Vilage Dhikkan Kalan

Gata No. / Khand Mg Gata No. - 839, 841 fa 855, B58, 850, B&, 881,
663,604 665,500,867, 671, 672, 654, 889, 406 , 407

Area B263 ha.

Hirer Yamuna [ Pecennial Fiver)

Classiicaton of Minor Mnaral Crdinary Sand

Pemod of Survey M-

Referenpes for intarpratation of pre-
mansoon baseline data esufts and
conclusion

Sile inspection by Sub-Divsinal Commiltee  members
conducting Physical Survey, DGPS Survey, Drone Survay,
cHlection of on-ground reconda’elevation pofiles iz repors in
WOLUME W & VI of the raport.

inedpretation of DRONE Suney Basaling
Data Results

= |he highest elevaton cbservad in he lease is 278,005
= The lowesl elevaion observed is 261,100
« The lesse has an overall elevation difference of 16004

meters and exising deposts wers verified duning physical
SLMVEY.

Imisrpretation of OGRS Sumvey Beselng
Data Results

» Fre & Post monsoon Ground Control Points and elevaton |
profies are recorded, senally tabulated and schematically
prasented in VOLUME-V Sscbon wise nel change in
ghevafion profie has been nterprefed and replenisked
volume has beer reporied.

Results of Physical Pit Profiles for resanve
ecfimation

»  Fil Profiles uple deplh of 3 meters were conducled al
reqular infervals,

» R.BM. in mied stale i moist form was found w0 2
deoth of 3 matars.

o  Ground waler inlersecion was non observed while
conducting pit prafles.

Conclusion:-

The Repwenished guanbly has been
desived wupon, on the basis of
corrpative change in elevation profiles
of lease in pre and post monsson period
recarded by DRONE and DGEPS survay
mathod's.

The rmesenves of lease have Dbeen
caloulated by offssting all clevated
EInRUrs updio ane meter above 1he wakar
lenvel,

s Fre-monscon reserves - 25767 cum
» Repienshed Quanfty - 755349 cuem
s Fosl-monsoon raserves— 782116 cumn

o The cument mmeml reserve is capable o support
praduction for long term perinds.

Sub-Divisional Committee — District Saharanpur
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NON-OPERATIVE LEASES
Ferticulars Details | Observation
Serial Mumbar 01
Tehsi Behat
\ilage Sherpur Pelon
5ata No. J Khand No. 403, 0401, 405, <061 41602, 4210, 4EE2 23T
4242 | 429 and 431
Aras 475 ha
_River Knairawak Ra [Seasoral River)
Classfication of Minor Mnaral R.BM. (Rivar Bad Material - Sand/BajriBoldure) in moed
siale.
Period of Survey Mov-2022
References for interpretstion of pre-monsoon | Ste inspection by Sub-Divisionsl Committes members
baselne dala resuts and conclesion conducting Physical Survay, DGPS Burvey, Drone Survay,
coliechon of on-ground recorcsialevation profies 15 feports in
VOLUME W & W1 of the repord.
Infempratation of DRONE Suney Basaline +  The hughest elevation obeaned in the leaseis 377 84
Data Results o The lowest elevation pbsared 5 360 108

= The lkasa has an overal elevefion difference of 17.731
maeters and easEng deposis wer vedfied durng
phiysical survey.

Interpretation of OGFS Survey Beselne Date |« P & Posf monsoon Ground Cantrml Ponds snd

Results elevation profiles are recorded, serally febulated end
schematically presaniad in VOLUME-V Sechon wisa net
change n elevation profile has been interpreted end

replenichad volume has baen reparbed.
Rezalts of Physical Pit Profiles for resanve # Fit Profiles wpio depth of 3 metars wene conducted &t
eslmaticn requiar inrkervats.,
« F.BM. in mixed state in moist form was found up-to &
depthof 3 mebers.

# [(Gound water infersection was non chserved while
conducting pit profiles.

Conclusion:- » Pre-monsoocn ragarves - 229813 cum

« The Raplenished quanily has Deen | . Replenished Cuarfity - 66426 cum
desived upon, on the basis of comparative | o prct moncnnn rasarves - 206339 cum
change in elevation profiles of leese m pra : ; A
mpﬂmmmmmﬂw s [he Et!ﬂﬂl'l[ I!I]Erﬂl'ﬂﬁﬂf\lﬂ 15 capable o suDpon
DRONE and DGPS survey method's. productian for lang tem perods.

» The reseves of lease have been
cAloulated by offestiing &l elevaied
canfours upho one meter sbove the water
|,

Sub-Divisional Committee — District Saharanpur
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POST-MONSOON HEFLEHIS%ImHT STUDY REPORT YEAR -
2022 - (VOLUME-IV)

Particulars Details | Observation

Serial Mumber 02

Tehsil Behal

Vilage Kaluwala Pahadipur

Gata No. / Khand Mg 11901, 12001, 19201 , 1941, 1254

Arga 14.900 ha.

River Haluwala (Eeasonal River|

Classification of Minor Mnaral R B M. [Fiver Bad Matenal - Sand/Bajri'Boldure) in mied
sate,

Pemod of Survey MNovw-2(122

Referenpes for interpratation of pre-monsoan
bazelne data resulis and conciusion

S inspection by Sub-Divisiongl Commitiez members
conduciing Physica Survey, DGPS Buney. Done Sunay,
callection of on-ground recordsfelevation profies i= reports in
VOLUME W & V1 of the raport.

interpretaton of DRUNE Survey Baseling
Deta Results

o  The highest elevabon absened in the lease 15 385, 73)

w  The lowest elevation pbserved 5 35812

w The lkase has an overal elevstion difference of 26.£10
melers and exising deposits wee venfied durng
physical survey.

Imisrpretation of OGRS Survey Basetne Data
Results

« Pre & Post monsoon Grounc Control Pords and |
slevation profiles are recorded, serially tsbulated end
schematcally presaniad in VOLUME-V. Sechion wisa nel
chenge n elevation profile has been inferpreted end
replenished wolume has been reported.

Results of Physical Pit Profiles for resanve
ecfimation

* Pil Profiles wpto depth of 3 meters wene conducled at
regular intersals,

« RBM in mixed stats in maist form was found up-to 3
denthof ¥ mabers.

o«  Groung water inlersacbon was non cbsened whibe
conducting pit profiles.

Conclusion:

« The Replenished guanity has been
desived upon, an the basis of comparative
change in elavation profiles of legse n e
and post monsoon pericd recorded by
ORONE and DGPS survey method's.

= Tha reserves of lease have been
caloulated by offseting all elevated
Ganiburs uphs ore meter above the wabsr
el

Pre-maonsoon reserves - 350485 cum
Raplenished Qaanity - 130438 cum
Post -monsoon resarves — 469924 cum

The cument mmeral reserve 5 cepable w support
production for lang lam panods.

Sub-Divisional Committee — District Saharanpur
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POST-MONSOON HEFLEHIS%IZILHT STUDY REPORT YEAR -
2022 - (VOLUME-IV)

Perticulars Details | Observation
Serzal Mumbear 0z
Tehsi Behal
Vilage Akbarpur Bans Ashatmal
Giata No. / Khand No 1
Arsa 17,900 ha,
Hirrer Yamuna (Parenmal River)
Classification of Minor Minaral RLB.M. {River Bed Matenal — Sand/BajriBoidure) in mixad
slale
Period of Survey Mov-2027
References for interpratation of pre- Site inspection by Sub.DChvisional Committee members
rmansoon baseling data mesufts and conducting Prwsical Survey, DGES Survey, Dione Survay,
conchusion collection of on-ground records’elevation profiles is rapons in

Inferpretation of DRONE Survey Bassling
Diata Reswits

raton o DGPS Gurvey Basdie
Dtz Results

| VOLUME V & VI of the report.

The highest elevation coserved in e lease is 319.057
The lrwest alevainn ohesrvad iz 38 100

The lease has an overall elevalion diference of 10,557
meters and existng deposts were verified during physical

AP

Pre & Posl manzoen Cround Contral Painks and slevaton
profiies are recorded. senally tabulated and schematically
presented in VOLUME-V. Secton wise net change in
gevation profie hes been mierpreted and replenisked
wilume has bean repared,

Fesults of Physical Pit Profiles for resane
estmation

Fit Frofiles uple depth of 3 meters were conducted at
regular infervals.

R.BA. in mixed slate i maist form was found 1©o-% a
depth of 3 maters.

Ground waler imfersection wes non observed while

conducting pit profies.

Conclusion:-

The Replenished quantity has been
derivedt  upon, on the  bess  of
comparative change in elevation profilas
of fease in pre and posi monsoon pesiod
recarded by DROME and DGPS survay
mathods.

The reserves of lease have been
calculated by offssting all esevated
confours uphoora meter above the walar
level.

Fre-monsoon reserves - 248739 cum.
Repianished Quandity — 485450 cum
Fost -mansoon rasarves — 734180 cum

The cument mineral resarve 8 capable §o suppor
pragduction for long ferm periods,

Sub-Divisional Committee — District Saharanpur
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POST-MONSOON HEFLEHIS%IHHT STUDY REPORT YEAR -

2022 - (VOLUME-IV)

Particulars Details | Observation

Serial Number 04

Tehsil Behat

Vikage Arasi Jevad Ahatmal and Masoodour Garh
Aehatmal

Gata No. / Khand Mo 1and1

Areg 13800 ha.

River ¥amuna {Perennial River)

Classification of Minor Minaral R BM (Fiver Bed Materal = SandBajriBoldura) in
mined sizfe,

Period of Survey Miow-20

Referenpes for intarpratation of pre-monsoan
bazelne data resulis and conciusion

Site mspection by Sub-Divisional Commities membears
congducting Physical Survey, DGPS Survey, Drone
aunvey, colecton of om-ground recondslelevaton
profies is raports in VOLUME V & VI of the repart.

imerpretabon of DRONE Sunvey Basaling Data
Rezls

Inferpretation of DGPS Survey Baselne Data Results

s The highesl elevation abserved in the lease is
319036

& The loasst elevstion cheervad iz 302 818

= The kase has an ovevall elevabon difference of
16.218 meters and ewsting deposits ware verifed

during pysical survey.

+ Pre & Post monsoon Geound I-I':'nrl&nl"lf';uil'ts' and |

alevaton profies are recordad, serially abulated
and schemafcaly presented in WVOLUME-Y.
Section wise net change in elevation profie has
been inerpreted and eplenished volime has
heen raporard

Rezalls of Physical Pit Profiles Tor reserve aslimation

s Pt Profles upo desth of 3 melers were
conducted & regular infervals,

=  RBM. nmixed satz in most orm was ound up-
b a depth of 3 metens

o Ground water intersecticn was non obsermed
while conducting pit profiles.

Conclusion:-

& TheReplenshed quantity has besn derved upan,
on the basis of comparative change in elevaion
profies of lease in pre &nd pest monsoon penod
racardad by DROMNE and DGPS sunvey method's.

# The resenes ol iease have been calculeted by
offseting al clevated contours uplo one meter
above e waler evel,

» Pre-monsoon reserves - 412535 cum.
» Raplenished Quantify — 119541 cum
& Post-manseon reservas — 532136 cum

& The murrent mingral reserve s capable ko support
production for long term periocs.

Sub-Divisional Committee — District Saharanpur
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POST-MONSOON HEFLEHIS%IRHT STUDY REPORT YEAR -

2022 - (VOLUME-IV)

Particulars Details | Observation
Serial Number 5
Tehzil Behal
Vikage Shehjadpur Bans Ashatmal
5ata Mo f Khand Mo, 1
Braa 13,000 ha.
Hiver Yamuna (Perermial River)
Classihcation of Minor Bineral R.B.M. (River Bed Malenal — SandBajriBoldung) in
mixed staie.
_Period of Survey Miy-2022

Referenpes for interpratation of pre-monsoan
baselne dala resuts and conclesion

Site repachion by Sub-Divisional Commities mermbars
conducting  Physical Survey, DGPS Survey, Drone
Sunvey, colecton of on-ground reconds/elevaton
profies is repors in WOLUME W & VI of the repait.,

Intempretation of DRONE Survey Basaline Deta
Resalls

» The highest elevation obsened in the lease is
32585
The lowest elevation chserved 15 302,563
The kease has an overall elevabon difference of
10.022 meters and exsting deposts wene varifed
during physica survey,

Imisrpratation of OGRS Suney Baselne Oata Results

¢ P & Post monsoon Gound Control Pomts 2nd
slevabon profles ane recorded, serially labulated
and schematcaly presented in WOLUME-V,
Section wise net chenge in elavation profie has
been inlerpreted and repkenished wolume has
breen reporied.

Fesultz of Physical Pit Profiles for resane estimation

» PR Profiles upo deoth of 3 melers ware
conducted at regular intervals.

= FRBM nmxedstats in most form was found up-
toa depth of 3 metars

#» Ground watar intersecicn wes non observed
while conducting pit profiles.

Conclusion:-

s The Replentshed quantity has bean darived upan,
on the basis of comparatiee changs in elevaion
profies of lease in pre end post monsoon pariod
recarded by DROME and DGPS survay method's.

= The resarves of lease have been calculsted by
offseting &l elevated conbours uplo one meter
abave e waler level,

o Pi-monsoon reserves - 383857 cum.
= Replenished Quantity — 1858528 cum
= Post-manseon resenves - 57235 cum

o The curman! minaral reserve is capable b support
pregduction for long tarm periocs,

Sub-Divisional Committee — District Saharanpur
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POST-MONSOON HEFLEHIS%IMHT STUDY REPORT YEAR -

2022 - (VOLUME-IV)

Particulars Details | Obsarvation
Serial Number 06
Tehsil Betat
Vikage Mauddinpur Bans Achatmal
5ata Mo f Khand Mo, 171
Braa 0580 ha.
Hiver Yamuna (Perannial River)
Classihcation of Miner Minaral R.BM. (Rivver Bed Malenial — Sand'BajBoldure] in
mixed sialz.
Period of Survey Moy-2022

Referenpes for interpratation of pre-monsoan
baselne dala resuts and conclesion

Site inspection by Sub-Divisional Committes mernbers
conoucting Physcal Survey, DGPS Survey, Crona Survay,
collection of on-ground recordselevation profies is reporis
in VOLLIVE ' &\ of e epoit.

Intempretation of DRONE Survey Basaline Deta
Resalls

£ ]

The highest elevetion cbserved in fe lesse is
3121N5

The lowest elevabion cbserved is 303,58

The leass has an overall elevation difference of 8.725
metars and existng deposits were verified dunng
physical survey.

Imisrpretation of OGRS Sunvey Besetne Oata
Results

Fre & Post monsoon Groung Conbol Points 2nd |

elevaton profiles are recordsd, senally tabulated end
schematically presented m VOLLIME-Y. Section wise
net change in elevetion profile hes been inferpreted
ard replenished volume has been reporied.

Results of Physical Pit Profiles for resanve
ecfimation

Pil Profiles upte depth of 3 melers were conducled &t
reqular infensals

RB.M. in mixad state in moist form was ound up-b 2
depth ol 3 matars.

Grourd waler intersection was non observed while
conducting pit profles.

Conclusion:-

The Replenished quanlity has been desived
upan, on the basis of eomparative change in
glevation pofiles o ease in pre and post
monsoon penod recorded by DRONE end
DGPS sureey method's.

Tha reserves of lease have baen calcuaded
by ofisettng all slevated comouwrs upto one
mter above the waler level.

Fre-monsoon reserves - 145007 cem

Replenishad Quanfity - 335551 cum

Pesl -monsoon reserves — 480573 cum

The currend mineral resenve is capable fo support
praductan far lang tarm perods.

Sub-Divisional Committee — District Saharanpur
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POST-MONSOON HEFLEHIS%IZ&HT STUDY REPORT YEAR -
2022 - (VOLUME-IV)

Particulars Details | Obsarvation
Serial Number I
Tehsil Beetiat
Vikage Mehmoodpur Mangli Aehatial
5ata Mo f Khand Mo, 1
Braa 16100 ha.
Hirver Yamiuna (Parannial Rier)
Classihcation of Minor Bineral R.BM. (Rivver Bed Malenial — Sand'BajBoldure] in
mixed sialz.
_Period of Survey Blow- 2022

Referenpes for interpratation of pre-monsoan
baselne dala resuts and conclesion

Site inspecton by Sub-Divisional Committae members
conoucting Physcal Survey, DGPS Survey, Drona Survay,
collection of on-ground recordselevation profies is reporis
in VOLLIVE ' &\ of e epoit.

Intempretation of DRONE Survey Basaline Deta
Resalls

£ ]

The highest elevelion cbserved in fe lesse is
319299

The |owest elevation cbserved is 303 237

The lease has @0 owversl ekevabion difference of
16.022 meters and exisbng deposts wers verifed
during physical survey,

Imisrpretation of OGRS Suney Beselne Oata
Results

Fre & Fost monsoon Ground Conbol Points snd |
elevaton profiles are recordsd, senally tabulated end
schematically presented m VOLLIME-Y. Section wise
net change in elevetion profile hes been inferpreted
ard replenished volume has been reporied.

Results of Physical Pit Profiles for resanve
ecfimation

Pil Profiles upte depth of 3 melers were conducled &t
reqular infensals

RB.M. in mixad state in moist form was ound up-b 2
depth ol 3 matars.

Grourd waler intersection was non observed while
conducting pit profles.

Conclusion:-

The Replenished quanlity has been desived
upan, on the basis of eomparative change in
glevation pofiles o ease in pre and post
monsoon penod recorded by DRONE end
DGPS sureey method's.

Tha reserves of lease have baen calcuaded
by ofisettng all slevated comouwrs upto one
mter above the waler level.

Fre-monsoon reserves - 523459 oem

Reptenishad Cuangity - 181049 cum

Pesl -monsoon reserves — TOR508 cum

The currend mineral resenve is capable fo support
praductan far lang tarm perods.

Sub-Divisional Committee — District Saharanpur
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POST-MONSOON HEFLEHIS%IZ&HT STUDY REPORT YEAR -
2022 - (VOLUME-IV)

Particulars Details | Chservation

Serial Mumber 08

Tehsil Behat

Vilage Shahpur Bans Aehatmal

{ata No. / Khand Mg 1

Area 15,600 ha.

River Yermuna (Perannial River)

Classfication of Minor Minaral R BM. (Fuwer Bed Matenal - Sand/BajniBaidura] in
mixed siadz.

Period of Survey How- 2077

Referenpes for intarpratation of pre-monsoan
bazelne data resulis and conciusion

Sile inspacton by Sub-Divisioral Cormmittee members
conducting Physical Survey, DGPS Survey, Drone Sunvay,
collection of on-cround recordsslevalion profies is repors
in VOLUME W & W1 of fia mapod.

imerpretabon of DRONE Sunvey Basaling Data
Rezls

e &Wamham
Pesults

The highest elevalion cbserved in e leasa 15
321 442

The lowrst elevstinn chasnsmd is 306 255

The lease has an overal eevafion difference of
15155 meters and exisbng deposits were venfed

_during physical urvey.

Pre & Posl monsoon Ground Conbal Peinks and
glevaton profiles are recordad, senally fabulsted 2nd
schematically presented in VOLUME-Y. Section wise
net change in elevstion profile has been interpreted
ared replenished velume has been reporiad,

Fesults of Physical Pit Profiles for resane
estmation

Pit Profiles uple depth of 3 meters were conductad at
reguler infenvals.

RA K. m mixad stake in moist form was Hund up-9a
denm ol 3 metars.

Grourd wadar intersection was non obaerved while
canducting pit proiles.

Conclusion:-

The Replenisned quantty has been derived
upon, on the basis of comparative change in
elevation profiles of lease in pre and post
mansoon penod recorded by DRONE &nd
DGPS survey method's.

The reserves of lease have been calculaed
by offseting all slevated contours upha cne
metar above the waler ieved,

Pre=rmonsoon reserves = 351410 qum.

Replenishad Quankity — 144437 cum

Pest -monscon reserves - 405837 cum

The currend mineral resarve is capable o suppord
pradustion far lang term periods,

Sub-Divisional Committee — District Saharanpur
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POST-MONSOON HEFLEHIS%IHHT STUDY REPORT YEAR -
2022 - (VOLUME-IV)

Particulars Details | Observation

Serial Number 09

Tehsil Behat

Vikage Mityanandpur Aehatmal and Said-mohamadpur
Aehatmal

{Gata No. / Khand Mg 1 and 1ma

Arga 17,700 ha.

River Yermuna (Perannial River)

Classsfication of Minor Minaral R BM. {Rier Bed Matenial - Sand'BajiBolduna] in
mixad siatz,

Period of Survey How- 2077

Referenpes for intarpratation of pre-monsoan
bazelne data resulis and conciusion

Sile inspacton by Sub-Divisioral Cormmittee members
conducting Physical Survey, DGPS Survey, Drone Sunvay,
collection of on-cround recordsslevalion profies is repors
in VOLUME W & W1 of fia mapod.

imerpretabon of DRONE Sunvey Basaling Data
Rezls

e EHWEME e
Pesults

The highest elevalion cbserved in e lessa s
311,403

The lowrst elevatinn chesnsmd iz 797 159

The lease has an overal eevafion difference of
14244 meters and exisbng deposits were venfed

_during physical urvey.

Pre & Posl monsoon Ground Conbal Peinks and
glevaton profiles are recordad, senally fabulsted 2nd
schematically presented in VOLUME-Y. Section wise
net change in elevstion profile has been interpreted
ared replenished velume has baen reporisd.

Fesults of Physical Pit Profiles for resane
estmation

Pit Profiles uple depth of 3 meters were conductad at
reguler infenvals.

RA K. m mixad stake in moist form was Hund up-9a
denm ol 3 metars.

Grourd wadar intersection was non obaerved while
canducting pit proiles.

Conclusion:-

The Replenisned quantty has been derived
upon, on the basis of comparative change in
elevation profiles of lease in pre and post
mansoon penod recorded by DRONE &nd
DGPS survey method's.

The reserves of lease have been calculaed
by offseting all slevated contours upha cne
metar above the waler ieved,

Pre=rmonsoon reserves - 593005 um.

Replenished Quankity — 128450 cum

Pest -maonscon reserves - 927464 cum

The currend mineral resarve is capable o suppord
pradustion far lang term periods,

Sub-Divisional Committee — District Saharanpur
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POST-MONSOON HEFLEHIS%IZ&HT STUDY REPORT YEAR -

2022 - (VOLUME-IV)

Particulars Details | Obsarvation
Serial Number 10
Tehsil Deetiat
Vikage Abutalibpur Garh Ashatmal
5ata Mo f Khand Mo, 1
Braa 7000 ha.
Hirver Yamuna (Parannial Rier)
Classihcation of Minor Bineral R.BM. (Rivver Bed Malenial — Sand'BajBoldure] in
mixed sialz.
_Period of Survey Blow- 2022

Referenpes for interpratation of pre-monsoan
baselne dala resuts and conclesion

Site inspection by Sub-Divisional Committes mernbers
conoucting Physcal Survey, DGPS Survey, Crona Survay,
collection of on-ground recordselevation profies is reporis
in VOLLIVE ' &\ of e epoit.

Intempretation of DRONE Survey Basaline Deta
Resalls

£ ]

The highest elevelion cbserved in fe lesse is
3E2N

The lowest elevabion cbserved is 287,116

The kase has @n oweral elevabion ditference of
11173 meters and exisbng deposts were verifed
during physical survey,

Imisrpretation of OGRS Suney Beselne Oata
Results

Fre & PFost monsoon Groung Conbol Points 2nd |

elevaton profiles are recordsd, senally tabulated end
schematically presented m VOLLIME-Y. Section wise
net change in elevetion profile hes been inferpreted
ard replenished volume has been reporied.

Results of Physical Pit Profiles for resanve
ecfimation

Pil Profiles upte depth of 3 melers were conducled &t
reqular infensals

RB.M. in mixad state in moist form was ound up-b 2
depth ol 3 matars.

Grourd waler intersechion was non obserwed while
conducting pit profles.

Conclusion:-

The Replenished quanlity has been desived
upan, on the basis of eomparative change in
glevation pofiles o ease in pre and post
monsoon penod recorded by DRONE end
DGPS sureey method's.

Tha reserves of lease have baen calcuaded
by ofisettng all slevated comouwrs upto one
mter above the waler level.

Fre-monsoon reserves - 1217817 cum.

Reptenished Quankity - 383757 cum

Pesl -monsoon reserves — 2201614 cum

The currend mineral resenve is capable fo support
praductan far lang tarm perods.

Sub-Divisional Committee — District Saharanpur

Page - 31

80



POST-MONSOON HEFLEHIS%IZ&HT STUDY REPORT YEAR -
2022 - (VOLUME-IV)

Particulars Details | Observation

Serial Numbsr 1

Tehsil Behat

Vikage Muniyasi Athmal — Khand Second

Gata Mo. / Khand Ma. 11

Arsa 23200 ha,

Riner Yamuna (Perannial River]

Classification of Minor Mneral RLBM, (River Bed Meterial — Sand/BajriBoldure) in mixed
siate.

Period of Survey Mow-2022

References for interpratation of pre-monsoon. | Ste inspaction by Sub-Divisionzl Commitles  membars

baselne data resuts and onchsion conducting Physicel Survey, DGPS Survey, Dione Sunay,
collection of on-ground recorde/elevation profiles is reports in
VOLUME v & \1 of the raport

Interpretation of DRONE Survey Bassline = The highest elevabion observed in the lesse is 290,173

Data Results + The [owest alevation thservad is 281.874

#» The leass has an overdl elevation difference of §.2559
meters and existng deposits weme venfied durng
physical survey. _

Inferpretation of DGPS Survey Batelna Dala |« Pre & Post menscon Ground Confrol Pornds and

Results glevaion profiles are recorded, serally tebulated znd

schamatically presensd in VOLUME-V. Secbon wiss net

change n elevation profile has been interpreted 2nd
replenished volume has been reported.

Results of Physical Pt Profiles for resane + Pit Profiles uplo depth of 3 mefers wene conducted ot

estimation regular inbervats.

« FBM in mized state in moist farm was found up-to a
depth of 3 maters.

s Ground waber interseston was non chearved while
conducting pil prokles.

Conclusion:- = Pre-monsoon rasenves - D196 cum

+ The Replenished quanfity has been | . Replenished Quanity— 225414 cum
desived upon, on the basis of comparative | . peet mensson resarves — 745130 cum
ehange in elevation profiles of leasain pre i _
ard post monsoon pericd reconsed by « The r:r.!rrent mmgral resene 15 capable %o support
OROME and DGPS survey methord's. produciion for kang tem periods.

» The reserves of lease have Dbesn
caleulated by offsetting all elevated
contours upto ong meter above the water
leval.

Sub-Divisional Committee — District Saharanpur
Page - 32



POST-MONSOON HEFLEHIS%MHT STUDY REPORT YEAR -

2022 - (VOLUME-IV)

Particulars Details | Observation
Serial Number 12
Tehsil Betat
Vikage Aelampur Bartha — First
5ata Mo f Khand Mo, 1
Braa 36600 ha.
Hiver Yamuna (Perannial River)
Classihcation of Minor Bineral R.BM, [River Bed Maledal — Sanc/BajriBoidure] n mized
stafe.
_Period of Survey Pay- 2022

Referenpes for interpratation of pre-monsoan
baselne dala resuts and conclesion

Site inspaction by Sub-Divisonal Committes mernbers
conducting Physical Sureey, DGPS Survey, Drong Suray,
collection of on-ground records/elevation profiles = reporis
in VOLUME W & W1 of the report.

Intempretation of DRONE Survey Basaline Deta
Resalls

Infeepratation of DGPS Survey Batelne Data
Resultz

The highest éevation obaerved in the lease is 300,568
The lowest efevation observed is 292.056

The lease has an ocuerdl elevalion ciflerence of 17512
metars and exisfing deposis were verfied durng

physical suney

Pra & Post monsson Ground Control Points and |

Bievaiicn profles ae recorded, senally tabulated and
schamefically pressnted in VOLUME-V, Section wise
net change n elevaton profie has been inferpredad and
replenished valume has bean reporiad.

Results of Physical Pit Profiles for resane
esmmation

P4 Prodles upbo depth of 3 mebsrs wene conductad at
regular inbervls.

F.B M. in mixad slaba in maisl form was faurd ugio a
depih of 3 meters.

Ground water imerseclion was non observed while
conduchng o profiles.

Conclusion:-

s The Replenished guantity has been denved
upon, on the basis of comparsive changs n
alevation prodles of lease in pre and post
marsoon period reconded by DRONE and
OGFE sunvey method's.

» The reserves of lease have been calculated
by offsetting all alevated contours upbo ora
mater sbove the waier lgvel.

Pre-monscon reserves - 1250055 cim.
Replenshed Quantity — 414321 cum
Pagl -rronsoen rasarves — 1EBE116 cum

The current minerzl resene = capable to support
producion for long e penods.

Sub-Divisional Committee — District Saharanpur
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Particulars Details | Obsarvation

Serial Number 13

Tehsil Dehal

Vikage Rasoolpur Udf Resanli

Gata Mo,/ Khand Mo, 1

Arsa 34,000 ha.

Hirer Yamuna (Perennial River)

Classhcation of Minor Mneral R.B.M, (River Bed Malenal — Sand/BajrvBoldune) in mixad
Eiat|.

_Period of Survey MNov-2022

Referenoes for interpratation of pre- Sile inspection by SubDivisional Commiltes members

mansoon baseline data esulls and corducting Fhysical Survey, DGPS Sunvey, Dmne Survay,

conchusion collection of pn-ground records/elevation pofiles is repors in
VOLUME '/ & VI of the report.

Interpretation of DRONE Sunvey Easaline = The highest elevaton cbservad in te lease is 298.059

Data Results » The lowes! elevation observed is 286.830
» The lease has an cverall elevaiion diference of 11.220

meters and existng deposts ware verified during physical
EUTVEY [
Infeepratation of DGPS Survey Baselne = Pre & Post mansoon Ground Contral Points and slevaton
Dsta Results profiies are recomed, senally tabulated and schematically

presented in VOLUME-V. Secton wise nel change in
glevation profie has been niecprated and replenished
wolume has bean reporied.

Results of Physical Pit Profiles for resane
esmmation

Fit Profiles uplo depth of 3 maters ware conducted at
regular iniervals.

F.BM. in mixed siadn in maist form was found -4 a
daoth of 3 maters.

Ground waler inlorseclion was non obzansed whila
conducting pit prafles.

Conclusion-

The Replenished quantity has been
desived wpon, on fhe bass o
earrparative change in elevation prafilas
of legse in pre and posi morsoon pesiod
recorded by DROME and DEPS survay
methods.

The resenves of lease have been
calculated by offssting all elevated
Ganiours Lpho ons mistar above the water
el

Fre-mansoon reserves - B37554 cum,
Repianished Cluendity — J64531 cum
Posl -monsoon rasarves — 1262406 cum

The cument mineral resenve iz cepable o support
praduddion for long term periods,

Sub-Divisional Committee — District Saharanpur
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Particulars Detalls | Observation

Seral Nurnbar 14

Tehsi Behat

Wiliage Aslampur Bartha — Second

Gata No / Khand Mi 1

Args 26160 ha.

River Yamuna [Perannial River)

Classhcation of Minor Mnaral F.B M. (River Bed Matenal — Sand/BajriBeidure) n miged
eiafe.

Penod of Sunvey Mow-2022

Refarsnces for intérpratation of pre-monsoan Gile inspecticn by Sub-Divisonal Committee memnbars

bazeline data resuits and conchssion conducting Physical Survey, DEP3 Survey, Drone Suney,

collection of on-gmund recordsfelevation profiles is reports
in WOLUME WV &\ of the report

Intespretation of DRONE Suvey Baseling Data
Resailts

The highest devation observed in the laass s 300,668
The lowest slevation cbserved is 280 033

[hebease has anowverdl elevation aifferenca of 11,645
meters and existing deposds were venfied durng

physical sunvey

Interpretation of DGPS Survey Baselne Data
Results

Pre & Posl monsson Ground Condred Ponds and
ehavation profles are recorded, senally tabulsted snd
schametically prasanted in VOLUME-V, Seclion wiss
net change m elevaton profiehas bean interpreted snd
replenished valume has bean reporied.

Results of Physical Pit Profiles for resarve
esmmation

P Prodles upba depthof 3 metars wana conductad at
regularinfenvals.

F.BM. i mixsd state in moist form was found up-io a
depih of 3 meters.

Ground water intersection was non observed whike

conduciing pit profiles.

Conclusion:-

= The Replenished quantity has been denved
Lipsan, on the basis of comparatve changs n
levation profles of lease in pre and post
monzoon penod recorded by DROME and
DGPS survey method's.

s Thereserves of lease have bean caloulaled
by offsetbing &l elevalad conlours wobo one
metar above the waler level,

Pre-monsoon reserves - TEEETH cum,
Repenshed Quantty = 2254071 cum
Posi-morsgon reserves — 332015 cum

The current mineral reserve © capsble bo support
praducion for long teem penods.

Sub-Divisional Committee — District Saharanpur
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CHAPTER 9
~ |Final Recommendation of  Sub-Divisional
CONTENT | committes

Final Recommendation of Sub-Divisional Committee

¢ The Sub-Divisional Committee of district Saharanpur has dentified and

evaluated the mineral potantial and replenishment of 22 leases

admeasuring 422.635 ha. which are spread across 6 Rivers.

¢ On the basis of pre-monsoon and post-monsoon replenishment stuady

results the recommendation of the Sub-Divisional commitiee is as

under;-

Recommendation on River Yamuna -

« Out of 22 leases, 16 leases admeasuring 383.21 ha. are located in

river Yamuna which is a perennial river, has shown existing mineral

potential and replenishment.

« The study results show naturally occurring replenishment in these

areas and no erosion and land cutting where cbserved in post-

monsoon period. The list of 16 leases are located in river Yamuna

is summarised as under :-

Minor X Ares
Sl | Teshil Mincral River Vilkige G/ Ehand Fone (ke Wi
. " ) Khand Mo, / (3aia nn. -03.
|| Behint | BBM, [ Yaununa Rehna Lt Nis - 03 B.050
2 | Behat | RRB.M. Yamuna | Akbarpur Bans Achaimal l 1 7.54X)
Arari Jevadl Ahamal and
Y | Behni | REM Yamuna Masowulpur Garh |l I3 i
Auchabmal
) ) Alayddinpur Bans
4 | Behat | RBM. | Youmuo Ais il 1 4,580
Sub-Divisional Committee - District Saharanpur
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Mebmoodpur Nungh

5 | Bechat | RRBM, Yamuna Anhatone] i 15, T
b | Behal | BBE.M, Yaamuna shahpur Bans Achatmad [ i | 1 5.60K)
Mityanondpur Achamaal
T | Behi | EEM, Yanmuina sined Saidl-moshamadpur | &nd Tena | 7. 706D
Aehatmenl
§ | Behmt | REM. | Yamuna ShetErpur S | 13,000
Aehartinal

- Abutahbpur Garh " "
i Heahus R 'Fl..'l.l Namiuna bl . | . 37.HEN
11 | Bohat R B.M, N umun Baarthn Korsi Ginta M - | 36, (0K
11 | Behm EB.M, Nanyuma Aslompur Bartha — First | Z6.:00

i i : Sslampor Eartha “
12 | Behamt | BLBE.M. Hamuna % econd 1 25, 1ah
13 | Behal | BRB.M, Yamuna Basoodpur Uit Easool | B
14 | Behmt | RB.M. ¥ amuna Muniyar Aeiueemsl Canits Moo - 07101 Laan 58 24 10

= Mumiysrt Adhmal - Khirsd — %
E Behat | RBM. _"mnunu " Second i RS | * 2L HD

i Ma, - B39, Bl io 8545
B5H, 859, 86,
16 | Mukur Sl Yanmiuna Déikkon Kalan A6 1,503, 804 B05 Redh BGT, 51630
71,872, BHE, BRO, 406
407
TOTAL AREA e 1]

It was also observed that 12 out of 16 leases in river Yamuna
are non-operational since past 5-6 years which are currently
over replenished. The elevation levels of such leases above
the water level are much high, as a result of which the
replenishment has now started in its adjourning areas. It is
recommended that removal of existing deposits in such
leases should be done in a timely manner so as to maintain
the natural river course. In such manner time-to-time surface
removal of excessive deposits will enable to maintain the
geometry of river and invite proper replenishment in coming
times.

« The timely operations of such lease is also recommended to

control the illegal mining (if any) in the vacant areas which

are having existing substantial deposits.

Sub-Divisional Committee - District Saharanpur
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« The list of such long vacant 12 leases are as under:-

Minor PEE
8L Teshil River Village LrataKhamd Faone (im
Mineral Ha)
Akharpur Bans i
| Belun E_B.N. | Yamuna Acharmal 1 17. 58N
Arazi Jewadh Ahobmal
3 | Behawi | B.BEM. | Yamuono und Mlesoodpar Garks | and 1 12800
. | L % - | Achamml ok 3
. - Alnsddingar Bans d
3 | Btha | R.B.M Y amunn g I/ 380
4 | Bobw | RBEM. | Youny | Metmoddpue NangH 1 15,900
Arhatrmal
: SRahpuar Bans :
5 | Behw | R.B.M. | Yamunn erkiaaind il | 5600
Bilyamanspu
i | Beha | RBEM. | Yamunn Archaimal and Said- 1 and Ima 17. Wb
i harnadpar Achotoml
7 | Deha | BBM | Yamuoa Sheipdpor Baos 1 13,000
Arhatrmal
§ | Babae | BEM | Ve | ASVSISPUT Gam I 37000
Aphatmnl
9 | Behm | B.BM. | Yarunn | Aslampur Bartha - First | 365, N0
. Aslanpur Barha - =
| I | Belat | B.B.M Y armung R | 28 1AD
Il | Behai | R.B.M. | Yamonn | Fasoolpur Urf Rosoali i 34, (KD
i - 5 Muniyar Athmal - T =
12 | Balun R.B.N. | Yasmsna Khand Seconi 1711 23 K

« The sub-divisional committee further observed that
replenishment rate varies depending on the local geological
conditions as the local geology is undulated in these areas.

» Replenishment of one R.B.M. lease operational in the area
was observed and it was found that voids / working pits
having depth of 2.5 to 3 meters of the mined out area were
properly replenished upto 1.95 meters and there is
occurrence of additional deposits in the lease area which is
basically attributed to the movement of mineral coming from
adjoining over recharged non-operative leases. The detail of

once operative lease is as under:-

Sub-Divisional Committee - District Saharanpur
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| Mlimnr = o Area
Sk Teshil Mineral Hiver Village ot Bhamdfone (in Ha.)
| | | Behm | BEBM. | Yomuna | Bartha Ko Gats Ma, - 1 A (W0

« |tis recommended that keeping in the view the concept of Matural
Resource Accounting method and long term operations of leases
in a sustainable manner, the mining in lease areas of river
Yamuna can be permitted upto a deptn of 3 meters from mineral
deposit surface and one meter above the water level of river
channel whichever reaches out earlier.

« However, on aspect of erwironment protection, mineral
conservation and long term sustainable operations of lease, it is
also recommended that out of the total available net reserve ; not
more that 60% of the mineral potential velume available upto a
depth of 3 meters should be recommended for annual production

at one point of time.

Sub-Divisional Committee - District Saharanpur
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Recommendation on other Five Rivers

The remaining 6 leases admeasunng 39.425 ha. are located in
five rivers namely Badkala Ra , Badshahibagh Kao , Gaisara Rao
Kaluwala and Khurwall Ra.

The list of 6 leases is as under:-

Mbmor i
SL | Teshil River Village GataKhandifone | (i
Minerul oy
)
407, 40471, 305,
| | Behat | RBM. | KdurwaliRa | Sherpur Pelon '“:':“_1'1;‘;‘:' “;_,;:_j" Ty
42412 , 429 and 431
Kulrwuln LI, T, 19271
A - 7 ]
rl Bl BERM K almwala I"'-.l.h.l.l:llpl.l'r 193 . 1254 [T
3 | mahi | ppap | Pedsbehiags Wcoymppar Gt No. 1411 31100
| Rao Rooppur
Haid Khand Na / Gatn No.
4 o il .
Behw | RBEM Badlals Fa Hindwals “B1 . 19 & 22 il
5 | Behwt | RBM. | KhurwliRa | Sherpur Poln | S0 NR-JTREE 1 9000
6 | Behat | RBM. | Guaisara Rao Rahena GataNo. 17W2 | 3.730
TOTAL AREA 19425

The study resulls show thal all these five rivers are non- perennial
in nature. All the five rivers experienced shallow water flow in
current monsoon period, which has now withdrawn and the rivers
are dry. No erosion and land cutting where observed in post-
monsoon period.

The committee observed that these five rivers do not replenish
annually as they are non—perennial in nature.

Hence the study of annual replenishment in such rivers has to be
more specific and nature based due to non-periodic rainfall. With
the pit profiles conducted while physical survey, study results,
elevation profiles | nver geometry and stake holding with local

Sub-Divisional Committee — District Saharanpur
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villagers it was observed that these rvers in the recent past of 5-
10 years got over replenished due to sudden one time
occurrence of huge rainfall due to which substantial quantum’s of
REM has come from the from the upstream and eventually got
deposited in the leases.

The present levels of deposits show that it can be utilised over a
spread of next years, however the operations of these mines is
to be critically evaluated while recommending annual production.
This is due to the fact that after operations of mines if they are
not replenished property the leases may turm into permanent
depressions leading tc change in natural channel geometry.

It is recommended thai keeping in the view the concept of Natural
Resource Accounting method and long term operations of leases
in a susiainable manner, the mining in identified lease areas can
be permitted upto a depth of 3 meters from mineral deposit
surface and ona meter above the water level of river channel
whichever reaches out earlier, as there are substantial existing
reserves, due to sudden one-time occurrence explained above.
However, on aspect of environment protection, mineral
conservation and long term sustainable operations of lease, it is
also recommended that out of the total available net reserve; not
more that 40% of the mineral potential volume available upto a
depth of 3 meters should be recommended for annual production
at one point of time.

Sub-Divisional Committee - District Saharanpur
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CHAPTER |6
Environmental Observations and Enforcement
CONTENT | Monitoring recommendation

Environmental Observations and Enforcement Monitoring
recommendation =-

¢« The Sub-Divisional committee shall perindically monitor the results of
replenishment study, levels of mineral production, erosion levels and
erosion points.

* NManagement and maintenance plans of erosion levels and erosion
points shall be prepared and implemented on the basis of observations
made.

» Mining shall only be permitied upto a depth of 3 meters or 1 meter
above the water level whichever is reached earlier.

« The results of scientific replenishment study shall be co-related with
production levels and a mineral resource accounting systems will be
implemented.

« The monitoring and evaluation of such results shall be done once in
three months by Sub-Divisional Committee.

« The minable production and permissible depth of mining will be
evaluated further on the basis of trend analysis in years to come and
recommendations, as so, shall be made.

« The mineral resource accounting system model is proposed to be
implemented 1o keep the checks and balances on minerzls deposits,

Sub-Divisional Committee - District Saharanpur
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Volume-V and Volume-VI are Annexures of this report and published
separataly for the ease of searching referances and relevant sections.
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END OF VOLUME-IV
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PREFACE

A Drainage sysiem is the pattern formed by straams, rivers and lakas in a drainage basin. Ih a
drainage system sireams or mvers always connect ingether to form natworks. Sevaral factors such
as fopography, soil type, bedrock type, climate and wegetation cover nfluence input, cufput and
fransport of sediment and water in a dramape basin (Charifon, 2008) Such factors also influence
the naturs of the patern of water bodies (Twidale, 2004). As a consequence, dranage paitern can
refler! peographical charactarstics af & river natwark to a rertain extent. There are savaral types of
drainage patlern, S0 far, much research has been done on the descriplion of dranage patterns in
geography and hydrology (e g Howand 1967, Lambert, 1998 Twidaie, Z004; Pidwimy, 2006).

In addifon, sedment fransport knowledge is important n river resiomation, ecosystem
profection, nawvigabon, walershed studies and s management Bed load represents the lower
portion of sediment load in natural rivers, Fluvial sediment load materials are transparfed by rivers
Sediment load can be dinded irto bed load and suspended load based on the mode of ransporl. Bed
load is fransported close fo the bed where particles moved by reling, siding, or jumping (Adegbala,
2012). Xlaoging (AKi3) asplained that bed bad Fansport in ratural fvers & a complicatad
phenomenon. Its movement is quite uneven in both the fransverse and longitudina! directions, which
vary corsiderably.

The state of Uar Pradesh has greal importance in the local, regional, national and
intemational perspectives dug o ts distinet physiographic conditions. 1t |5 endowed with  diverse
vegetalion types, ranging from tropical fo subircpical, temperate and alpine including riverine,
grassiands and wetlands. The rvers of Uttar Pradesh play's an important role for the ration and prowde
waler required by various secters such as imigalion, drinking, recraation and industral requirements
ete. Besides. mining actvities are also beng carmed out in the rivers for the developmeantal process.

Removal of excess sand and stone from river bed helps fo maintain the camying capadity and
provides protection from fiooding dunng monscon sesson. Further, continuous flow of nver s
essential for ecologicaland economicneads such asirngabion and biodwersity ele, Therefore, drainage
study of the mar helps to understand potential carrying capacity of water during monsoon s8ason
which i generaled from rainfall in the watershed and quanbty of di-sitation of rivers under miring
aflected areas.
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In lina with same, Replenizhment study was camied cut for operative/naw/planned R.B.M
leases of Disirict Sshararpur. Quaniificaion and estmabon of river bed malerial {REM) was
accompished by follwed three scienfifc approaches  ad envisaged  in Sustainable Send
IManagement Guidelines - 2016 (SSMG-2016) and its contemporery guidelines Enforcement &
Maonitaring Guidelines fer Sand Mining (EMNSM-2020)ssued by MoEFECC in Januany-2020

Mining areas were geo-tagged and surveyed for analysis of skudy of the avaiability/potentia!
of sand and gravel Fsfimation of depasition and safe imit for extractond removal of deposited river
bed maarial (REM) available in the various rivers’streams wera done by analysing elevation profles
and pt profiles at regudar intervals and Drone basad Survey. The quanlity has been arrived upon
considenng the various factors as per guidelines and thse data shall be conelated with the post-monsoon
results.

Subdivisional Committee — District Saharanpur
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Introduction to the Project

.

INTRODUCTION

The sediment of a river is commonly considered to be sesthetically displeasing and emiranmentally
degrading, Conversaly, part of the sedimen! (sand and gravel) may represent a natural resource for use by
saciely. The potental usefulness of the sediment is enhanced when il & composed of particle sizes foursd
in deposits on e river-bed that would be replerished by newly transporied sediment after mining. As
such, rver deposits become renewable resources, periodically replaced by sediment transport in the river.

= Bed-load Material: The mixiure of sediment that composes a sireambed. Bed material s siaticnary.

but paricle sze s important W g
sediment fransport heraiies ot enanly @ ——————
level of a straam increases, some bed- 1 :__::_ e
material particles are mobiized and | ©  Dissohedand suspendedioad
becoma part of the bed-load O |meugad: e r. X 1,_‘ e ,
[ g ."-"'?‘.' .-'_- Z..-'!-‘E' _..’-"3?1.""':'-._ B: 5
= Bed-load discharge: A measure of the Ewﬁwmw ﬂﬁ*

quantity (weight) of bed-load par unit = 1
fime also referred o as beddoad-  Figure 1-1: Sedimen| deposition and iransportation method
transpori rale.

= Bed Material: The mixiurs of sadiment hat composes 8 sireambed.  Bed material 1S stationary, but
paicle sire is mpartant fo sediment fransnard because as enengy level of & siream increases, some
bed-matedal parfcles are mahilized and become part of the hed -load or suspended nad (n this
raport, composifion of bed materal is defined by partiche -size disfribution.

= Buspended Sediment Material: Usually small particies, suspanded by wrbulenca of the flow o

axisting as collows, and fransported at about the same downstream velocity as the flowing waler,
Suspended sedment is disinbuted at all depths in fowing water.

= Suspended-sediment load: A ganaral term referring to fe quantly (weight) of suspended sadimenl
in transport.

= Suspended-sediment discharge: A computed value of fe quanity (weight) of suspendad sadiment
per und fime, akko refarrad io as suspanded-sadimant ransport rale
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= Total sediment load; The sum of bad load and suspended sedmant lead
= Total sediment discharge: The sum of bad load discharge and suspended-sediment discharge

Intreduction :-

= The reporl covers the study of River Bed Material (R.B.M.) in the stredch of Yamuna and its allied

sub-tributanies in Tehsil Behat of Disirict Saharanpur,

« Hemoval of excess sand and stone from rver bed helps o maintain e carying capacity and
provides prokection fram flooding during mansoon season. Further, continuous flow of river is

essential for ecological and econcmic needs such as irigation and biodiversity ete.

= Theretore, drainage siudy of the rivar helps to understand potential carrying capacity of waier
during monsoon saason which is generated from rainfell in the walershed and quantty of di-

siltation of ivers undar mining affacted areas.

= Replenishment potental of ftha existing/noperative mining areas ars studied o assass the

availability/polential of sand and gravel.

» Estimation of deposition and safe limit for extracion’ removal of deposied river bed material
(RBM) avaiable in the various rivers’streams were done by analysing elevation profiles and pit

prafiles at ragular intervals.

= The conclusion has been arived upen considerng the various factors as per guidelines and the

data shall be cormslated with the pest-monsoan resulis,
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Study Area - Location Map %)
Saharanpur, Uttar Pradesh 4
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Chapter 2
Objective of Stu

L]
= il
]

PURPOSE OF THE STUDY

For ecologeal and envircnmental sustanable balance there must De a balance Detwesn rivar sand mining
and replenishment. The extracted sand is required to be replenished in next monsoon. Therefora, it is
necessany to do sand budgeting before and after monsnon to ensure that the extraction will not excead
sedimeniaion. Due to urscienific and & over exdraction, the imbalance may cause following theeat to the
ecosystemn of the area / region, especally in arid and semi -and regons. Some of the mpacts are as
follows.

= Transhormation of river inte buried channal

=  (hanges in abipic environment

= Dol land erosion (especially at banks) at the fme of food

= Possible changes in regional waler table (may ncreass or decrease in pockets) or may form a local
waier iables

= (ualty of ground-water may change

=  Ponding in river bad

= Change in river course

QOBJECTIVE OF THE STUDY

=  To assess the possibiity of safe extraction of river bad material from River Yamuna and associale
tributaries n District Saheranpur

= To determine the reserde af replenishabie B B M. within mina lease area and ko establish quartum of
exiing Geposits by conduching reserve esimation exercsa.
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Chapter 3 —

Met hudnlc_}_gv_

METHODOLOGY

= For river RBA. reserve esfimation of operative leases, he mver i3 surveyed at the ground and the
comer codrdnates weane determined with the help of DGPS so that the lease area boundaries are
obfained.

e« Simple gnd sampling techmoue wes ussd asatool for reserve estmation

= The entire lease area was divided info square gnds of equal sizes so that an even distribution of
the lzase area can be abtained

= The square grids were numbered and OGL {On-Ground Levels) { mRL of each grid before were
obtained.

=« For inoperative kases the existing REB.M. reserve upto 3 melers was siudied and resuts were
oblained by pit profilng at reguar mlervals with the help of JCB Machine and digging equipment’s
such as Auger, spade, hand shovel, hammer measuring tape eic.

= The average depth up to which water table or 3 meler s observed wese analysed in order fo ensure
that mining can ba dona or cannol be dena in line with MoEFACC Guidelnas and N.G.T. directives.
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Chapter-4 ﬁ:""'

DISTRICT PROFILE

Py S s :
District Saharanpur is north-wes'ern part of Uttar Pradesh, ing | S sl Y A
between 2934’ and 30°24' N lattude and 7707 and 7758 E [ © fe
longituce faling witin the survey of India toposhest nos. S3F a-uji-l y -
and 53G. River Yamuna maks the westerm boundary of the | ’J_t]wfé’;f - f
district separating UP. from adjoining state of Haryana The d_f:___-,:_,.f I"'"'-:I- ,;/
extreme norh-westem part lke besk structure fouches with #{*:*1_;_, G *'i !f;(( ;
Sirmaur district of Himanchal Pradesh. In north lies Dehradun ||| £ “-ci“:ét- :FEL
{Uttarakhand) and in the eest i faces Hasddwar district also being P‘. ___' : -"—"—;_:-'—— Jmf" Ty
the part of Utiarskhand State. Muzaffar Nagar and Shamli disticts T Ml i f;}_f'
marks southern boundary. | fj ri;'«ir'-r—i T e

ey T e j:

Saharanpur frms the most norhedy posiion of the Dosb land [~ 1 i Yt
which straiches between the hoy rivers of the Ganges and the | | £ o
‘Yamuna, The Shivalik hills rise above it on the norfemn frontier, | |~ s _
The portion of Doab in which Saharanpur is situated was probably | ©— e e e
orie of the first region of upper India occupied by the Anvans | | o
colonisers as they spread sastward from the Punjab _ Ll

Saharanpur district attainad the stabus as Saharanpur diision in Fgues 2.1 - Diztrict Mo af Sohmmapor

1997 of Utar Pardesh. As regards ds physical featues the north
gnd the nomh east of the distne is

e bt i | sumounded by Shivalik hits and separates it

F iy from the Cehradun distict in e recently

arl created stats of Uttranchal. The river Yamuna

/ s s forms ils boundary in the wes! which

— '. :]: sk o separates it from Kamal and Yamunanagar
AT T B digtncts of Haryana. In the East Ges fhe

district of Haridwar which was the part of

: N it e district Saharanpur before 1989 and in the
P Sk g o (v s ==— | south lies the district Muzafamagar. At he
e B = time of the Briish Rule Distnct Muzafamagar
. AW L === | wizsalsoa part of district Saharanpur.
. rpmens
Figure 4.2 - Location Mop of Sehorangur The disticd presenis many varieties of

features and difers in gereral appearance
than any other portion of the Doab and Gangatic plain 22 a whole. It is true that most of fie area belongs o the
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upland Bangar which stretches in a continucas line up to Allahabad i.e. Junchion of the two great rivers and on
the either side is the broad and low lying vallzy full of swamps and back waters with wide open grass plains and
Tarnarisk jungle but in the norh, There are the steep hils of Shivalik chain which appear in a far mare markad
farrm in Saharanpur than ary other dstrict of Utar Pardesh while balow the hills gre fo be seen in & modified
form the prevailing characterstics of fhe Bhabar and Tarai region.

I'he man characterstics of the distnct can be divided into four parts.
Shivalik Hill Tract

The Bhabar Land

Bangar Land

Khadar Land [Yamuna, Hindon|

I-h-FﬂM—l

Yamuna i the important river of the distict. Apart from this Solani, Hindon, Raimau, Nagdev have also played
an important robe in the physical reconstruction of the distict All the nvers of the district submerge either in
Yamuna orin the Gangas.
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Figwre 4.1 = Oroiroge Mog af Saboranmwr
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Figre 4.4 - Gepinevphologioo! Mop of Soharampuy
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Ground Water Scenario ;-

Ground water ocours under phrestc 10 semi confined and confined conditions. The near surface aquifer is
under unconfined | water table cendifon. The shallow phreatic aguifer i tapped by dugwells.in 2018 the
depth to waler level ranges from 2.40 (Shakhambari at Muzaffarabad bhock) to 22 4dmbgl (Gangoh block)
dunngpra-monsoon whereas it ranges from 2.17 {Ghuna at Puwarka block| to 2% .60mbgl (Gangoh block) n
post-monsoon. The pre & post- monsoon waler level fuctustion varies from 002 (Shakhambari at
Muzafiarabad block) to 4.81 m (Babad Buzurg at Muzaffarabad). The depth to waier level map preparad from
the water level data of GWD, Saharanpur of pre-monsoon 2018,

-
=
4

|
[
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GEOLOGY

Saharanpur districl of Utar Pradesh in locsted betwean lafitudes 29733 and 30°25' N and longitude
77%06' and 78*13 E. It occupies an area of J683 sqkm and has a population of about 2209000 with

a populaton densty of 625 persons per square Klomelrs (Ceasus Report 7997)

The clmate in the distict s moderate humid and fropical with annual reinfall of 901 mm. This district
was bifurcated nle two disfricts, namely, Ssharanpur and Hardwar in the year 1989, Haridwar distict

has recanlly Deen ncluded inthe newly gealed Ulamnchal Slale

Geologically, the area consists of sendstone, claystone ard conglomerate  of Swalik Group of
Pliocane 1o Early Pleistocene  in age and unconsofdaled sand &l and clay represented by
Older and Newer Alluvium  of Middle Pleislocane o Holocene i age

Srwalik Group in this area 5 divsible irfo two formatons e, Middle Sevaik consisting  mainy
of sandstone  and Upper Siwalik consisting of congiomerate, The rocks of the Swalk Group ams
folded and faulted and owerride the Aluvium along the Fool Hill Thrust (concealed). The Swalk
racks have beenrecorded up to a depth 4170m. The Alluviern may be difierenfisted in to Oider
Alluaium,  consisting  -of oxidized (rown, yellow and khaki color) sediments, and Newer Alluvium
comprising  unoxidisad  (grey and khaki  color) sediments.  In Sahamanpur  distic!  \Varanasi
Allvium  of Pleisiocene  sge mpesents Older Aluviam,  The Vamnas Afuvium  conlains
polyeyclc  sequence of micaceous sand, sit, and clay with occasional kankar layers. The Mewer
Alluvium  of Holocene  age s cvisible into Fan Alluvium, Terrace Allviem and Channgl Aluvium,
Fan Alluvium overlies the Varanasi Allwium and comonses gravel beds and coarse sand with minor
silt and clay. Sequence of gravel, sand and silt occupying Temace along Ganga and Yamuna
rvars, comprises constiute Channmal Aluvium. Loose gravel, sand of point- and-channel-bars  and
sand-siit oflcod plain, of nvers , constiute Channel Aduvium.

Geomorphologically, the lermain  of Saharanpur lying belween Ganga and Yamuna rivers
difierentigted  info Low Stuctural Hills, to the nodh, and Gange plain, to the south Low Stuclural
Hills (sub-Hiralaya), consfifiding a narrow zone with elevations of 300m to 1000m above mean sea
level fend MW -5E has high drainage dersilty and ropoedness index. The Ganga plain lying i the
south contans Upland and Lowland., The Upland with elevations of 200m to 500m above medn sea
lovel slopes souftward, occupies  nterluves and S civisible info Varanasi Flain and Alluvial
Fan, Alluvial Fan can be distinguished into a northem rugged, gravely ground with  straght
incised  sireams, commondy known  as Bhabhar, and a southern undulating,  sifty ground with shalow
sluggish streams, generally known as Taral The Taraimerges with Varanasi Plain.
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The ground of Varanesi Plain & silty to sandy with refict fluvial feafures. The Lowland, separated
fromn Upland By Sto 25 m Bufls, containg one fo two levels of Terrace Plain and Channal Flain,
Riverbed and ifs food plain make Channel Plain,

In Saharanpur resources  of land and water are in Gamge and Yamuna drainage basins.
Gangs and Yamuna onginale from Himalaya and are gravelly fo sandy, braided, snow fed and

perennial rivers. Spring and groundwater fed sireamafrivers  orignating kom foothills are Solani,
Hindon, Sahansra Rao, Ratmau Rao, Budhi, Yamuna, Kafi and Krshnai. Surface waber -sireams,
Tals end cangls (Ganga and Yemune channel systems)- &nd groundwater found insand layers
(aquifers] sustam domestic and imgation needs. Groundwster occwes in 3 foustier aguiter sysiem
under water {able and confined condtions.

Aggregete/construction  matenal i excavated fom Charnel Alluvium, Fan Alluvium deposit
and upper Siwalks. River waler of major rivers Is iamed and ulilized for human sustenance.

Allwvium,  Alluwvial Fan and seb-Himalaya bell of soft to moderalely  hard ssdimeniaies  consBlue
geotechnical provinces  of Saharanpur.  Bhabhar part of the Fan is nol suilable for seltiement
Lendsides in hills, gully eroson in Bhabhar, bank erosion by Ganga and Yamuna in Floods
affecting terraces are hazards of Saharanpur district
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RAINFALL & CLIMATE

407

The average annual rainfall [Year 1951-2000) in fhe distict is 5639 mm. About 30% of rainfall takes
places from June to Saplembar. During monsoon surplus water is availabie for deep percolation to ground
water, The cimate 5 sub numid and it is characterzed by general drynass except in the bnef penod
during te monsoon season. Summer is hot and winter is pleasant cold season. There 15 @ meteorologizal
observatory at Meerut, which may be taken as representaiive of meteorologcal condition. May is the

hottest month. The mean dady maximum
temperature is sbout 40°C, mean daily minimum
tamperature 5 about 24°C and maximum

tamperature some fime ress o 44'C With the
onset of souhem monsoon by the end of June,
there is appreciable dmop in temperature. January
is the coldest month with mean daily temperature

at about 20°C and mean daily minimum at 7°C.
The air is dry during the major parts of the year.

Hisimial im ey S TP b JU0E =l

Haharaapiar Blow b

In south-west mansoon seasan, e air s very humid and Apal and May are usually dnast months. The
mean monthly relative humidity is 67%. The mean wind velocity is 670 Kmh. The potential evapo-

franspiration & 154530 mm

Rainfall Data [mm) of Saharanpur District, U.P. (2000-2018)

YEAR JAN | FEB | MAR | APR | MAY | JUN| JUL | AWG | SEP | GCT | NOV | DEC | TOTAL
2004 0.0 | 36( 00 A 0o 00| 1280 | 230 2645 | 0O 04 4.4 G0
2010 B3 | 200( o0 00 | 193 | 83| <4620 | 2853| 3197 | 0O oa 10 | 12238
2001 0.0 | 37| 133 | 90 | 640 | 257 1917 | tR49| 1263 | OO 0ia 0.0 HAT B
2012 MnIy| 1r 33 | 183 20 40 | 1530 | 3\88| 1623 | 0.0 [1R1 B.A 1335
a0m3 x4 | 1e3t| 00 [ 00| 00 [ 3010 3ITE0 | 43v| €70 | TAO| 0O | AT 1419
2014 0| b2Z| 323 | 94 | 127 | XB| 470 | 6TE( WI0 | ET| 00 | £20| 5676
205 v 18 08 | 1A6| &7 | 51| 2335 | 1@TF| 753 T3 83 ] TH.5
2076 1] | 143 5| ST %5 TnT | HM3 A3 4 ] 0 | &7 |
2017 43 A3 .7 20 1.0 | w41 1323 | 1E20( 1820 | DO oa 2.7 T4
2018 20| 13| 37 | 153 13| 39| 4407 | 225 1511 | 3| o7 10| 10558

AVERAGE 24 WT| WE | B3| TTA | WEE| 2.9 | &3 154 | 150 14 B.3 AIT.6
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Summary of Rainfall Data:-
Year | Duration Averzge Annual Rainfall {mm|
(Yeer 1351-2000) - 50 years %639
(Year 2009-2018) - 10 years BIT 52
(Year 2018) NA
{Yaar (2020) ar3.in
(Year 2021) WA

{Source CGWE - Ground Water Year Book, Ultar Pradesh 2020-2021 releazed on Decamber - 2021 and iis
pas! ediions)

» Water discharge data of Hainikund Barage - River Yamuna

Sino Sallent Feature Helght/Volume Units

1. High Flood Dischame for (in 7,79,904 CUSECS
100 years reguency)

2 High Flood Discharge far (in 9,93,900 CUSECS
00 years frequency)

3 Highest Flood Level 235 |

4., Pond Level 33432 M

5. Crest Level
| - Spillway Portion 3300 |
Il - Undersluice Portion 3290 M
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DESCRIPTION OF YAMUNA RIVER

The area occupies a part of Gange-Yamuna doab zone and underlain by fhick alluvial sediments deposited
by fiuvial action of nver Yamuna and it's tibutanes. The land slopes gently fowards soufh and SE. Man
sireams flowing through the area are Katha, Budhi, Saundli nadi which are ibutares of Yamuna river.
Saharanpur District in #e norfhern most of the districts of Uitlar Pradesh State, India Bardering the Stale of
Haryana, Himachal Pradesh and Uttrakhand and close o the foothills of shivalk range, it lies in the state of Uttar
Pradesh, Saharanpur Districd forms part of Sshatanpur Commissionary and it i commissionany Head Cuartes.
Distnct Saharanpur lies in the extreme uppermost comer of Ganga Yammu doak region. The District s bounded
in the west of river Yamuna & Haryana, Uitarakhand o the narthen east and distict Muzrafar Nagar and Shamli
to its South.

smMA““I AT 'ﬁ‘,:._ 5 R Out of tnfal 23 leases under study, a lotl of 16
RIVER MAP = . .
1 bease ary located on the bank of Yamuna River
, ' UTHARAKHAND _ = _
ﬁ“ Brdshshebeghr~. which & a pernnia rvar and has source aof ofgn
HARANL ;’-';F .| from catchment area of Shivaliks. The region has
-:'I"'-'rff ,..-'*‘ limited potenfial excapt rver had materizls as Sand
_t?__ © Kaka . i ! Bajri | Boulders are only main exposed minerals.
. Muzaflarabas o'
= 77 comana TR g Limestore has substanial exposura in Shivalik hils
e and used for building and construction purpose. The
;ﬁ/'% 'r""'""""} bl mineral ohsarved in the rver bed is a result of
I | transportabion as te upstream is much sxposed o
I'I 'Iﬁﬂh'hl.ﬂ‘ wﬂ. -.; I:":.-h I:I:5
;E;;I Sk * ampar sl slope which causes natural deposiion.
| ey !
% Nanaia : o
;} i .DHMI‘SL Lt
. wThon . Bhope >
(W15 ]
Hrew MU ZAFEAAMAGAR
Dhamict Bodisdary

111



‘f—"srmmsmffsnmms

...-.‘_I-
-

INTRODUCTION

District Sgharanpw can be divided into thres physiographic divisions, the structural hills, the upper
phwsiographic divisions, the stnectural hills, the upper piedmant plains or the Bhabar, and the Terai or e
[ower pledmont plains.
Structural Hills:

The enfire northem part of the
district s formed structural hills
named Siwaliks, in this area e
refief is high with sizep and shamp hE
hil  slopes. The  rugged Ok Pebbles | B Sands I
topography of the area affords

well kor high run off. In the area the upper and middle Swaliks ae encouniered but the lower Siwaliks are
missayg. Lhologically the Swaliks here are composed of sand stones, conglomeratas, sand, days and silts.
There are several majr and mnor faulls.

The Bhabar;

The second units lying just below the foothils of Siwalk localy called as Bhabhar, is characlerized by
boulders, pebbles, cobbles ete. with relafively dry terrains fringing. The Sawalik foot hills with gradient
anound 5 m'km. which is much higher than the southem plains.

(Geologically the term Bhabhar is usad o deposils formed slong e foothill zone by coalescence of sares
of alluvial end talus cones, composed of helerogeneous malerials ranging in texiure from boulder, grave! to
sand and sill These BRabhars in Saharanpur distict are known as Dhar’ covering moasly the
‘Muzaffarabad’ and ‘SadauliQuadim' biocks.

Taraic

Just south of Bhabar zone lies the Tarai' or the plains of piedmont plain. The plains sloping gradually by
southward have around 1.5mkm. gradient. Lihologically, the ares is characterized by coarse sand & gravel.
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Thesz plains are further divided inio lower piedmont plains the cidar glluvial plains and the younger &lluvial
piaing, The lower piadmont plaing show flal to undulating plains wih gradient lowards southwest
The clder alluvial plains alsc show flat to undubating topography characierized by sediments brought by

rivers Yamuna and Ganga.

The yourger alluia plains lie along river Yamuna exhibiting gently sloping and shghtly undulabng teTains. it
comprises younger unconsolidated alluvial material of vanyng lithology consisting of fludsl land fomed as
palec-channels, meanness scar and point bars. The younger alluvial plains also consist of sand bars ficod

piains and ravines along river Yamuna.

{=ourca - CGWE NR. Lockeow Raport an Aquifer Manping & Meoagement of Ground Wafer Resoumss, Saharanpar
Uifar Pradesh; J.P Gaulfam Scenfist D

R.B.M. (Sand/BajriBoulder) Deposit in Saharanpur District
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(Reference .- EMG3M - 2020 Guidelings | Sedlion 3.2, page - 21)

Samples of 5 Kg each from the dry river bed of Six (06) Rivers namely Yamuna , Badkala Ra,
Badshahibagh Rao, Gaigara Han, Kalnuals and Khairawali Ra were taken in the tempar proof polyhag

and analysed of particle size and Dulk density through NABL Laboralory. The analysis of results are as
under: -

RESULTS
1. The formation of mineral observed in the study area is a mix of Silt, Sand (0.125 mm to 0.50 mm
in size} , Bajri {2 mmto 4 mm in size [granule] | , Pebbie/Cobble (4mm te 256mm) and Boulders of
large size  more than 256 mm). Results co-related with Wentworth Grain Size Chart.

2. The percentage of Pebble/Cobble and Boulders of large size in percentage are predominant in
River Yamuna which is a2 perennial in nature.
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Whereas the percentage of Silt, Sand and Bajri is predominant in the rest 5 seasonal tribularies of
Yamuna River (namely Badkala Ra, Badshahibagh Rao, Gaisara Rao, Kaluwala and Khairawali Ra)
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Particle Size Analysis Reference :- Classification of Sediments (Wentworth Grain Size Chart}
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Gradient Analvsis of River Yamua:-
Intruduction & Background ;-

o)

River ¢ Stream gradient s the grade measured by the ratio of drop in elevation of a stream per

unit horizontal distance, which is usually expressed as meters per kilometer or feet per mile.

A high gradient indicates a steep slope and
riapid Mow of water where it has  more ability o
erode. High gradient streams tend o have steap,
marrow Weshaped valleys, and are referred to as

!.I'[ZII:] ngr shredms

A low gradient indicates a more nearly level

giream bed and slugeishly moving water, thar §9

mayv he able ta carry only small amounts of

very fine sediment, Low gradiemtn streams hive e

wider and less mugged valleys, with a fendency

fior the stoeam o meander,

The GRADIENT OF A RIVER =
ELEVATION DIFFERENCE / DISTANCE
ALONG THE STREAM OR HORIZENTAL
DISTANCE

The interpretation of grilient may be expressed
in a score of Very Sieep, Steep, Moderaie,
Gental and Flat.

Vertirul

GRADIFNT
Viery Kemep S350 iile

Steep M) il

Msderase 10007 mibls
CaEntle AT mide
Flak £ muilm
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Methodology [or Study lor Gradient Analysis ;-

. A length patch of 2990 kms approx in river Yamuna was identified. The length patch of
29.90 kms (distance along the stream) starts rom Hamikund Bamage and ends near Jodhey
Banns village.

The elevation of Hatnikond Barrage 15 3249 MrL and the elvation eeorded in Jodhey Banns
villahe is 283 Mrl. Thus the total elevation drop (difference in clevation or slope) 1 39

| B%.

IMHALTS.

3. Hence the Gradient of the study area comes to 130 meters / kilometer or 6.89 feet / mile

Giradient Study Area Map = River Yamuna
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Obseryalion:-

B

. The gradient level of study area shows that it is Gental. The major aitibute for REM deposit

in the area is occurance of higher HFL (High Flood Levels) due to which the RBM in mix
atate travelles from upstream and depaosits in the lease and near by areas.

It has boen repodted by COWE NE. Lucknow on Agquifer Mapping & Management of
Ground Water Resources, Saharanpur , Uttar Pradesh that the Tarai plains slop gradually by
southward have around 1.5m'km. gradient (Chapeter-3 of this Report).

The Gradiemt anabysis of study arece reveals outcome of 1.30 meters / kilometer or 6,89 fect /
mile which 15 almost equiivant o the COWEB Report and results found co-rested and found
stable.

The area of Yamona under smady shows thar —_—— =
the stream consist of multiple small, shallow
channels that divide and recombine numerows
times forming a pattern resembling a Braided
Stream. Generally a Braided stresms are
formed where the sediment load & so heavy
that some of the sediments are deposhed as
shifting 1lands or bars between the channels as
likewise observed in the siudv area.
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SEDIMENT TRANSPORT

Sediment fransport is the moverment of solid parlicles (sediment), ——
typically due o & combinaiion of gravity acting on the sediment,
and/ar the movement of he flued in which the sediment is entrained.
Sadiment ranspart ocowrs In natural systems where the particias
ane clasic rocks (sand, gravel, bouldars, aic.), mud o clay; the fluid
15 &ir, or water, and the force of grawty acts o move the particles
aong the sloping surface on which ey are resting Sediment
transport due to fluid motion occurs in rivers, oceans, lakes, seas,
and other bodies of water due to currents and tides Sediment
transport due only fo gravity can occur on sloping suriaces in
general, including hill- slopes, scarps, cliffs, and the contnental
shelf-continental slope boundary,

TYPES OF SEDIMENT LOAD

= Bed-load: That porion of the sediment load that i fransporied along the bed by siding, roling o
hopping. The bed-lad moves at velocibies slower than the flow and spends most of is time on or near
the stream bed. The mechanisms of grain motion are as follows:

= Traction (rolling and sliding): Imporiant factors: ficlional drag and [ift forces exertad by the flow and
slope.

=  Saltation (hopping): Grans are temporanly suspended by fiuid vortices or by ballstic impact and
fhen released Grain movemeant may be cantnuous or intarmittent depending on the flow regime.

Suspended load: Thay area particulate sedimant that is carried in the body of the flow and moves at the
same velocity as the fiow. A small parficle (e.q. clay and fine i), with a large relative surface area, & held
in suspension more easgily because of the electrostatic aftraction between the unsatisfied charges on
grain's surface and the water molecules. This force, tending to keep the particle in the flow, is large
compared to the weight of the particle.

The Hjulstrom curve shows thet a much higher velocity is required to entrain clay and fine silt than coarse
sand. However, once the fine sediment is in suspension, 8 much lower velocity s required o maintain it in
suspension. The quenfty and guality of the load is defined i berms of competence and capacity.

Dissolved load: material that & chemically camiad in the water. The faciors thal govern the percentage of
desnived and suspended ioad inclide:

=  Climate: famperature, precipitation, vegetation
= Vegetation: fype and amount
= Achvity by man: mining, constructon, cear cuting, etc.
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=  Rock solublity; e.q. hard water in carbonale lerranes
=  Ercdibility of materials in the drainage bazin
= Relief and slopa (affects PE of fiow|

Wash Load: Sometimes finer partides from upland calchment [sizes which are not present in the bed
matarial) called wash load,are alse transported in suspensicn, The combined bed material and wash lbad is
called Total load,

TRANSPORT RATE

When the velocity of water fowing over 3 bed of non-
cohesive sediment flow overcomes the resistance offered
by the grain dus to is mass, cohesion and ofher forces.
Properties ke shape and position of centre of gravity of the
gran play important roles in determining the dagree of
resistance offerad. A diagram complied by Hjulstirom (1835) © 1
revaaled the relationship betwesn critical erosion velogity
and grain size. The field above the curve indicaies the
condtion suitable for entrainment of grains.
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Formulas (o calculate sedimant transport rate exist for sediment moving in sevearal diferenl parts of the
flow. These frmulas are ofien segregated into bed load, suspended load, and wash koad. They may
sametimas also be segregated inte bed mataral 0ad and wash lpad,

DEFINING BED LOAD

Bad bad mowvas by roling, siiding, and hopping (or safiabng) over the bad, and moves at a small fraction aof
the fluid flow velocity. Bed load s generally thought to consfitule 5 -10% of the fotal sadiment load in a
shream, making it less important in ferms of mass balance. Howevar, the bed material ioad [the bed Ioad
pius e portion of the suspended load which comprises material denved from the bed) is often dominated
by bed bad, especially in gravel -bed rvers. This bed matenizl load is the only parl of the sediment load
that actively interacts with the bed. As the bed load i an imporiant component of that, it plays a major role
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in confrolling the momphology of the charnel. Bed load franspot rates are usually expressed as baing
refated o excess dmensionless shear stress raised bo some power. Excess dimensionless shear shess is
a8 non —dimansicnal measure of bed shear stress aboul the threshald tar mation.

— Dissolved Load

~ ——— Suspended Load

iy " — Bed Load

Figura Mo. 4.2: Sadimant load movemant
Dissolved load = not sedimant. It is composad of disassocated ions moving afong with the fow. If may,
however, constitute a significant proporbon (often several percent, but accasionaly greater than haif) of the
total amount of material baing transported by e stream.

DEFINING WASHLOAD

The distinction between bad-matanal-lnad and wash-load components of the fotal load adopled here is that
wash load is not found in appreciable guantiies in the bed of channel, Howevar the precse definition of
what consttules an appracisble quantity un clear, meaning that the threshold grain size separating bed-
material load and wash bad may be defined in several ways, Wash load is the grain size of which 10
percent of the bed mixue is fner. This basically diffierent behavicar of the fine ard the cnarse part
cles in the same channel has bed the author and collaboralors to assume that the Rne pasticles in the
flows till behave like material called Wash load in the concrete channel whareas the coarse partice aci ke
the sediment in a stictly alluvial channel

Thesa investigators gve the limifing grain size between wash oad and alluvial or bed load in Brms of e
composition of the sediment depesit in the bed. They siate that all particle sizes thai are not significantly
representad in the deposit must ba considered as wash load. Mare spacifically, the limiing siza may be
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artutranly chosen from the mechanical anatysis of the deposit as hat grain size of wheh 10 percent of the
beed mixture is finer. This rule s=ems to be rather generally spplicable as long as kow-water and dead-water
depnsils are excluded trom the bed sediment.”

Wash load i5 the portion of sediment that is camed by a fluid flow, usually in a river, such that it always
remans ciose to the free surface (near the top of the flow in a méer). It 15 In Near-permanent SESpanson
and is transported without daposition, essenfially passing straight through the siream. It consists of the
finest particles and can be defined by having & Rouse number of <08 maaning that the turbulent mixng
welocity is far greater than the safting velocrty

Compaosition: The composition of wash load is distinct beacausa it is almost entirely made up of grains that
are only found in small quandities in the bed. Wash load grains fend fo be very small (mostly clays & sits
bt same fire sands) and herefore have a small setling velocity, being kept in suspension by the fow
turbulence.,

Velocity: Wash load is camed within the waler coumn as pan of the flow, and therefore moves with the
mean flow veocity of main stream. Because thera is t¥e or no interaction with the bed, the parficlas
gxfract only negligible momantum from the fiow,

Wash Load Dynamics: There is no universaly accepled definition of wash load, yel daspite this, the wides
concept that sediment in transport that is fner than that making up the bed of the channel behaves
differeniy and plays a different role in the sediment fransfer system is widaly perceived fo have merit and
has often proven useful in river engineering studies. In this resped, there are three terants within the wash
lcad and bed-material load concept that are relevant from a praciical regioral sediment management
perspecive. I follows that changes o the quardity of wash load in transport (due to the addiion or removal
of weshload sources) will seldom frigger sigrificant morphological responses and marked changes fo
the stability of the channe. Comversely, imbafances in the bed-material loed wil usually drive ooal
morphokegical response through channel scour (where fransporl capacity exceads supply) or fill {where
supply exceeds anspor cagacity). Second, the quantity of wash |oad carmed by a stream is limited not by
the streams's sadiment trancport capacity, but by the available supply. It follows fhat it is only the bed-
material load that most sediment transport equations can calculale on the bass of the transport
capacity indicated by the local flow hydraulics. Wash-load fransport cannot ke predicied this way,
but can only be eshtmaled on the basis of comprehensie, quantiative assessment of wash-load
sadiment sources. Third, the movemaent of wash load is relabvaly rapd compared to that of the bed-
material load. In a sand-bed channel, where the wash load is composed of fine sands, silis and clays that
are faify evenly distribiuted thraughout the water column, wash Inad may move through the channel,
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SUSTAINABLE RIVER BED SAND MINING

As per Sustaineble Sand Mining Management Guideline, 2016, by Minisiry of Environment, Forest and
Climate Change, folowing considerations should be kept in mind for sand [ graved mining!

Parts of the river reach thal experience
deposibon or aggradation shall be identfied
first The lesse holder/Envirconmentsl
Clearance holder may be allowed fo exdract
the sand and gravel deposit in these
ocations to manage aggradation problem.

The distance belween sies for sand and

gravel mining shal depend on  the
replenishment rate of the nver. Sediment
rating curve for the potential sites shal be
developed and checkad aganst the
exfracted volumes of sand and grave,

£and and gravel may be exiracted scoss
the eniire aclive channel during the dry
SERE0N,

Abandoned stream channgels on ferrace and
nactiva fondplains are prefamad rather fuan
active channels and their deltas and flood
plains. Straam should not be diverded to
form inaclive chiannel.

Layers of sand and graval which could be

remoyved from the river bed shall dapend on
ihe width of the river and replenishment rate
of the river.

aand and gravel shall not be allowed to be

exfracted whar erosion may ocour, such as
at the concava bank

Segments of braided rivar systemn should be
ized preferably faling wikhin the lateral

migration area of the rver regme thal
gnhances the feasibilily of sedimen
replenishmeant.

Sand and gravel shall not be extactsd
within 200 fo 500 mefer from any crucia
hydrauke struchire such as pumping stabon,
waler infakes, and bridges. The exact
distance should be ascertained by the local
authorities based on bcal sitvaton. The
pross-section  survey  should  coner &
menimum distance of 1.0 km upstraam  and
1.0 km downsiream of the potential reach
for exraction. The sediment sampling
should include the bed material and bed
makerial Inad befora, during and affer
extraction peried. Devalop a sedimant rating
curve at the upstream end of the polenial
reach using the surveyed cross- sechon.
Lising the hstorical or gawged flow rafing
curve, determine the suitable period of high
fiow that can replenish the extacted
wolume. Calculate the extrachon volume
basaed on the sediment rating curve and
high ®ow pencd after deter mining the
allowatie mining depth.

Sand and gravel could be extacted from
the downstream of the sand bar al mver
hends.
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Refaining the upstream one to fwo thirds of the bar and riparian vepgetation i= accepted 2= a
method to promote channel stability,

Flood dischange capacity of the river cculd be maintained in areas where there are significant flood
hazard io existng structures or infrastructure. Sand and gravel mining may be allowed fo maintain
fre natural fow capacity based on surveyed cross- section history.

Atematvely of-channel or floodpiain exdraction is recommended to allow rivers io replenish the
quantity taken ot during rmining.

The Piedmont Zone (Bhebhar ares) parbculary in the Himalayan focthills, where nverbed
material is mined, this sandy-gravelly track consflules excellent conduils and holds the grealer
potential for ground water recharge. Mining in such areas should be prefemed in locatons selecled
away from the channel bank siretchas.

Mining depth should be resfricied to 3 matar and distance from the bank should be 3 mater o~ 10
percent of the river width whichever less.

The bomow area should preferably be located on the nvar side of the proposed embankment,
because they get sited up m courss of ime. For low embankment 1255 than 6 m in height. borrow
araa should not be selected withn 25 m Fom the foa'heal of the embankment In case of higher
embankmant the distance showld not ba less than 50 m. In order to obwate development of flow
parafiel to embankment, cross bars of width eight timas the depth of bormow pils spaced 50 to &0
meters centre-to-centre should be left in the borrow pits.

Demarcation of mnng area with pillers and geo-referencing should be done prior 1 start of
Mining.

The effects of unscientific and excessive sand and gravel mining are as follows:

Extraction of bed material in excess of replenishment by fransport from upsiream causes the bed
b0 lower (degrade ) upstream and downstream of the site of removal,

In-stream habitat is impacted by increase in river gradient, suspended load, sediment fransport
and deposiion, Excessive sedment deposiion for replenshment increasas turbidity which
prevents penatration of light required for photosynthasis end reduces food availabdity of aquatic
i=una

Riparian habdat including wegetative cover on and acjacent to the river banks it confrols erosion,
provide nutrient nputs into the siream and prevents infrusion of poliutants in the stream throwgh
runoff, Bank erosion and change of morphology of the river cen destroy the riparian vegetative
COVET,

Bed degradafion are responsible for channel shifting, causing loss of properbes and degradation of
landscape, it can also undemning bridge supports, pipe lines or other sirucures.

Degradation may change the morphology of the river bad, which consttutes one aspec! of the
aquatic habitat,
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Degradation can daplete the entire depth of gravelly bed material. exposing other subsirates that
may undarie the gravel, which could in furn affect the quaity of aquatic habitat. Lowering of
ground water table in the fiood plain because of lowering of riverbed level a5 well as nver water
level takes place because of extraction and draining ou! of excessive ground water from the
adjacent araas. S0, If a floodplain aquiler drains 1o M stream, groundwaer kvels can be iowered
as a resull of bed degracabon.

Lowering of the water table can destroy nparian vegetation.

Excessive pumping of ground watsr in the process of mning in abandoned channels depletes
ground waler causing scarcity ol imigation and drinking water. In extrems cases { may creale
ground fissures and subsidence in adjatent areas.

Fleoding i reduced as bad elevations and flood heights decreace, reducing hazard for human
ocoupancy of fioodpdaing and the possibikty of damage to engineering works.

The sugply of ovarbank sediments o Toodplains s reduced as fiood heighls degrease.

An un-scientiic and unreguiated sand and gravel mining tends 1o increass channel bank scourng
and erosion, This causes 2 large degres of meandering of rivers and sometimes it could be in kms,
Rapid bed degradetion may induce bank collapse and erosion by increasing the heights of banks.
Palluting gropnd water by reducing the thickness of the filker maierial espacially if mining is taking
piacs at top of rectane fissres.

Choking of sand layer which acts as filier for ingress of ground water from rivar by dumping of finar
material, compacton of filer zone due to movement of heavy vehicles. It also reduces the
permeability and porosity of the filler matenial.

Remowval of gravel from bars may cause downstream bars to erode if thay subsequently recene
less bed material than is camied downsream from them by fluvial iransport

Ecological efacts on bird nesting, fish migration, angling, ete.

Indescrete minimg actvities lead o increased concentration of suspended sediment in the river
which i turn causes siltation of waler resourcas projects

Un-scientific and unrequiated sand ard gravel mining leads to he severa hedth hazards ks air
qualty degradation and dust fog.

Impacts on coasial processes.

As such, it becomes essential to conduct a replenishment study.
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The need for replanishment sludy for rver bed sand is required in order 1o nulify the adverse impacts
ansing due to excessing sand axiraction. Mining within or near riverbed has a direct 'mpact on the skream's
physical charactershcs, such as channe! geomelry, bed elevaton, substratum camposition and siability. in-
stream roughness of the bed, flow velocity, discharge capeacity, sedimen! transport capacity, furbidity,
iemperature etc. Alteration or modification of the above attibutes may cause an impact on the ecological
equilibrium of the riverine regime, disturbance in channel configuration and flow-paths. This may also cause
an adverse impact on in- stream Diota and rpanian habitats. It is assumed thal the riparian habitat
disturbanca i3 minimum if the replenishment is equel fo excavaton for @ given siretch. Therefore, to
minamize the adverse impact arising cut of sand mining in a given river strebch, it is imperative to have a
study of raplenishment of matanal during the defined paried.

Mg par e provisions of EM Guidelines for Sand Mining - 2020, replenishment study requires filed surveys.
For thie, original ground level (OGL) are to be recorded and area of aggradzbon/depostion neads fo be
ascertainad hy comparing the level differerce hetween the autside riverbed OGL and watar [2val

The rvar reachas with sand provice be resource and fus it s necassary to asceriain the rafe of
renlenishment of the mineral. Regular replenishment siudy needs o be camed out © keep a balance
between deposition and extraction,

The curent sludy has been done on the basis of Physical Sureey of field as per proviso of Seclion 5.2 1 of
ENSM-2020 Guidelines.

The comventional survey using DGPS and other survey tools are used 1o define elevation conbours of the
lease aren as the contour and the elevation benchmarks provide the basefine dala for assessing the pre
and post-study parod scenario

Baselne data on elevation status by formation of grids has been done on intervals depending on the
geographical and site-specifc canditions

The changes observed in the elevation in per and post scenarie shall be depicted in graphical forms along
with resare estimation of the mining area.
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S HSTOF EQUIPMENTS/MANPOWER AND SOFTWARES

Statulory Requirermant :- As par Secbon 522 of EMGEM-2020 Guidelines tha details of Manpower/Experts |
Equipment’s and Sofware's are as under-

Head | Details | Quantity/Nos.
Manpower/Experts
1. Shri Subhasishs Dutla Geologis! i
2. Shni Suraj Dubey - RGP, Geologist 8 ROP. 1
3. Snari Guishan Geur Senior Environment Expert 2
4. Shri Arun Awasthi Program Coordinator 1
5. 5hn Amit Rai, Shr Praveen Pandey | Field Expert | Foraman d
, Shri Ram Raksha ,
B, ShnCM, Tyagi CADVGIS Expert
7. 5hri Rahul Singh El4 Cooardinator (Mining) 1
B Me. Jyoti Negi Envirenment Manner — Data 1
eompilation and Report
Fruipment's
e For Pit Profile JCB Machine for Drilling ]
» For Reserve Estimation and Apgar [ JCB | Measuremen| Devices 12
assessment of Mineral Quatity
s For Geo-coordinales (zamin GPS
= For Collecting Elevation Profiles DGPS Equpment & Drone
Software's
= For raporting surface!geological AreGIS 2
sachors
= Forlease Detail medeling and Google Earth g
Remole data collaction
= Forcoliection of onsite work profies | Time Stamp Camera
= For Report / For Baseline Data MS-Word/ M3-Excel
Modelling
» For Data Modelling Q-GIS 1
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Chapter 8

Study and Results of Leases in pre-monsoon
(2022) scenario.

1. Pre-monscon study of total Twenty-Two (22) operstive lsases where done as per the methodaogy
elaborated in Chapter-3 of the Report.

£. The prasent survey & the dona (0 repor the quantity of mineral before monsoon along with baseline
data collection of elevation profiles through DGPS and Drone Survey.

3. It is anticipated et resuts of year wise surveys wil help the stste government to establish the
replanshmant rate of the river based on which future ackon may ba plannad,

4. The Physica topographic Survey of the leases using DGPS end Drone Survey to record and repon the
current elevation profiles of the lease areas. Further Fi paofiles up-to the depth of 3 meters were done
io estmate the guenity of reserve and enayse sustainable mining to be recommended for
grantioperabons of leasas,

3. Baselipe data of eevalion stabus in grids where recoded on goss seclions and prepared depanding on
the condition of sife.

6. Field books and database of recordings were structured n a fzbulated manner narrating the mBL of
OGL (On Ground Level) Points having longitudedztiude.

7. GIS software moceling were done o correlate the data end net results are shown in graphical forms
with approprale scales.

8. Lesse wise resulls are reporied in the subsequent sechons. The results of pre-monsoon baselne data
collaction shall be co-related with post-mensoon data to report cverall replenishment.
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| References for interpretaion of pre-monsoon beselng data |

resufts &nd conclusion

OPERATIVE LEASES
| Particulars Detsile ! Chearvation
| Barial Number M
Tehsil Behat
| Village Mayapur Reappur
| Gata Mo. / Khand Mo, Gata Mo, 144
| Area 3,100 ha.
| Fiver Badshahibagh Rao (Seasonal Rwer)
| Clasaification of Minar Mineral R.BM. (River Bed Matenal — Sand/Bajn/Boldure) in mixed
SFIE.
| Parod of Survey | June-2022

Site inspection by Sub-Divsicnal Committee members |

conduwcting Physical Survey, DEPS Survey, Drone Sunvay,
collection of on-ground recondsdelevation profiles is repors
in VOLUME I1& Hl of the recarl

Interorstation of DRONE Survey Baseline Data Results

=  The highest slevalion observed in the leass 5 354 562 '

» The lowest elevation chsarved i 388.980,

= The lease fag an overall elvation diference of 5,082
melers and gxEsting ceposite wera verifed during
physical survey

| Interpretation of DGPS Survey Baselne Data Results

N g o e 1 e e e

* Pre-monsoon Ground Conbol Points were fied and |

levaton profiles wee recorded which are serally
labulated and schemalically presented in surface map
in WOLUME-L The net change in elevation prafile shal
be recorded i pos-monsoon scenang ard pplenished
ueluma shall be reparied in post-monsoan repart elong
WIIf CIDSS SeCtns.

| = Pit Profiles upte depth of 3 melers were condusted ot |

repular intervals.

« RBM inmiced siate in most form was found up-to a
depd of 3 meters.

»  Ground waler infersechon was non obseved while

conducting pit profiles.

Concision

»  The current slevation profile recorded by DRONE and
DGPS methods shows exposure of exsling reservas of
RB.Min mived state to & quantum of apgros.. kx cum.

s The cument mnersl reserve & capable fo support
production for long term peripgs,

s« The results of poast-monsoon replenishment resene
shal be addedico-related with present reserve o
recommend the overal sustainable production guantity
ard periad &5 per Guidalines.
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Particulars Details | Chsarvation
Serial Number 0z
Tehsi " Behat
Villaga "Bartha Kors!
Gala Mo, | Khand Mo, Galz No. - 1
Area 36.000 ha.
- Rivar Yamuna (Perennial River)
Classifcation of Minar Mineral RLBM, (River Bed Material — Sard/Baji/Baidure) in mixed
sisle.
| Penod of Survey June-2022

| References for mierpretation of pre-monsoan beselne deta

regutts @nd canclusicn

Gile inspection by Sub-Divsiona! Commiltee members |

gancusting Physical Sursay, DG2S Survay, Drone Sunvay,
collection of on-ground recordsielevation profiles is reparts
in VOLLUME |1 & I of he regort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest elevation observed in he leass 5 32492 |

The lowest elevation chaerved is 252,200,

The lamse haz an oversll slevetinn diference of
10.25¢ meters and swisting deposis were verfied
during physical suney.

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Growmd Contol Ponts were faeed and .

plevaton pmofiles wee recorded which are aerially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be reconded i post-monsoon scenang and raplenished
wolume shall be reparied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profiles wplo depgth of 3 melars were conducted al .

regular interesls.

REM in mixed s:3% in most form was found up-to a8
deph of 3 malars,

Ground waler nisrsechon was non observed while

penducting pit profiles.

T Conciusion

The current elevation peofile recorded by DRONE and '

DGPS methods shows exposure of exsting resanves of
REMin mixed state to a quantum of appeow.. &2 gum,
The cwrenl mineral reserve 5 capable o support
production for long term perinds.

The results of posl-monsoon replereshment rasane
shal be addedico-related with present reserve fo
recommend the overal sustainable production quantity
ard period 25 per Guidelines
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Particulars Detzils | Chservation
Serial Number 03
Tehsi Behat
Village Haidarpur Hindwalz
ala Mo. | Khand o, Khand No | Gaialo.- 61 198 22
Area 4.200 ha.
TRiver Baditala a (Seesonal Fiver)
Classitcation of Minor Mineral RLBM, [River Bed Materal — Sard/Baji/Bakdure) in mixed
sisle
| Penod of Survey June-2022

| References for mierpretation of pre-monsoan beselne deta

regutts @nd canclusicn

Gile inspection by Sub-Divsional Commiltee members |

gancusting Physical Sureey, DGRS Survay, Drone Sunvay,
collecton of on-ground recordsielevation profiles is reparts
in YOLUME (1 & Il of the reoort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest slevation obsared in the lkass & 377 00
The lowest elevation chaerved is 3660.000,

The lerse has an oversll elvation difference of 3000
meters and ewsfing ceposis were verfed during
physical survay

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Ponts were faeed and .

plevaton profiles were recorded which are aerially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be recorded i post-monsoon scanang and raplentshed
woluma shall be reparied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profiles wplo depgth of 3 melars were conducted al .

regular infervals.

REM in mixed s:3% in most form was found up-to a8
deph of 3 malars,

Ground waler nisrsechon was non obseved while

cenducting pit profiles.

The Gament elevalion peafile recorded by DRONE and |

DGFS methods shows exposure of existing resenves of
REMin mixed state to a quantum of appeox., xx gum,
The awrenl mneral reserve @ capable 1o support
production for long term perinds.

The results of posl-monsoon replereshment resere
shal be addedico-related with present reserve fo
recommeand the overal sustainable production quantity
ard penod 25 per Guidelines
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Particulars Details | Chsarvation
Seral Nurber 04
Tehsi Behat
Villaga " Sherpur Pelon
Gala Mo, | Khand Mo, Gela No. - 3782 & 37912
Area 7,600 ha.
TRiver Kiunwall Ra (Seasonal River)
Classifcation of Minar Mineral RLBM, (River Bed Material — Sard/Baji/Bakdure] in mixed
siste
| Penod of Survey June-2022

| References for mierpretation of pre-monsoan beselne deta

regutts @nd canclusicn

Gile inspection by Sub-Divsional Commiltee members |

gancusting Physical Sursey, DG2S Survay, Drone Sunvay,
collection of on-ground recordsielevation profiles is reports
in VOLLUME |1 & I of he regort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest elevation observed in the leass & 385000 |

The lowest elevation chaenved is 343,000,

The lerse has an oversll elvation diffeance of & 000
meters and ewsfing ceposis were verfed dunng
physical survay

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Ponts were faeed and .

plevaton pmofiles wee recorded which are aerially
tabulated and schemstically presented in surface map
in VOLUME-L The net change in elevation profile shal
be recorded i post-monsoon scanang and raplentshed
woluma shall be reparied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for resarve estimation

Pil Profiles wplo depgth of 3 melars were conducted al .

regular interesls.

REM in mixed s:3% in most form was found up-to a8
deph of 3 malars,

Ground waler nisrsechon was non observed while

penducting pit profiles.

T Concusion

The current elevation peofile recorded by DRONE and '

DGPS methods shows exposure of exsting resanves of
REMin mixed state to a quantum of approx., & Gum,
The cwrenl mineral reserve 5 capable o support
production for long term periods.

The resus of posl-monsoon replereshment rasane
shal be addedico-related with present reserve fo
recommeand the overal sustainable production quantity
ard penod 25 per Guidelines
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Particulars Details | Chsarvation
Serial Number 05
Tehsi " Behat
Villaga Nuniyar] Ahatmal
Gala Mo, | Khand Mo, Gela No. - 11111 Laal 36
Area 24,29 ha.
- Rivar Yamuna (Perennial River)
Classifcation of Minar Mineral RLBM, (River Bed Material — Sard/Baji/Baidure) in mixed
sisle.
| Penod of Survey June-2022

| References for mierpretaion of pre-monsoan beselne deta

regutts @nd canclusicn

Gile inspection by Sub-Divsional Commiltee members |

gancusting Physical Sursay, DG2S Survay, Drone Sunvay,
collecton of on-ground recordsielevation profiles is reparts
in VOLLUME |1 & Il of the regort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest elevation observed in the leass & 284000 |

The lowest elevation chaerved is 284,000,

The lamse haz an oversll slevstinn diference of
10000 meters and sxisting deposis wee verfied
during physical suney.

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Ponts were faeed and .

plevaton pmofiles wee recorded which are aerially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be recorded i post-monsoon scanang and raplentshed
woluma shall be reparied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profies uplo deplh of 3 melers were conducled al |

regular interesls.

REM in mixed s:3% in most form was found up-to a8
deph of 3 malars,

Ground waler nisrsechon was non observed while

penducting pit profiles.

T Conciusion

The current elevation peofile recorded by DROME and |

DGPS methods shows exposure of exsting resanves of
REMin mixed state to a quantum of approx., & Gum,
The cwrenl mineral reserve 5 capable o support
production for long term perinds.

The results of posl-monsoon replereshment rasane
shal be addedico-related with present reserve fo
recommend fheaveral sustainable production quantity
ard penod 25 per Guidelines
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Particulars Detzils | Chsarvation
Senal Number 06
Tenzil | Behat
Villaga “Rehna
Bala Mo. | Khand o, Ehand Mo./ Gata no. =03, Lot Mo =03
Threa 8.050 ha,
- Rivar Yamuna (Perennial River)
- Classifcation of Miror Mineral F.BA (River Bed Matenal — Sard/BajiBoldura] in mized
EABAE.
| Penod of Survey June-2022

| References for mierpretation of pre-monsoan beselne deta

regutts @nd conclusicn

Gile inspection by Sub-Divsional Commiltee members |

gancusting Physical Sursay, DG2S Survay, Drone Sunvay,
collection of on-ground recordsielevation profiles is reparts
in VOLLUME |1 & I of he regort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest elevation observed in the leass & 356065 |

The lowest elevation chaenved is 245.100

The lamse haz an oversll slevetinn diference of
11.565 meters and swmisting deposis wee verfied
during physical suney.

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Ponts were faeed and .

plevaton pmofiles wee recorded which are aerially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be recorded i post-monsoon scanang and raplentshed
woluma shall be reparied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profiles wplo depgth of 3 melars were conducted al .

regular interesls

REM. in mixed s8% in most fSrm was found up-to a8
deph of 3 malars,

Ground waler nisrsechon was non observed while

penducting pit profiles.

T Conciusion

The current elevation peofile recorded by DRONE and '

DGPS methods shows exposure of exsting resenves of
REMin mixed state to a quantum of approx., & gum,
The cwrenl mineral reserve 5 capable o support
production for long term perinds.

The results of posl-monsoon replereshment rasane
shal be addedico-related with present reserve fo
recommend the overal sustainable production quantity
ard penod 25 per Guidelines
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Particulars Detzils | Chservation
Seral Number i
Tensi " Benat
Villaga “Rehna
Gala Mo, | Khand Mo, Gala No, 17902
Area 3.750 ha.
TRiver Geisara Rao (Seasondl River]
Classifation of Minar Mineral RLBM, (River Bed Material — Sard/Baji/Bakiure) in mised
siate
| Penod of Survey June-2022

| References for mierpretation of pre-monsoan beselne deta

regutts @nd canclusicn

Gile inspection by Sub-Divsicnal Commiltee members |

gancucting Physical Sursey, DG2S Survay, Drone Sunvay,
collection of on-ground recordsielevation profiles is reparts
in VOLLUME |1 & I of he regort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest elevation observed in the leass & 357739 |

The lowest elevation chaenved is 351120,

The lerse has an oversll elvation difference of B A1
meters and ewsfing ceposis were verfed dunng
physical survay

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Ponts were fieed snd

plevaton pmofiles wee recorded which are aerially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be recorded i post-monsoon scanang and raplentshed
woluma shall be reparied in posi-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profiles wplo depgth of 3 melars were conducted al .

regular interesls.

REM in mixed s:3% in most form was found up-to a8
deph of 3 malars,

Ground waler misrsechon was non observed while

penducting pit profiles.

T Conciusion

The current elevation peofile recorded by DRONE and '

DGPS methods shows exposure of exsting resanves of
REMin mixed state to a quantum of appeox., &2 gum,
The cwrenl mneral reserve &5 capable fo suppor
production for long term perinds.

The results of posl-monsoon replereshment rasane
shal be addedico-related with present reserve fo
recommeand the overal sustainable production quantity
ard penod 25 per Guidelines
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| Particulars Detzils | Chsarvation

Geral Numher Wi

| Tensi Biukar

Village Dhikkan Kalan
Gala Mo. | Khand Mo, Gala No_-830, 841 1o 655 B58, 659, BG0, 861,

863 364 565 866,867, 671, 672, BBE, BES, 406 . 407

Araa 5263 ha,

e Yamuna | Perenmal River]

| Classifcation of Minor Mineral " Ordnary Sand
Perod of Survey June-2022

Rederances for intarpretalion of pra-monsoon beseing data

results and conclusion

Site inspection by Sub-Divisionsl Committee members
concucting Physical Survey, DGPS Survey, Drone Sunsey,
collection of on-ground recordsielevation profiles is reports
in VOLUME [1 & Il of the reoort

“The highest zlevation obsarved in the keesz & 276569 |

The lowest ebsvation chsered is 269100

The lease has an overall slevaton diference of
15568 meters and axisting deposis wee verfied
dLu'l_]li] physical survey.

* Pre-monsoon Ground Gonkol Peints were faed and |

elevation profiles wee recorded which are serally
tabulated and schemstically presended in surface map
in VOLUME-I The net change in elevation profile shal
b recorded i post-monsoon scenang ard rsplenished
wizluma shall ba reparted in post-monsoan report 2lang
it cross sechians.

"Resuls of Physical Pit Profiles for resarve eslimation

Pit Profiies uptn depth of 3 melers were condusted at |

reuler infervals

REM in miad siade in most form was found up-toa
depdh of 3 melers.

Ground waler nbarsechon was non ohsarved while

contucting pit profiles.

The cament glevation profile recosded by DROME and
DGPE methoos showe exposure of aastng rasansas of
RB Min mixed state to & quantizmof appros., wocim,
The oement mineral reserve & capable 0 suppor
production for long term periods.

The resuts of post-monsoon replerishment raserve
shal De addedice-relaled with present resenve Io
recommend the overal| sustainable production quandity
ar period as per Guidelines.
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NON-OPERATIVE LEASES
“Particulars Detzils | Cbsarvation
Seral Number ]
Tensi " Benat
:Wlﬂgﬂ Sherpur Pelon
"Gata Mo Khand Mo, Z03 4047 405 40611 4167 42111, A222 4930,
4242 429 and 431
Area GATS A,
Fiver Fharawal Ra |Seasonal River)
"Classication of Minor Mineral FLBM. [River Bed Matenal — Sard/Ba)i/Badure) In mixed
stale.
Perod o Survey hunez02z

References for mterpretaion of pre-monsoon beselne daa

resutta and condusion

=il Inspechon by Sub-Divisional Commillee members
conducting Physical Survey, DGPS Survey, Drone Survey,
eollection of on-ground recomdsleleuation profiles is reports
in VOLUME il & 1 of the reoort

Interpretabion of DRONE Survey Basaing Deta Mesulis

Ihe highest aievabon obsarved iIn Ihe lease & 310853

The lowest elevation chsenved is 360,100,

The kase has an oversll elevation diference of
15759 melers and swisling deposis wee verhed
duning phveical suray.

| Interoretation of DGPS Survey Baseine Data Results

Pre-monsoon Ground Conbol Ponts were feed and |

plevaton profiles wee recorded which are serially
tabulahed and schematically presended in surface map
in YOLUME-I The net change in elevation profile shall
be recorded in posi-monsoon scenarnia and replenished
wolums shall be reporied in post-monsoon report along
wilh minss sarbans

- Resulis of Pryzcal Pit Profiles for resenve estimation

Pt Profiles upio depth of 3 melers were conducted at |

repular infarvels

RBM. in mxed siae in most form was found up-to a
deph of 3 melans,

Ground waler infzrseckon was non oheerved while

conducting pit profiles.

Conclusion

The curren? elevation profile recorded by DRONE and
DGPE methods shows exposure of existing esenvas of
RBM i mixed state o a quantum of apoioe., ke Gum,
The wwrent mineral reserve 8 capable o support
productian far long berm perinds

The results of post-monsoon replenshment resenve
shalf De addedico-related with present reserve 1o

recommand the overal sustainable priduction quantity
ard pariod as par Gudalinas.
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Particulars Detzils | Chservation
Seral Number i
Tehsi Benat
Villaga "Kaluwala Pahadipur
"Bala Mo. [ Khand No. I8, 1207, 18217, 193 , 12508
Area 74,930 ma.
TRiver Keluwala [Seasanal Faver]
Classifcatian of Minar Mineral R.BM, [River Bed Material — Sard/Baji/Baidure) in mixed
sinte
| Penod of Survey June-2022

| References for mierpretation of pre-monsoan beselne deta

regutts @nd canclusicn

Gile inspection by Sub-Divsional Commiltee members |

cancusting Physical Sursey, DG2S Survay, Drone Sunvay,
collection of on-ground recordsielevation profiles is reparts
in VOLLUME |1 & I of he regort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest elevation observed in the leass & 3E5520 |

The lowest elevation chaenved is 258,033

The lamse haz  an ouersll slevstion diference of
20687 meters and swmisting deposis wee verfied
during physical suney.

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Ponts were faeed and .

plevaton pmofiles wee recorded which &re aserially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be recorded i post-monsoon scanang and raplentshed
woluma shall be reparied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profiles wplo depgth of 3 melars were conducted al .

regular interesls.

REM in mixed s:3% in most form was found up-to a8
deph of 3 malars,

Ground waler nisrsechon was non observed while

canducting pit profiles.

T Conciusion

The current elevation profile recorded by DRONE and '

DGPS methods shows exposure of exsting resanves of
REMin mixed state to a quantum of approx., & Gum,
The cwrenl mineral reserve &5 capable o support
production for long ferm perinds.

The results of posl-monsoon repleneshment rasane
shal be addedico-related with present reserve fo
recommeand the overal sustainable production quantity
ard penod 25 per Guidelines
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| Particulars Detzils | Chsarvation
| Ganal Humber ik
| Tensi Behat
Village Akbarpur Bang Ashaimal
fGata No. | Khand Mo, E
Araz 17.000 ha.
River Yamuna (Perenrial River)
| Classifeation of Minor Mineral R M, (River Bed Material - Sard/Baj/Bakdura) in mived |
siste
Perod of Survey June-2022

Rederences lor imtarpretaiion of pra-monsoon beseing data

results and conclusion

Site inspection by Sub-Divisionsl Committee members
concucting Physical Survey, DGPS Survay, Drong Survay,
collection of on-ground recordsielevation profiles is reports
in VOLUME [1'& Il of the resort

“The highest zlevation obsarved in the keesz & 319090 |

The lowest ebsvation chserved is 307100

The lease has an overall slevaton diference of
119% meters and awisting deposis wee verfied
EILu'I_:]H physical survey.

* Pre-monsoon Ground Gonbol Peints were faeed and |

elevation profiles were recorded which are serally
tabulated and schemstically presended in surface map
in VOLUME-I The net change in elevation profile shal
b recorded i post-monsoon scenang ard rsplenished
wizluma shall ba reparted in post-monsoan repart 2lang
it cross sechians.

"Resuls of Physical Pit Profiles for resarve eslimation

Pit Profiies uptn deph of 3 meters were conducted & |

reuler infervals

REM in miad siade in most form was found up-toa
depdh of 3 melers.

Ground wales nbarsechon was non ohsarved whils

contucting pit profiles.

The cament glevation profile recosded by DRONE and
DGPE methoos showe exposure of aastng rasansas of
RB Min mixed state to & quantizmof appros., wocim,
The omment mineral resemve & capable 0 suppor
produchian for long term perieds.

The resuts of post-monsoon replerishment raserve
shal De addedico-relaled with present resenve o
recommend the overal| sustainable production quandity
ar period as per Guidelines.
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Particulars Detzils | Observation
Senal Number 04
Tenzil Behat
Village Arazl Jevedi Ahaimal ant Mascodpur Garh Aehatmal
"Bala Mo. | Khand Mo, Tand 1
hrea T3 800 ha.
- Rivar Yamuna (Perennial River)
- Classifcation of Mingr Mineral F.BA (River Bed Matenal — Sard/BajiBoldura] in mized
sipie.
| Penod of Survey June-2022

| Referances for mierpretation of pre-monsoan beseine deta

regutts @nd canclusicn

Gile inspection by Sub-Divsional Commiltee members |

gancusting Physical Sursay, DG2S Survay, Drone Sunvay,
collection of on-ground recordsielevation profiles is reparts
in VOLLUME |1 & I of he regort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest elevation observed in the leass & 313546 |

The lowest elevation chaenved is 202.000

The lamse haz an oversll slevetinn diference of
11.546 meters and swisting deposis wee verfied
during physical suney.

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Ponts were faeed and .

plevaton pmofiles wee recorded which are aerially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be recorded i post-monsoon scanang and raplentshed
woluma shall be reparied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profiles wplo depth of 3 melars were conducted al .

regular infervals

REM in mied s:3% in most form was found up-to
deph of 3 malars,

Ground waler nisrsechon was non observed while

cenducting pit profiles.

The Gament elevalion peafile recorded by DRONE and |

DGFS methods shows exposure of exsting reservas of
REMin mixed state to a quantum of approx., xx Gum,
The cwrenl mineral reserve 5 capable o support
production for long term perinds.

The results of posl-monsoon replereshment redare
shal be addedico-related with present reserve to
recommand the overal sustainable production quantity
ard penod 25 per Guidelines
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Particulars Details | Chsarvation
Serial Number 05
Tehsi Benat
Vilage Shehjadpur Bans Aehatmal
Gala Mo, | Khand Mo, 1
Area 13,000 ha.
TRiver Yarruna (Perennial River)
Classifcation of Minar Mineral RLBM, (River Bed Material — Sard/Baji/Baidure) in mixed
sisle.
| Penod of Survey June-2022

| References for mierpretation of pre-monsoan beselne deta

regutts @nd canclusicn

Gile inspection by Sub-Divsicnal Commiltee members |

gancusting Physical Sursay, DG2S Survay, Drone Sunvay,
collection of on-ground recordsielevation profiles is reparts
in VOLLUME |1 & I of he regort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest elevation observed in the leass 5 310505 |

The lowest elevation cheerved is 201,590

The lerse has an oversll elvation difference of 8615
meters and ewsfing ceposis were verfed dunng
physical survay

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Pont: were fised and

plevaton pmofiles wee recorded which are aerially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be recorded i post-monsoon scenang and raplenished
wolumsa shall be reporied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profiles wplo depgth of 3 melars were conducted al .

regular infervals.

REM in mixed s:3% in most form was found up-to a8
deph of 3 malars,

Ground waler nisrsechon was non observed while

cenducting pit profiles.

The Gament elevalion peafile recorded by DRONE and |

DGFS methods shows exposure of existing resenves of
REMin mixed state to a quantum of approx., & Gum,
The cwrenl mineral reserve 5 capable o support
production for long term perinds.

The results of posl-monsoon replereshment resere
shal be addedico-related with present reserve fo
recommeand the overal sustainable production quantity
ard penod 25 per Guidelines.
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Particulars Detzils | Chservation
Serial Number 06
Tehsi | Behat
Villaga " Alauddinpur Bans Aehatmal
ala Mo. | Khand o, 1
Area 3560 ha
- Rivar Yamuna (Perennial River)
Classitcation of Minor Mineral RLBM, [River Bed Materal — Sard/Baji/Bakdure) in mixed
sisle
| Penod of Survey June-2022

| References for mierpretation of pre-monsoan beselne deta

regutts @nd canclusicn

Gile inspection by Sub-Divsional Commiltee members |

gancusting Physical Sursay, DG2S Survay, Drone Sunvay,
collection of on-ground recordsielevation profiles is reparts
in VOLLUME |1 & I of he regort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest elevation observed in the leass & 311362 |

The lowest elevation chserved is 203,990

The lerse has an oversll glavation difference of 7.572
meters and ewsfing ceposits were verfed dunng
physical survay

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Ponts were faeed and .

plevaton pmofiles wee recorded which are aerially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be recorded i post-monsoon scanang and raplentshed
woluma shall be reparied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profiles wplo depgth of 3 melars were conducted al .

regular interesls.

REM in mixed s:3% in most form was found up-to a8
deph of 3 malars,

Ground waler nisrsechon was non observed while

conducting pit profiles.

T Conciusion

The current elevation peofile recorded by DRONE and '

DGPS methods shows exposure of existing resenves of
REMin mixed state ip & guantum of appros, & cum
The cwrenl mineral reserve &5 capable o support
production for long ferm perinds.

The results of posl-monsoon repleneshment rasane
shal be addedico-related with present reserve fo
recommeand the overal sustainable production quantity
ard penod 25 per Guidelines
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Particulars Detzils | Chservation
Serial Number o7
Tehsi Behat
Village Wehmoodgur Nangil Aehatmal
ala Mo. | Khand o, 1
Area 15,700 @,
- Rivar Yamuna (Perennial River)
Classitcation of Minor Mineral RLBM, [River Bed Materal — Sard/Baji/Bakdure) in mixed
sisle
| Penod of Survey June-2022

| References for mierpretation of pre-monsoan beselne deta

regutts @nd canclusicn

Gile inspection by Sub-Divsional Commiltee members |

gancusting Physical Sursay, DG2S Survay, Drone Sunvay,
collecton of on-ground recordsielevation profiles is reparts
in YOLUME (1 & 1l of the regort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest elevation observed in the leass & 319060 |

The lowest elevation chaenved is 303,100

The lamse haz an oversll slevstion diference of
15860 meters and swisting deposis were verified
during physical suney.

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Ponts were faeed and .

plevaton pmofiles wee recorded which are aerially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be recorded i post-monsoon scanang and raplentshed
woluma shall be reparied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profies uplo deph of 3 melers were conducled al |

regular infervals.

REM in mixed s:3% in most form was found up-to a8
deph of 3 malars,

Ground waler nisrsechon was non observed while

cenducting pit profiles.

The Gament elevaiion peafile recorded by DRONE and |

DGFS methods shows exposure of existing lesenves of
REMin mixed state to a quantum of approx., & Gum,
The cwrenl mineral reserve 5 capable o support
production for long term perinds.

The reaults of posl-monsoon replereshment resere
shal De addedico-related with present reserve to
recommand theoveral sustainable production quantity
ard penod 25 per Guidelines
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| Particulars Detzils | Chsarvation
| Ganal Humber 08
| Tensi Behat
Village Shahpur Bans Ashatmal
fGata No. | Khand Mo, A
Araz 15,600 ha.
River Yamuna (Perenrial River)
| Classifeation of Minor Mineral R M, (River Bed Material - Sard/Baj/Bakdura) in mived |
siste
Perod of Survey June-2022

Rederances for intarpretalion of pra-monsoon beseing data

results and conclusion

Site inspection by Sub-Divisionsl Committee members
concucting Physical Survey, DGPS Survay, Drong Survay,
collection of on-ground recordsielevation profiles is reparts
in VOLUME [1 & Il of the reoort

“The highest zlevation obsarved in the keesz & 320481 |

The lowest ebsvation chserved is 306,580

The lease has an overall slevaton diference of
13481 meters and axisting deposis wee verfied
dLu'I_:]g physical survey.

* Pre-monsoon Ground Gonbol Peints were faeed and |

elevation profiles were recorded which are serally
tabulated and schemstically presended in surface map
in VOLUME-I The net change in elevation profile shal
b recorded i post-monsoon scenana ard eolenshed
wizluma shall ba reparted in post-monsoan report 2lang
it cross sechians.

"Resuls of Physical Pit Profiles for resarve eslimation

Pit Profiies uptn depth of 3 melers wers conducted at |

reuler infervals

REM in miad siale in most fem was found up-to a
depdh of 3 melers.

Ground wales nbarsechon was non ohsarved whils

contucting pit profiles.

The cament glevation profile recosded by DROME and
DGPE methoos showe exposure of aastng rasansas of
RB Min mixed state to & quantm of appron., oocim,
The omment mineral reserve & capable 0 suppor
produchian for long term perieds.

The resuts of post-monsoon replerishment raserve
shal De addedice-relaled with present resenve Io
recommend the overal| sustainable production guantify
ar period as per Guidelines.
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Particulars Detzils | Chsarvation
Senal Number [
Tehsil Behat
' Yillage Hityanandpur Aehatmal and Sald-mohamadpur
Aohatmal
| Gala Mo. ! Khand Mo, 1and ima
| Aroa 17.700 ha.
| Reiver Yamuna (Perenrial River)
| Classification of Minar Mineral R.BM. (River Bed Materal — Sand/Bajri/Baldure) in mixed
siefe.
Penad of Survey Jung-2022

Refarences for starpretafion of pre-monsoon beseling data

Tasuits and conclusion

Sie inspection by Sub-Divisiona Committee members
concucting Physical Survey, DGPS Survey. Drong Survey,
callection of on-ground recordséelevation profiles is reporis
in VOLUME 1 & 0l of the reaart

Interpretation of DRONE Survey Bassling Data Results

The highest slevation cbeerved in the leese 5 311332

Thee lowest ebevation cbearved iz 206 850

The lease has an overall elevation diference of
14533 meters and existing deposis were verfied
duning physical sunvey.

| Inferpratation of DGPS Survey Baselne Data Results

| Results of Phrysical Fit Profiles for resarve estimation

Pre-monsoon Ground Conbol Pants were fued and |

slevaton pmfiles wee recorded which are serally
tabulated ard schemstically presented in surface map
in VODLUME-II The net change in elevafion profile shal
b recoided in posk-MOonsaon scenalo and replenied
welume shall be reporied in post-monsoon repart along
with cioss secians.

Pit Profies upto depth of 3 melars were conducted at .

repular intervals

REM. in mixed a8k in most foen was ound up-tos
depdh of 3 meters.

Ground waler nisrsechon was non cbeerved while

conducting pit profiles

| Conchusion

The carment elevation peofile recorded Dy URONE and |

DGPR3 methods shows exposure of axisting resarvas of
RB Min mixed state to & quantum of appros. ®x cum.
The owment mineral reserve & capable o suppor
procustion for log keom pericds.

The results of post-monsoon replenishment resene
shal be addedico-related wilh present reserva 1o
recammend the overal sustainable production quantity
and period 25 par Guidalings.
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Particulars Details | Chsarvation
Seral Nurber 0
Tehsi " Behat
Villaga Abutallbpar Garh Ashatmal
Gala Mo, | Khand Mo, 1
Area 37,000 ha.
- Rivar Yamuna (Perennial River)
Classifcation of Minar Mineral RLBM, (River Bed Material — Sard/Baji/Bakdure] in mixed
siste
| Penod of Survey June-2022

| References for mierpretation of pre-monsoan beselne deta

regutts @nd canclusicn

Gile inspection by Sub-Divsional Commiltee members |

cancusting Physical Sursey, DGRS Survay, Drone Survay,
collection of on-ground recordsielevation profiles is reparts
in VOLLUME |1 & I of he regort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest elevation observed in the leass & 307306 |

The lowest elevation chaerved is 298,200

The lease has an oversll elvation differance of 96068
meters and ewsfing ceposits were verfed dunng
physical survay

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Ponts were faeed and .

plevaton pmofiles wee recorded which &re aerially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be recorded i post-monsoon scanang and raplentshed
woluma shall be reparied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profiles wplo depgth of 3 melars were conducted al .

regular interesls.

REM in mixed s:3% in most form was found up-to a8
deph of 3 malars,

Ground walsr nisrsechon was non observed while

cenducting pit profies.

T Conciusion

The current elevation peofile recorded by DRONE and '

DGPS methods shows exposure of exsting resanves of
REMin mixed state to a quantum of approx., & Gum,
The cwrenl mineral reserve &5 capable o support
production for long ferm perinds.

The results of posl-monsoon repleneshment rasane
shal be addedico-related with present reserve fo
recommeand the overal sustainable production quantity
ard penod 25 per Guidelines
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| Particulars Detzils | Chsarvation
| Gerial Humber KL
| Tensi Behat
Village Nuniyari Athmal - Khand Second
fGata No. | Khand Mo, L
Area 73,200 ha.
River Yamuna (Perenrial River)
| Classifeation of Minor Mineral R M, (River Bed Material - Sard/Baj/Bakdura) in mived |
sislE.
Perod of Survey June-2022

Rederances for intarpretalion of pra-monsoon beseing data

results and conclusion

Site inspection by Sub-Divisionsl Committee members
concucting Physical Survey, DGPS Survay, Drong Survay,
collection of on-ground recordsielevation profiles is reports
in VOLUME [1 & Il of the reoort

‘The highest zlevation obsarved in the keese & 268593 |

The lowest elevation cbserved is 281 874

The lease has an overall elvation difference of £.719
maters and exsfing deposite wers venfed during

_ plysical survey. |
Pre-mansoon Grownd Confol Points ware feeed and

elevation profiles were recorded which are serally
tabulated and schemstically presenied in sunace map
in VOLUME- The ne! change in elevation profile shal
b recorded i post-monsoon scenang ard rsplenished
wizluma shall ba reparted in post-monsoan repart 2lang
it cross sechions.

"Resuls of Physical Pit Profiles for resarve eslimation

Pit Prafiies upto depth of 3 melers were condusted at |

reuler intervals

REM in miad siade in most form was found up-toa
depdh of 3 melers.

Ground wales nbarsechon was non ohsarved whils

contucting pit profiles.

The cament glevation profile recosded by DROME and
DGPE methoos showe exposure of aastng rasansas of
RB Min mixed state to & quantizmof appros., wocim,
The omment mineral réserve & capable 0 suppor
produchian for long term pericds,

The resuts of post-monsoon replerishment raserve
shal De addedice-relaled with present resenve Io
recommend the overal| sustainable production quandity
ar period as per Guidelines.
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Particulars Details | Chsarvation
Serial Number 1z
Tehsi " Behat
Villaga " Aslampur Bartha — First
Gala Mo, | Khand Mo, 1
Area 36,600 .
- Rivar Yamuna (Perennial River)
Classifcation of Minar Mineral RLBM, (River Bed Material — Sard/Baji/Baidure) in mixed
sisle.
| Penod of Survey June-2022

| References for mierpretaion of pre-monsoan beselne deta

regutts @nd canclusicn

Gile inspection by Sub-Divsional Commiltee members |

gancusting Physical Sursay, DG2S Survay, Drone Sunvay,
collecton of on-ground recordsielevation profiles is reparts
in VOLLIME |1 & 1l of the regort

| Interpratation of DRONE Surney Basaling Deta Resulis

The highest elevation observed in the leass & 306.747 |

The lowest elevation chaenved is 252,100

The lamse haz  an oversll slevetinn diference of
14,647 meters and sxisting deposis wee verfied
during physical suney.

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Ponts were faeed and .

plevaton pmofiles wee recorded which are aerially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be recorded i post-monsoon scanang and raplentshed
woluma shall be reparied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profies uplo deplh of 3 melers were conducled al |

regular interesls.

REM in mixed s:3% in most form was found up-to a8
deph of 3 malars,

Ground waler nisrsechon was non observed while

penducting pit profiles.

T Conciusion

The current elevation peofile recorded by DRONE and |

DGPS methods shows exposure of exsting resenves of
REMin mixed state to a quantum of approx., & Gum,
The cwrenl mineral reserve 5 capable o support
production for long term perinds.

The resuts of posl-monsoon repleneshment resenve
shal be addedico-related with present reserve fo
recommeand the overal sustainable production quantity
ard penod 25 per Guidelines
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| Particulars Detzils | Chsarvation
| Ganal Humber L]
| Tensi Behat
Village Rasoalpur Urf Rasool
fGata No. | Khand Mo, E
Araz 34.000 ha.
River Yamuna (Perenrial River)
| Classifeation of Minor Mineral R M, (River Bed Material - Sard/Baj/Bakdura) in mived |
siste
Perod of Survey June-2022

Rederances for imtarpretalion of pra-monsoon beseling data

results and conclusion

Site inspection by Sub-Divisionsl Committee members
concucting Physical Survey, DGPS Survay, Drong Survay,
collection of on-ground recordsielevation profiles is reparts
in VOLUME [1 & Il of the reoort

‘The highest zlevation obsarved in the keesz & 205324 |

The lowest ebsvation chserved is 2866359

The lease has an overall elvation difference of 8,985
maters and eusfing ceposite wers verifed duning

_ physical survey.

Pre-monsoon Ground Conkol Points were fed and |

elevation profiles were recorded which are serally
tabulated and schemstically presended in surface map
in VOLUME-I The net change in elevalion profile shal
b reconded i post-monsoon scenana ard rsplenshed
wizlume shall ba reparted in post-monsoan repart 2lang
it cross sechians.

"Resuls of Physical Pit Profiles for resarve eslimation

Pit Profiies uptn depth of 3 melers wers condusted at |

reuler intervals

REM in miad siade in most form was found up-toa
depdh of 3 melers.

Ground wales nbarsechon was non ohsarved whils

contucting pit profiles.

The cament glevation profile recosded by DROME and
DGPE methoos showe exposure of aastng ressrvas of
RB Min mixed state to & quantizmof appros., wocim,
The omment mineral resemve & capable 0 suppor
produchian for long term perieds.

The resuts of post-monsoon replerishment raserve
shal De addedico-relaled with present resenve Io
recommend the overa| sustainable produciion quandity
ar period as per Guidelines.
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Particulars Details | Chsarvation
Serial Number !
Tehsi " Behat
Villaga " Aslampur Bartha — Second
Gala Mo, | Khand Mo, 1
A 28,130 ha.
- Rivar Yamuna (Perennial River)
Classifcation of Minar Mineral RLBM, (River Bed Material — Sard/Baji/Baidure) in mixed
sisle.
| Penod of Survey June-2022

| References for mierpretation of pre-monsoan beselne deta

regutts @nd canclusicn

Gile imspection by Sub-Divsional Commiltee members |

gancusting Physical Sursey, DG2S Survay, Drong Sunvay,
collection of on-ground recordsielevation profiles is reparts
in VOLLUME |1 & I of he regort

| Interpratation of DRONE Surney Basaling Deta Resulis

Tha highest elevation obsarved in the leass s 300106 |

The lowest elevation chaenved is 286,120

The lamse haz an oversll slevetin diference of
11885 meters and swmisting deposis wee verfied
during physical suney.

- interpratation of DGPS Survey Baseine Data Resulls

Pre-monsoon Grownd Contol Ponts were faeed and .

plevaton pmofiles wee recorded which are aerially
tabulated and schemstically presented in surface map
in VOLUME-I The net change in elevation profile shal
be recorded i post-monsoon scanang and raplenshed
woluma shall be reparied in post-monsoon repart elang
with cioss sachans.

Results of Physacal Pit Profiles for reserve eslimation

Pil Profiles wplo depgth of 3 melars were conducted al .

regular interesls.

REM in mixed s:3% in most form was found up-to 8
deph of 3 malars,

Ground waler nisrsechon was non observed while

penducting pit profiles.

T Conciusion

The current elevation peofile recorded by DRONE and '

DGPS methods shows exposure of exsting resanves of
REMin mixed state to a quantum of aporos.. &2 gom,
The cwrenl mineral reserve 5 capable o support
production for long term perinds.

The results of posl-monsoon replereshment rasane
shal be addedico-related with present reserve fo
recommend the overal sustainable production quantity
ard penod 25 per Guidelines
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Chapter ¥

Conclusion & Recommendation

o The pre-monsoon [(Z027) replenishment study survey was conducted Sub-Divisional
Committee nominated by Hon'ble Disfrict Magistrate Saharanpur. The required fechnical
assistance for the pre-monsoon replenishment study was provided by hired support agency.

» |ntotal Twenty-Two (22] leases were surveyed and studied in pre-monsoon period.

o Lase wise results has been reported on Chapter B of this report. The interpretation of results
are on the basis of supporting Drainage Maps, DGPS baseline data, Drone Survey Data as

reported in VOLUME-I of the Report and zlso on the basis of lease wise study coverage
and filed photographs of Physical Survey, DGP S Survey and Drone Survey which is covered
in VOLUME-III of this report.

+ The overall results of 22 operative leases show that they have adequate geclogical and
minable deposits in the pre-monsoon period of Year-2022. The Minable reserve uplo a
depth of 3 meters has been found in all the 22 leases and recommendation of sustainable
produchon shall be recommended in post-monsoon penod after analysing the results in
post-monsoon scenario.

+ The pre-monsoon baseline data of 22 leases has been collected and adequate minzable
reserves has been found upto 3 meters. The sub-divisional committee recommends
that the present resulls should be co-related with post-monsoon baseline data so as
to assess and determine the rate of replenishment in the river stretch.
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Mining Officer — Saharanpur
Member—D.EAC.

A.D.M - Sadar — Saharanpur
Member Secratary

Forest Officer - Shivalik
Forast Division - Mamber
DEAC

DF.0. (Social Forestry)

Higher Executive Engineer -
Irrigation Department

Additional Director -
Directorate of Environment
Regional Office  Meerut |
Noida
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Chapter 11

ANNEXURES

Annexure Details
Number
VOLUME-TI LEASE WISE base maps & plan -
& Study AREMA MAP (areq and drainage featurez on 50,1 TOPSHEET)
s Study AREA MAP (area and drainage festures on googhe corth)
LEASE WISE DCPS survey RECORDS /RESULTS-
¢ GROUNMD control pomnts (GCP) RECORD SHEET in tabular format.
«  MAPPING GROUMND control points (GCP) RECORD SET OM
SURFACE MAP.
LEASE WISE DRONE SURVEY RECORDS /RESULTS
= Contour map
« DSM. MAP
Ui map
o R.B.M. (SandDajpibocider) EXPOSURE MAP
o Water mup
o Open area map
VOLLUME-I Lease-wise pictorial view Investigation Details:
& Physical Survey
o [hone Survey
& [GPS Survey
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Reference's

Derectorale of Geology @nd Mining, Lucknow

Gedlogical Survey of India

CGWE (Minisiry of Jal Shakfi)

District Survey Report of Saharanpur

Sustainable Sand Mining Management Guidelines 2016 MoEF & CC, Government of
Incia, New Delhi

Enforcement & Monitoring Guidelines for Sand Mining 2020 issued by MoEFACC

"Survey of India Toposhest
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Format for submission ils:-
Lease Mines Lease | Location of | Area [ Esvironmental | Quantify Volume as CTOCTE
(Dmte with | Mipelense | (In Sqm) | Clearapee | asper EC | per EC (Date with Validity)
validity) (River o (EC) (Date with | (Tonnes/ L
Flood Plain) Validity) annum) annum)
M/S Balaji Troding 16112018 9 River 526300 | 21082019 | 1708262 | 947358 21012022 W 3112204 TF
Company 15412024 T g “{;:j #
R G Eoieorees | 0apizoz @ | River | 2480 | 7eziz1 | 818219 | 437247 T & e W 6l
02012027 T w# #, TOR @) fan o qw
. wrreprard @ W # 1 EC SR
M/S Star Mines 01.04.2021 7 River 360000 260320 | 15,87,600 TSEC00 18 122021 ¥ 31.12,2028 WF
B 1775 — S AR ; -
Rajcah Kumar SAOShi | 15062020 © | River 31000 27.05.2020 \4B4TS | 69750 | G0wioen & AE¥ [E 1706
Ranvecr Singh 14.06.2028 & ¥ B , | 2021 BRI &% o
Sanjuy Bhatia S0 Late | 08062020 4 River 31500 iz | 1asAs0 | B4E00 | GRO0dNn @ MeW (B 17.08,
shei Anand Prakash 0% 06 2025 D l' 2021 TN o
Bhatis _ ) -
WS Shokombari Mines 06 10,2020 ¢ River 43000 24.08. 3000 1,898,450 B4E00 11.03.2022
06.10.2028 T G 09032022 ¥ 31122026 TH |
Adesh Panday S0 Shri | 09022021 ¥ River 76000 13012022 ia750 | 1ots00__L vendiohn @ STEW (5w 17.00.
Chhotelal Panday 08022026 T 2021 @R 7=
Satendra Kumar S/O Shri | 20002020 ¥ |  River BOBX] 290,770 | 138462 % aman fawiE 17,06,
Virendra Singh 19 062025 TH 2021 g = 2| fome Pem
T were OnTerd, 8 e §
fhier e A 2265 / 2021
i 8 & o e #)

e wmimﬁwmhwmmmm&mﬁﬂﬂhmﬁmﬂmﬂmu‘ruimwl‘..l:i
o =iy wriie w1 =9 A oftafle s e A 2

\'%

i

ey,
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Fetres 0104 2023 9 FRovis 30062029 &5 TR WEEAYT A A Prov-asw @ srerdn s st o B

=0 AW 53 Wi w1 AR o afE | oedlle @ Um | ause el W avEln | dey atw | s d
Hn S w7 T o do (o ) # W v e
i (oot o) | Reiw N
1| A S g3 o few Pl om | e e RBM SOW. G101, 029, oT@ 0 gem M0 | 0B12A | 1606202 §
praTean T WETTYE A WA TEW 1 8428y 0.06.2023 WS
e .
2 | H A gs A wanw o047 = RBM |30/, 3 /1, 4471, 48, 80, 01/ | S0 | w122 | (706200
ey wealtely e wEEe wftar srewyge Tty 5271, B0 51799 81 /2 84 30062023 TH
TEA -2 4TTORD
NEECCE L i T iﬁm;g RBM 380,/29 @ 3H 24750 | 13042022 | 16.062023 9
UTH HIEAY R @ G ElEs] T - asoio 30062023 WS
damars vEde dne fwen werene
¢ | ol G ool oF e Pt | eranz T RBM W0 ,/1 8 12 24480 | DOBZNEZ | 14D @
e e e TET SR 1223k 11052023 THN
6 | o ofrm gon o) Reere AT | 17mazD e RBM 578 10271, 156, 181, 178, 8200 | 1002z | Wwoezves B
o AR gt el B e o S7T/6. 8T/ 11, 67744, B7/6./1, B0.06.2023 T
BT -
: TEET 4 Feoln
o | = afoa g o o e ol | 191904 e REM W07/, 122, 108, 96/ 2 TEADD | 2302A@3 | 1704200 @
U T L 1 T TEH —37TORD | 36062023 7
7 | = omra e g3 A e 17Imas wEr REM 74 T 01 Ta0n | am0@IcEd | 10062023 O
U diew aEie aee frs wEes vita W —1.37%0 MI06.2023 T
s | o wdw vx o) wfay Ao o | essee = RBAM 173, 01710, 20/4/1, BE0 | OMOA2@3 | 13042023 W
wherare EFNW Foven wwreg i WA L BSL B8N 306 2023 18
T 168300
o | o s w3 A o Tk W | seeion e REM 47172 372 16038 | O1032023 | 165062023 W
Pt g2 Ol g Fmren ardome WFET AH T 0, 801580 30067083 AF
WIS Ao TEVIEA S o
w | o e g A Pt o | 1oce00 L] HBM 17120, 1/, 1/ 122 M0 | 17O2RS | 0105200 &
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13. Action taken: Since the bove information revesis commission of offenceis) uls ax mantioned at ltam
mmHﬂ.ﬂ;qﬁmmﬂimmtﬁmmimaMﬂI.zﬂwﬂtﬂmim

i) n.ghumdhmuudbutunmlinmﬂulﬂm: of
{z) Directed (Nams of 1.0 (wiw ATl O ATW): RAJKUMAR SINGH Rank (95): | I-lngwtnr
No ShZz9233%0 1o take up the kvestigation (31 =t s oy & Fluhilﬁmnml

[3) Refused Investigation dus to (310 & a1 )
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(1 it B LR ¥
'm'llﬁ".l.#'ﬂ

N.C.A.B (. am. )
LU yefm afa oo )
or (i &7 Ty i
4} Transterred to P 5.

&n point of jurisdiction (® §rfirem & s

FAR. read over to the complainant ! informant.admitied to be recorded and & copy given lo the
complainant | informarnt free of cost. (Firerammsn ] § gl & o g w e ool et ool gf wrw s
ROAC I & 1 W)

14, Signatura/Thumb impression of the comglainant /

informant. {fsramret | gaameef & gEmgt ams w
)

District

5. Date and time of dispateh Lo the court { Iz o dyw &)
Femrten sty wam);

Signature of Officer in charge, Police Station
{m e i EENeT)

Narme (FT0); PG GANGOH

Rank{TZ): | [Inspector)

Mo.(H.): 454404183
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M.C.RB (wrafand)

LLF.~ (e afn wl )
EIRST INFORMATION REPORT_
{Under Section 154 Gr.P.C.]
Tm
(e 154 2w wflwn g & agpm
1. District (Fmar): wFremsy F.8. (am=m: e Yaoar (mf); 2023
FIRNo. (ngft. 0238 Date &Time of FIR (77 fr. & Rrsmrnie0e2023 214099
2 &.Mo. (we.) Acts (arirfrom) Sections (urar(d))
1 w2 H 1880 420
2 W #1860 48T
1 wzn 1060 T
Fi W Z # 1880 471
5 ey st Bin 7 ot oo owe 1984 H2)
L (a)Occurrence of effence |ararre &t we=n);
1. Day (R afram Date From (& 26082023  Date To ( Reaie aw j28082023
Time Period (awa sty o 6 Tiene From (850 # ):15:45 & Time To (WHT WE) 1706 75
{b) Information received al P.§, (T wET 3o aTw Y )
Date (Foriw ) 20/00/2023 Time (§R4): 21:40 ak
{e} General Diary Reference (Trarmmrm szd )
Entry Wo. (WTafE % k059 Date & Time (fzae alv ¥90): 26082023 2140 7

4, Type of Informatian (Feen w1 ww): R
E Place of Qesurronse |TETITEE)
1. (a} Direction and distonce from P.S_jarran @t oft ate fon p om0 fimfr Boat No. (e )
(k) Address (AT} q-2

lc} In case, outside the limil of this Police Station, then (72 aw=r dfm & g & 1)
Nama of P_S.{ a7 @ am): District/State) (Fwn (7r9)):

8. Complalnant | Infarmant
(a) Mama [FTR): g ondt s ﬁmiﬁ_pr
{b] FathersHusband's Name{Sm / ufé e am)

{c) DateYear of Birth (wew frfar | od ): 050111075 {d}) Nationality (Tfrerm): wmm
le) UID No. (qamédl o.):
{f Passport No,(areste o) Daie of Isswe (=il wwe & ffa):
Place of lssue (A7 wr=} Wy war |
{9} id datails (Ration Card Voter ID Card Passport,UID Mo, Driving Licenss, PAN)
8 Na (.4 ) Id Type (TE=T-1 73 5 TW17} id Number (7= o e
1
(h)Address (g}
8.No.(¥.#.} Address Type (Wi o1 Gei?) | Address (I71) -
1 e v TETY TR, T, SR W M
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N.C.R.B (et am &)

LLF < (i ala wsl )
-] | et ooy [ e, FErmam RFt e IR AT
{i} Decupation (ZFTETy:
{l} Phone number (T &.): Mokbile (HiaTea .):
T. Dataks of KNOWNISUSPOCTBI/LNKAOWN BCCUSSd with full partiiculars
(v | wifEem ) srorey e o g P afis ok
Accused More Than (3= arridt g & =firn gt ot s
S No (8. Mame (=T Aligs (T Relatve's Kame Prosent Address (e um)
W. L
1 |wniee | R :ﬂ@hﬂ 4. ST T GRS TR AT,
| ATER
2 (W ' e am: dwrah 1 TP, 5 TR,
3 |firagm Fman s . gm0 e i qr oEnaTE e
. o g v
4 Wik -asETy R Wi g 0 e W v
5 ke fity gy Reman e . 3w 1. v v g and apTe
|emem _ | ot e e T v
8 it 90- HRSBCI803 Femres oo . 2o 1. T, WS, T U,
oy sseE B R
| A |
B. H;ﬂTlMMHMWhWMMIWWWWEH
)
9. Particulars of properties of interest (wafFtm weafy w ).
8 Mo (. Property Category (8 Properly Type (870 Deseriplion (i) Valua{in Rel-) [7a
§) A o W) (e i)

10. Total value of property [In Ra/-j-aeafiy m g e )

11.inquest Report | U.D. case Ne., il any g wéian fiaré | g &1 v o, of w51
5.MNo. (I, UIDB Numbar (7. 8t geam

12 First Information contents (SG# §UHT AE );

A T TR e, st o e i R (it vy iy e LED Wi o e o
arae s f-rtd o aree i) & v v wiFed P g e G e R afe ofims
wrs |7 o wbier oftags vy Fewem 2 9w aftrgs s R 26,08.2023 W B owr Prftes oo
By W 300 4 ol e ERO WA R0 95 B w0 2499 T EEH A
UPTOAGZSTD W T S7ew) QT W W £ T T T e e w0 R s, wm
s & a it e HRSEC3A03 # o ol wia ofregs oo Fea £emf.C NO
3112212399015030392 mrféew améS1-31122123990150 91 Fr wienrerdat HRS8C3803 & g
Frgfer e @ e e e & ol e oftene oo 3 o e /R B
arER g ar dpe § Wl g b 6 ate 6 s @ e g & @18 e A0 34 W 0108 fom
Tt T g o st or o ard o uen o der W oo e aoa0Fo &
iEEE v W2 380 T TAT G WO 2547 #90 PAW AT GrET A10 UPTD AG 28469
T e T e i e ok mdt mdt HRS8C 3803 & TRt & wraey 1 ey T SR E
I AU Hh 9 i R AT AR § e e TR T W T 19E & AR O A A quie
egerent ekt i e o ey rvvslrers: v o e B e arwr s s e e o vl e aftage
oy & of wedt fien o o owe on ween § ) qufEn & e ooy Beevw sk e @ a6 T
T, S A S o A o iy v 9o i o d e e oW o e wft gan 1
B T o g geR T O TR | A R e e A T e w e A & o et & o
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N.C.R.B (.l amedf)
LLF.4 (g i sl -1}

et A S R s B et 30 v opf @ et wind ﬁi;ﬂ:glﬂ'{kﬂﬂmﬁ
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26.08.2023 # 08.38 7w P } 1 (3) vpvew gt wiend P2 e 397 s w1 A0AABGG 786847 e
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26.08 2023 #r1 203 7.7 # Pk 26.08 2023 ¥ 10.52 7.qm Fraw b4 v vl wivvesd Brma
T TEa 1 AAABGGT66843 Forar b Frewe JAI LAXMI STONE CRUSHER PART ADESH SINGH
e @ A E-FORM NO 3112212399019008520 LICENSEE (D-31 1221230890271 e } o it
1 0 HRIBCTOIT ReTier 26,08.2023 W91 01,32 TOW § 2 26.08.2023 & 05,16 7.1w 4
e Wiy e 8w aefireft s gren b el e o g s Wi vEET Ty
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uﬂ!ﬁanﬁmmmmnmﬂﬂhﬁhmmgmwﬂ;iMi w
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ez it Fuiete & gy o T At anfi g e b
ITE AL e g fn P e v e T # F @ S-S S g
e et @ e S ) T AR A e ey e g Firrmr CSCID wis
263126570013 w7 mrar | Fiw vt v s weege v v e gan e 9 R R A 0 2
e B 2w P uﬁhimhmmqﬁﬁhﬁwhmﬁ
wl ot oS S R B4 i el g st S o o ot o e 3
ST AT T O v 3 - e P v Foresn OrE # T
I T VIVO NO' 9053804888 | wHa i 05.05 910 & g & o | A
mmmh&mﬂmﬂhhmﬁqﬂ%MmMMfmmw
ﬁﬁa‘nﬂdhﬁnmﬁ:wcﬂcﬁmm;ﬁhmuﬁﬁmmﬂm
TR EEa S090 8570026407 w1 B v ¥m CSC w ww e # g Y s w5 g
hmmﬁimﬁm-ﬂamﬁmmmguﬁmm R rE A
&R R 1 P v e e o 2 vt o sy v e ) W W EE ot oo
o avee & okt Pemm e A @ b et v amg ey e et Py e & et
PR e 2 rman e P o & el it o e e e a e 9T CSC i
el ot vt A e B grd Pl & it oy Bt B mmﬁmwmmw
AABGGTET008, AABGGTOTO0B, AABGGTETIOT, AABGGIG7008, AABGGTETO10,
AABGGTETD11. AABGGTBI012, AABGGTE7013 A AAAGE 1228768 R e win wieh =z
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N.C.RB {r= sl am.
I.i.l..l{q'ﬂﬁlhﬂir:

= A wret or §wed ot 3112212305015030295 JAI BHAGWATI STONE CRUSER PROP SOHAN
mmmmmcmﬁmmmu-.mumirmmzmmm-mq.wﬁ#ﬂ
Aan 7wt gré AABGG 87006 P var s wreht = gt @ et wry o s 4t
311E!W1MMBW&HM&P«E¢HUEEHPRDPEMULH&#U
HRSSC3803 férer 2.00.2023 werer 01,05 .gm # 23.08.2023 #5 08.11 . A g e e
wmﬂdr:rhm‘rumumcsssmﬁum:s.mmwm.mﬁmhﬂmﬂﬂi;m
Eﬂmnﬂnuﬂhmﬁh;ﬁwﬁqhﬁiﬁmiﬁmﬂﬁﬂﬂﬁmﬂimm
TR R Rl ovmrs e AABGGTET005, AMAGG 1228806, AMBGGTST001, AABGGTET00Z.
AABGGTETI03. AABGGTETI04, AAAGGT 228799, AAAGG 1228800, AAAGGT 228801
ABAGG1220065, AAAGG1228781, ANAGG 1220782, AMMGG 1228757, AAAGG 1228780,
AAAGG 1220779, AAAGG1228TE8, AMAGG 1Z287TE, AAAGG 1228775, AAAGG 1228768
m-smzzmu.ummmm.hknﬁwﬂmmmmﬁﬂwhmhh
et ot e e e 15.08.2023 & 26.08.2023 TR 9 12 Fieat 99 9 Wt Fa o bl
T bt it ors & 70 Rl ow e O R ) O R wE 6 v o we W g T &
mﬂmmﬁi#ihmﬁﬂﬂiﬂmmﬂmm!lmquﬁJmn
WFET ayee- 3t et 6 ol et o ot 2 oo o B 5 B B e ik
Wil @A et o AT A Y | i wege i g R e s s
16 anure w2 s gk 3 gy ek 3 b o, o e avk @ 4 w08 6 vow g BE R )
e el awd & g A T & v yame @ g fet i amr e o LED
et e, o il = w7 firer EPSON  tm Fiaid o wiaw & wremft fam wt
mqﬁuﬂmﬁzﬁaﬁmﬁﬁmmﬁaﬁhﬁnwhﬁmnﬂimﬂh
ﬂiﬁtaﬂmﬂphﬂhﬂ%&ﬂtﬁﬁlﬂﬂﬂﬁh T UE #WE 0 W w= g
WAFE fUET # wea s mpﬁaﬂwﬂmmﬂm
Erarreft st arrren S Apde A i g o itz =T TR
v Wt g gfroven & s ov ey 20.04.2023 # fiw 30,06,2023 w5 fem
12.04.23 au.mﬁmww ,ﬁmm tyté‘h;mwm-
420,487 450 471, T N2) Framm 1884 1 B B | s
&1 g apf @ Brfirw aftere & & v v aTm iﬁmmlﬂnmrﬁw i arE
e & grev v i gt wfet ait & £ ol ) 3 s Preverd & wn Ao w g
o OR W g 8 # -ﬂﬁ?wﬂﬁﬂmmiﬁiﬂnmﬁuﬁ
# g ® T T et TR 0 2 P s v el aree a g &
Fbvers dt s seeTyt o e Syt remnart et e andt B4 SO st St SHO 2808023
e e el Prbiegon e wimenedt vy sz gy SO 289 sl SHO 268 50 st
AU 260823 7.7, 50 sirft smdin 51 50 i s SD ariek sl 26/08/23 SD ST s
SO sl S SD w0 Bwer SO airht s .. vk ) g ot A i wew §
mﬁvﬁ&nmmﬁﬂu‘iu SO [t} s aiftm SO g8 aifo =it wire-. & #1837
effe oare TR e o 3 o o s 2 s g s 4P & o g 2 6t
13, Actlon taken: Since the above information reveals commission of effence(s) us as mentloned of lem
{i#ﬁmﬂmﬁ:{ﬁaﬂnm#mmlhmEﬁnnﬂmni.aiaﬂ-mim

(1) Registersd tha case and taok up the investigation: ar
(2) Dirscted (Name of 1.0.) (afw afirrf w o) RAKUMAR SINGH Rank (92): 1 (|
Mo 8522923330 mmmhmmtﬂmiﬁmfm:ﬁmm

(% Refused investigation due to (=7 i firg ):
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NGB (7=, 4t
1LF - (gilepn wfa

i

or [Bn aTm g fin
{4 Tranaferred ta PS5 District

on paint of jurisdiction (7 i & s

PR read over e he complainant | informant admitted ts ba corre recorded and & eapy ghwen to the

compiainant | informant fres of cost. (TvmTaresd | yaavw & g w = e, Wl gl el
R.OAC (. & 7 )

14. SignatureThumb impression of the compainant |
indormant, (fiwresat | gaemeed & peng gk ®

. [ate and time of dispatch to the court (A i daw &)
Rt afte wrerm):

Signature of Officer in chargs, Police Station
(v el s )

Hame [AT7): PS GANGOH

Rank(92): | (Inspector)

Mo.(f.); 9454404183
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W.C.RB (T )
LLF < [rrfivge oy ol -1

Attachment to item 7 of First Information Report (W3% a1 fiate & ng 7 wAws):
Physical lfeaiures, deformities and ather details of the suspectisccused: | If known [ s2en )
(wferw  afrgm & srhifos Rdven], Apial f s-a e @k om g na))

SMo(®i) Sex (n) DawYearof Build Heighticms.) Complexion (7] identification Mark(s) [4F=IA

Birth (o=m Pl ) (o2 (3. o)) e )
1 2 3 1 5 6 7
1 E
z o
4 e
4 ™
5 L
& ™
Deformities! Peculiarities  Teath (fa) Hair @) Eyes (3d)  Habitis) (#rzt) Dress Habit(s) ()
(Fepiivat] fataeard)

a ] 10 1" 12 1
Languague Flace Of (&1 &1+) Others (3=3)
/Dislect  pury Mark  Leucoderma  Mole (FFom) Scar (W7d | Tattoo (TE FY
vt R g A W)

P ) g}
" 15 . 1 18 19 20

These figids will be entared only if complainantinformant gives any one or more particulars about the
sUR

peciiaccussd,
g &y mft ol Ry v} o Fverarersed ¢ pererreerf e 1 axfireges 6wt ot o6 o o et i et Em 2 )
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N.CRE (e s
LLF A (g e i -l

EIRST INFORMATION REPORT
[Under Section 154 Cr.C )
U
(w154 £ i afgm & 7ge
1. District (Fram): =g P.S. (&) ArarE Year (o). 2023
FiR Mo, (.5, T ®):0238 Date &Time of FIR (1.9, 7t & feAravewa) 19082023 1257 &
2. SMo. (mal) Acts (afam) Sections (erai(})
1 W EE 1880 4
2 w1 Z #® 1860 467
3 o1 & # 1830 AB8
4 w1850 47
1 (a)Occurrence of oifence | 3T & TZAT):
1. Day (FeA): Date From (fE=1s & Date To | R o )
Time Pedod (@0 =il Time From [¥0u @ ): Time To (W92 me);
(b} Information received at P.S_ (v gt ya=n umn §¥ )
Diate (Frris ): 19082023 Tirne (Gwa); 1250 %
(i Ganeral Reterence {Trasmma we ).
Entry Mo. LT Date & Time (feaTe alf wma): 19082023 1350 @9

4. Type of Information (¥R &1 wae); R
5, Place of Qocurmencs [FTEa#):

1. {8) Direction and distance from P.§.{ar=r & git alte frer )- Beat No. iz |.):
{b) Address ()
(<) In case, sutside the limit of this Pelice Station, then (@fE wr=m #m & s oy
Name ol PS5, (07 & ) District{Stata) (Fren (T=m)):
& Camplainant | informant (TRsTamseiaga-reaf ):

(a) Name (). 530 e ame w0 wED TG - W
(b} Father'siHusband's Name{ftm | ofiy &1 7mm) :

(€} Date/Year of Birth (o= Wid jaf ); 1978 {d) Nationality (T Wi
{e) UID Mo. (ganddt ®.):
{f Passpert No.(urrdtZ 1. ) Date of lssue (7l s ) Fifin:
Place of ssue (w11 et o vare |
(8] Il dgtails (Ration Card,Voter ID Card,Passpert,UID No. Driving Licenss PAN)
8.No,(W.4.) id Type (YE9T TF W T6TT Iid Numbar (AT Hwa)
1
{hjheeirasn (TAT):
8 No. (%) Address Typo (W1 &1 GHT) Address (V)
1 wEEE W TR T AERTL 3 WA
2 | =adtom T T AET | SR, I S
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N.C.R.B [ el

LLF 4 (g srfor ek )
(i) Docupation (=arema):
(i} Phane number (ZEeme ) Mohils (R ® )
T. Dstadlz af krswn/suspactad/unknown accused with full particulars

garrer e ¢ e arfirges @ gt R afg b
Accused Mers Than (33T e % & s g ot &)
8. Mo, (. Name (7TH) Allas (35| Relative's Hame Present Address (I ST}

) — &ﬂmnm

1 I

mam awm :;mgrmwm

8. m-hﬂrhWH’hmmﬂﬂﬁm{ szt g Pt &6 a el
)

9. Particulars of properties of interest (¥ Bvaf &1 B
§.Mo. (. Property Category (¥[8  Property Type (W Description (R Value(ln Ral-) (7T
AT L] T (v
10. Total valug of property [in Rs/-)-asald & g= geage &)

11.Inquast Report / U.D. case No., It any (77 whgn Fratd 1 g 8. weem w1, afe wid g1 )
S.Me. (W UIDB Number (3. 81.umre #.)

12.First Information contents (U™ T[T 767 |

AT him;wnﬁaﬂw Wh--ﬂmﬁhm
LE | ;#Emmwnuw 9138 &1 Zrt Frefter s i e i) RED D ST
m!:ﬂ-n i Afedz / aufieniinemi wgvs s aEegy i o wwn 427400, e

01.07.2023 v s Pwefirnrd | Roam0 ) o i qutiien amew 03,07 2023 & g8y amme s o B
i Fehen 01.07,2023 9 e ARG AR Wmm]mﬂﬁi'miﬁﬁ'ﬂﬂh
whv w=a | ofregs # e e Rt sTEgTy wivet Y qgdeh & R mm e dovem, 6

amirom P mmﬁmmmWrﬂmmﬁwﬁnﬁﬁmmwmzai
o a6 v e o g e b 585 (e 20 UP 11 B 0138 R gl m

arcen sTfrRTe e W R = i e . s T 16.08.2020 & iR # g e e
mmgﬁid’rﬂmyimﬂmﬂmmmmﬁm e et
19.08.2023 Wit P FOETEN § 0w gR / Sy o7 wepT R, Feow T 60 1266 / W

2023-24, Reim 26.07.2023 sty it vof by o e / wftms o @ werw e i oeft o ol e
A0 (AKVZAN12062), Frate mnrmsﬂ:ﬁkmmmﬂlmﬂuﬁnﬂ:ﬂmmt
ﬁﬁmﬁwﬁmnﬁfﬂﬁaﬁr anﬁmﬂmmﬂtﬂfﬁ Em
WHE“ m‘F&um 1 At ﬁﬁﬁhwﬂnﬁmiﬂﬂ

ﬂﬁtﬂm'ﬂﬂlm‘lﬂyﬂuﬁnﬂﬁm
’Hﬂ;hm ?ﬁ'r };l U MEEYT 9T EaTE
mmm ir iﬂﬂndﬂﬁmﬁﬂuﬂm
m ey o | vl e 18.08.2023 ( =10 Frar sretr mmh
uw SEs 0RO 0A 191053250 Az A ROTT) 1116 3new wom

ST WY G ot et & ez vl i g e R |
13, Action taken: Since the abowve information reveals commission of offencels) ws as mantiened o Rem
(et ot arfarrdh - i v arwTh @ o wa @ T aroo e e Bz @ 2 F e oo s e

(1) Registered tha case and took up the investigation: ar
[2) Directed (Name of LO.} (¥ aftrarfl o am9): Naresh Singh Rank [9&): 51 [Sup-l
Ma.[ H.}: 1o take up the Investigation (¥ arfe et ora d 23 & Fam )

(3) Refused investigation due to (918 & T ):
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N.CRE [Tt s
LLF.A (TfE 8wl )

or (i wren gave fsm
(4) Translerred to P.8. District
an point of jurisdiction (Hi STTTEET & &0

E.LR. read over to the complainant | informant admitted ta ba eorrecily recorded and a copy given 10 the

camplainant | informant free of cost. (Tivaeren | quemmer = mafdt vy we g mah, il zal pd wen e 0w
R.OAC(#, & 7.

14_Signature/Thumb iImpression of the

Eﬂqmw e & pEaR A3 m
arA):

15. Date and time of dispatch 1o the court (sTer ¥ drm &)
B afte @)

ol Oficer in chargs, Polica Sialion
jaren warh & gETe)
Name [AT0): PS SARSAWA
Rank({TZ): | {Inspector)
Me.[H]: S454404105
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N.C.RB (7. Lare i)
LLE A4 (i e ool -1)

Attachment to ilem 7 of First Information Report (T § Rt & 72 7 GAWS):
nmmmmmmmnﬂmw:mm:mj
lWIMﬂInﬁhMWﬁﬂhﬂ:ﬂﬁmlﬂmb
SMNo m#,) Sex (M Dewivear of  Duild Heightjcma )] Camplexian (i) Identification Mark(s) (TEETA
Birth (o=w Tl (weree) (e (R0 fa=g)
1 2 3 4 ] 6 7

1 e

Deformities/ Pecullaritios  Testh (ZF)  Hale (@73 Eyes [474) Habit(s) (#7&7) Dress Habitjs) (SFT=0)

Tty fafieemd) . .

i L 10 1" 12 i3

Language Place Of [W1 FITH) Others (=)
Dislect  EunMark Loucoderma Mobe (H78T) Scar (W19 ) Tattoe (72

(et (7 gy w  (EEreEi{E Loy o

Py ) w=d))
_ 20

i 15 16 17 | 10 { 18

Thosa fields will be entered only if complainentinformant gives any ane or more pariculars aboult the
pectlaccused,
mhmﬂlﬁm}hﬁihmmﬂrwm;ﬁq-iﬂﬁﬁmmm aftrm arwfl 2m 4 1)
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(& sgam)
qEiE- 969 /9y WE /202223 feiw (|8 A 2022
LU
#o ©R T
e At duw dad O3 o daura ded
wal H—3, FEEma WY Mee
¥ dew AlifEw

graf GRer) Fraame 2021 @ frem g,
58, w afa frow w fifow aftfem osr @
UNT 4 W2 B S HI U evei aew & W & sepeRe wee
# €1 vl vl geenE €

|

116000 /-, arefavg wo 500,000,/ T Wi W0 50.000/— W TN W
_w;-mmmmmmmmmmmm

W w102 wivw e g o v we

C R T e I AP AwE weE @ 9
T BT HrEAE W owed, et el R s 8
LIS
FirenfRrrd
WEER|
¥ ¥ Rt

AR 1. aneitem wew @ gw Préw @ W A B Tafya S o
T §Y W amen sty w9 Y |

/

Farenferm e
WETTTYN |
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CHALLAN

(areity =i U1 U F 3R, T0W0)
Govaernmant of Uttar Pradesh
uttar PradeshTreasury Form-209(1) - Challan for Depositing Money
[To be submitted throu -Payment

Head Description Serial Ne. | Amount (in Rs.) |
08530010201 0000 FRUFTa 47 AR 3N e (e 1 689920.00
[Totals of the above heads e BASL20.

‘TA SUM OF Is. £§9920.00 AGAINST THE HEADS MENTIONED ABOVE -{ THROUGH NET-PAYMENT TRANSACTION |- |
l 4

OMN Suate Benk of India HAS BEEN DEPOSITED BY THE DEPOSITCR.
{Depusiter Remarks->Notice Peyment aganst Mothee Mo 269 Lease Basthe Korsi}
THE BANK REFERENCE NO. RECEIVED AFTER THE TRANSACTION 15 : CPABURKUNG, Scroll Date: 02474022

e

pelirajuoth. . ric Py Getewey /EPurChalenCopy.asp 189
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HETH |
qaie A/ duwioTo /202223 femiel 0 /0 2022

sag T @ T vy frEew/oad aw Plee, @ ARG BT
ﬁwﬂmﬂﬁﬁﬂnﬁﬁﬁﬁmﬂm ot @ R i e
wmmm.mmmﬁmmwmmm
wmmmmmmmwmmm
wERTR /W Piws, o qe @m Ples, 8 Ra 1w @
FERETR T geturd W oft deure el @ soRuf 08.06.2022 B! HEE
mmmﬁ—a.ﬁmwﬁﬁmméﬂm.mtmﬁ
Reie 01042021 W RATE 31032026 TF &) AW ¥y TEWw dwe fed W T
$nmmmﬁirmm#aﬂmﬁﬂm¢mm§/m;ﬁm}$mg
Wi T Tt 3 arge weied g A 25062022 W R T Pl B I
Aty Frderr amen ¥ Sfofae @ 1 ww @ )| REE osoezoz F B T
fregame Prdierer amen Preram 21

g e T SEEIY X S aRureed § g
FiE WA @ wih aw Wl ifd e &g ARfm fea v, P
4 Rt 22032022 B & GF Pl HERT W A3 &) Rl Rea
oyl e @ B fave o= iR A wuEE ool ove Bd s A
Rz 9 fMaferm wEkg & it & @ e ool dem B
(Ve T—1) ) woR wgen TEiEe @ U3 W 2674/ Do REiw 11.01.2022 FN
T T 4 @i W% g e A &Y go WY W
A wd W e = 9 WY W aawe sHad ov &g PR
o mn w, fredhl win owen eiRed eRiee @ A EE 861/
TOFFoUT / 2020~21 RAi® 14.012022 F1 AU FVSEYE ASiGd B AT B |
2. ATIE RIS T fRie 25052022 @) UM WU i Wign @ oo A W @
TR wT Hw A shaves g/ R A/ f o g e e g it @
T e e w8 fored W 11 mieEl @ amodiosho & Frew R
T W Wy A oo oo & 5 Pilew @ dhm sooene wRfR g s

d W - 4

o
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e wEm LT AR TewE [0 e il @
(wifex ®) | e ¥) (e #)
1 111588 2.76 AWEERT
2 50117 280 120304
3 3471 250 78177
4 23213 210 48747
i | 582080 b

IR W wWe ¥ wee @ vww e awgay, 2021 2 Priew & R
0B.06.2022 TF TCCHNE BRI T 562088 TAlEY AAR0AOTAD W @/ wRaeT
T 4| e ¥ SuaE AfeE $ aER TUmRE 88 4 R Sve el 3 o
# o5 o ) =R & fow G vzt faas dewa ook & & wee Al
T WA W W 0 % AR §9 vee ¥ aftad 756000 giieR wrafe
@ @ T4 A 1 i e ol &) wedene g RS o10420m @
fEis 31032022 TF 7,586,000 WNEY SWEt @ @9 O T oW qeiew @
IWrT Facay 2021 B fRIE osoe2022 T 561001 wPRER SvEl w1 @R/
uftaes frm T &)1 o W F @@ of s e ¢ W ane Iw fe
wer—2 1 ud fom f wee @ w2 gv 106 whier # sfem o2 do e @ 292

T 8 9 e @9 B T, P v o Pomaer wdes R ee
=1 Wit & ol #

6. e BN WE f yeE w0 @ P Uedune g whad e e
wrgE UMY U U0 w@9A gee few ¥ ofeiam Tl @1 Seeed 8w

uatgee w & W R T T 1 WY 5 5N A Ted &9 F uEA
YOO G FATA T, feE S JeRaNE I Wga WA e, Wi
W W 9 E a aee fiea d it uet @ e @ e A R

e &
¥ — Ugzl Raw @ 4geR Wign o & @ @ 'l @ Rrl-eies
=g 8-
Name of Pillars Latitude Loa
A 30" 14 00.94" 3l'13.91"
B 30714 1650 77 31' 2443
C 307 14'13,69° TP 31 31T
D 30" 14° 19.59° 77 31’ 1785
B 30 14'37.10° 77 31 080"
F 3 14 39.19" 7 ai'gﬁ:
T DE* ] |"29,
ﬁ ﬂﬁ }:-ﬁ,?ﬁ- [ 77 31" 018"
Préw @ PRy wlew ot fm m qE sf AR HAER WA R
B # werfire T T T 2 W #) T g Siptotso @) wE
Rty @ 0 wiw # T, fee frmie na062022 B W

=
G
5 &
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Annexure-3
RegihQd Office,

Haryana State Pollution Control Board
5.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar
fapebroyr@gmall.com

_——-.--.-a____-.--.-...a.____,.....___..-.-.__----——--r----a--——---.___—-.--.-.-....__--...

No. HSPCB/YR/2023; (L1 Dated: £ /09/2023

Ta
The Central Poltution Contral Bopard,
Parivesh Bhawan, East Arjun Nagar,
Deelhi-1 10032
i, E-madl; gehlot, cpobi@goy.in
E-mail: nazim.cpctnic.in)

Kind Atten:- Sh, Nazimuddin, Scientist 'F* & DH-IPC-11

Subject:-In reference to Hon'ble MGT DA Mo. 481 of 2023 titled as Balbir
Sandhu & Ors. Versus State of U.P. & Anr.

Raf: - CPCE  latter no. [PC-11/CM-13001,1 ZPI0Z3/I58] dated 28.08.2023
receivisd in this office on dated 04.09.2023.

In this connection, please find enciosed herawith the desired information
as per format is attached herewith as Annexure=4 to Annexure-H.

It is for your information and further necessary action plaase.

DA:

1. Annexure-A:= Para MNo. 7 (C) Detalls af EC/CTEMCTO (with reference ta
Point b i.e. Number of total mining lesse area and guentity and permits
canctioned if Districk Yarmmuna Nagar, Haryana.

Z. Annexure-B:- Para No. 7 (e} Details of ECFCTESCTO (with reference m
Paint d i.e. Number of mining permits for minkg In agricultural jand
granted In Diskrict Yamuna Nagar, Harvana,

3. Annexure-C:- Para Mo, 7 (f) Number of stone Crushers Estabilshed
/Operating In District Yamwna Magar, Haryana alongwith the details of
EC/CTESCTO,

4. Annexure-Di- Para No. 7 (g} Status of Compliance with Swstainabls Sand
Mining, Guidelines, 2016 and Enforcement and Manitering Guldelines for
Sand Mindmg, 2020.

5. Annexure-E:- Para No. 7 (h) Particulars regarding show cause notices and
closure natices issued and action taken on the same.

B. Annexure-F:- Fara No. 7 (I} Particulars of criminal case registered with
details regarding name of the complainant, name of the accused and
offence committed; and.

7. Annexure-G:- Para Mo. 7 (j) Details of amount of environment
compensation  Impoesed, recovered and  utilized for  restoration  of
envirgpnment.,

8. Annexure-H:i- Format far submilssisn of detalls. }

|"7'$/-l ksl e
- ..--.'--"!:\--1', PR
Regional officer
Yamuna Magar Region

No. HSPCB/YR/2023,; Gyl — Qb Dated: |5 /09/2023

A capy of above is forwarded to the following for information & further
necessary action please.

1. The Member Secretary, Haryana State Pollution Controd Board, Panchikula,

2. The Deputy Commissianer, Yamuna Nagar.

3, The Mining Officer, Yamuna Nagar. He i3 further requested to submit the
desired information as asked on prescribed format wide lebler referred
above (Including Information Para No. 7 (g) Status of Compliance with
Sustainable Sand Mining, Guidelines, 2016 and Enfarcement  and
Maonitoring Guidelines for Sand Mining, 2020) directly to the CPCB, New

Cethi without any delay. .

g
BT VS R
Iluglnnll' JFE'E
_‘#,Tjanwnl MNagar Region

1 96‘-
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Annexure-A
Para No. 7 (C ) Details of EC/CTE/CTO (with reference to Point b i.e. Number of total mining lease area and quantity and permits sanctioned in District Yamuna Nagar,

Haryana
Sr. [Name of the EC EC Details Status of CTE Status of CTO Operational/| LOI issued from Total Product & | Production | River Bed Remarks
No. |Mines obtained issued vide no. Non Mines & Geology | area of Capacity capacity as /
SEIAA and dated Operational Department Mines as per EC Agricultur
/MOEF per LOI e Land
and EC
1 [P S BUILDTECH, SEIAA 1. EC Obtained vide | CTE Obtained |1. CTO Obtained for the Operational DMG/HY/Cont/ 44.14 . Gravel 1950000 River Bed ---
Village Kanalsi, No. vide no. period from 25/11/2022 Kanalsi Block/ YNR| Hectare |Boulder Sand,| TPA @ 260
Block YNR B 5, SEIAA/HR/2016/74 |HSPCB/Consent/ |to 30/09/2023 dt. B 5/ 2015/10072 6500 Metric Trips/day
Tehsil Jagadhri, 6 dt. 15.09.2016. : 28.11.2022 vide no. dated 30.11.2015. Tonnes/day (25
District Yamuna 313100416YAM [HSPCB/Consent/ : Ton/Trip)
Nagar 2. EC Extension CTE3386421 |(313100422YAMCTO2558
obtained vide no. Dated:14/12/20 (7261 Dated:28/11/2022.
SEIAA/HR/2022/15 16
97 dt. 07.10.2022 2. Renewal of CTO has
already been Obtained
from 06/07/2023 to
30/09/2024 dt.
06.07.2023 vide no.
HSPCB/Consent/ :
313100423YAMCTO3857
2742 Dated:06/07/2023.
2 |P S Buildtech, MOEF EC Obtained vide CTE obtained CTO obtained for the Operational DMG/HY/Cont/ 101.27 Sand Minor |36 Lakh TPA| River Bed ---
Village Jathlana, No. J- vide no. period from 04/05/2023 Jathlana Block/ Hectare Mineral,
Block YNR B 12, 11015/05/2016-IA- | HSPCB/Consent/ to 30/09/2024 dt. YNR B 12/ 3600000 TPH
Jathlana and II(M) dt. : 04.05.2023 vide no. 2015/10070 dated
Dhakwala Radaur, 17.03.2017 313100417YAM HSPCB/Consent/ : 30.11.2015.
Yamuna Nagar CTE4011198 [313100423YAMCTO3601
Dated:03/04/20 | 0501 Dated:04/05/2023
17
3 |JSM Foods Pvt SEIAA 1. EC Obtained vide | CTE obtained CTO obtained for the Operational |1. DMG/HY/ 20.18 Boulder, 850000 TPA | River Bed ---
Ltd, Village No. vide no. period from 21/12/2022 Cont/M. G. East Hectare Gravel and @ 113
Mandoli Ghaggar, SEIAA/HR/2016/98 |HSPCB/Consent/ to 20/12/2026 dt. Block/ YNR B 3/ Sand, Trips/day
East Block-3, 9 dt. 21.12.2016. : 29.11.2022 vide no. 2015/3915 dated 2834 Metric (25
Yamuna Nagar 313100417YAM HSPCB/Consent/ : 19.06.2015. Tonnes/day Ton/Trip)
2. EC Expansion CTE3814231 ([313100422YAMCTO2700
obtained vide no. Dated:30/03/20 | 7801 Dated:29/11/2022 2. DMG/HY/
SEIAA/HR/2022/15 17 Cont/M. G. East
81 dt. 07.10.2022 Block/ YNR B 3/
2015/142 dated
05.01.2022
4 |Kawaljeet Singh MOEF EC Obtained vide CTE obtained CTO obtained for the Operational |DMG/HY/Cont/M.T. 67.79 Sand, 20.0 Lakh River Bed ---
Batra Village M.T. No. J- vide no. period from 01/10/2022 Karhera Block/ Hectare 6667 Metric | TPA (ROM)
Karhera, Tehsil- 11015/215/2016-IA| HSPCB/Consent/| to 30/09/2024 dated YNR B 13/ Tonnes/day
Radaur, District- II(M) dt. : 03.08.2022 vide no. 2016/5412 dated
Yamuna Nagar 09.04.2018 313100418YAM HSPCB/Consent/ : 20.10.2016.
CTE5269368 [313100422YAMCT02533
Dated:16/04/20 | 9597 Dated:03/08/2022
18
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5 M P Traders, MOEF EC Obtained vide CTE obtained CTO obtained for the Operational |DMG/HY/Cont/Nagl 77.25 Sand (Minor 22.4 Lakh River Bed ---

Village Nagli B-15, No. J- vide no. period from 01/10/2022 i Block/ YNR B 15/ Hectare Mineral), TPA (ROM)
Tehsil-Radaur, 11015/214/2016-IA{HSPCB/Consent/| to 30/09/2024 dated 2016/5414 dated 7466.66
District-Yamuna II(M) dt. : 25.07.2022 vide no. 20.10.2016. Metric

Nagar 09.04.2018 313100418YAM HSPCB/Consent/ : Tonnes/day
CTE5272829 (313100422YAMCTO7901
Dated:19/04/20 | 663 Dated:25/07/2022
18

6 |JPY Consortium SEIAA EC Obtained vide CTE obtained CTO obtained for the Operational | DMG/HY/Cont/Dha 18.18 Boulder, 950000 TPA | River Bed ---
Pvt. Ltd., Village No. vide no. period from 01/10/2022 naura Block/ YNR | Hectare Gravel and @ 3545
Dhanaura Block SEIAA/HR/2018/65 [HSPCB/Consent/| to 30/09/2023 dated B 18/ 2017/7646 Sand, MT/Day,

YNR B-18, District 5 dt. 19.06.2018 : 03.08.2022 vide no. dated 28.12.2017. 3545 Metric Truck/
Yamunanagar 313100418YAM HSPCB/Consent/ : Tonnes/day Dumper
CTE5439426 |[313100422YAMCTO2558 (142 Nos.)
Dated:25/06/20 | 6416 Dated:03/08/2022
18

7 |Tirupati Earth and MOEF EC Obtained vide CTE obtained CTO Obtained for the Operational |DMG/HY/Cont/Nagl 89.48 Sand Gravel, 1900000 River Bed ---
Project Works Pvt No. J- vide no. period from 01/10/2023 - a Rangran Block/ | Hectare 6333 Metric TPA
Ltd, 11015/76/2017-1A- | HSPCB/Consent/ 30/09/2026 dt. YNR B 14/ Tonnes/day
Village Nagla II(M) dt. : 01.09.2023 vide no. 2017/2654 dated
Rangran, Block 22.03.2019 313100419YAM HSPCB/Consent/ : 16.06.2017.

YNR B-14, Tehsil CTE6465686 |[313100423YAMCT04308
Radaur Dated:08/04/20 (9116 Dated:01/09/2023
YAMUNANAGAR 19

8 |Elite Mining SEIAA EC Obtained vide CTE obtained |CTO obtained for the Opertional DMG/HY/Cont/Gu 49.67 River Sand 2188008 River Bed ---
Corporation, No. vide no. period from 19/04/2022 mthala South Hectare Mining, TPA @ 30
Village Gumthala, SEIAA/HR/2017/10 [HSPCB/Consent/ [to 30/09/2024 dated Block/ YNR B 17/ 21,88,008 Trips/day
Jagadhri, Yamuna 8 dt. 09.03.2017 : 14.02.2022 vide no. 2015/10066 dated TPA @ (912
Nagar 313100417YAM |HSPCB/Consent/ : 30.11.2015. 30 Trips / dat MT/Trip)

CTE3968960 (313100422YAMCTO1946 (912MT/Trip)
Dated:03/04/20 (2942 Dated:14/02/2022
17

9 |Routes And SEIAA 1. EC Obtained vide | CTE Obtained CTO Obtained for the Non DMG/HY/Cont/B. 14.45 Sand (Minor | 615000 TPA | River Bed [Mining License
Journeys, Bir No. vide no. period from 25/11/2022 | Operational |Tapu Block/ YNR B| Hectare [Minerals), @ 82 expired on dt.
Tapu, Block B 7, SEIAA/HR/2016/46 |HSPCB/Consent/ 30/09/2023 dt. 7/ 2015/3921 2050 Metric Trips/day 19.06.2023
District Yamuna 0 dt. 27.06.2016. : 28.11.2022 vide no. dated 19.06.2015. Tonnes/day (25
Nagar 313100416YAM HSPCB/Consent/ : Ton/Trip)

2. EC Extension CTE3512555 [313100422YAMCTO3036
obtained vide no. Dated:27/12/20 | 4321 Dated:28/11/2022
SEIAA/HR/2022/16 16

52 dt. 09.11.2022.

10 |JSM Foods Private SEIAA 1. EC Obtained vide | CTE Obtained CTO Obtained for the Non 1. DMG/HY/ 25.56 Boulder, 1191000 River Bed |Mining License
Limited, Village No. vide no. period from 21/12/2022 | Operational |Cont/M. G. West Hectare [Gravel and TPA @ 159 expired on dt.
Mandoli Ghaggar, SEIAA/HR/2016/98 |HSPCB/Consent/ to 30/09/2023 dt. Block/ YNR B 4/ Sand, 3970 Trips/day 19.06.2023
West Block 4, 5 dt. 21.12.2016. : 28.11.2022 vide no. 2015/3918 dated Metric (25
Yamuna Nagar 313100417YAM HSPCB/Consent/ : 19.06.2015. Tonnes/day Ton/Trip)

2. EC Expansion CTE3814605 [313100422YAMCTO2535
obtained vide no. Dated:30/03/20 | 5227 Dated:28/11/2022 2. DMG/HY/
SEIAA/HR/2022/15 17 Cont/M. G. West

89 dt. 07.10.2022

Block/ YNR B 4/
2015/145 dated
05.01.2022.
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11 |Bala Ji Infra, SEIAA EC Obtained vide CTE Obtained CTO Obtained for the Non DMG/HY/Cont/ 33.58 Boulder, 1520000 River Bed |Mining
Village Jairampur EC Identification vide no. period from 21/02/2022 | Operational Jairampur Jagir Hectare [gravel and TPA Stopped by
Jagir, Block YNR/B- No. - HSPCB/Consent/| to 30/09/2022 dated Block/ YNR B 6/ sand (minor NGT
6, Tehsil Jagadhri, EC22B000HR16443 : 21/02/2022 vide no. 2015/10074 dated mineral) orders dt
District Yamuna 6 File No. - 313100422YAM HSPCB/Consent/ : 30.11.2015. 1520000 TPA 31.05.2022
Nagar SEIAA/HR/MIN/19/0| CTE20594750 |313100422YAMCT02088 (to

9 Date of Issue Dated:07/02/20 | 0550 Dated:21/02/2022 revise the EC)
29/01/2022 22

12 |P.S. Buildtech, SEIAA 1. EC Obtained vide | CTE Obtained CTO Obtained for the Operational DMG/HY/Cont/ 48.60 Boulder Gravel| 910000 TPA | Agriculture ---
Village Jaidhari, No. vide no. period from 25/11/2022 Kanalsi Block/ YNR| Hectare and @ 121 Land
Block YNR B 33, SEIAA/HR/2016/74 |HSPCB/Consent/ to 30/09/2023 dt. B 5/ 2015/10072 Sand, Trips/day
Tehsil 1 dt. 15.09.2016. : 28.11.2022 vide no. dated 30.11.2015. 3034 Metric (25
Chhachhrauli, 313100416YAM HSPCB/Consent/ : Tonnes/day Ton/Trip)

District Yamuna 2. EC Extension CTE3386051 [313100422YAMCT02997
Nagar obtained vide no. Dated:14/12/20 | 1761 Dated:28/11/2022
SEIAA/HR/2022/16 16

67- dt. 09.11.2022

13 [Karaj Singh Son of SEIAA EC Obtained vide CTE obtained CTO obtained for the Operational DMG/HY/Cont/ 23.20 Grewal, 400000 TPA | Agriculture -
Major Singh, No. vide no. period from 15/05/2023 Malikpur Khadar Hectare |Boulder, Sand @ 53 Land
Village Malikpur SEIAA/HR/2016/88 [HSPCB/Consent/ to 30/09/2024 dt. Block/ YNR B 28/ Mining, Trips/day
Khadar, Block YNR 8 dt. 13.10.2016 : 15.05.2023 vide no. 2015/8069 dated 800 Metric (25
B 28, Tehsil 313100417YAM HSPCB/Consent/ : 14.09.2015. Tonnes/Day Ton/Trip)

Chhachhrauli CTE3763430 [313100423YAMCTO3687
District Yamuna Dated:30/03/20 | 2002 Dated:15/05/2023
Nagar 17

14 |Paramjeet Singh SEIAA 1. EC Obtained vide | CTE obtained CTO obtained for the Operational DMG/HY/Cont/ 18.20 Grewal, 370000 TPA | Agriculture -
Son of Hardeep No. vide no. period from 13/10/2022 Pipli Majra Block/ | Hectare |Boulder, Sand @ 50 Land
Singh, Village Pipli SEIAA/HR/2016/88 |HSPCB/Consent/ to 30/09/2023 dt. YNR B 29, 30 & Mining, Trips/day
Majra, Block YNR 3 dt. 13.10.2016. : 28.11.2022 vide no. 31/ 2015/8071 825 Metric (25
B 29 30 and 31, 313100417YAM HSPCB/Consent/ : dated 14.09.2015. Tonnes/Day Ton/Trip)

Tehsil 2. EC Extension CTE3763379 |[313100422YAMCT0O2700
Chhachhrauli obtained vide No. Dated:30/03/20 | 7561 Dated:28/11/2022
District Yamuna SEIAA/HR/2022/20 17

Nagar

19 dt. 17.11.2022.
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16 |Northern Royalty SEIAA 1. EC Obtained vide | CTE obtained |1. CTO Obtained for the | Operational | DMG/HY/Cont/Dev 31.87 Boulder 510000 TPA | Agriculture -
Company, Village No. vide no. period from dhar Block/ YNR B | Hectare |Gravel and @ 77 Land
Devdhar, Block B SEIAA/HR/2016/49 |HSPCB/Consent/|01/10/2022 to 24/2015/3933 Sand, Trips/day
24 YNR, Tehsil 0 dt. 27.06.2016. : 30/09/2023 dt. dated 16.06.2015. 1700 Metric (25 MT)
Chhachhrauli, 313100416YAM (09.08.2022 vide no. Tonnes/day
Yamuna Nagar 2. EC re-newed vide| CTE3196245 |HSPCB/Consent/ :
no. Dated:06/07/20 ({313100422YAMCT02472
SEIAA/(141)/HR/20 16 1653 Dated:09/08/2022.
22/1079 dt.
21.06.2022 2. Renewal of CTO has
already been Obtained
from 01/10/2023 to
30/09/2024 dt.
16.08.2023 vide no.
HSPCB/Consent/ :
313100423YAMCTO3777
8059 Dated:16/08/2023
15 |Kawaljeet Singh SEIAA EC Obtained vide CTE obtained [CTO obtained for the Non DMG/HY/Cont/Gala 24.0 Sand Gravel, | 440000 TPA | Agriculture --
Batra, No. vide no. period from Operational uri Block/ YNR B Hectare 1466 Metric @ 60 Land
Village Galauri, SEIAA/HR/2016/37 | HEPC/2017/303 |08/09/2023 to 39/ 2016/5416 Tonnes/day Trips/day
Sadhaura, Block 8 dt. 25.05.2017 dated 30/09/2024 dated dated 20.10.2016. (25
39, District 12.02.2017 |08.09.2023 vide no. Ton/Trip)
Yamuna Nagar HSPCB/Consent/ :
313100423YAMCT04323
5473 Dated:08/09/2023
17 |Delhi Royalty SEIAA EC Obtained vide CTE Obtained CTO Obtained for the Non DMG/HY/Cont/ 13.59 Boulder 250000 TPA | Agriculture |Work
Company, Village No. vide no. period from 01/10/2021 | Operational Kohliwala Block/ Hectare [Gravel and @ 33 Land terminated by
Kohliwala, Block SEIAA/HR/2016/48 | HSPCB/Consent/ to 30/09/2022 dt. YNR B 21 & Sand, Trips/day Mines and
YNR B-21&22, 0 dt. 27.06.2016 : 26.07.2021 vide no. 22/2015/3931 833 Metric (25 MT) Geology Deptt
Tehsil 313100416YAM HSPCB/Consent/ : dated 19.06.2015. Tonnes/day vide order dt.
Chhachrauli, CTE3196623 [313100421YAMCTO1303 10.12.2021
District Yamuna Dated:06/07/20 | 1264 Dated:26/07/2021 due to non-
Nagar 16 payment of
dues and non-
payment of
Environment
Compensation
order by NGT
18 |Ganga Yamuna SEIAA EC Obtained vide CTE Obtained CTO Obtained for the Non DMG/HY/Cont/B. 12.62 Boulder, 259000 TPA | Agriculture |Work
Mining Co, Village No. vide no. period from 01/10/2021 | Operational | Kalan Block/ YNR | Hectare [Gravel and @ 35 Land terminated by
Bhood Kalan, SEIAA/HR/2016/27 |HSPCB/Consent/ to 30/09/2022 B 19/2015/3927 Sand, Trips/day Mines and
Block YNR B 19, 1 dt. 12.04.2016 : Dated:26/07/2021 vide dated 19.06.2015. 864 Metric (25 MT/Trip) Geology Deptt
District Yamuna 2811916YAMCTE| no. HSPCB/Consent/ : Tonnes/day vide order dt.
Nagar 3081103 313100421YAMCTO1246 14.07.2022
Dated:09/06/20 | 1401 Dated:26/07/2021 due to non-
16 payment of
dues.
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19 |Ganga Yamuna SEIAA EC Obtained vide CTE Obtained CTO Obtained for the Non DMG/HY/Cont/B. 9.95 Boulder Gravel| 200000 TPA | Agriculture [Work
Mining Company, No. vide no. period from 01/10/2021 | Operational | Majra Block/ YNR | Hectare |and @ 27 Land terminated by
Village Bhood SEIAA/HR/2016/48 |HSPCB/Consent/ to 30/09/2022 B 20/2015/3929 Sand, 667 Trips/day Mines and
Majra, YNR/B-20, 5 dt. 27.06.2016 : Dated:26/07/2021 vide dated 19.06.2015. Metric (25 MT) Geology Deptt
Tehsil 313100416YAM | no. HSPCB/Consent/ : Tonnes/day vide order dt.
Chhachrauli, CTE3196627 |[313100421YAMCTO1246 14.07.2022
District Yamuna Dated:01/08/20 | 1403 Dated:26/07/2021 due to non-
Nagar 16 payment of

dues.

20 |M/s  Saharanpur SEIAA EC Obtained vide CTE Obtained CTO Obtained for the Non DMG/HY/Cont/Man 15.0 Boulder, 240000 TPA | Agriculture |Mining

Mines No. vide no. period from 23/10/2021 { Operational dewala Block/ Hectare |Gravel, @ 40 Land Stopped by
Management SEIAA/HR/2016/50 | HSPCB/2017/54 | to 30/09/2022 vide no. YNR B 38/ Sand, Trips/day NGT
Services Pvt. Ltd., 0 dt. 27.06.2016 66 dt. HSPCB/Consent/ : 2015/3937 dated 827 Metric (25 MT) orders dt.
Village 11.08.2017 313100421YAMCTO1659 19.06.2015. Tonnes/day 06.05.2022
Mandewala, Tehsil 6404 Dated:23/10/2021
Chhachhrauli,
Mandewala Block/
YNR B-38 District
Yamuna Nagar,
Haryana.

21 |Saharanpur Mines SEIAA EC Obtained vide CTE Obtained CTO Obtained for the Non DMG/HY/Cont/ 25.60 Boulder, 460000 TPA | Agriculture |Mining
Management No. vide no. period from 30/10/2021 | Operational [Jaidhar Block/ YNR| Hectare |Gravel, @ 61 Land Stopped by
Services Private SEIAA/HR/2018/10 |HSPCB/Consent/ 30/09/2022 dated B 34/ 2015/7086 Sand, Trips/day NGT
Limited, 68 dt. 20.08.2018 : 30/10/2021 vide no. dated 20.07.2015. 1525 Metric (25 orders dt.
Jaidhar Block 313100421YAM HSPCB/Consent/ : Tonnes/day Ton/Trip) 06.05.2022
YNR B34 Village CTE16113178 [313100421YAMCTO1734
Jaidhar, Tehsil Dated:25/10/20 | 9612 Dated:30/10/2021
Chhachrauli, 21
District
Yamunanagar

22 |Astin Excavation MOEF EC Obtained vide CTE Obtained CTO Obtained for the Non DMG/HY/Cont/ 495.50 |[Sand Mineral, 12 Million River Bed |1. Mining
and Mining Pvt No. J- vide no. period from 01/10/2022| Operational Auction/ YNR-2/ Hectare (20000 Metric | TPA (ROM) License
Ltd, Village 11015/55/2014-IA- | HSPCB/Consent/| to 30/09/2023 dated 2013/8297 dated Tonnes/day expired on dt.
Gorabani, Distt II(M) dt. : 03.08.2022 vide no. 05.10.2015. 03.01.2023.
Yamuna Nagar 21.12.2015 2811916YAMCTE HSPCB/Consent/ :

2729943 313100422YAMCTO2558 2. The said
Dated:09/02/20 | 6207 Dated:03/08/2022 block is re-
16 auctioned in
03 block by
the Mining
Deptt. to
another firm.
The 03 block
are as Ranjit
Pur, Nagli &

Leda Khadar.
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23 |Jogender Singh, SEIAA EC Obtained vide CTE Obtained CTO Obtained for the Non DMG/HY/Cont/Gu 44.62 Grewal, 2100000 River Bed [Work
Village Gumthala, No. vide no. period from 01/10/2018 | Operational mthala N Block/ Hectare |Bulder, Sand TPA @ 280 terminated by
North Block, SEIAA/HR/2016/50 | HSPCB/Consent/ to 30/09/2023 dt. YNR B 16/ Minig, Trips/day Mines and
District Yamuna 5 dt. 27.06.2016 : 14.09.2018 vide no. 2015/3925 dated 800 Metric (25 MT) Geology Deptt
Nagar 320218616YAM | HSPCB/Consent/320861 19.06.2015. Tonnes/day vide order dt.
CTE3286619 8YAMCT05297147 dt. 24.04.2022
Dated:15/09/20 14.09.2018 due to non-
16 payment of
dues.
2. The said
block is re-
auctioned by
the Mining
Deptt. to
another firm.
24 |Development SEIAA EC Obtained vide CTE Obtained CTO Obtained for the Non DMG/HY/Cont/ 23.05 Sand Gravel, 1100000 River Bed (1. Work
Strategies  India No. vide no. period from 01/10/2021 | Operational Pobari South Hectare |[3666 Metric TPA @ 147 terminated by
Pvt. Ltd., Village SEIAA/HR/2016/49 | HSPCB/Consent/ to 30/09/2022 Block/ YNR B 11/ Tonnes/day Trips/day Mines and
Pobari, Tehsil 5 dt. 27.06.2016 : Dated:29/07/2021 vide 2015/3924 dated (25 MT) Geology Deptt
Radaur, Pobari 313100416YAM | no. HSPCB/Consent/ : 19.06.2015. vide order dt.
Block/ YNR B-11 CTE3197100 [313100421YAMCTO1246 26.08.2022
District Yamuna Dated:06/07/20 | 1407 Dated:29/07/2021 due to non-
Nagar 16 payment of
dues and non-
payment of

Environment
Compensation
order by NGT.

2. The said
block is re-
auctioned by
the Mining
Deptt. to
another firm.
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25 |Mubarikpur SEIAA EC Obtained vide CTE Obtained CTO Obtained for the Non DMG/HY/Cont/B. 28.0 Mix Material, 1300000 River Bed |1. Work
Royalty Company, No. vide no. period from 01/10/2021 | Operational | Garh South Block/| Hectare |[Boulder, TPA @ 173 terminated by
Bailgarh South SEIAA/HR/2016/47 | HSPCB/Consent/ to 30/09/2022 YNR B 2/ Gravel sand, Trips/day Mines and
Block YNR B2, 5 dt. 27.06.2016 : Dated:26/07/2021 vide 2015/3913 dated 4333 Metric (25 MT) Geology Deptt
Tehsil 313100416YAM | no. HSPCB/Consent/ : 19.06.2015. Tonnes/day vide order dt.
Chhachhrauli, CTE3197212 |[313100421YAMCTOW12 14.07.2022
District Yamuna Dated:06/07/20 438358 due to non-
Nagar 16 Dated:26/07/2021 payment of

dues and non-
payment of

Environment
Compensation
order by NGT.

2. The said
block is re-
auctioned by
the Mining
Deptt. to
another firm.
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Annexure-B

Sr. |Name of the Mines EC EC Details Status of CTE Status of CTO Operational/ | LOI issued from Total Product & | Productio | Agricultur| Remarks
No. obtained issued vide no. Non Mines & Geology| area of Capacity |n capacity| e Land
SEIAA and dated Operational Department Mines as as per EC| Yes/No
/MOEF per LOI
and EC
1 |P.S. Buildtech, Village| SEIAA [1. EC Obtained CTE Obtained vide CTO Obtained for the Operational DMG/HY/Cont/ 48.60 Boulder 910000 | Agriculture -
Jaidhari, Block YNR B vide No. no. period from 25/11/2022 Kanalsi Block/ YNR| Hectare Gravel and |TPA @ 121 Land
33, Tehsil SEIAA/HR/2016/ | HSPCB/Consent/ : to 30/09/2023 dt. B 5/ 2015/10072 Sand, Trips/day
Chhachhrauli, District 741 dt. 313100416YAMCTE| 28.11.2022 vide no. dated 30.11.2015. 3034 Metric (25
Yamuna Nagar 15.09.2016. 3386051 HSPCB/Consent/ : Tonnes/day | Ton/Trip)
Dated:14/12/2016 | 313100422YAMCT02997
2. EC Extension 1761 Dated:28/11/2022
obtained vide
no.
SEIAA/HR/2022/
1667- dt.
09.11.2022
2 |Karaj Singh Son of SEIAA  |EC Obtained vide| CTE obtained vide CTO obtained for the Operational DMG/HY/Cont/ 23.20 Grewal, 400000 | Agriculture -
Major Singh, Village No. no. period from 15/05/2023 Malikpur Khadar Hectare Boulder, TPA @ 53 Land
Malikpur Khadar, SEIAA/HR/2016/| HSPCB/Consent/ : to 30/09/2024 dt. Block/ YNR B 28/ Sand Trips/day
Block YNR B 28, 888 dt. 313100417YAMCTE| 15.05.2023 vide no. 2015/8069 dated Mining, (25
Tehsil Chhachhrauli 13.10.2016 3763430 HSPCB/Consent/ : 14.09.2015. 800 Metric | Ton/Trip)
District Yamuna Dated:30/03/2017 | 313100423YAMCTO3687 Tonnes/Day
Nagar 2002 Dated:15/05/2023
3 |Paramjeet Singh Son SEIAA [1. EC Obtained CTE obtained vide CTO obtained for the Operational DMG/HY/Cont/ 18.20 Grewal, 370000 | Agriculture -
of Hardeep Singh, vide No. no. period from 13/10/2022 Pipli Majra Block/ | Hectare Boulder, TPA @ 50 Land
Village Pipli Majra, SEIAA/HR/2016/ | HSPCB/Consent/ : to 30/09/2023 dt. YNR B 29, 30 & Sand Trips/day
Block YNR B 29 30 883 dt. 313100417YAMCTE| 28.11.2022 vide no. 31/ 2015/8071 Mining, (25
and 31, Tehsil 13.10.2016. 3763379 HSPCB/Consent/ : dated 14.09.2015. 825 Metric | Ton/Trip)
Chhachhrauli District Dated:30/03/2017 | 313100422YAMCTO02700 Tonnes/Day

Yamuna Nagar

2. EC Extension
obtained vide
No.
SEIAA/HR/2022/
2019 dt.
17.11.2022.

7561 Dated:28/11/2022
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Northern Royalty| SEIAA |1. EC Obtained CTE obtained vide |1. CTO Obtained for the | Operational |DMG/HY/Cont/Dev 31.87 Boulder 510000 | Agriculture --
Company, Village vide No. no. period from dhar Block/ YNR B| Hectare [Gravel and TPA @ 77 Land
Devdhar, Block B 24 SEIAA/HR/2016/ | HSPCB/Consent/ : |01/10/2022 to 24/2015/3933 Sand, Trips/day
YNR, Tehsil 490 dt. 313100416YAMCTE|30/09/2023 dt. dated 16.06.2015. 1700 Metric (25 MT)
Chhachhrauli, 27.06.2016. 3196245 09.08.2022 vide no. Tonnes/day
Yamuna Nagar Dated:06/07/2016 |HSPCB/Consent/ :
2. EC re-newed 313100422YAMCT02472
vide no. 1653 Dated:09/08/2022.
SEIAA/(141)/HR
/2022/1079 dt. 2. Renewal of CTO has
21.06.2022 already been Obtained
from 01/10/2023 to
30/09/2024 dt.
16.08.2023 vide no.
HSPCB/Consent/ :
313100423YAMCTO3777
8059 Dated:16/08/2023
Kawaljeet Singh SEIAA EC Obtained CTE obtained vide [CTO obtained for the Non DMG/HY/Cont/Gal 24.0 Sand Gravel,| 440000 Agriculture --
Batra, vide No. no. period from 08/09/2023| Operational | auri Block/ YNR B | Hectare 1466 Metric | TPA @ 60 Land
Village Galauri, SEIAA/HR/2016/| HEPC/2017/303 |to 30/09/2024 dated 39/ 2016/5416 Tonnes/day | Trips/day
Sadhaura, Block 39, 378 dt. dated 12.02.2017 |08.09.2023 vide no. dated 20.10.2016. (25
District Yamuna 25.05.2017 HSPCB/Consent/ : Ton/Trip)
Nagar 313100423YAMCTO04323
5473 Dated:08/09/2023
Delhi Royalty SEIAA EC Obtained vide| CTE Obtained vide CTO Obtained for the Non DMG/HY/Cont/ 13.59 Boulder 250000 | Agriculture [Work
Company, Village No. no. period from 01/10/2021 | Operational Kohliwala Block/ Hectare [Gravel and TPA @ 33 Land terminated by
Kohliwala, Block YNR SEIAA/HR/2016/| HSPCB/Consent/ : to 30/09/2022 dt. YNR B 21 & Sand, Trips/day Mines and
B-21&22, Tehsil 480 dt. 313100416YAMCTE| 26.07.2021 vide no. 22/2015/3931 833 Metric (25 MT) Geology Deptt
Chhachrauli, District 27.06.2016 3196623 HSPCB/Consent/ : dated 19.06.2015. Tonnes/day vide order dt.
Yamuna Nagar Dated:06/07/2016 | 313100421YAMCTO1303 10.12.2021
1264 Dated:26/07/2021 due to non-
payment of
dues and non-
payment of
Environment
Compensation
order by NGT
Ganga Yamuna SEIAA EC Obtained vide| CTE Obtained vide CTO Obtained for the Non DMG/HY/Cont/B. 12.62 Boulder, 259000 | Agriculture [Work
Mining Co, Village No. no. period from 01/10/2021 | Operational | Kalan Block/ YNR | Hectare |Gravel and TPA @ 35 Land terminated by
Bhood Kalan, Block SEIAA/HR/2016/| HSPCB/Consent/ : to 30/09/2022 B 19/2015/3927 Sand, Trips/day Mines and
YNR B 19, District 271 dt. 2811916YAMCTE30| Dated:26/07/2021 vide dated 19.06.2015. 864 Metric (25 Geology Deptt
Yamuna Nagar 12.04.2016 81103 no. HSPCB/Consent/ : Tonnes/day MT/Trip) vide order dt.

Dated:09/06/2016

313100421YAMCTO1246
1401 Dated:26/07/2021

14.07.2022
due to non-
payment of
dues.
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8 Ganga Yamuna SEIAA EC Obtained vide| CTE Obtained vide CTO Obtained for the Non DMG/HY/Cont/B. 9.95 Boulder 200000 Agriculture (Work
Mining Company, No. no. period from 01/10/2021 | Operational | Majra Block/ YNR | Hectare |Gravel and TPA @ 27 Land terminated by
Village Bhood Majra, SEIAA/HR/2016/| HSPCB/Consent/ : to 30/09/2022 B 20/2015/3929 Sand, 667 Trips/day Mines and
YNR/B-20, Tehsil 485 dt. 313100416YAMCTE| Dated:26/07/2021 vide dated 19.06.2015. Metric (25 MT) Geology Deptt
Chhachrauli, District 27.06.2016 3196627 no. HSPCB/Consent/ : Tonnes/day vide order dt.
Yamuna Nagar Dated:01/08/2016 | 313100421YAMCTO1246 14.07.2022

1403 Dated:26/07/2021 due to non-
payment of
dues.

9 [M/s Saharanpur| SEIAA EC Obtained vide| CTE Obtained vide CTO Obtained for the Non DMG/HY/Cont/Man 15.0 Boulder, 240000 | Agriculture |Mining
Mines  Management No. no. period from 23/10/2021 { Operational dewala Block/ Hectare |Gravel, TPA @ 40 Land Stopped by
Services Pvt. Ltd., SEIAA/HR/2016/ | HSPCB/2017/5466 | to 30/09/2022 vide no. YNR B 38/ Sand, Trips/day NGT
Village  Mandewala, 500 dt. dt. 11.08.2017 HSPCB/Consent/ : 2015/3937 dated 827 Metric (25 MT) orders dt.
Tehsil Chhachhrauli, 27.06.2016 313100421YAMCTO1659 19.06.2015. Tonnes/day 06.05.2022
Mandewala Block/ 6404 Dated:23/10/2021
YNR B-38 District
Yamuna Nagar,

Haryana.

10 (Saharanpur Mines SEIAA EC Obtained vide| CTE Obtained vide CTO Obtained for the Non DMG/HY/Cont/ 25.60 Boulder, 460000 Agriculture |Mining
Management No. no. period from 30/10/2021 - Operational [Jaidhar Block/ YNR| Hectare |Gravel, TPA @ 61 Land Stopped by
Services Private SEIAA/HR/2018/| HSPCB/Consent/ : 30/09/2022 dated B 34/ 2015/7086 Sand, Trips/day NGT
Limited, 1068 dt. 313100421YAMCTE| 30/10/2021 vide no. dated 20.07.2015. 1525 Metric (25 orders dt.
Jaidhar Block 20.08.2018 16113178 HSPCB/Consent/ : Tonnes/day Ton/Trip) 06.05.2022
YNR B34 \Village Dated:25/10/2021 | 313100421YAMCTO1734
Jaidhar, Tehsil 9612 Dated:30/10/2021
Chhachrauli, District
Yamunanagar
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Annexure-C
Para No. 7 (f ) Number of stone Crushers Established /Operating in District Yamuna Nagar, Haryana alongwith the details of EC/CTE/CTO

Sr.
No.

Name of Unit

Status of EC

Status of CTE issued
vide no. and dated

Status of CTO

CTO issued vide letter
no. dated

Remarks

1

Friends Stone Crushing Co, Vill
Doiwala, PO Devdhar Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/92/3863 dated
03.12.1992

Granted for 01/10/2020 -
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ :
313129220YAMCTOA772
4539 Dated:14/07/2020

Grant

Ganpati Stone Crusher, Vill
Ballewala, Tehsil-
Chhachhrouli,Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/287
dated 25.02.2003

Granted for 01/10/2020 -
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ :
313129220YAMCTOA771
5180 Dated:14/07/2020

Grant

Garg Stone Crusher, Vill Doiwala,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/1233
dated 10.11.2003

Granted for 01/10/2020 -
31/03/2025 dt. 07.07.2020

HSPCB/Consent/ :
313129220YAMCTOA768
8741 Dated:07/07/2020

Grant

GAURI SHANKER STONE
CRUSHER, Village Doiwala,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2002/1250
dated 11.11.2003

Granted for 01/10/2020 -
31/03/2025 dt. 02.09.2020

HSPCB/Consent/ :
313129220YAMCTOA792
6605 Dated:02/09/2020

Grant

207



506

Geeta Samiti Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/92/3853 dated
03.12.1992

Granted for 01/10/2020 -
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ :
313129220YAMCTOA771
4089 Dated:14/07/2020

Grant

Haryana Grit Udyog Stone
Crusher, Vill Ballewala, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/3386 dated
20.10.1992

Granted for 01/10/2020 -
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ :
313129220YAMCTOA771
8206 Dated:21/07/2020

Grant

Hira Stone Crusher, Vill Doiwala,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/3358 dated
20.10.1992

Granted for 01/04/2019 -
31/03/2026 dt. 02.02.19

HSPCB/Consent/ :
313129219YAMCTOA613
2633 Dated:02/02/2019

Grant

J.B. Stone Crusher, Vill Doiwala,
teh. chhachhrauli Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/1071 dated
01.12.1995

Granted for 01/10/2020 -
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ :
313129220YAMCTOA774
5523 Dated:21/07/2020

Grant

Jai Bhole Stone crusher, Village
Doiwala, Yamuna Nagar.

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/2008/TAC(HQ)
1040-44 dated 30.06.2008

Granted for 01/10/2020 -
31/03/2025 dt. 13.07.2020

HSPCB/Consent/ :
313129220YAMCTOA771
2116 Dated:13/07/2020

Grant
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10

Luxmi Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/NOC/3420 dated
21.10.1992

Granted for 01/10/2020 -
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ :
313129220YAMCTOA775
4170 Dated:14/07/2020

Grant

11

Mahaluxmi Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/2003/1940 dated
21.11.2003

Granted for 01/10/2020 -
31/03/2025 dt. 20.07.2020

HSPCB/Consent/ :
313129220YAMCTOA775
3969 Dated:20/07/2020

Grant

12

Mallhi Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2002/135
dated 08.05.2002

Granted for 01/10/2020 -
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ :
313129220YAMCTO7766
152 Dated:21/07/2020

Grant

13

Nanak Stone Crushing Co., Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/NOC/3817 dated
01.12.1992

Granted for 01/10/2020 -
31/03/2025 dt. 11.09.2020

HSPCB/Consent/ :
313129220YAMCTOA799
0105 Dated:11/09/2020

Grant

14

NEW SURYA STONE INDUSTRIES,
Old Name Surya Stone Crusher)
Vill Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/1937
dated 21.11.2003

Granted for 01/10/2020 -
31/03/2025 dt. 28.07.2020

HSPCB/Consent/ :
313129220YAMCTOA779
3886 Dated:28/07/2020

Grant
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15

Nirmal Honey Stone Crusher,
Village Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/92/772 dated
22.02.1992

Granted for 01/10/2020 -
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ :
313129220YAMCTOA775
4817 Dated:21/07/2020

Grant

16

Paras Stone Crusher, Vill
Ballewala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/3364 dated
20.10.1992

Granted for 01/10/2020 -
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ :
313129220YAMCTOA771
7472 Dated:14/07/2020

Grant

17

Rama Stone Crusher, Vill-
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/2008/TAC(HQ)
1064-68 dated 30.06.2008

Granted for 01/10/2020 -
31/03/2025 dt. 20.08.2020.

HSPCB/Consent/ :
313129220YAMCTOA769
0245 Dated:20/08/2020

Grant

18

Saraswati Stone Crusher, Vill-
Doiwala, Yamuna Nagar.

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/2008/TAC/HQ)
2286-90 dated 27.10.2008

Granted for 01/10/2020 -
31/03/2025 dt. 20.07.2020

HSPCB/Consent/ :
313129220YAMCTOA775
4503 Dated:20/07/2020

Grant

19

SHAKUMBHARI STONE INDUSTRY
VILL. DOIWALA, P.O. DEVDHAR,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/2008/TAX(HQ)2292-
96 dated 27.10.2008

Granted for 01/10/2020 -
31/03/2025 dt. 20.07.2020

HSPCB/Consent/ :
313129220YAMCTOA772
4346 Dated:20/07/2020

Grant

210



509

20

Shiv Ganga Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/ 1225
dated 10.11.2003

Granted for 01/10/2020 -
31/03/2025 dt. 05.08.2020.

HSPCB/Consent/ :
313129220YAMCTOA785
2897 Dated:05/08/2020

Grant

21

Shree Krishna Stone Crusher,
Village Doiwala, P.O. Devdhar,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Norecord is avialable in the
official record.

Granted for 01/10/2020 -
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ :
313129220YAMCTO7724
821 Dated:14/07/2020

Grant

22

Shri mahaluxmi stone crusher,
Vill Doiwala, teh. Chhachhrauli,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/1337
dated 10.11.2003

Granted for 01/10/2020 -
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ :
313129220YAMCTOA323
1304 Dated:21/07/2020

Grant

23

Sofat Stone Crusher, Vill Doiwala,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/1068 dated
01.12.1995

Granted for 01/10/2020 -
31/03/2025 dt. 20.08.2020.

HSPCB/Consent/ :
313129220YAMCTOA787
9277 Dated:20/08/2020

Grant

24

Universal Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/3638 dated
13.11.1992

Granted for 01/10/2020 -
31/03/2025 dt. 21.07.2020

HSPCB/Consent/ :
313129220YAMCTO7766
312 Dated:21/07/2020

Grant
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25

Vishkarma Stone Crusher, Vill
Ballewala, Tehsil Chhachhrauli,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2002/150
dated 08.05.2002

Granted for 01/10/2020 -
31/03/2025 dt. 14.07.2020

HSPCB/Consent/ :
313129220YAMCTOA771
8355 Dated:14/07/2020

Grant

26

Shiv Stone Crusher, Vill Doiwala,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/3686 dated
13.11.1992

Granted for 01/10/2020 -
31/03/2025 dt. 24.07.2020

HSPCB/Consent/ :
313129220YAMCTO7761
860 Dated:24/07/2020

Grant

27

Maa Durga Stone Crusher, ( Old
Name Durga Stone Crusher)
Ballewala, Teh. Chhachhrauli,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/2008/TAC (HQ)
2384-88 dated 10.11.2008

Granted for 01/10/2020 -
31/03/2025 dt. 20.06.2020

HSPCB/Consent/ :
313129220YAMCTOA774
7027 Dated:20/07/2020

Grant

28

Ganga Gram Udyog Sansthan, Vill
Doiwala, P.O. DEVDHAR, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/4322 dated
23.02.1993

Granted for 01/10/2020 -
31/03/2025 dt. 20.07.2020

HSPCB/Consent/ :
313129220YAMCTOA774
4846 Dated:20/07/2020

Grant

29

Goel Stone Crusher, Vill Doiwala,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/3659 dated
13.11.1992

Granted for 01/10/2020 -
31/03/2024 dt. 16.12.2020

HSPCB/Consent/ :
313129220YAMCTOAS834
5898 Dated:16/12/2020

Grant
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30 |Punjab Stone Crusher, Vill As per EIA Notification dated [HSPCB/2003/294 dated Granted for 01/10/2020 - |HSPCB/Consent/ : Grant
Ballewala, Yamuna Nagar 14.09.2006, Stone Crushing [25.02.2003 31/03/2025 dt. 13.07.2020 |313129220YAMCTOA771
units are not required to 4903 Dated:13/07/2020
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
31 |R.K. Stone Crusher, Vill Doiwala, |As per EIA Notification dated |Norecord is avialable in the | Granted for 01/04/2022 - [HSPCB/Consent/ : Grant
Yamuna Nagar 14.09.2006, Stone Crushing |official record. 31/03/2027 dt. 28.02.2022 |313129222YAMCTOA205
units are not required to 13071
obtain Environment Dated:28/02/2022
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
32 |Hemkunt Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/3052 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [10.10.1996 31/03/2024 dt. 24.01.2023 |313129223YAMCTOA319
units are not required to 89908
obtain Environment Dated:24/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
33 |Kamboj Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/2602 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Teh. Chhachhrauli, 14.09.2006, Stone Crushing [01.09.1996 31/03/2024 dt. 09.01.2023 |313129223YAMCTOA312
Yamuna Nagar units are not required to 65332
obtain Environment Dated:09/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
34 |Shalimar Stone industries, Vill As per EIA Notification dated [HSPCB/NOC/96/2249 dated| Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [30.08.1996 31/03/2024 dt. 25.01.2023 |313129223YAMCTOA322
units are not required to 35168

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:25/01/2023
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35 |Brahmanand Stone Crusher, As per EIA Notification dated [HSPCB/96/3557 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Village Doiwala, P.O. Devdhar, 14.09.2006, Stone Crushing [06.11.1996 31/03/2024 dt. 11.01.2023 |313129223YAMCTOA315
Yamuna Nagar units are not required to 71391

obtain Environment Dated:11/01/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

36 |Ambala Stone Crusher, Village As per EIA Notification dated [HSPCB/96/625 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant

Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |10.12.1996 31/03/2024 dt. 17.02.2023 |313129223YAMCTOA325
units are not required to 25313
obtain Environment Dated:17/02/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

37 |Kunti Stone Crusher, Vill Doiwala, |As per EIA Notification dated [HSPCB/NOC/2003/883 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
TEHSIL CHHACHHRAULI, Yamuna|14.09.2006, Stone Crushing |dated 24.11.2003 31/03/2024 dt. 18.01.2023 |313129223YAMCTOA318
Nagar units are not required to 54590

obtain Environment Dated:18/01/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

38 [Mahabali Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/2002/ 2370- Granted for 01/04/2023 - |HSPCB/Consent/ : Grant

Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |72 dated 15.01.2003 31/03/2024 dt. 13.01.2023 |313129223YAMCTOA315
units are not required to 72497
obtain Environment Dated:13/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

39 |Sagar Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/2003/812 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant

Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [dated 06.11.2003 31/03/2024 dt. 23.01.2023 |313129223YAMCTOA317
units are not required to 90943

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:23/01/2023
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40 |Shiv Shakti Stone Crusher, As per EIA Notification dated [HSPCB/NOC/96/2342 dated| Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Village Doiwala, P.O. Devdhar, 14.09.2006, Stone Crushing [06.09.1996 31/03/2024 dt. 03.02.2023 |313129223YAMCTOA317
Yamuna Nagar units are not required to 60339

obtain Environment Dated:03/02/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

41 |Shivalik Stone Crusher, Village As per EIA Notification dated |HSPCB/NOC/2003/289 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant

Doiwala, Yamuna Nagar. 14.09.2006, Stone Crushing |dated 21.07.2003 31/03/2024 dt. 10.01.2023 |313129223YAMCTOA312
units are not required to 65802
obtain Environment Dated:10/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

42 |SHREE RADHEY KRISHNA STONE |As per EIA Notification dated |HSPCB/Noc/2003/2992 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
CRUSHER, Vill Doiwala, Yamuna ([14.09.2006, Stone Crushing |dated 07.02.2003 31/03/2024 dt. 11.01.2023 |313129223YAMCTOA319
Nagar units are not required to 89178

obtain Environment Dated:11/01/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

43 |Shree Ganesh Stone Crusher, As per EIA Notification dated [HSPCB/NOC/2003/3091 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Village Ballewala, Tehsil 14.09.2006, Stone Crushing [dated 20.02.2003 31/03/2024 dt. 10.01.2023 [313129223YAMCTOA312
Chhachhrauli, Yamuna Nagar units are not required to 96807

obtain Environment Dated:10/01/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

44 |Diamond Stone Crusher, Village |As per EIA Notification dated |HSPCB/NOC/2002/2378 Granted for 01/04/2023 - | HSPCB/Consent/ : Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [dated 15.01.2023 31/03/2024 dt. 27.01.2023 |313129223YAMCTO03233

units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

7715 Dated:27/01/2023
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45

Jai Ambay Stone Crusher, Village
Doiwala, Chhachhrauli, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2004/323
dated 08.06.2004

Granted for 01/04/2023 -
31/03/2024 dt. 01.02.2023

HSPCB/Consent/ :
313129223YAMCTOA321
58156
Dated:01/02/2023

Grant

46

Kashmir Stone Crusher, Village
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/TAC/2007
dated 130-32 dated
23.02.2007

Granted for 11/05/2019 -
31/03/2024 dt. 17.07.19

HSPCB/Consent/ :
313129219YAMCTOA676
1170 Dated:17/07/2019

Grant

47

Tirupati Stone Crusher, Vill
Doiwala, P.O. Devdhar Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/96/4926 dated
17.12.1996

Granted for 01/04/2023 -
31/03/2024 dt. 24.01.2023

HSPCB/Consent/ :
313129523YAMCTOA323
37234
Dated:24/01/2023

Grant

48

New Renuka Stone Crusher, Vill
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2002/870
dated 30.03.2002

Granted for 01/04/2023 -
31/03/2024 dt. 02.02.2023

HSPCB/Consent/ :
313129223YAMCTOA319
91747
Dated:02/02/2023

Grant

49

Roop Kamal Stone Industries, Vill
Doiwala, P.O. Devdhar, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/91/93/5956 dated
06.08.1993

Granted for 01/04/2023 -
31/03/2024 dt. 29.01.2023

HSPCB/Consent/ :
313129223YAMCTOA324
14459
Dated:29/01/2023

Grant
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50 |Punjab Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/2097 dated Granted for 01/04/2023 - |[HSPCB/Consent/ : Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [12.08.1996 31/03/2024 dt. 10.01.2023 |313129223YAMCTOA312
units are not required to 97678
obtain Environment Dated:10/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
51 |Diamond Crushing Plant, Village |As per EIA Notification dated |HSPCB/NOC/256 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [22.01.1996 31/03/2024 dt. 27.01.2023 |313129223YAMCT03233
units are not required to 7506 Dated:27/01/2023
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
52 |Pooja Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/96/2582 dated| Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [17.09.1996 31/03/2024 dt. 24.01.2023 |313129223YAMCTOA319
units are not required to 86513
obtain Environment Dated:24/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
53 |[Bhawani Enterprises (Old Name |As per EIA Notification dated |HSPCB/NOC/2003/1434 Granted for 01/04/2023 - | HSPCB/Consent/ : Grant
Goel Spintex Pvt. Limited Unit - [14.09.2006, Stone Crushing |dated 04.03.2004 31/03/2024 dt. 03.02.2023 |[313129223YAMCTOA250
IT), Village Devdhar, Tehsil units are not required to 55193
Chhachhrauli,Yamuna Nagar. obtain Environment Dated:03/02/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
54 |S.S. Stone Crusher, Vill Doiwala, |As per EIA Notification dated |HSPCB/NOC/3182 dated Granted for 01/04/2023 - [HSPCB/Consent/ : Grant
Yamuna Nagar 14.09.2006, Stone Crushing [11.10.1996 31/03/2024 dt. 01.02.2023 |313129223YAMCTOA321
units are not required to 86596

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:01/02/2023
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55 |Mahadev Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/2003/970 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [dated 08.12.2003 31/03/2024 dt. 09.01.2023 |313129223YAMCTOA313
units are not required to 59385
obtain Environment Dated:09/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
56 |Walia Stone Crushing Co., VPO As per EIA Notification dated (WPC/C-1/92/32 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Devdhar, Sub Tehsil Pratap 14.09.2006, Stone Crushing [03.01.1992 31/03/2024 dt. 18.01.2023 |313129223YAMCTOA212
Nagar, Yamuna Nagar units are not required to 22433
obtain Environment Dated:18/01/2023,
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
57 |Kurukshetra Stone Crusher, As per EIA Notification dated [HSPCB/NOC/1436 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Tehsil Chhachrauli, 14.09.2006, Stone Crushing [30.05.1996 31/03/2024 dt. 02.02.2023 |313129223YAMCTOA226
Yamuna Nagar units are not required to 09567
obtain Environment Dated:02/02/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
58 |Panchkula Stone Crusher, Village |As per EIA Notification dated |HWPCB/Noc/3376 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [26.10.1996 31/03/2024 dt. 03.03.2023 |313129223YAMCTOA340
Yamuna Nagar units are not required to 56329
obtain Environment Dated:03/03/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
59 |Jai Krishna Stone Crusher, As per EIA Notification dated [HSPCB/NOC/2003/805 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Village Devdhar, Tehsil 14.09.2006, Stone Crushing [dated 06.11.2003 31/03/2024 dt. 17.01.2023 |313129223YAMCTOA315
Chhachhrauli, Yamuna Nagar units are not required to 72629

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:17/01/2023
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60 |Batra Stone Industries, Village As per EIA Notification dated [HSPCB/NOC/2003/4150 Granted for 01/04/2023 - |[HSPCB/Consent/ : Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [dated 20.03.2003 31/03/2024 dt. 27.01.2023 |313129223YAMCTOA319
Yamuna Nagar units are not required to 40907

obtain Environment Dated:27/01/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

61 |Gayatri Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/96/2364 dated| Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Ballewala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [10.09.1996 31/03/2024 dt. 24.01.2023 |313129223YAMCTOA327
Yamuna Nagar units are not required to 07494

obtain Environment Dated:24/01/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

62 |Him Stone Crusher, Village As per EIA Notification dated [HSPCB/96/5021 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [24.12.1996 31/03/2024 dt. 18.01.2023, [313129223YAMCTOA313
Yamuna Nagar units are not required to 61323

obtain Environment Dated:18/01/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

63 [Bala Sundri Stone Crusher, As per EIA Notification dated [HSPCB/NOC/3063 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Village Ballewala, Tehsil 14.09.2006, Stone Crushing [10.10.1996 31/03/2024 dt. 18.01.2023 [313129223YAMCTOA315
Chhachrauli, District Yamuna units are not required to 71538
Nagar obtain Environment Dated:18/01/2023

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

64 |Gaurav Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/2003/931 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Ballewala, Tehsil Chhachhrauli, |14.09.2006, Stone Crushing [dated 08.12.2003 31/03/2024 dt. 18.01.2023 |313129223YAMCTOA313
District Yamuna Nagar units are not required to 95760

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:18/01/2023
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65

Kamal Stone Crusher, Village
Doiwala, Tehsil Chhachrauli,
District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/105
dated 12.05.2003

Granted for 01/04/2023 -
31/03/2024 dt. 02.02.2023

HSPCB/Consent/ :
313129223YAMCTOA973
8444 Dated:02/02/2023

Grant

66

Godaveri Stone Crusher, Village
Doiwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/2003/165 dated
06.06.2003

Granted for 01/04/2023 -
31/03/2024 dt. 09.01.2023

HSPCB/Consent/ :
313129223YAMCTOA313
59195
Dated:09/01/2023

Grant

67

Jai Ganesh Stone Crusher, Village
Ballewala, Tehsil Chhachhrauli,
District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/434 dated
06.02.1997

Granted for 01/04/2023 -
31/03/2024 dt. 27.01.2023

HSPCB/Consent/ :
313129223YAMCT01261
2971 Dated:27/01/2023

Grant

68

Shyam Stone Crushing Co.,
Village Doiwala, Tehsil
Chhachrauli, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/92/6052 dated
13.08.1993

Granted for 01/04/2023 -
31/03/2024 dt. 25.01.2023

HSPCB/Consent/ :
313129223YAMCTOA321
51510
Dated:25/01/2023

Grant

69

Balram Stone Crushing Co,
Village Ballewala, Tehsil
Chhachrauli, District Yamuna
Nagar.

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2004/1535
dated 19.03.2004

Granted for 01/04/2023 -
31/03/2024 dt. 13.01.2023

HSPCB/Consent/ :
313129223YAMCTOA313
94525
Dated:13/01/2023

Grant
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70 |Ambay Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/2003/1237 Granted for 01/04/2023 - |[HSPCB/Consent/ : Grant
Doiwala, Tehsil Chhachrauli, 14.09.2006, Stone Crushing [dated 10.11.2003 31/03/2024 dt. 18.01.2023 |313129223YAMCTOA316
District Yamuna Nagar units are not required to 36670

obtain Environment Dated:18/01/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

71 [Shri Ram Stone Crusher, Village |As per EIA Notification dated |HSPCB/NOC/259 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [22.01.1996 31/03/2024 dt. 13.01.2023 |313129223YAMCTOA314
District Yamuna Nagar. units are not required to 51318

obtain Environment Dated:13/01/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

72 |Bhagwati StoneCrusher, Village |As per EIA Notification dated [HSPCB/2003/414 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [27.08.2003 31/03/2024 dt. 02.02.2023 |313129223YAMCTOA119
District Yamuna Nagar. units are not required to 14281

obtain Environment Dated:02/02/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

73 |Balaji Stone Crusher, Doiwala , As per EIA Notification dated [HSPCB/NOC/2003/736 Granted for 01/04/2023 - [HSPCB/Consent/ : Grant

Chhachhrauli, Yamuna Nagar 14.09.2006, Stone Crushing [dated 24.10.2003 31/03/2024 dt. 10.01.2023 |313129223YAMCTOA312
units are not required to 97382
obtain Environment Dated:10/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

74 |D.K. Stone Crusher, Doiwala, As per EIA Notification dated [HSPCB/NOC/2003/4195 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Tehsil Chhachhrauli, Yamuna 14.09.2006, Stone Crushing [dated 31.03.2003 31/03/2024 dt. 23.01.2023 |313129223YAMCTOA318
Nagar units are not required to 55155

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:23/01/2023
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75 |Mohindra Stone Crusher, As per EIA Notification dated [HSPCB/NOC/528 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [15.02.1996 31/03/2024 dt. 13.01.2023 |313129223YAMCTOA312
Yamuna Nagar units are not required to 64728

obtain Environment Dated:13/01/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

76 |Haryana Stone Mills Pvt Ltd, As per EIA Notification dated [HWPC/NOC/1501 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [12.06.1996 31/03/2024 dt. 18.01.2023 |313129223YAMCTOA766
Yamuna Nagar units are not required to 3675 Dated:18/01/2023

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

77 |Hum Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/2003/772 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [dated 31.10.2003 31/03/2024 dt. 18.01.2023, [313129223YAMCTOA313
Yamuna Nagar units are not required to 95673

obtain Environment Dated:18/01/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

78 |Jai Mata Stone Crusher, Doiwala ,|As per EIA Notification dated [HSPCB/NOC/2003/966 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant

Chhachhrauli, Yamuna Nagar 14.09.2006, Stone Crushing [dated 08.12.2003 31/03/2024 dt. 09.01.2023 |313129223YAMCTOA313
units are not required to 59511
obtain Environment Dated:09/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

79 |Dhillo Stone Industries, Village |As per EIA Notification dated [HWPCB/NOC/261 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant

Mandewala, Yamuna Nagar 14.09.2006, Stone Crushing |22.01.1996 31/03/2024 dt. 18.01.2023 [313129223YAMCTOA315
units are not required to 18431

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:18/01/2023
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80 |SNEH STONE CRUSHER, Doiwala, |As per EIA Notification dated [HSPCB/NOC/1199 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Tehsil Chhachhrauli, Yamuna 14.09.2006, Stone Crushing [15.12.1995 31/03/2024 dt. 15.01.2023 |313129223YAMCT03129
Nagar units are not required to 3981 Dated:15/01/2023
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
81 [Jai Mata Di Stone Crusher(JK), As per EIA Notification dated |HSPCB/NOC/3049 dated Granted for 02/09/2021 - |HSPCB/Consent/ : Grant
Village Doiwala, District Yamuna |14.09.2006, Stone Crushing (10.10.1996 31/03/2026 dt. 02.09.2021 |313129221YAMCTOA147
Nagar units are not required to 51703
obtain Environment Dated:02/09/2021
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
82 |Batar Stone Industry, Village As per EIA Notification dated [HSPCB/NOC/2003/4154 Granted for 13/06/2023 - |HSPCB/Consent/ : Grant
Doiwala, District Yamuna Nagar |14.09.2006, Stone Crushing |dated 20.03.2003 31/03/2024 dt. 13.06.2023 |[313129223YAMCTOA361
units are not required to 87309
obtain Environment Dated:13/06/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
83 |Vaishno Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/2003/ Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Tehsil Chhachrauli, 14.09.2006, Stone Crushing [3000 dated 07.02.2003 31/03/2024 dt. 09.01.2023 |313129223YAMCTOA313
District Yamuna Nagar units are not required to 94649
obtain Environment Dated:09/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
84 |Krishna Stone Crushing Co., As per EIA Notification dated [WPCB/92/4931 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Village Devdhar, Yamuna Nagar |14.09.2006, Stone Crushing (01.06.1993 31/03/2024 dt. 24.01.2023 |313129223YAMCTOA322
units are not required to 35921

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:24/01/2023
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85

KAVERI STONECRUSHER
VILLAGE DEVDHAR, TEHSIL
CHHACHHRAULI, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HWPCB/NOC/1267 dated
07.02.1995

Granted for 01/04/2023 -
31/03/2024 dt. 02.02.2023

HSPCB/Consent/ :
313129223YAMCTOA321
57461
Dated:02/02/2023

Grant

86

New Markanda Stone Crusher,
Village Ballewala, PO Devdhar,
District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/1343 dated
27.12.1995

Granted for 01/04/2023 -
31/03/2024 dt. 15.03.2023

HSPCB/Consent/ :
313129223YAMCTOA337
21711
Dated:15/03/2023

Grant

87

Shivalik StoneCrusher, Village
Chuharpur Kalan, Tehsil
Chhachhrauli, District Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/781 dated
12.06.1998

Granted for 01/04/2023 -
31/03/2024 dt. 15.01.2023

HSPCB/Consent/ :
313129223YAMCT03129
3981 Dated:15/01/2023

Grant

88

Aggarwal Stone Crusher, Village
Doiwala, Tehsil KHIZRZBAD,
District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/871
dated 24.11.2003

Granted for 01/04/2023 -
31/03/2024 dt. 24.01.2023

HSPCB/Consent/ :
313129223YAMCT03198
5423 Dated:24/01/2023

Grant

89

Mehta Stone Crusher, Village
Doiwala, District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2003/4159
dated 20.03.2003

Granted for 01/04/2023 -
31/03/2024 dt. 03.02.2023

HSPCB/Consent/ :
313129223YAMCTOA322
29315
Dated:03/02/2023

Grant
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90 |Patiala Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/2003/761 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Ballewala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [dated 31.10.2003 31/03/2024 dt. 06.03.2023 |313129223YAMCTOA325
Yamuna Nagar units are not required to 82446

obtain Environment Dated:06/03/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

91 [Neelkanth Stone Crushing Co. As per EIA Notification dated |HWPCB/NOC/96/2666 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
(Old name Surindra Stone 14.09.2006, Stone Crushing [dated 24.09.1996 31/03/2024 dt. 18.01.2023 |313129223YAMCTOA314
Crusher Industries), Village units are not required to 51203
Doiwala, Tehsil Chhachrauli, obtain Environment Dated:18/01/2023
District Yamuna Nagar Clearance. Moreover, no

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

92 |Jai Ganpati Stone Crusher, Village|As per EIA Notification dated [HSPCB/NOC/2004/1575 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant

Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [dated 22.03.2004 31/03/2028 dt. 17.03.2023 |313129223YAMCTO3427
units are not required to 3763 Dated:17/03/2023
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

93 |[Bhoomi Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/2003/1365 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |dated 26.02.2004 31/03/2024 dt. 11.01.2023 |313129223YAMCTOA313

units are not required to 94871

obtain Environment Dated:11/01/2023
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

94 |Parkash Stone Crusher, Village As per EIA Notification dated [WPCB/91/1058 dated Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Ballewala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [04.01.1994 31/03/2024 dt. 03.03.2023 |313129223YAMCTOA338
Yamuna Nagar units are not required to 01997

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:03/03/2023
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95 |Chandermani Stone Crusher, Vill |As per EIA Notification dated [Norecord is avialable in the | Granted for 09/04/2023 - |HSPCB/Consent/ : Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |official record. 31/03/2028 dt. 09.04.2023 (313129223YAMCTOA350
units are not required to 68713
obtain Environment Dated:09/04/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
96 |Ravi Stone Crusher, Vill Doiwala, |As per EIA Notification dated [HSPCB/NOC/2004/1501 Granted for 01/04/2023 - |HSPCB/Consent/ : Grant
Yamuna Nagar 14.09.2006, Stone Crushing [dated 19.03.2004 31/03/2024 dt. 16.01.2023, [313129223YAMCTOA318
units are not required to 54215
obtain Environment Dated:16/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
97 |Vasundhara Stone Crusher, As per EIA Notification dated [HWPC/NOC/3452 dated Granted for 01/04/2023 - [HSPCB/Consent/ : Grant
Village Doiwala, Yamuna Nagar |14.09.2006, Stone Crushing (19.10.1996 31/03/2024 dt. 03.02.2023 |313129223YAMCTOA322
units are not required to 35836
obtain Environment Dated:03/02/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
98 |Mohit Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/2003/4033 Granted for 23/08/2022 - |HSPCB/Consent/ : Grant
Doiwala, P.O., Devdhar, Yamuna |14.09.2006, Stone Crushing |dated 24.02.1993 31/03/2027 dt. 23.08.2022 |313129222YAMCTOA267
Nagar units are not required to 65903
obtain Environment Dated:23/08/2022
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
99 |Saraswati Stone Crusher, Village |As per EIA Notification dated [HSPCB/Consent/ : Granted for 01/04/2023 - HSPCB/Consent/ : Grant
Ranipur, Teshil Bilaspur, District |14.09.2006, Stone Crushing [313129217YAMCTE368688 (31/03/2033 dt. 01.02.2023 |313129223YAMCTOA321
Yamuna Nagar units are not required to 9 Dated:10/01/2017 52282

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:01/02/2023
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100

Bharat Construction Company
(Stone Crusher), Village
Nathanpur, Tehsil Chhachhrauli,
District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129217YAMCTE387072
3 Dated:31/03/2017

Granted for 01/04/2019 -
31/03/2029 dt. 05.05.19

HSPCB/Consent/ :
313129219YAMCTOA648
3240 Dated:05/05/2019

Grant

101

Ganpati Stone Crusher, Village-
Ranipur, Tehsil- Bilaspur, District
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/YMN/1367 dated
03.08.2017

Granted for 01/04/2020 -
31/03/2025 dt. 07.02.2020

HSPCB/Consent/ :
313129220YAMCTOA709
2076 Dated:07/02/2020

Grant

102

Salsar Stone Crusher,
Village Rulaheri, Tehsildar
Bilaspur, District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129216YAMCTE349307
0 Dated:30/12/2016

Granted for 01/04/2023 -
31/03/2028 dt. 27.01.2023

HSPCB/Consent/ :
313129223YAMCTOA321
54371
Dated:27/01/2023

Grant

103

Mansa Devi Stone Crusher,
Village Rulaheri, Teshsil Bilaspur,
District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129217YAMCTE349278
9 Dated:06/01/2017

Granted for 01/04/2022 -
31/03/2027 dt. 21.01.2022

HSPCB/Consent/ :
313129222YAMCTOA192
18606
Dated:21/01/2022

Grant

104

KDS Excavation and Mining Pvt
Ltd, Village Milkra,Tehsil Bilaspur,
District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/YMN/1535 dated
05.09.2017

Granted for 28/10/2017 -
31/03/2027 dt. 30.10.17

HSPCB/Consent/ :
313129217YAMCTOA457
7153 Dated:30/10/2017

Grant
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105

Krishna Stone Crusher and
Screening Plant, Village Nagli-32,
Tehsil Khizrabad, District Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/YMN/1494 dated
25.08.2017

Granted for 01/04/2021 -
31/03/2026 dt. 06.01.2021

HSPCB/Consent/ :
313129221YAMCTOAS861
9183 Dated:11/02/2021

Grant

106

Anant Stone Crusher Unit 3,
Village- Bailgarh, Tehsil-
Khizrabad, District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/YMN/1798 dated
20.09.2017

Granted for 01/04/2020 -
31/03/2025 dt. 11.02.2020

HSPCB/Consent/ :
313129220YAMCTOA721
9287 Dated:11/02/2020

Grant

107

Vikas Pruthi and Co, Village
Bailgarh, Tehsil Khizrabad,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129217YAMCTE460499
5 Dated:30/10/2017

Granted for 01/04/2022 -
31/03/2025 dt. 20.01.2022

HSPCB/Consent/ :
313129222YAMCTOA191
51056
Dated:20/01/2022,

Grant

108

Shiv Shakti Stone Crusher,
Village Majri Tapu, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129217YAMCTE457306
0 Dated:30/10/2017

Granted for 01/04/2019 -
31/03/2024 dt. 04.02.19

HSPCB/Consent/ :
313129219YAMCT06178
378 Dated:04/02/2019

Grant

109

Madhav Enterprises, Village Majri
Tapu, Tehsil Jagadhri, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
318505017YAMCTE466498
3 Dated:09/11/2017

Granted for 01/04/2022 -
31/03/2024 dt. 29.04.2022

HSPCB/Consent/ :
313129222YAMCTOA226
64968
Dated:29/04/2022

Grant
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110 (Polla Screening and Stone As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 08/02/2021 - HSPCB/Consent/ : Grant
Crusher Plant, Village Nagli 32, 14.09.2006, Stone Crushing [313129217YAMCTE475454 (31/03/2025 dt. 08.02.21 313129221YAMCTOA941
Tehsil Bilaspur, Yamuna Nagar units are not required to 4 Dated:13/12/2017 6031 Dated:08/02/2021
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
111 |Vaishnavi Stone Crusher and As per EIA Notification dated |No. HSPCB/Consent/ : Granted for 01/04/2022 - HSPCB/Consent/ : Grant
Screening Plant (Stone Crusher) |14.09.2006, Stone Crushing |313129217YAMCTE470013 [31/03/2025 dt. 29.04.2022 |313129222YAMCTOA225
(Old name Chaudhary Stone units are not required to 8 Dated:20/11/2017 54715
Crusher, Village Nagli 32, Tehsil |obtain Environment Dated:29/04/2022
Bilaspur Yamuna Nagar Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
112 [Mantra Devi Stone Crusher and |[As per EIA Notification dated |No. HSPCB/Consent/ : Granted for 01/02/2022 - HSPCB/Consent/ : Grant
Screening Plant, Village Rulaheri, |14.09.2006, Stone Crushing |313129217YAMCTE469897 |31/03/2024 dt. 01.02.2022 |313129222YAMCTOA194
Tehsildar Bilaspur, District units are not required to 8 Dated:21/11/2017 32828
Yamuna Nagar obtain Environment Dated:01/02/2022
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
113 |Green India Minerals Stone As per EIA Notification dated |HSPCB/YMN/1370 dated Granted for 01/04/2023 - HSPCB/Consent/ : Grant
Crusher, Village- Nathanpur, 14.09.2006, Stone Crushing [03.08.2017 31/03/2028 dt. 18.01.2023 |313129223YAMCTOA316
Tehsil- Khizrabad, District units are not required to 06411
Yamuna Nagar obtain Environment Dated:18/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
114 |[Adhishtha Stone Crusher, Village [As per EIA Notification dated |No. HSPCB/Consent/ : Granted for 01/04/2022 - HSPCB/Consent/ : Grant
Majri Tapu, Tehsil Jagadhri, 14.09.2006, Stone Crushing [313129217YAMCTE466328 (31/03/2026 dt. 21.03.2022 |313129222YAMCTOA206
Yamuna Nagar units are not required to 9 Dated:09/11/2017 22171

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:21/03/2022
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115 [Shree Baba Balaknath Stone As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 01/04/2022 - |HSPCB/Consent/ : Grant
Crusher, Village Nathanpur, 14.09.2006, Stone Crushing [313129218YAMCTE482308 | 31/03/2027 dt. 25.01.2022 |313129222YAMCTOA192
Yamuna Nagar units are not required to 6 Dated:17/01/2018 78896

obtain Environment Dated:25/01/2022
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

116 |Balaji Stone Crusher, Village As per EIA Notification dated |No. HSPCB/Consent/ : Granted for 01/04/2022 - |HSPCB/Consent/ : Grant
Rulaheri, Tehsil Bilaspur, Yamuna |14.09.2006, Stone Crushing [313129217YAMCTE475314 | 31/03/2025 dt. 29.04.2022 |313129222YAMCTOA224
Nagar units are not required to 7 Dated:15/12/2017 22538

obtain Environment Dated:29/04/2022
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

117 |[Shiv Surya Stone Crusher and As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 01/04/2022 - |HSPCB/Consent/ : Grant
Screening Plant, Village 14.09.2006, Stone Crushing [313129217YAMCTE476451 | 31/03/2027 dt. 20.01.2022 |313129222YAMCT01885
Shergarh, Tehsil Bilaspur, units are not required to 0 Dated:09/12/2017 1412 Dated:20/01/2022
Yamuna Nagar obtain Environment

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

118 |Yamuna Stone Crusher, As per EIA Notification dated |No. HSPCB/Consent/ : Granted for 01/04/2022 - HSPCB/Consent/ : Grant
Village Majri Tapu, Jagadhri, 14.09.2006, Stone Crushing [313129217YAMCTE470181 (31/03/2027 dt. 24.03.2022 |313129222YAMCTOA214
Yamuna Nagar units are not required to 2 Dated:09/12/2017 09131

obtain Environment Dated:24/03/2022
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

119 [Haryana Stone Crusher, As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 01/04/2022 - HSPCB/Consent/ : Grant
Village Majri Tapu, Jagadhri, 14.09.2006, Stone Crushing [313129218YAMCTE480581 (31/03/2027 dt. 01.01.2022 |313129222YAMCTOA184
Yamuna Nagar units are not required to 4 Dated:20/03/2018 16434

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:01/01/2022
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120

Hazara Builder Group Stone
Crusher, Village Belgarh,
Khizrabad, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTE501055
9 Dated:02/02/2018

Granted for 01/04/2022 -
31/03/2027 dt. 20.01.2022

HSPCB/Consent/ :
313129222YAMCTOA191
00970
Dated:20/01/2022

Grant

121

Rajiv Gupta and Company Stone
Crusher, Village Kanalsi Tehsil
Jagadhri Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTE499256
4 Dated:30/01/2018

Granted for 01/04/2022 -
31/03/2025 dt. 13.04.2022

HSPCB/2022/21681316G
RTCTOO00
Dated:13/04/2022

Grant

122

Jai Shree Ram Stone Crusher,
Village Kanalsi, Tehsil Jagadhri,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTES514489
5 Dated:09/03/2018

Granted for 06/04/2023 -
31/03/2025 dt. 06.04.2023

HSPCB/Consent/ :
313129223YAMCTO01979
3907 Dated:06/04/2023

Grant

123

Him Putri Stone Crusher, Village
Majri Tappu, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
318505018YAMCTE494014
2 Dated:12/02/2018

Granted for 01/04/2022 -
31/03/2027 dt. 10.02.2022

HSPCB/Consent/ :
313129222YAMCTOA195
15285
Dated:10/02/2022,

Grant

124

Neelkanthstonecrusher and
Screening Plant, Village Majri
Tapu, Tehsil Jagadhri, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTES505992
1 Dated:22/02/2018

Granted for 01/04/2023 -
31/03/2028 dt. 18.02.2023

HSPCB/Consent/ :
313129223YAMCT03343
7190 Dated:18/02/2023,

Grant
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125

Shiva Stone Crusher and
Screening Plant (Stone Crusher),
Village Kanalsi, Tehsil Jagadhri,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
318505018YAMCTES510793
4 Dated:22/02/2018

Granted for 01/04/2022 -
31/03/2027 dt. 28.01.2022

HSPCB/Consent/ :
313129222YAMCTOA193
42059
Dated:28/01/2022

Grant

126

Bharat Mata Stone and Screening
Plant, Village Ranipur, Tehsil
Bilaspur, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTES21861
3 Dated:30/03/2018

Granted for 01/04/2020-
31/03/2024 dt. 13.02.2020

HSPCB/2020/7201329GR
TCTO02
Dated:13/02/2020

Grant

127

Ambey Enterprises, Village Majri
Tapu, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTES514409
1 Dated:21/05/2018

Granted for 01/04/2023 -
31/03/2028 dt. 15.03.2023

HSPCB/Consent/ :
313129223YAMCTOA334
37525
Dated:15/03/2023

Grant

128

Himgiri Enterprises, Village
Kanalsi, Jagadhri, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTE521701
3 Dated:10/04/2018

Granted for 01/04/2023 -
31/03/2028 dt. 25.01.2023

HSPCB/Consent/ :
313129223YAMCTOA313
28875
Dated:25/01/2023

Grant

129

Hindustan Stone Aura, Ranipur,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTES519422
7 Dated:30/03/2018

Granted for 1/04/2021 -
31/03/2024 dt. 11.02.2021

HSPCB/2021/8477361GR
TCTOO00
Dated:11/02/2021

Grant

232



531

130

Jai Maa Vaishno
Enterprises(Stone Crusher),
Village Belgarh, Tehsil Khizrabad,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTES33880
9 Dated:31/05/2018

Granted for 01/04/2023 -
31/03/2028 dt. 18.01.2023

HSPCB/Consent/ :
313129223YAMCTOA317
90805
Dated:18/01/2023

Grant

131

SARWARA STONE CRUSHER
VILLAGE BELHARH, TEHSIL
KHIZRABAD, YAMUNA NAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129219YAMCTE621993
2 Dated:18/01/2019

Granted for 01/04/2023 -
31/03/2024 dt. 02.03.2023

HSPCB/Consent/ :
313129223YAMCTOA334
73672
Dated:02/03/2023

Grant

132

Bala Ji Gurbani Stone Crusher,
Village Belgarh, Tehsil Khizrabad,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTES512541
8 Dated:20/03/2018

Granted for 10/04/2019 -
31/03/2024 dt. 13.04.19

HSPCB/Consent/ :
313129219YAMCTOA649
0083 Dated:13/04/2019

Grant

133

SAT GURUDEV STONE CRUSHER,
Village- Majri Tapu, Tehsil-
Jagadhri,Distt - Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129219YAMCTE624600
7 Dated:22/02/2019

Granted for 01/04/2023 -
31/03/2026 dt. 07.02.2023

HSPCB/Consent/ :
313129223YAMCT03205
2069 Dated:07/02/2023

Grant

134

Ashirwad Stone Crusher, Village
Rulaheri, Tehsil Bilaspur, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129219YAMCTE613435
3 Dated:06/02/2019

Granted for 09/05/2019 -
31/03/2024 dt. 09.05.19

HSPCB/Consent/ :
313129219YAMCTOA654
5138 Dated:09/05/2019

Grant
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135

VISHAVKARMA JI STONE
CRUSHER

VILLAGE BELGARH, TEHSIL
KHIZRABAD, YAMUNA NAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129219YAMCTE651804
0 Dated:25/04/2019

Granted for 17/10/2019 -
31/03/2024 dt. 17.10.19

HSPCB/Consent/ :
313129219YAMCTO6975
784 Dated:17/10/2019

Grant

136

Shri Balaji Hanuman Traders,
Village Kanalsi, Tehsil Jagadhri
YAMUNANAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129219YAMCTE689214
1 Dated:03/09/2019

Granted for 01/04/2023 -
31/03/2028 dt. 22.03.2023

HSPCB/Consent/ :
313129223YAMCTOA337
82774
Dated:22/03/2023

Grant

137

Jagdamba Stone Aggregates
Village Swabri, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129219YAMCTE696344
9 Dated:07/10/2019

Granted for 06/11/2019 -
31/03/2024 dt. 19.11.2019

HSPCB/Consent/ :
313129219YAMCTOA699
9434 Dated:19/11/2019

Grant

138

S S Stone Crusher, Village Majri
Tapu Tehsil Jagadhri Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTE495345
4 Dated:19/01/2018

Granted for 01/04/2023 -
31/03/2025 dt. 01.02.2023

HSPCB/Consent/ :
313129223YAMCTOA322
31878
Dated:01/02/2023

Grant

139

KRISHNA STONE CRUSHER
VILL.BANABAHADARPUR,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129219YAMCTE680041
3 Dated:22/08/2019

Granted for 01/04/2023 -
31/03/2028
dt. 24.01.2023

HSPCB/Consent/ :
313129223YAMCTOA317
60069
Dated:24/01/2023

Grant
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140

B.R. Stone Crusher
Village Rampur Gainda, Tehsil
Bilaspur, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129219YAMCTE664708
4 Dated:10/07/2019

Granted for 01/04/2022 -
31/03/2027 dt. 28.01.2022

HSPCB/Consent/ :
313129222YAMCTOA191
04180
Dated:28/01/2022

Grant

141

Shri Ganesh Stone Crusher,

Village Ranipur, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTES531396
1 Dated:01/06/2018

Granted for 14/09/2020 -
31/03/2025 dt. 14.09.2020

HSPCB/Consent/ :
313129220YAMCTO7975
670 Dated:14/09/2020

Grant

142

KAMLESH STONE CRUSHER
VILLAGE BELGARH, TEHSIL
KHIZRABAD, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTE497247
6 Dated:30/01/2018

Granted for 13/03/2020 -
31/03/2024 dt. 13.03.2020

HSPCB/Consent/ :
313129220YAMCTOA741
9104 Dated:13/03/2020

Grant

143

NEELKANTH STONE CRUSHER
VILLAGE BELGARH, TEHSIL
KHIZRABAD

YAMUNANAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129220YAMCTE742796
5 Dated:28/02/2020

Granted for 30/04/2020 -
31/03/2025 dt. 01.05.2020

HSPCB/Consent/ :
313129220YAMCTOA750
0767 Dated:01/05/2020

Grant

144

DEVDHAR ENTERPRISES,
VILLAGE DEVDHAR, TEHSIL
KHIZRABAD, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTES76783
5 Dated:02/12/2018

Granted for 03/06/2020 -
31/03/2025 dt. 04.06.2020

HSPCB/Consent/ :
313129220YAMCTO7635
648 Dated:04/06/2020

Grant
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145

SHREE SHIV SAI STONE
CRUSHER

VILLAGE GOHRABANI, TEHSIL
BILASPUR, YAMUNA NAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129219YAMCTES58168
1 Dated:27/03/2019

Granted for 01/04/2023 -
31/03/2025 dt. 07.02.2023

HSPCB/Consent/ :
313129223YAMCT03226
5880 Dated:07/02/2023

Grant

146

Kamal Road Lines Stones and
Screening (Stone), Village Nagli
32, Tehsil Bilaspur, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129220YAMCTES25211
5 Dated:05/08/2020

Granted for 19/08/2020 -
31/03/2025 dt. 20.08.2020

HSPCB/Consent/ :
313129220YAMCTOA799
4658 Dated:20/08/2020

Grant

147

Ganga Industries (Stone Crusher)
Village Belgarh, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129220YAMCTE778592
4 Dated:04/08/2020

Granted for 28/08/2020 -
31/03/2030 dt. 28.08.2020

HSPCB/Consent/ :
313129220YAMCTOAS801
6905 Dated:28/08/2020

Grant

148

Rudraya Stone Crusher
Village Belgarh, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129220YAMCTE757943
7 Dated:18/05/2020

Granted for 28/08/2020 -
31/03/2025 dt. 28.08.2020

HSPCB/Consent/ :
313129220YAMCTOA796
2921 Dated:28/08/2020

Grant

149

KHUSHI STONE CRUSHER
VILLAGE RAMPUR GAINDA,
BILASPUR

YAMUNANAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129220YAMCTE793659
3 Dated:11/08/2020

Granted for 04/09/2020 -
31/03/2025 dt. 04.09.2020

HSPCB/Consent/ :
313129220YAMCTOAS806
7307 Dated:04/09/2020

Grant
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150

SHRI SHASHANK SEKHAR STONE
CRUSHER

VILLAGE MAJRI TAPU, YAMUNA
NAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129220YAMCTE803233
2 Dated:02/09/2020

Granted for 29/09/2020 -
31/03/2025 dt. 29.09.2020

HSPCB/Consent/ :
313129220YAMCT08131
743 Dated:29/09/2020

Grant

151

Surya Stone Crusher
Village Belgarh
YAMUNANAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129220YAMCTE806388
5 Dated:21/09/2020

Granted for 09/10/2020 -
31/03/2025 dt. 09.10.2020

HSPCB/Consent/ :
313129220YAMCTOAS818
0616 Dated:09/10/2020

Grant

152

GUJJAR STONE CRUSHER
VILLAGE BELGARH, TEHSIL
KHIZRABAD
YAMUNANAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129220YAMCTE742819
7 Dated:05/03/2020

Granted for 16/10/2020 -
31/03/2025 dt. 16.10.2020

HSPCB/Consent/ :
313129220YAMCTOAS819
8694 Dated:16/10/2020

Grant

153

Rebuttal Stone Crusher
Village Belgarh Tehsil Pratap
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129219YAMCTE659689
4 Dated:29/06/2019

Grante for 27/11/2020 -
31/03/2025 dt. 27.11.2020

HSPCB/Consent/ :
313129220YAMCTOAS828
7204 Dated:27/11/2020

Grant

154

Shree Harmilap Minerals, Village
Ranipur, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
318505020YAMCTE843603
9 Dated:18/12/2020

Granted for 19/02/2021 -
31/03/2025 dt. 19.02.2021

HSPCB/Consent/ :
313129221YAMCTOA900
4524 Dated:19/02/2021

Grant

237



536

155 [SHREE ENTERPRISES STONE As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 19/02/2021 - |[HSPCB/Consent/ : Grant
CRUSHER AND SCREENING 14.09.2006, Stone Crushing [313129221YAMCTE893031 | 31/03/2025 dt. 19.02.2021 |313129221YAMCTOA971
PLANT units are not required to 9 Dated:05/02/2021 3894 Dated:19/02/2021
Village-Swabdi, Tehshil-Bilaspur, |obtain Environment
District-Yamuna Nagar Clearance. Moreover, no

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

156 |Shri Vinayak Minerals (Stone As per EIA Notification dated |No. HSPCB/Consent/ : Granted for 22/03/2021 - |HSPCB/Consent/ : Grant
Crusher) 14.09.2006, Stone Crushing [313129221YAMCTE858733 | 31/03/2025 dt. 22.03.2021 |313129221YAMCTOA100
Village Ranipur, Tehsil- Bilaspur, |units are not required to 4 Dated:13/01/2021 26139
Dist. Yamuna Nagar obtain Environment Dated:22/03/2021

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

157 [(Jai Bajrang Bali Stone Crusher As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 09/04/2021 - |HSPCB/Consent/ : Grant

Village Belgarh, YAMUNANAGAR [14.09.2006, Stone Crushing [313129220YAMCTE803149 | 31/03/2026 dt. 09.04.2021 |313129221YAMCTOA101
units are not required to 0 Dated:02/09/2020 73640
obtain Environment Dated:09/04/2021
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

158 |Enginics Infra Private Limited As per EIA Notification dated |No. HSPCB/Consent/ : Granted for 15/04/2021 - |HSPCB/Consent/ : Grant
(Stone Crusher) 14.09.2006, Stone Crushing [313129221YAMCTE870581 | 31/03/2026 dt. 15.04.2021 |313129221YAMCTOA112
Village Rulaheri Tehsil Bilaspur units are not required to 5 Dated:02/02/2021 08668
Yamuna Nagar obtain Environment Dated:15/04/2021

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

159 [Hindustan Stone Crusher As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 16/04/2021 - |HSPCB/Consent/ : Grant
Village Belgarh Tehsil Pratap 14.09.2006, Stone Crushing [313129221YAMCTE110192 | 31/03/2024 dt. 16.04.2021 |313129221YAMCTOA114
Nagar units are not required to 21 Dated:01/04/2021 66331
YAMUNANAGAR obtain Environment Dated:16/04/2021

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
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160 [SHIV SHAKTI, village ghoro pipli [As per EIA Notification dated |HSPCB/Consent/ : Granted for 10/05/2021 - |[HSPCB/Consent/ : Grant
tehsil jagadhri distt yamuna 14.09.2006, Stone Crushing [313129221YAMCTE944158 | 31/03/2024 dt. 10.05.2021 |313129221YAMCTOA113
nagar units are not required to 3 Dated:19/02/2021 91007
obtain Environment Dated:10/05/2021
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
161 |GOBIND STONE CRUSHER, As per EIA Notification dated [No. HSPCB/Consent/ : Granated for 14/07/2021 - [HSPCB/Consent/ : Grant
Village 14.09.2006, Stone Crushing [313129221YAMCTE936276 (31/03/2029 dt. 14.07.2021 |313129221YAMCTOA130
Belgarh, YAMUNANAGAR units are not required to 8 Dated:25/02/2021 57322
obtain Environment Dated:14/07/2021
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
162 [Jai Luxmi Minerals (Stone As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 16/07/2021 - HSPCB/Consent/ : Grant
Crusher) 14.09.2006, Stone Crushing [313129221YAMCTE119206 (31/03/2026 dt. 16.07.2021 |313129221YAMCTOA127
Village Mahiyudeenpur Tehsil units are not required to 53 Dated:10/05/2021 08619
Bilaspur Yamuna Nagar obtain Environment Dated:16/07/2021
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
163 [Har Gobind Industries (Stone As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 12/08/2021 - HSPCB/Consent/ : Grant
Crusher) 14.09.2006, Stone Crushing [313129221YAMCTE912468 (31/03/2026 dt. 12.08.2021 |313129221YAMCTOA145
Village Nagli 32 Tehsil Bilaspur units are not required to 9 Dated:10/02/2021 29145
Yamuna Nagar obtain Environment Dated:12/08/2021
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
164 [SURA BHAICHARA SCREENING As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 12/08/2021 - HSPCB/Consent/ : Grant
PLANT AND STONE 14.09.2006, Stone Crushing [313129221YAMCTE110184 (31/03/2026 dt. 12.08.2021 |313129221YAMCTOA135
CRUSHER(STONE CRUSHER), units are not required to 39 Dated:16/04/2021 89154

Village-Ranipur
YAMUNANAGAR

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:12/08/2021
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165 [ARYAVAARTA DEVELOPERS As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 17/08/2021 - HSPCB/Consent/ : Grant
PRIVATE LIMITED(STONE 14.09.2006, Stone Crushing [313129221YAMCTE103041 (31/03/2026 dt. 17.08.2021 |313129221YAMCTOA138
CRUSHER) units are not required to 20 Dated:05/03/2021 54493
Village-Ranipur obtain Environment Dated:17/08/2021
YAMUNANAGAR Clearance. Moreover, no

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

166 |DM Stone Crusher, Village As per EIA Notification dated |No. HSPCB/Consent/ : Granted for 17/02/2022 - HSPCB/Consent/ : Grant
Belgarh Tehsil Pratap Nagar 14.09.2006, Stone Crushing [318505021YAMCTE143613 [31/03/2026 dt. 18.02.2022 |313129222YAMCTOA201
Yamuna Nagar units are not required to 06 Dated:02/08/2021 79364

obtain Environment Dated:17/02/2022
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

167 [MAHADEV STONE CRUSHER., As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 19/04/2022 - HSPCB/Consent/ : Grant
VILLAGE BELGARH, TEHSIL 14.09.2006, Stone Crushing [313129221YAMCTE130799 (31/03/2027 dt. 19.04.2022 |313129222YAMCT02190
KHIZRABAD, YAMUNA NAGAR units are not required to 72 Dated:03/07/2021 9588 Dated:19/04/2022

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

168 [Sandhu Stone Crusher, Village As per EIA Notification dated [No. HSPCB/Consent/ : Granted for 13/05/2022 - |HSPCB/Consent/ : Grant
Bellgarh, Tehsil Khizrabad, 14.09.2006, Stone Crushing [313129218YAMCTE540534 | 31/03/2027 dt. 13.05.2022 |313129222YAMCTOA235
Yamuna Nagar units are not required to 2 Dated:11/07/2018 71987

obtain Environment Dated:13/05/2022
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

169 [Bala Ji Minerals (Stone Crusher), [As per EIA Notification dated |HSPCB/Consent/ : Granted for 18/02/2023 - |HSPCB/Consent/ : Grant
Village Belgarh Tehsil Pratap 14.09.2006, Stone Crushing [313129221YAMCTE137776 | 31/03/2027 dt. 18.02.2023 |313129223YAMCTOA330
Nagar Yamuna Nagar units are not required to 75 Dated:16/07/2021 47525

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Dated:18/02/2023
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170

Bhagat Singh Stone Crusher,
Village Belgarh, Tehsil Pratap
Nagar, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129221YAMCTE137777
77 Dated:16/07/2021

Granted for 18/02/2023 -
31/03/2027
dt. 18.02.2023

HSPCB/Consent/ :
313129223YAMCTOA336
93348
Dated:18/02/2023

Grant

171

Satluj Stone Crusher, Village
Mahiyudinpur, Tehsil Bilaspur,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129218YAMCTES14788
9 Dated:09/03/2018

Granted for 16/05/2018 -
31/03/2028 dt. 30.05.2018

HSPCB/Consent/ :
313129218YAMCTOAS31
4511 dt. 30.05.18

Grant

172

Dahiya and Company Screening
Plant (Stone Crusher), Village
Mahiyudeenpur Tehsil Bilaspur
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129220YAMCTE833965
8 Dated:20/11/2020

Granted for 25/02/2021 -
31/03/2025 dt. 25.02.2021

HSPCB/Consent/ :
313129221YAMCTOAS882
9144 Dated:25/02/2021

Grant

173

Deep Screening Plant and Stone
Crusher

Village Mahiyudeenpur Tehsil
Bilaspur Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129221YAMCTE845130
5 Dated:13/01/2021

Granted for 05/03/2021 -
31/03/2025 dt. 05.03.2021

HSPCB/Consent/ :
313129221YAMCTOA925
4923 Dated:05/03/2021

Grant

174

CHAUDHARY INDUSTRIES
Village Mahiyudinpur, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129220YAMCTE795983
7 Dated:14/08/2020

Granted for 21/08/2020 -
31/03/2025 dt. 21.08.2020

HSPCB/Consent/ :
313129220YAMCTO8036
013 Dated:21/08/2020

Grant

241



540

175

Jai bhole stone crusher
Village Mahiyudeenpur
YAMUNANAGAR

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129220YAMCTE816978
1Dated:30/09/2020

Granted for 22/10/2020 -
31/03/2023 dt. 22.10.2020

HSPCB/Consent/ :
313129220YAMCTOAS819
2096 Dated:22/10/2020

Closed by its
own

176

Khan Screening and Stone
Crusher Co, Village Taharpur
Kalan, Tehsil Chhachrauli, District
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129216YAMCTE327571
1 Dated:09/08/2016

Granted for 30/06/2021 -
31/03/2022 dt. 30.06.2021

HSPCB/Consent/ :
313129221YAMCTOA125
99755
Dated:30/06/2021

Closed by its
own

177

Chaudhary Brother Stone Crusher
(old name New India
construction) , Vill Ballewala,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Norecord is avialable in the
official record.

Granted for 11/05/2022 -
31/03/2023 dt. 15.04.2022

HSPCB/Consent/ :
313129222YAMCTOA224
50917
Dated:15/04/2022

Closed by its
own

178

Sohi Stone Crushing Industry,
Village Ballewala, Chhachharauli,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/3185 dated
11.10.1996

Granted for 11/05/2022 -
31/03/2023 dt. 21.03.2022,

HSPCB/Consent/ :
313129222YAMCTOA210
64377
Dated:21/03/2022

Closed by its
own

179

Salasar Enterprises,

Village Nathanpur, Tehsil
Chhachhrauli, District Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129216YAMCTE335756
3 Dated:10/10/2016

Granted for 01/04/2019 -
31/03/2024 dt. 12.06.19

HSPCB/Consent/ :
313129219YAMCTOA656
4510 Dated:12/06/2019

Closed by its
own
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180

Shree Enterprises, Village Majri
Tapu, Tehsil Jagadhri , Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTES02263
1 Dated:30/01/2018

Granted for 11/05/2018 -
31/03/2023 dt. 30.05.2018

HSPCB/Consent/3131292
18YAMCTOAS5213080 dt.
30.05.18

Closed by its
own

181

Pankaj Trading Company (old
name Beniwal Construction
Works, Village Ranipur, District
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

No. HSPCB/Consent/ :
313129218YAMCTES519377
6 Dated:30/03/2018

Granted for 01/04/2020 -
31/03/2023 dt. 11.02.2020

HSPCB/Consent/ :
313129220YAMCTOA727
9663 Dated:11/02/2020

Closed by its
own

182

Aggarwal Stone Crusher, Village
Ranipur, Khasra No.
44//24,25,47//4,5, Tehsil
Bilaspur, Distt. - Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129218YAMCTE484085
0 Dated:09/01/2018

Granted for 05/07/2018 -
31/03/2023 dt. 06.07.18

HSPCB/Consent/ :
313129218YAMCTOAS539
2090 dt. 06.07.18

Closed by its
own

183

Hind Stone Crusher, Village
Doiwala, Tehsil Chhachhrauli,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/96/1900 dated
16.07.1996

Granted for 11/05/2021 -
10/05/2022 dt. 04.06.2021

HSPCB/Consent/ :
313129221YAMCTOA117
20210
Dated:04/06/2021,

Closed by its
own

184

Garg Stone Crusher, V.P.O
Gulabgarh, Chhachhrauli,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/TAC/88/1348 dated
24.06.1991

Granted for 11/05/2020 -
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ :
313129220YAMCTOA763
4282 Dated:26/05/2020

Closed by its
own
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185

Keshav Stone Crusher, Village
Doiwala, Tehsil Chhachhrauli,
Yamuna Nagar, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/2004/
1571 dated 22.03.2004

Granted for 11/05/2020 -
10/05/2021 dt. 25.05.2020

HSPCB/Consent/ :
313129220YAMCTOA762
0976 Dated:25/05/2020,

Closed by its
own

186

Yamuna Stonecrusher, Village
Chuharpurkalan, Tehsil
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Norecord is avialable in the
official record.

Granted for 11/05/2020 -
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ :
313129220YAMCTOA763
4214 Dated:26/05/2020,

Closed by its
own

187

Durga StoneCrusher, Village
Chuharpur Kalan, Chhachhrauli,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Norecord is avialable in the
official record.

Granted for 11/05/2020 -
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ :
313129220YAMCTOA762
1656 Dated:26/05/2020

Closed by its
own

188

Jagdamba Stone Crusher, Village
Doiwala, Chhachhrauli, Yamuna
Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/2004/1484 dated
17.03.2004

Granted for 11/05/2020 -
10/05/2021 dt. 26.05.2020

HSPCB/Consent/ :
313129220YAMCTO7634
179 Dated:26/05/2020

Closed by its
own

189

Shiv Shankar Stone Industries,
Vill Kohliwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/94/173-74 dated
10.10.1994

Granted for 20/10/2020 -
10/05/2021 dt. 22.10.2020

HSPCB/Consent/ :
313129220YAMCTOAS812
0395 Dated:22/10/2020

Closed by its
own
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190

Anant Stone Crusher, Vill
Aryanwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/NOC/676 dated
20.03.1996

Granted for 11/05/2020 To
10/05/2021 dt. 03.06.2020

HSPCB/2020/7633159GR
TCTOO00
Dated:03/06/2020

Closed by
Board

191

Mohit Stone Crusher, Village
Kohliwala, P.O., Devdhar,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/2004/1305 dated
19.11.2004

Granted for 11/05/2020 -
10/05/2021 dt. 06.07.2020

HSPCB/Consent/ :
313129220YAMCTO7728
737 Dated:06/07/2020

Closed By
Board

192

Kamboj Gram Udyog Mandal,
Village Ballewala, Tehsil
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/92/6886 dated
01.02.1994

Granted for 11/05/2019 -
10/05/2020 dt. 02.07.19

HSPCB/Consent/ :
313129219YAMCTOA668
7279 Dated:02/07/2019

Closed By
Board

193

Jamna Gram Udyog Mandal,
Ballewala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

WPCB/93/NOC/6811 dated
27.12.1993

Granted for 11/05/2019 -
10/05/2020 dt. 14.08.19

HSPCB/Consent/ :
313129219YAMCTOA673
5031 Dated:14/08/2019

Closed By
Board

194

Maa Bhanbhori Devi Stone
Crusher (Old name Malik Stone
and Screening Plant), Village
Gorabani, Tehsil Bilaspur, District
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129218YAMCTES39445
5 Dated:27/06/2018

Granted for 04/02/2019 -
31/03/2022 dt. 22.03.19

HSPCB/Consent/ :
313129219YAMCTOA633
0800 Dated:22/03/2019

Closed by
Board
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195

Sai Stone Crusher, Village Nagli-
32, PO DAYALGARH, Tehsil
Bilaspur, District Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129218YAMCTES39323
0 Dated:08/06/2018

Granted for 19/12/2018 -
31/03/2027 dt. 18.01.19

HSPCB/Consent/ :
313129219YAMCTOA612
4484 Dated:18/01/2019

Closed by
Board

196

Bhagwati Stone and Screening
(Stone Crusher), Village Nagli 32,
Tehsil Bilaspur, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129219YAMCTE652132
4 Dated:29/04/2019

Granted for 03/06/2019 -
31/03/2024 dt. 04.06.19

HSPCB/Consent/ :
313129219YAMCTOA660
9881 Dated:04/06/2019

Closed by
Board

197

Hans Stone and Screening (Stone
Crusher), Village Nagli 32, Tehsil
Bilaspur, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Not applicable. Prosecution
action has already been
taken by this office for past
violation.

Granted for 01/04/2022 -
31/03/2024 dt. 14.02.2022

HSPCB/Consent/ :
313129222YAMCTO7397
205 Dated:14/02/2022

Closed by
Board

198

R.R. Stone Crusher, Village- Nagli-
32, Tehsil- Bilaspur, District
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129017YAMCTE467472
2 Dated:17/11/2017

Closed by Board, Granted for
01/04/2022 - 31/03/2027
dt. 20.01.2022

HSPCB/Consent/ :
313129022YAMCTOA189
56358
Dated:20/01/2022

Closed by
Board

199

Bajrangi Stone Crusher, Village
Mhiudeenpur, Tehsil Bilaspur,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129218YAMCTES512652
2 Dated:28/03/2018

Closed by Board, Granted for
13/02/2021 - 31/03/2023
dt. 13.02.2021

HSPCB/Consent/ :
313129221YAMCTOA971
1824 Dated:13/02/2021

Closed by
Board
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200

JRV Stone Crusher, Village Majri
Tapu, Jagadhri, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

Norecord is avialable in the
official record.

Closed by Board

Closed by Board

Closed by
Board

201

New Shree Guru Nanak Stone
Crusher, Village Rampur Khadar,
Tehsil Khizrabad, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129217YAMCTE457152
5 Dated:02/12/2017

Granted for 08/02/2018 -
31/03/2027 dt. 10.02.18

HSPCB/Consent/
332928YAMCTOA821042
dt. 10.02.18

Closed by
Board

202

Guru Kirpa Enterprises (Stone
Crusher), Village Rampur Khadar,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129218YAMCTE479093
9 Dated:09/01/2018

Granted for 03/05/2018-
31/03/2022 dt. 10.05.2018

HSPCB/Consent/3131292
18YAMCT05280664 dt.
10.05.18

Closed by
Board

203

Om Sai Stone Crusher, Village
Rampur Khadar, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129217YAMCTE480984
7 Dated:19/12/2017

Granted for 24/01/2018 -
31/03/2022 dt. 06.02.18)

HSPCB/Consent/
313129218YAMCTO
4951679 dt. 06.02.18

Closed by
Board

204

Yamuna Industry (Stone Crusher)
Village Ibrahimpur, Tehsil
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing

HSPCB/Consent/ :
313129218YAMCTE520212
6 Dated:22/03/2018

Granted for 05/04/2018-
31/03/2028 dt. 19.04.18

HSPCB/Consent/:
313129218YAMCTOA
5256688 dt. 19.04.18

Closed by
Board
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Annexure-D

Question Reply

Para No. 7 (g ) Status of Compliance with Sustainable Sand Mining, The said matter relates to the Mines & Geology
Guidelines, 2016 and Enforcement and Monitoring Guidelines for Sand Department, Yamua Nagar

Mining, 2020:-
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Annexure-E

Question

Reply

Para No. 7 (h) Particulars regarding show cause notices and closure
notices issued and action taken on the same

There is no action is pending against the mining
project as on date.
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Annexure-F

Question Reply

Para No. 7 (i) Particulars of criminal case registered with details No criminal case is registered by HSPCB. Moreover, no such

regarding name of the complainant, name of the accused and information is availale with this office.
offence committed: and

250



549

Annexure-G

Para No. 7 (j) Details of amount of environment compensation imposed, recovered and utilized for restoration of environment:-
Details is as under:-

Sr. No. |[Name of Unit Imposed by NGT|(Imposed by HSPCB |Pending Deposited Remarks

1 Development Strategies India 2.5 Crore --- 1 Crore 1.5 Crore |EC imposed by Hon'ble NGT in OA No.
Pvt. Ltd., Village Pobari, Tehsil 150/2021 titled as Anish Versus Union
Radaur, Pobari Block/ YNR B-11 of India & Ors. However, the mining
District Yamuna Nagar activities are stopped/non operational.

2 Delhi Royalty Company, Village 4.2 Crore --- 4.2 Cores --- EC imposed by Hon'ble NGT in OA No.
Kohliwala, Block YNR B-21&22, 150/2021 titled as Anish Versus Union
Tehsil Chhachrauli, District of India & Ors. However, the mining
Yamuna Nagar activities are stopped/non operational.

3 Mubarikpur Royalty Company, 12 Crore --- 12 Crore --- EC imposed by Hon'ble NGT in OA No.
Bailgarh South Block YNR B2, 150/2021 titled as Anish Versus Union
Tehsil Chhachhrauli, District of India & Ors. However, the mining
Yamuna Nagar activities are stopped/non operational.

4 Kawaljeet Singh Batra, --- 1.4247739 Crore --- --- The said unit has obtained Stay Order

Village Galauri, Sadhaura, Block
39, District Yamuna Nagar

from Appelate Authority of Mining
Department as well as HSPCB.
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Format for submission of details

Annexure-H

Sr. Name of the Mines Mine Lease [Location of |Area Environmental Quantity as per Volume as CTE/CTO

No. Mine Lease Clearance (EC) EC per EC
Date with River or In Sgm |Date with validity Tonnes/annum m3/annum Status of CTE issued vide |CTO Date with validity
validitv Flood Plain no. and dated

1 |P S BUILDTECH, Village 29.11.2024 River Bed 44.14 |1. EC Obtained vide No. 1950000 TPA @ 1950000 TPA CTE Obtained vide no. |1. CTO Obtained for the
Kanalsi, Block YNR B 5, Hectare |SEIAA/HR/2016/746 dt. 260 Trips/day (25 @ 260 HSPCB/Consent/ : period from 25/11/2022 to
Tehsil Jagadhri, District 15.09.2016. Ton/Trip) Trips/day (25 | 313100416YAMCTE3386 (30/09/2023 dt. 28.11.2022
Yamuna Nagar Ton/Trip) 421 Dated:14/12/2016 |vide no. HSPCB/Consent/ :

2. EC Extension obtained 313100422YAMCT02558726

vide no. 1 Dated:28/11/2022.

SEIAA/HR/2022/1597 dt.

07.10.2022 2. Renewal of CTO has
already been Obtained from
06/07/2023 to 30/09/2024
dt. 06.07.2023 vide no.
HSPCB/Consent/ :
313100423YAMCTO3857274
2 Dated:06/07/2023.

2 [P S Buildtech, Village 29.11.2025 River Bed 101.27 | EC Obtained vide No. J- 36 Lakh TPA 36 Lakh TPA CTE obtained vide no. | CTO obtained for the period
Jathlana, Block YNR B 12, Hectare | 11015/05/2016-IA-II(M) HSPCB/Consent/ : from 04/05/2023 to
Jathlana and Dhakwala dt. 17.03.2017 313100417YAMCTE4011 | 30/09/2024 dt. 04.05.2023
Radaur, Yamuna Nagar 198 Dated:03/04/2017 | vide no. HSPCB/Consent/ :

313100423YAMCTO03601050
1 Dated:04/05/2023

3 [JSM Foods Pvt Ltd, Village [18.06.2025 River Bed 20.18 |[1. EC Obtained vide No. 850000 TPA @ 113 [ 850000 TPA @ | CTE obtained vide no. | CTO obtained for the period
Mandoli Ghaggar, East Hectare |SEIAA/HR/2016/989 dt. Trips/day (25 113 Trips/day HSPCB/Consent/ : from 21/12/2022 to
Block-3, Yamuna Nagar 21.12.2016. Ton/Trip) (25 Ton/Trip) | 313100417YAMCTE3814 | 20/12/2026 dt. 29.11.2022

231 Dated:30/03/2017 | vide no. HSPCB/Consent/ :
2. EC Expansion obtained 313100422YAMCT02700780
vide no. 1 Dated:29/11/2022
SEIAA/HR/2022/1581 dt.
N7 10 2077

4 |Kawaljeet Singh Batra|19.10.2023 River Bed 67.79 EC Obtained vide No. J- 20.0 Lakh TPA 20.0 Lakh TPA | CTE obtained vide no. [ CTO obtained for the period
Village M.T. Karhera, Hectare [11015/215/2016-IA-II(M) (ROM) (ROM) HSPCB/Consent/ : from 01/10/2022 to
Tehsil-Radaur, District- dt. 09.04.2018 313100418YAMCTES269 30/09/2024 dated
Yamuna Nagar 368 Dated:16/04/2018 03.08.2022 vide no.

HSPCB/Consent/ :
313100422YAMCT02533959
7 Dated:03/08/2022

5 [M P Traders, Village Nagli{19.10.2026 River Bed 77.25 EC Obtained vide No. J- 22.4 Lakh TPA 22.4 Lakh TPA | CTE obtained vide no. | CTO obtained for the period
B-15, Tehsil-Radaur, Hectare [11015/214/2016-IA-II(M) (ROM) (ROM) HSPCB/Consent/ : from 01/10/2022 to
District-Yamuna Nagar dt. 09.04.2018 313100418YAMCTES272 30/09/2024 dated

829 Dated:19/04/2018

25.07.2022 vide no.
HSPCB/Consent/ :
313100422YAMCTO7901663

Notad.dC/NT7/000D
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6 [JPY Consortium Pvt. Ltd.,|27.12.2027 River Bed 18.18 EC Obtained vide No. 950000 TPA @ 950000 TPA @ | CTE obtained vide no. | CTO obtained for the period
Village Dhanaura Block Hectare | SEIAA/HR/2018/655 dt. 3545 MT/Day, 3545 MT/Day, HSPCB/Consent/ : from 01/10/2022 to
YNR B-18, District 19.06.2018 Truck/ Dumper [Truck/ Dumper| 313100418YAMCTE5439 30/09/2023 dated
Yamunanagar (142 Nos.) (142 Nos.) 426 Dated:25/06/2018 03.08.2022 vide no.

HSPCB/Consent/ :
313100422YAMCTO02558641
6 Dated:03/08/2022

7 |Tirupati Earth and Project{15.06.2026 River Bed 89.48 EC Obtained vide No. J- 1900000 TPA 1900000 TPA CTE obtained vide no. |CTO Obtained for the period
Works Pvt Ltd, Hectare | 11015/76/2017-1A-1I(M) HSPCB/Consent/ : from 01/10/2023 -
Village Nagla Rangran, dt. 22.03.2019 313100419YAMCTE6465 | 30/09/2026 dt. 01.09.2023
Block YNR B-14, Tehsil 686 Dated:08/04/2019 | vide no. HSPCB/Consent/ :
Radaur 313100423YAMCTO04308911
YAMUNANAGAR 6 Dated:01/09/2023

8 |Elite Mining Corporation, [29.11.2024 River Bed 49.67 EC Obtained vide No. 2188008 TPA @ 30 | 2188008 TPA CTE obtained vide no. |[CTO obtained for the period
Village Gumthala, Hectare | SEIAA/HR/2017/108 dt. Trips/day (912 @ 30 Trips/day HSPCB/Consent/ : from 19/04/2022 to
Jagadhri, Yamuna Nagar 09.03.2017 MT/Trip) (912 MT/Trip) | 313100417YAMCTE3968 [30/09/2024 dated

960 Dated:03/04/2017 |14.02.2022 vide no.
HSPCB/Consent/ :
313100422YAMCTO01946294
2 Dated:14/02/2022

9 [Routes And Journeys, Bir |18.06.2022 River Bed 14.45 |1. EC Obtained vide No. 615000 TPA @ 82 | 615000 TPA @ | CTE Obtained vide no. |CTO Obtained for the period
Tapu, Block B 7, District Hectare |SEIAA/HR/2016/460 dt. Trips/day (25 82 Trips/day HSPCB/Consent/ : from 25/11/2022
Yamuna Nagar 27.06.2016. Ton/Trip) (25 Ton/Trip) | 313100416YAMCTE3512 | 30/09/2023 dt. 28.11.2022

555 Dated:27/12/2016 | vide no. HSPCB/Consent/ :

2. EC Extension obtained 313100422YAMCT03036432
vide no. 1 Dated:28/11/2022
SEIAA/HR/2022/1652 dt.

na 11 J2NHH

10 |JSM Foods Private Limited, |18.06.2022 River Bed 25.56 |[1. EC Obtained vide No. 1191000 TPA @ 1191000 TPA CTE Obtained vide no. |CTO Obtained for the period
Village Mandoli Ghaggar, Hectare |SEIAA/HR/2016/985 dt. 159 Trips/day (25 @ 159 HSPCB/Consent/ : from 21/12/2022 to
West Block 4, Yamuna 21.12.2016. Ton/Trip) Trips/day (25 | 313100417YAMCTE3814 | 30/09/2023 dt. 28.11.2022
Nagar Ton/Trip) 605 Dated:30/03/2017 | vide no. HSPCB/Consent/ :

2. EC Expansion obtained 313100422YAMCT02535522
vide no. 7 Dated:28/11/2022
SEIAA/HR/2022/1589 dt.

07.10.2022

11 |Bala Ji Infra, Village 29.11.2025 River Bed 33.58 EC Obtained vide EC 1520000 TPA 1520000 TPA CTE Obtained vide no. |CTO Obtained for the period
Jairampur Jagir, Block Hectare Identification No. - HSPCB/Consent/ : from 21/02/2022 to
YNR/B-6, Tehsil Jagadhri, EC22B000HR164436 File 313100422YAMCTE2059 30/09/2022 dated
District Yamuna Nagar No. - 4750 Dated:07/02/2022 21/02/2022 vide no.

SEIAA/HR/MIN/19/09 HSPCB/Consent/ :
Date of Issue 29/01/2022 313100422YAMCTO02088055
0 Dated:21/02/2022

12 |P.S. Buildtech, Village 29.11.2023 Agriculture 48.60 |1. EC Obtained vide No. 910000 TPA @ 121 [ 910000 TPA @ | CTE Obtained vide no. |CTO Obtained for the period
Jaidhari, Block YNR B 33, Land Hectare |SEIAA/HR/2016/741 dt. Trips/day (25 121 Trips/day HSPCB/Consent/ : from 25/11/2022 to
Tehsil Chhachhrauli, 15.09.2016. Ton/Trip) (25 Ton/Trip) | 313100416YAMCTE3386 | 30/09/2023 dt. 28.11.2022

District Yamuna Nagar

2. EC Extension obtained
vide no.
SEIAA/HR/2022/1667- dt.

AN 44 AnnN

051 Dated:14/12/2016

vide no. HSPCB/Consent/ :
313100422YAMCT02997176
1 Dated:28/11/2022
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13 |Karaj Singh Son of Major |13.09.2023 Agriculture 23.20 EC Obtained vide No. 400000 TPA @ 53 [ 400000 TPA @ | CTE obtained vide no. | CTO obtained for the period
Singh, Village Malikpur Land Hectare | SEIAA/HR/2016/888 dt. Trips/day (25 53 Trips/day HSPCB/Consent/ : from 15/05/2023 to
Khadar, Block YNR B 28, 13.10.2016 Ton/Trip) (25 Ton/Trip) | 313100417YAMCTE3763 | 30/09/2024 dt. 15.05.2023
Tehsil Chhachhrauli District 430 Dated:30/03/2017 | vide no. HSPCB/Consent/ :
Yamuna Nagar 313100423YAMCTO03687200

2 Dated:15/05/2023

14 |Paramjeet Singh Son of 13.09.2022 Agriculture 18.20 |[1. EC Obtained vide No. 370000 TPA @ 50 | 370000 TPA @ | CTE obtained vide no. | CTO obtained for the period
Hardeep Singh, Village Land Hectare |SEIAA/HR/2016/883 dt. Trips/day (25 50 Trips/day HSPCB/Consent/ : from 13/10/2022 to
Pipli Majra, Block YNR B 29 13.10.2016. Ton/Trip) (25 Ton/Trip) | 313100417YAMCTE3763 | 30/09/2023 dt. 28.11.2022
30 and 31, Tehsil 379 Dated:30/03/2017 | vide no. HSPCB/Consent/ :
Chhachhrauli District 2. EC Extension obtained 313100422YAMCT02700756
Yamuna Nagar vide No. 1 Dated:28/11/2022

SEIAA/HR/2022/2019 dt.

16 [Northern Royalty[18.06.2023 Agriculture 31.87 1. EC Obtained vide No. 510000 TPA @ 77 [ 510000 TPA @ | CTE obtained vide no. [1. CTO Obtained for the
Company, Village Devdhar, Land Hectare [SEIAA/HR/2016/490 dt. Trips/day (25 MT) | 77 Trips/day HSPCB/Consent/ : period from 01/10/2022
Block B 24 YNR, Tehsil 27.06.2016. (25 MT) 313100416YAMCTE3196 |to 30/09/2023 dt.
Chhachhrauli, Yamuna 245 Dated:06/07/2016 |09.08.2022 vide no.

Nagar 2. EC re-newed vide no. HSPCB/Consent/ :

SEIAA/(141)/HR/2022/10 313100422YAMCT02472165

79 dt. 21.06.2022 3 Dated:09/08/2022.
2. Renewal of CTO has
already been Obtained from
01/10/2023 to 30/09/2024
dt. 16.08.2023 vide no.
HSPCB/Consent/ :
313100423YAMCTO3777805
9 Dated:16/08/2023

15 |Kawaljeet Singh Batra, 19.10.2024 Agriculture 24.0 EC Obtained vide No. 440000 TPA @ 60 [ 440000 TPA @ | CTE obtained vide no. |CTO obtained for the period
Village Galauri, Sadhaura, Land Hectare | SEIAA/HR/2016/378 dt. Trips/day (25 60 Trips/day HEPC/2017/303 dated |from 08/09/2023 to
Block 39, District Yamuna 25.05.2017 Ton/Trip) (25 Ton/Trip) 12.02.2017 30/09/2024 dated
Nagar 08.09.2023 vide no.

HSPCB/Consent/ :
313100423YAMCTO04323547
3 Dated:08/09/2023

17 |Delhi Royalty Company, 18.06.2023 Agriculture 13.59 EC Obtained vide No. 250000 TPA @ 33 | 250000 TPA @ | CTE Obtained vide no. CTO Obtained for the
Village Kohliwala, Block Land Hectare | SEIAA/HR/2016/480 dt. | Trips/day (25 MT) | 33 Trips/day HSPCB/Consent/ : period from 01/10/2021 to
YNR B-21&22, Tehsil 27.06.2016 (25 MT) 313100416YAMCTE3196 | 30/09/2022 dt. 26.07.2021

Chhachrauli, District
Yamuna Nagar

623 Dated:06/07/2016

vide no. HSPCB/Consent/ :
313100421YAMCTO1303126
4 Dated:26/07/2021
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18 |Ganga Yamuna Mining Co, |18.06.2022 Agriculture 12.62 EC Obtained vide No. 259000 TPA @ 35 | 259000 TPA @ | CTE Obtained vide no. CTO Obtained for the
Village Bhood Kalan, Block Land Hectare | SEIAA/HR/2016/271 dt. Trips/day (25 35 Trips/day HSPCB/Consent/ : period from 01/10/2021 to
YNR B 19, District Yamuna 12.04.2016 MT/Trip) (25 MT/Trip) | 2811916YAMCTE308110 30/09/2022
Nagar 3 Dated:09/06/2016 Dated:26/07/2021 vide no.

HSPCB/Consent/ :
313100421YAMCT01246140
1 Dated:26/07/2021

19 |Ganga Yamuna Mining 18.06.2022 Agriculture 9.95 EC Obtained vide No. 200000 TPA @ 27 | 200000 TPA @ | CTE Obtained vide no. CTO Obtained for the
Company, Village Bhood Land Hectare | SEIAA/HR/2016/485 dt. | Trips/day (25 MT) | 27 Trips/day HSPCB/Consent/ : period from 01/10/2021 to
Majra, YNR/B-20, Tehsil 27.06.2016 (25 MT) 313100416YAMCTE3196 30/09/2022
Chhachrauli, District 627 Dated:01/08/2016 | Dated:26/07/2021 vide no.
Yamuna Nagar HSPCB/Consent/ :

313100421YAMCTO01246140
3 Dated:26/07/2021

20 |M/s Saharanpur Mines|18.06.2023 Agriculture 15.0 EC Obtained vide No. 240000 TPA @ 40 | 240000 TPA @ | CTE Obtained vide no. |CTO Obtained for the period
Management Services Pvt. Land Hectare | SEIAA/HR/2016/500 dt. | Trips/day (25 MT) 40 Trips/day HSPCB/2017/5466 dt. from 23/10/2021 -to
Ltd., Village Mandewala, 27.06.2016 (25 MT) 11.08.2017 30/09/2022 vide no.
Tehsil Chhachhrauli, HSPCB/Consent/ :
Mandewala Block/ YNR B- 313100421YAMCT01659640
38 District Yamuna Nagar, 4 Dated:23/10/2021
Haryana.

21 |[Saharanpur Mines|19.07.2023 Agriculture 25.60 EC Obtained vide No. 460000 TPA @ 61 | 460000 TPA @ | CTE Obtained vide no. | CTO Obtained for the period
Management Services Land Hectare | SEIAA/HR/2018/1068 dt. Trips/day (25 61 Trips/day HSPCB/Consent/ : from 30/10/2021 -
Private Limited, 20.08.2018 Ton/Trip) (25 Ton/Trip) | 313100421YAMCTE1611 30/09/2022 dated
Jaidhar Block 3178 Dated:25/10/2021 30/10/2021 vide no.
YNR B34 Village Jaidhar, HSPCB/Consent/ :
Tehsil Chhachrauli, District 313100421YAMCTO01734961
Yamunanagar 2 Dated:30/10/2021

22 |Astin Excavation and 02.01.2022 River Bed 495.50 | EC Obtained vide No. J- 12 Million TPA 12 Million TPA | CTE Obtained vide no. |CTO Obtained for the period
Mining Pvt Ltd, Village Hectare | 11015/55/2014-IA-II(M) (ROM) (ROM) HSPCB/Consent/ : from 01/10/2022 to
Gorabani, Distt Yamuna dt. 21.12.2015 2811916YAMCTE272994 30/09/2023 dated
Nagar 3 Dated:09/02/2016 03.08.2022 vide no.

HSPCB/Consent/ :
313100422YAMCT02558620
7 Dated:03/08/2022

23 |Jogender Singh, Village 18.06.2022 River Bed 44.62 EC Obtained vide No. 2100000 TPA @ 2100000 TPA CTE Obtained vide no. |CTO Obtained for the period
Gumthala, North Block, Hectare | SEIAA/HR/2016/505 dt. | 280 Trips/day (25 @ 280 HSPCB/Consent/ : from 01/10/2018 to
District Yamuna Nagar 27.06.2016 MT) Trips/day (25 | 320218616YAMCTE3286 | 30/09/2023 dt. 14.09.2018

MT) 619 Dated:15/09/2016 vide no.
HSPCB/Consent/3208618YA
MCT05297147 dt.
LIV i aYalleYak Ke]

24 |Development Strategies|18.06.2024 River Bed 23.05 EC Obtained vide No. 1100000 TPA @ 1100000 TPA CTE Obtained vide no. |CTO Obtained for the period
India Pvt. Ltd., Village Hectare | SEIAA/HR/2016/495 dt. 147 Trips/day (25 @ 147 HSPCB/Consent/ : from 01/10/2021 to
Pobari, Tehsil Radaur, 27.06.2016 MT) Trips/day (25 | 313100416YAMCTE3197 30/09/2022
Pobari Block/ YNR B-11 MT) 100 Dated:06/07/2016 | Dated:29/07/2021 vide no.
District Yamuna Nagar HSPCB/Consent/ :

313100421YAMCTO1246140
7 Dated:29/07/2021
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25 [Mubarikpur Royalty[18.06.2024 River Bed 28.0 EC Obtained vide No. 1300000 TPA @ 1300000 TPA CTE Obtained vide no. |CTO Obtained for the period
Company, Bailgarh South Hectare | SEIAA/HR/2016/475 dt. 173 Trips/day (25 @ 173 HSPCB/Consent/ : from 01/10/2021 to
Block YNR B2, Tehsil 27.06.2016 MT) Trips/day (25 | 313100416YAMCTE3197 30/09/2022
Chhachhrauli, District MT) 212 Dated:06/07/2016 | Dated:26/07/2021 vide no.

HSPCB/Consent/ :

Yamuna Nagar

313100421YAMCTOW12438
358 Dated:26/07/2021
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555 Annexure-4

From
Mining Officer,
Mines & Geology Deptt,
Yamunanagar.

Tao

The Eha[rman.
Central Pollution Lontrol Board,
Parivesh Bhawan, Delhj.

Memo No. Mining/YNR /| 2. Dated: |9 [0 2224

Subject: Regarding com pliance of the Hon'ble NGT, New Delhi orders dated
09,11.2023 in 0A No. 481 of 2023 titled as "Balhir Sandhu & Ors, Versus
State of U.P. & Ors.”.

On the subject noted above,

In this regard, it js submitted that the Hon'ble NGT, New Delhi vide orders
dated 04.08.2023 and 09.11.2023 in QA No. 481/2023 titled as Balbir Sandhuy & Ors. Vs,
State of U.P. & Ors, constituted a joint committee under the Chairmanship of Chairman,
Central Pollution Control Board (CPCB) which shall in addition comprise of Membar
secretaries, [ttar Pradesh & Haryana and District Magistrates, Yamunanagar &
Saharanpur to look into some aspects of the district regarding illegal mining (copy
attached).

The point-wise brief information about the dspects is as follows:

4. 1. For replenishment study, it is submitted that as per “Clause 19 of En vironmental
Clearance” the project proponent shall submit annual replenishment repart certified
by an authorized agency. Further, it is submitted that 06 monthly compliance report

EC", the clause of ane of the mining block namely M/s Karaj singh 5/0 Major Singh
Block YNR B-28 is re produced as under: "The Project Proponent shall submit annyal
replenishment report certified by an authorized agency. In case replenishment is
lower than the approved rate of production then the mining activity/production level
shall be stopped/ decreased dccordingly till the replenishment js completed” (copy
attached).

2. For District Survey Report, it s submitted that the DSR for District Yamuna nagar
was first notified on 12.01.2018 (copy attached) after which the mining operations
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were commenced in the district. It is further submitted that the time period of the
previous DSR has expired and the district administration has prepared the new DSR
on dated 16.10.20232 and the same was placed on the district website for inviting
comments/objections of the general public, wherein various objections have been
raised by the general public and soon the new DSR will be finalized after
rectifyhngfaddress!ng' the raised objections and the operation of freshly granted
mining blocks would be commenced after the new DSR is finalized (copy attached).

b. The requisite information regarding the number of active mining leases/blocks

e,

&
h.

sanctioned in the District Yamunanagar with details of EC/CTE/CTO is attached as
Annexure-A.

It is submitted that the total three mining blocks are operational in the agricultural
tand in the District Yamunanagar whose details with EC/CTE/CTO are attached in
above Annexure-A.

. It iz submirtted that there are total 178 stone crusher units are registered tll date on

the HMGIS (Haryana Mines & Geology Information System) portal of the department
whaose information is attached here as Annexure-B and the information regarding
CTE/CTOD as provided by the HSPCB are attached here in the Excel sheet.

It iz submitted that the mining blocks are doing the mining operations in compliance
with the Sustainable Sand Mining Guidelines, 2016 and Enforcement & Monitoring
Guidelines for Sand Mining, 2020,

The show cause notices issued to the mining blocks/firms are attached here as
Annexure-C

The reqguisite information is attached here as Annexure-D,

The requisite information about the environment compensation imposed on the
mining blocks is attached here In the Excel sheet whereas the total amount of Rs.
20,28,57,342 has been imposed and recovered as environment compensation from
Aug, 2019 to till date from the machinery/vehicles caught involved in illegal
mining/transportation of minerals from the District Yamunanagar.

Enclosed: As above. @\DW

Mining Officer,
Mines & Geology Deptt,
Yamunanagar.
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Endst. No. Mining/YNR/ Dated:
A copy of the above is forwarded to the following for kind information and
further necessary action, please:
1. Director General, Mines & Geology Deptt, Haryana, Panchkula.
2. Member Secretary, Haryana Pollution Control Board, Panchlkula.

3. Deputy Commissioner, Yamunanagar in reference to your office endst. no.

263,/540/MA dated 18.01.2024.
4. Regional Officer, Haryana Pollution Control Board, Yamunanagar.
Mining Officer,

Mines & Geology Deptt.,
Yamunanagar.

259



Operational mining blocks, District Yamunanagar

5 58 0A No. 481/2023 (Balbir Sandhu & Ors. Vs State Of U.P. & Ors.), Annexure-A

Sr. |Name of Mining Block Minor Mineral Date of Lol |Date of EC/ [Date of CTE | Date of Date of Remarks
No. Issued new EC CTO Expiry
(Years)
1. Devdhar Block Boulder-Gravel-Sand 19.06.2015 21.06.2022 |06.07.2016 (09.08.2022 |18.06.2024  |Outside River Bed
YNR B24 (08 Years)
2. Malikpur Khadar [Boulder-Gravel-Sand 14.09.2015 21.06.2022 30.03.2017 |15.05.2023 [13.09.2024  |Outside River Bed
Block YNR B28 (08 Years)
3. Jaidhari Block Boulder-Gravel-Sand 30.11.2015 09.11.2022 [14.12.2016 (30.09.2023 [14.09.2024  |Outside River Bed
YNR B33 (08 Years)
4. Mandoli Ghaggar EastBoulder-Gravel-Sand 19.06.2015 07.10.2022 (30.03.2017 [29.11.2022 [18.06.2026  River Bed
Block YNR B3 (Permission granted only|(10 Years)
for sand by NGT)
5. Kanalsi Block Boulder-Gravel-Sand 30.11.2015 17.01.2023 |09.05.2023 |06.07.2023 [14.09.2025  River Bed
YNR B5 (Permission granted only|(09 Years)
for sand by NGT)
6. Jathlana Block Sand 30.11.2015 17.03.2017 |03.04.2017 [04.05.2023 [29.11.2026  |River Bed
YNR B12 (10 Years)
7. M T Karhera Block Sand 20.10.2016 09.06.2023 [16.04.2018 [03.08.2022 (19.10.2024  River Bed
YNRB13 (07 Years)
8. Nagla Rangran Block [Sand 16.06.2017 22.03.2019 [08.04.2019 |01.09.2023 [15.06.2027  River Bed
YNR B14 (09 Years)
9. Nagli Block Sand 20.10.2016 09.04.2018 [19.04.2018 [25.07.2022 (19.10.2027  River Bed
YNR B15 (10 Years)
10. Gumthala South Block [Sand 30.11.2015 29.11.2023 [03.04.2017 [14.02.2022 [29.11.2025 [River Bed
YNR B17 (09 Years)

260



559 Annexire-FE

Mines & Geology Department Haryana

Project Project District Type Category Address Validi
Current
Status
230704000406 ACTIVE YAMUNANAGAR Crusher Partnership M/S SHYAM STONE M/S SHYAM STONE 2024-
Firm CRUSHING CO. L-14 CRUSHING CO. L-14 03-31

VILLAGE DIOWALA
TEHSIL PARTAP

NAGAR
230704000407 ACTIVE YAMUNANAGAR Crusher Proprietor M/S UNIVERSAL M/S UNIVERSAL 2026-
Firm STONE CRUSHER L- STONE CRUSHER 02-04
9 VILLAGE DOIWALA
TEHSIL
CHHACHHRUALI
230704000409 ACTIVE YAMUNANAGAR Crusher Partnership ROOP RAM AND ROOP RAM AND NA
Firm SONS, L-6 SONS, L-6 ROOP
RAM AND SONS, L-6
VILLAGE

BALLEWALA, TEHSIL
PARTAP NAGAR,
DISTT YAMUNA

NAGAR
230704000410 ACTIVE YAMUNANAGAR Crusher Proprietor M/SWALIASTONE M/SWALIASTONE  2024-
Firm CRUSHING COL-8  CRUSHING CO 03-31
VILLAGE DEVDHAR
TEHSIL
PARTAPNAGAR
230704000411 ACTIVE YAMUNANAGAR Crusher Proprietor M/S NIRMAL NIRMAL HONEY NA
Firm HONEY STONE STONE CRUSHER
CRUSHER ENTERPRISES
ENTERPRISES L-3 VILLAGE DOIWALA
TEHSIL
CHHACHHRAULI
230704000412 ACTIVE YAMUNANAGAR Crusher Partnership GOEL STONE anupam walia NA
Firm CRUSHER, L-5 anupam walia village
doiwala, tehsil partap
nagar, distt
yamunanagar
230705000415 ACTIVE YAMUNANAGAR Crusher Partnership JAI GANPATI JAI GANPATI STONE 2025-
Firm STONE CRUSHER, @ CRUSHER, L-2 JAI 04-02
L-2 GANPATI STONE
CRUSHER, L-2
VILLAGE DOIWALA,
TEHSIL
CHHACHHRAULI
230705000419 ACTIVE YAMUNANAGAR Crusher Partnership MEHAL STONE MEHAL STONE NA
Firm CRUSHER, L-53 CRUSHER, L-53

MEHAL STONE
CRUSHER, L-53
VILLAGE
BALLEWALA,
YAMUNANAGAR

230705000422 ACTIVE YAMUNANAGAR Crusher Proprietor POOJA STONE POOJA STONE 2021-
Firm CRUSHER, L-44 CRUSHER, L-44 05-10
POOJA STONE
CRUSHER, L-44
VILLAGE DOILWALA,
TEHSIL
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230706000425

230706000426

230706000428

230706000429

230706000430

230707000433

230707000434

230707000441

230710000442

230710000447

230712000457

Project
Current
Status

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Category

Partnership
Firm

Proprietor
Firm

Partnership
Firm

Partnership

Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Partnership
Firm

Partnership
Firm

LUXMI STONE
CRUSHER, L-31

VAISHNO STONE
CRUSHER, L-22

BHAWANI
ENTERPRISES, L-58

M/S DIAMOND
STONE CRUSHER L-
29

M/S KAVERI STONE
CRUSHER L-23

M/S SHIV STONE
CRUSHER L-24

M/S GANGA GRAM
UDYOG SANSTHAN
L-12

M/S PARAS STONE
CRUSHER L-20

M/S CHAUDHARY
BROTHER STONE
CRUSHER L-15

M/S ROOP KAMAL

STONE INDUSTRIES

L-13

M/S SHIV SHAKTI
STONE CRUSHER L-
35

Address Validi

CHHACHHARAULI

LUXMI STONE
CRUSHER, L-31
LUXMI STONE
CRUSHER, L-31
DOIWALA, TEHSIL
PARTAP NAGAR,
DISTT.
YAMUNANAGAR

VAISHNO STONE
CRUSHER, L-22
VAISHNO STONE
CRUSHER, L-22
VILLAGE DOILWALA,
ynr

BHAWANI
ENTERPRISES, L-58
BHAWANI
ENTERPRISES, L-58
VILLAGE DOIWALA,
TEHSIL KHIZRABAD

DIAMOND STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHRAULI

KAVERI STONE
CRUSHER VILLAGE
DEVDHAR TEHSIL
CHHACHHRAULI

SHIV STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHHRAULI

GANGA GRAM
UDYOG SANSTHAN
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

M/S PARAS STONE
CRUSHER L-20
VILLAGE
BALLEWALA TEHSIL
PARTAPNAGAR

M/S CHAUDHARY
BROTHER STONE
CRUSHER L-15
VILLAGE
BALLEWALA TEHSIL
CHHACHHRAULI

M/S ROOP KAMAL
STONE INDUSTRIES
L-13 VILLAGE
DOIWALA TEHSIL
CHHACHHRAULI

SHIV SHAKTI STONE
CRUSHER VILLAGE
DOIWALA TEHSIL

2025-
11-19

NA

2024-
03-31

2020-
05-10

NA

2025-
11-23

2026-
02-22

2024-
08-29

NA

NA

2024-
03-31
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Project Project District Type Category Address Validi

Current
Status
CHHACHHRUALI
230712000458 ACTIVE YAMUNANAGAR Crusher Proprietor M/S SHALIMAR M/S SHALIMAR 2024-
Firm STONE IND. L-36 STONE IND. 03-31
VILLAGE DOIWALA
TEHSIL
CHHACHHRUALI
230712000460 ACTIVE YAMUNANAGAR Crusher Partnership M/S M/S 2024-
Firm VASUNDHRASTONE VASUNDHRASTONE 03-31
CRUSHER L-40 CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHHRUALI
230712000464 ACTIVE YAMUNANAGAR Crusher Partnership KRISHNA STONE KRISHNA STONE NA
Firm CRUSHING CO, L-69 CRUSHING CO, L-69

KRISHNA STONE
CRUSHING CO, L-69

230713000466 ACTIVE YAMUNANAGAR Crusher Proprietor M/S JAI KRISHNA  JAI KRISHNA STONE 2024-

Firm STONE CRUSHER L- CRUSHER VILLAGE  03-31
19 DEVDHAR TEHSIL
PARTAP NAGAR
230713000467 ACTIVE YAMUNANAGAR Crusher Proprietor M/SS.S STONE M/S S.S STONE 2024-
Firm CRUSHER L-67 CRUSHER VILLAGE  03-31

DOIWALA TEHSIL
PARTAP NAGAR

230713000468 ACTIVE YAMUNANAGAR Crusher Partnership M/S GARG STONE  GARG STONE 2021-
Firm CRUSHER L-60 CRUSHER VILLAGE  05-10
DOIWALA TEHSIL
CHHACHHRAULI
230713000469 ACTIVE YAMUNANAGAR Crusher Proprietor M/S DURGA STONE DURGA STONE 2021-
Firm CRUSHER L-63 CRUSHER VILLAGE  05-10
CHUHARPUR KALAN
TEHSIL
CHHACHHRAULI
230713000470 ACTIVE YAMUNANAGAR Crusher Partnership MAA DURGA MAA DURGA STONE NA
Firm STONE CRUSHER, = CRUSHER, L-65 MAA
L-65 DURGA STONE
CRUSHER, L-65
VILLAGE

BALLEWALA, TEHSIL
PARTAP NAGAR,
DISTT YAMUNA

NAGAR
230713000472 ACTIVE YAMUNANAGAR Crusher Proprietor MOHIT STONE MOHIT STONE NA
Firm CRUSHER, L-77 CRUSHER, L-77
MOHIT STONE

CRUSHER, L-77
VILLAGE DOIWALA,

YAMUNANAGAR
230713000474 ACTIVE YAMUNANAGAR Crusher Proprietor KUNTISTONE KUNTI STONE 2021-
Firm CRUSHER, L-100 CRUSHER, L-100 10-05
KUNTI STONE

CRUSHER, L-100
VILLAGE DOILWALA,

TEHSIL
CHHACHHARAULI
230713000475 ACTIVE YAMUNANAGAR Crusher Proprietor GAYATRI STONE GAYATRI STONE NA
Firm CRUSHER, L-49 CRUSHER, L-49

GAYATRI STONE
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230714000479

230714000481

230714000483

230714000488

230714000489

230714000493

230714000496

230714000497

230714000498

Project
Current
Status

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Category

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

M/S GARG STONE
CRUSHER L-50

M/S JAI GANESH

STONE CRUSHER L-

57

MAHADEV STONE
CRUSHER, L-99

SHREE RADHEY
KRISHNA STONE
CRUSHER, L-89

MAHALUXMI
STONE CRUSHER,
L-81

MOHIT STONE
CRUSHER, L-105

M/S BATRA STONE
INDUSTRIES

M/S KAMBOJ
STONE CRUSHER

KASHMIR STONE
CRUSHER

Address

CRUSHER, L-49
VILLAGE
BALLEWALA, TEHSIL
PARTAP NAGAR,
DISTT YAMUNA
NAGAR

GARG STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHHRUALI

JAI GANESH STONE
CRUSHER VILLAGE
BALLEWALA TEHSIL
PARTAP NAGAR

MAHADEV STONE
CRUSHER, L-99
MAHADEV STONE
CRUSHER, L-99
VILLAGE DOIWALA,
PARTAP NAGAR,
YNR

SHREE RADHEY
KRISHNA STONE
CRUSHER, L-89
SHREE RADHEY
KRISHNA STONE
CRUSHER, L-89
VILLAGE DOILWALA,
ynr

MAHALUXMI STONE
CRUSHER, L-81
MAHALUXMI STONE
CRUSHER, L-81
VILLAGE DOILWALA,
YNR

MOHIT STONE
CRUSHER, L-105
MOHIT STONE
CRUSHER, L-105
village kohliwala, ynr

M/S BATRA STONE
INDUSTRIES
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

VILLAGE DOIWALA
PARTAP NAGAR
YAMUNANAGAR
VILLAGE DOIWALA
PARTAP NAGAR
YAMUNANAGAR
VILLAGE DOIWALA
PARTAP NAGAR
YAMUNANAGAR

KASHMIR STONE
CRUSHER VILLAGE
DOIWALA, TEH.
PARTAP NAGAR

Validi

2025-
07-26

2024-
03-31

2024-
03-31

2024-
03-31

2025-
05-05

2024-
07-20

2024-
03-31

NA

NA
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Project

230714000499

230714000501

230714000502

230714000503

230714000505

230714000506

230715000510

230715000511

Project
Current
Status

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Category

Partnership
Firm

Proprietor
Firm

Private
Limited
Company

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Partnership
Firm

Partnership
Firm

M/S SHIV GANGA
STONE CRUSHER L-
88

M/S TIRUPATI
STONE CRUSHER L-
91

M/S GOEL SPINTEX
PVT. LTD. UNIT-I L-
96

M/S SHREE
GANESH STONE
CRUSHER L-97

M/S YAMUNA
STONE CRUSHER L-
92

M/S HARYANA
STONE CRUSHER
VILL. BALLEWALA
(L-47)

M/S VIKAS PRUTHI
&amp; CO., L-137

M/S SHAKUMBHRI

STONE INDUSTRIES

L-124

Address

DISTT.
YAMUNANAGAR
VILLAGE DOIWALA,
TEH. PARTAP
NAGAR DISTT.
YAMUNANAGAR

SHIV GANGA STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHHRUALI

TIRUPATI STONE
CRUSHER VILLAGE
DOIWALA TEHSIL
PARTAP NAGAR

GOEL SPINTEX PVT.
LTD. UNIT-I VILLAGE
DOIWALA TEHSIL
CHHACHHRUALI

SHREE GANESH
STONE CRUSHER
VILLAGE
BALLEWALA TEHSIL
CHHACHHRUAL

YAMUNA STONE
CRUSHER VILLAGE
CHUHARPUR
TEHSIL
CHHACHHRUALI

VILLAGE
BALLEWALA TEHSIL
KHIZRABAD
VILLAGE
BALLEWALA TEHSIL
KHIZRABAD
VILLAGE
BALLEWALA TEHSIL
KHIZRABAD

M/S VIKAS PRUTHI
& CO., L-137 M/S
VIKAS PRUTHI &
CO.,L-137 h.n. 1228,
sector 14, sonipat,
village sonipal, tehsil
sonipat, distt.
sonipat

VILLAGE DOIWAL
THESHIL
KHIZRABAD P.O
DEVDHAR DISTRICT
YAMUNA NAGAR
VILLAGE DOIWAL
THESHIL
KHIZRABAD P.O
DEVDHAR DISTRICT
YAMUNA NAGAR
VILLAGE DOIWAL
THESHIL
KHIZRABAD P.O

Validi

2025-
08-02

NA

2022-

01-18

2024-

03-31

2022-
07-20

NA

NA

2026-
10-26
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District Address Validi

Project

Project
Current
Status

Type Category

230715000513

230715000515

230715000516

230715000517

230715000520

230715000522

230715000523

230715000526

230715000527

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

YAMUNANAGAR Crusher Partnership

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Partnership

Firm

Partnership
Firm

Partnership
Firm

Proprietor
Firm

MANTRA DVEI
STONE CRUSHER
AND SCREENING
PLANT, L-143

M/S
KURUKSHETRA
STONE CRUSHER L-
76

M/S PUNJAB
STONE CRUSHER L-
34

M/S FRIENDS
STONE CRUSHING
CO. L-78

M/S SHIVALIK
STONE CRUSHER L-
10

M/S ANANT STONE
CRUSHER L-79

M/S
GODAVERISTONE
CRUSHER L-84

HIND STONE
CRUSHER

M/S DIAMOND
CRUSHING PLANT
L-87

DEVDHAR DISTRICT
YAMUNA NAGAR

MANTRA DVEI
STONE CRUSHER
AND SCREENING
PLANT, L-143
MANTRA DVEI
STONE CRUSHER
AND SCREENING
PLANT, L-143
VILLAGE RULAHERI,
TEHSIL BILASPUR,
DISTT. YNR

KURUKSHETRA
STONE CRUSHER
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

VILLAGE DOIWALA
KHIZRABAD
VILLAGE DOIWALA
KHIZRABAD
VILLAGE DOIWALA
KHIZRABAD

FRIENDS STONE
CRUSHING CO.
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

M/S SHIVALIK
STONE CRUSHER L-
10 VILLAGE
CHUHARPUR KALAN
TEHSIL PARTAP
NAGAR

ANANT STONE
CRUSHER VILLAGE
ARRYANWALA
ARRAYANWALA

GODAVERISTONE
CRUSHER VILLAGE
DOIWALA TEHSIL
PARTAP NAGAR

VILLAGE DOIWALA
TEHSIL
CHHACHHRAULI
VILLAGE DOIWALA
TEHSIL
CHHACHHRAULI
VILLAGE DOIWALA
TEHSIL
CHHACHHRAULI

DIAMOND
CRUSHING PLANT
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

NA

2024-
03-31

2024-
03-31

2026-
07-07

2024-
03-31

2020-
05-10

2024-
03-31

NA

NA
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Project Project District Type Category Address Validi

Current
Status
230715000529 ACTIVE YAMUNANAGAR Crusher Partnership M/S VISHKARMA BALLEWALA 2026-
Firm STONE CRUSHER L- CHHACHHROULI 11-21
52A CHHACHHROULI
230715000531 ACTIVE YAMUNANAGAR Crusher Partnership VAISHNAVI STONE VAISHNAVI STONE 2026-
Firm CRUSHER AND CRUSHER AND 11-19
SCREENING PLANT, SCREENING PLANT,
L-158 L-158 VAISHNAVI
STONE CRUSHER
AND SCREENING
PLANT, L-158

VILLAGE NAGLI,
TEH- BILASPUR,
YNR

230715000533 ACTIVE YAMUNANAGAR Crusher Proprietor M/S JAI AMBAY VILLAGE DOIWAL 2024-
Firm STONE CRUSHER THESHIL 03-31
CHHACHHRAULI
VILLAGE DOIWAL
THESHIL
CHHACHHRAULI
VILLAGE DOIWAL
THESHIL
CHHACHHRAULI

230715000536 ACTIVE YAMUNANAGAR Crusher Partnership M/S JAI MATA VILLAGE DOIWALA  2024-
Firm STONE CRUSHER L- TEHSIL KHIZRABAD 03-31
39 VILLAGE DOIWALA
TEHSIL KHIZRABAD
VILLAGE DOIWALA
TEHSIL KHIZRABAD

230715000540 ACTIVE YAMUNANAGAR Crusher Proprietor M/S AMBAY VILLAGE DOIWALA  2024-
Firm STONE CRUSHER L- Village Doiwala 03-31
38 partap nagar
Yamunanagar
TEHSIL PARTAP
NAGAR
230715000543 ACTIVE YAMUNANAGAR Crusher Proprietor DHILLO STONE DHILLO STONE 2024-
Firm INDUSTRIES L-28 INDUSTRIES L-28 03-31
VILLAGE
MANDEWALA

TEHSIL KHIZRABAD
230715000544 ACTIVE YAMUNANAGAR Crusher Proprietor M/S KAMAL STONE VILLAGE DOIWALA  2024-

Firm CRUSHER L-106 CHHACHHROULI 03-31

CHHACHHROULI
230715000545 ACTIVE YAMUNANAGAR Crusher Proprietor NEELKANTH STONE NEELKANTH STONE 2023-
Firm CRUSHER, L-159 CRUSHER, L-159 04-19

NEELKANTH STONE
CRUSHER, L-159
VILLAGE MAJRI

TAPRI, YNR
230715000549 ACTIVE YAMUNANAGAR Crusher Partnership M/S SALASAR VILLAGE 2025-
Firm ENTERPRISES L- NATHARPUR, 10-09
132 TEHSIL PARTAP
NAGAR VILLAGE
NATHARPUR,

TEHSIL PARTAP
NAGAR VILLAGE
NATHARPUR,
TEHSIL PARTAP
NAGAR
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Project Project District Type Category Address Validi

Current
Status
230715000553 ACTIVE YAMUNANAGAR Crusher Proprietor NEW SURYA STONE NEW SURYA STONE 2024-
Firm INDUSTRIES, L-113  INDUSTRIES, L-113 11-20
NEW SURYA STONE

INDUSTRIES, L-113
230715000554 ACTIVE YAMUNANAGAR Crusher Partnership M/S SARASWATI SARASWATISTONE NA

Firm STONE CRUSHER L- CRUSHER VILLAGE
160 RANIPUR TEHSIL
BILASPUR
230715000556 ACTIVE YAMUNANAGAR Crusher Proprietor M/S BHARAT VILLAGE 2023-
Firm CONSTRUCTION NATHANPUR 05-25
CO. VILLAGE VILLAGE
NATHANPUR YNR  NATHANPUR
L-133 VILLAGE
NATHANPUR
230715000558 ACTIVE YAMUNANAGAR Crusher Partnership M/S JAI SHREE JAI SHREE RAM 2024-
Firm RAM STONE STONE CRUSHER 03-08

CRUSHER L-151 VILLAGE KANALSI
TEHSIL JAGADHARI

230715000559 ACTIVE YAMUNANAGAR Crusher Partnership M/S HIMGIRI 2024-
Firm ENTERPRISES 04-09

230715000560 ACTIVE YAMUNANAGAR Crusher Proprietor RAVISTONE RAVI STONE NA
Firm CRUSHER, L-52 CRUSHER, L-52

VILLAGE DOIWALA,
PARTAP NAGAR,

YNR VILLAGE
DOIWALA, PARTAP
NAGAR, YNR
230715000561 ACTIVE YAMUNANAGAR Crusher Partnership M/S BALA SUNDRI  BALA SUNDRI 2024-
Firm STONE CRUSHER L- STONE CRUSHER 03-31
95 VILLAGE

BALLEWALA TEHSIL
PARTAP NAGAR

230715000562 ACTIVE YAMUNANAGAR Crusher Partnership M/S SHREE GURU  VILLAGE RMAPUR 2023-
Firm NANAK STONR KHARDAR VILLAGE  12-01
CRUSHER VILLAGE RMAPUR KHARDAR
RMAPUR KHARDAR VILLAGE RMAPUR

YNR L-138 KHARDAR
230715000566 ACTIVE YAMUNANAGAR Crusher Partnership PATIALA STONE PATIALA STONE 2024-
Firm CRUSHER, L-108 CRUSHER, L-108 03-31
PATIALA STONE

CRUSHER, L-108
VILLAGE BALLE
MAJRA, TEHSIL
PARTAP NAGAR,

DISTT YNR
230715000567 ACTIVE YAMUNANAGAR Crusher Proprietor M/S HEMKUNT HEMKUNT STONE NA
Firm STONE CRUSHER L- CRUSHER VILLAGE
86 DOIWALA TEHSIL
PARTAP NAGAR
230715000570 ACTIVE YAMUNANAGAR Crusher Proprietor DK STONE DK STONE NA
Firm CRUSHER CRUSHER VILLAGE
DOIWALA TEHSIL
CHHACHHRUALI
230715000571 ACTIVE YAMUNANAGAR Crusher Proprietor M/S HUM STONE VILLAGE DOIWALA  NA
Firm CRUSHER VILLAGE VILLAGE DOIWALA
DOIWALA VILLAGE DOIWALA
230715000572 ACTIVE YAMUNANAGAR Crusher Partnership M/S SHRI RAM M/S SHRI RAM 2024-
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Project Project District Type Category Address Validi

Current
Status

230715000577

230715000581

230715000584

230715000586

230715000589

230715000591

230715000592

230715000593

230715000596

230715000604

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

STONE CRUSHER L-
27

M/S SNEH STONES
L-75

KHAN SCREENING
AND STONE
CRUSHER CO., L-
131

M/S GEETA SAMITI
STONE CRUSHER L-
74

M/S JAI MAA
VAISHNO
ENTERPRISES L-
168

M/S SOFAT STONE
CRUSHER L-70

M/S HIM STONE
CRUSHER

M/S ANANT STONE
CRUSHER (UNIT-III)

M/S AGGARWAL
STONE CRUSHER L-
62

M/S GAURAV
STONE CRUSHER

M/S NEEL KANTH
WASHING AND
SCREENING PLANT

STONE CRUSHER L-  03-31
27 VILLAGE

DOIWALA TEHSIL

PARTAP NAGAR

SNEH STONES 2024-
crusher VILLAGE 03-31
DOIWALA TEHSIL

PARTAP NAGAR

KHAN SCREENING 2023-
AND STONE 04-19
CRUSHER CO., L-131

KHAN SCREENING

AND STONE

CRUSHER CO., L-131

GEETA SAMITI 2026-
STONE CRUSER 08-05

VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

VILLAGE BELGARH  NA
TEHSIL KHIZRABAD
YAMUNANAGAR

SOFAT STONE NA
CRUSHER VILLAGE
DOIWALA TEHSIL
PARTAP NAGAR

VILLAGE DOIWALA  NA
TEHSIP PARTAP

NAGAR VILLAGE
DOIWALA TEHSIP
PARTAP NAGAR
VILLAGE DOIWALA
TEHSIP PARTAP

NAGAR
VILLAGE BELGARH  2026-
TEH. KHIZABAD 09-19

VILLAGE BELGARH
TEH. KHIZABAD
VILLAGE BELGARH
TEH. KHIZABAD

AGGARWAL STONE  2024-
CRUSHER VILLAGE  03-31
DOIWALA TEHSIL

PARTAP NAGAR

VILLAGE BALL NA
MAJRA TEHSIL
CHHACHHRAULI
VILLAGE BALL

MAJRA TEHSIL
CHHACHHRAULI
VILLAGE BALL

MAJRA TEHSIL
CHHACHHRAULI

M/S NEEL KANTH NA
WASHING AND
SCREENING PLANT
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Project
Current
Status

Project

230715000605 ACTIVE

230715000606 ACTIVE

230716000610 ACTIVE

230716000611 ACTIVE

230716000613 ACTIVE

230716000616 ACTIVE

230716000619 ACTIVE

District Type

YAMUNANAGAR Crusher

YAMUNANAGAR Crusher

YAMUNANAGAR Crusher

YAMUNANAGAR Crusher

YAMUNANAGAR Crusher

YAMUNANAGAR Crusher

YAMUNANAGAR Crusher

Category

Partnership
Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

MDL- 318

M/S AMBEY
ENTERPRISES L-
172

M/S SARASWATI
STONE CRUSHER

M/S HARYANA
STONE MILLS (P)
LTD.

M/S SHIV
SHANKAR STONE
INDUSTRIES L-127

M/S AGGRWAL
STONE CRUSHER
VILLAGE RANIPUR
TEHSIL BILASPUR
YNR L-142

M/S RAJIVE GUPTA
AND COMPANY
VILLAGE KANALSI
TEHSIL JAGDHRI
DISTRICT YNR L-
145

YAMUNA STONE
CRUSHER

Address Validi

MDL- 318 VILLAGE
KOHLIWALA TEHSIL
KHIZRABAD
VILLAGE
KOHLIWALA TEHSIL
KHIZRABAD

VILLAGE MAJRI
TAPU TEHSIL
JAGADHARI
YAMUNANAGAR

VILLAGE DOIWALA
TEHSIL
CHHACHROULI
VILLAGE DOIWALA
TEHSIL
CHHACHROULI
VILLAGE DOIWALA
TEHSIL
CHHACHROULI

Village doiwala tehsil
pratap nagar,
yamunanagar
VILLAGE DOIWALA
TEHSIL PRATAP
NAGAR,
YAMUNANAGAR
VILLAGE DOIWALA
TEHSIL PRATAP
NAGAR,
YAMUNANAGAR

VILLAGE
KOHLIWALA TEHSIL
KHIZRABAD
VILLAGE
KOHLIWALA TEHSIL
KHIZRABAD
VILLAGE
KOHLIWALA TEHSIL
KHIZRABAD

VILLAGE RANIPUR
TEHSIL BILASPUR
VILLAGE RANIPUR
TEHSIL BILASPUR
VILLAGE RANIPUR
TEHSIL BILASPUR

VILLAGE KANALSI
TEHSIL JAGDHRI
VILLAGE KANALSI
TEHSIL JAGDHRI
VILLAGE KANALSI
TEHSIL JAGDHRI

VILLAGE MAJRI
TAPU TEHSIL
JAGADHRI DISTT
YAMUNA NAGAR
VILLAGE MAJRI
TAPU TEHSIL
JAGADHRI DISTT

2024-
05-20

NA

2024-
03-31

NA

2024-
01-08

2024-
01-29

NA
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District Address Validi

Project

Project
Current
Status

Type Category

230716000626

230717000638

230717000644

230717000647

230717000648

230717000649

230717000654

230717000661

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Partnership
Firm

Partnership

Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Partnership
Firm

Partnership
Firm

M/S SALASAR
STONER CRUSHER
L-154

OM SAI STONE
CRUSHER L-150

M/S SARWARA
STONE CRUSHER L-
175

M/S BALA JI STONE
CRUSHER L-25

M/S HIM PUTRI
STONE CRUSHER L-
174

RAMA STONE
CRUSHER, L-116

M/S GANGA
INDUSRIES L 1125

YAMUNANAGAR Crusher Partnership SHRI SHASHANK

Firm

SHEKHAR L 1137

YAMUNA NAGAR
VILLAGE MAJRI
TAPU TEHSIL
JAGADHRI DISTT
YAMUNA NAGAR

VILLAGE RULAHERI
TEHSIL BILASPUR
VILLAGE RULAHERI
TEHSIL BILASPUR
VILLAGE RULAHERI
TEHSIL BILASPUR

OM SAI STONE
CRUSHER VILLAGE
RAMPUR KHADAR
YAMUNANAGAR

SARWARA STONE

CRUSHER VILLAGE
BAILGARH TEHSIL
KHIZRABAD

M/S BALA JI STONE
CRUSHER L-25
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

M/S HIM PUTRI
STONE CRUSHER
VILLAGE MAJRI
TAPU TEHSIL
JAGADHRI

RAMA STONE
CRUSHER, L-116
RAMA STONE
CRUSHER, L-116
VILLAGE DOILWALA,
YNR

VILLAGE BELGARH
TEHSIL PRATAP
NAGAR DISTRICT
YAMUNA NAGAR
VILLAGE BELGARH
TEHSIL PRATAP
NAGAR DISTRICT
YAMUNA NAGAR
VILLAGE BELGARH
TEHSIL PRATAP
NAGAR DISTRICT
YAMUNA NAGAR

VILLAGE TAPU
MAJRI PO
AMADALPUR
TEHSIL JAGADHARI
YAMUNANAGAR
VILLAGE TAPU
MAJRI PO
AMADALPUR
TEHSIL JAGADHARI
YAMUNANAGAR
VILLAGE TAPU

2025-
12-29

2023-
12-18

NA

2024-
03-31

2021-
03-21

2026-

06-29

2026-
08-03

NA
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District Address Validi

Project

Project
Current
Status

Type Category

230717000663

230717000667

230717000672

230717000673

230717000677

230717000678

230717000679

230717000688

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Partnership
Firm

Partnership
Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Proprietor
Firm

Partnership
Firm

YAMUNANAGAR Crusher Proprietor

Firm

M/S D M STONE
CRUSHER L-1190

M/S MOHINDRA
STONE CRUSHER L-
30

M/S VISHAVKARMA
JI STONE CRUSHER
L-180

M/S SHIV SHAKTI
STONE CRUSHER
(L-1197)

M/S SHIVA STONE
CRUSHER AND
SCREENING PLANT
L-180

M/S SHIVA STONE
CRUSHER AND
SCREENING PLANT
L-169

M/S GUJJAR
STONE CRUSHER L
1140

M/S GOBIND
STONE CRUSHER
(L-1200)

MAJRI PO
AMADALPUR
TEHSIL JAGADHARI
YAMUNANAGAR

VILLAGE BELGARH,
TEHSIL-PARTAP
NAGAR VILLAGE
BELGARH, TEHSIL-
PARTAP NAGAR
VILLAGE BELGARH,
TEHSIL-PARTAP
NAGAR

M/S MOHINDRA
STONE CRUSHER L-
30 VILLAGE
DOIWALA TEHSIL
KHIZRABAD

VISHAVKARMA JI
STONE CRUSHER
VILLAGE BELGARH
TEHSIL KHIZRABAD

VILLAGE GHORO
PIPLI TEHSIL
JAGADHRI VILLAGE
GHORO PIPLI
TEHSIL JAGADHRI
VILLAGE GHORO
PIPLI TEHSIL
JAGADHRI

SHIVA STONE
CRUSHER AND
SCREENING PLANT
VILLAGE KANALSI
TEHSIL JAGADHRI

SHIVA STONE
CRUSHER AND
SCREENING PLANT
VILLAGE KANALSI
TEHSIL JAGADHRI

VILLAGE BELGARH
TEHSIL KHIZRABAD
DISTRICT YAMUNA
NAGAR VILLAGE
BELGARH TEHSIL
KHIZRABAD
DISTRICT YAMUNA
NAGAR VILLAGE
BELGARH TEHSIL
KHIZRABAD
DISTRICT YAMUNA
NAGAR

VILLAGE BELGARH,
TEHSIL
PARTAPNAGAR
VILLAGE BELGARH,
TEHSIL
PARTAPNAGAR
VILLAGE BELGARH,

2024-
08-01

2024-
03-31

2024-

03-24

NA

NA

2024-

02-21

NA

2024-
02-24
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Project

Project
Current

District

Type

Category

Address Validi

230717000693

230717000695

230717000705

230718000709

230718000711

230718000713

230718000715

230718000716

230718000717

Status

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Partnership
Firm

Partnership
Firm

Partnership
Firm

Proprietor

M/S JAGDAMBA
STONE CRUSHER L
1097

M/S ARYAVAARTA
DEVELOPERS
PRIVATE LIMITED

M/S BALA JI
MINERALS L-1219

B R STONE
CRUSHER L-1098

DEVDHAR
ENTERPRISES

M/S JAI BAJRANAG
BALI STONE
CRUSHER (L-1160)

M/S SHREE
HARMILAP
MINERALS STONE
CRUSHER (L-1158)

NEELKANTH STONE
CRUSHER L-1104

M/S HINDUSTAN

TEHSIL
PARTAPNAGAR

VILLAGE DOIWALA  NA
PO DEVDHAR

VILLAGE DOIWALA

PO DEVDHAR

VILLAGE DOIWALA

PO DEVDHAR

VILLAGE-RANIPUR NA
TEHSIL BILASPUR
YAMUNANAGAR
VILLAGE-RANIPUR
TEHSIL BILASPUR
YAMUNANAGAR
VILLAGE-RANIPUR
TEHSIL BILASPUR
YAMUNANAGAR

VILLAGE-BELGARH, 2024-
TEHSIL-PARTAP 07-15
NAGAR VILLAGE-

BELGARH, TEHSIL-

PARTAP NAGAR
VILLAGE-BELGARH,
TEHSIL-PARTAP

NAGAR

VILLAGE RAMPUR 2025-
GAINDA, TEHSIL 07-09
BILASPUR

YAMUNANAGAR

VILLAGE RAMPUR

GAINDA, TEHSIL

BILASPUR

YAMUNANAGAR
YAMUNANAGAR

VILLAGE DEVDHAR, NA
TEHSIL PARTAP

NAGAR

(KHIZRABAD)
YAMUNANAGAR

VPO BELGARH 2026-
TESHIL KHIZRABAD 09-01
VPO BELGARH

TESHIL KHIZRABAD

VPO BELGARH

TESHIL KHIZRABAD

VILLAGE RANIPUR  2024-
TEHSIL BILASPUR 01-12
VILLAGE RANIPUR
TEHSIL BILASPUR
VILLAGE RANIPUR
TEHSIL BILASPUR

VILLAGE BELGARH  NA
TEHSIL KHIZRABAD
VILLAGE BELGARH
TEHSIL KHIZRABAD
VILLAGE BELGARH
TEHSIL KHIZRABAD

M/S HINDUSTAN 2024-
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Project Project District Type Category Address Validi

Current
Status

Firm STONE CRUSHER L- STONE CRUSHER L- 03-31
1168 1168 VILLAGE
BELGARH TEHSIL
PRATAP NAGAR

230718000718 ACTIVE YAMUNANAGAR Crusher Partnership M/S SHRI VINAYAK M/S SHRI VINAYAK  2024-
Firm MINERALS (STONE MINERALS 01-12
CUSHER) L-1163 (SCREENING
PLANT) M/S SHRI
VINAYAK MINERALS

(SCREENING
PLANT)
230718000719 ACTIVE YAMUNANAGAR Crusher Partnership M/S SHREE BABA  M/S SHREEBABA  2024-
Firm BALAK NATH BALAK NATH STONE 01-16
STONE CRUSHER L- CRUSHER VILLAGE
163 NATHANPUR
YAMUNANAGAR
230718000720 ACTIVE YAMUNANAGAR Crusher Partnership M/S BALA JI BALA JIGURBANI  2024-
Firm GURBANISTONE  STONE CRUSHER  03-31
CRUSHER L-176 VILLAGE BELGARH
TEHSIL
CHHACHHRAULI
230718000721 ACTIVE YAMUNANAGAR Crusher Partnership M/S ENGINICS VILLAGE RULAHERI  NA
Firm INFRAPVT.LTD.  TESHIL BILASPUR

VILLAGE RULAHERI
TESHIL BILASPUR
VILLAGE RULAHERI
TESHIL BILASPUR

230718000722 ACTIVE YAMUNANAGAR Crusher Partnership M/S S S STONE S S STONE NA
Firm CRUSHER L-177 CRUSHER VILLAGE
MAJRI TAPU TEHSIL
JAGADHRI
230718000723 ACTIVE YAMUNANAGAR Crusher Partnership M/S POLLA POLLA SCREENING  2023-
Firm SCREENING AND AND STONE 12-12
STONE CRUSHER CRUSHER PLANT
PLANT L-178 VILLAGE NAGLI-32

TEHSIL BILASPUR

230718000727 ACTIVE YAMUNANAGAR Crusher Partnership KAMLESH STONE VILLAGE BELGARH  NA
Firm CRUSHER L-1107 TEHSIL KHIZRABAD
VILLAGE BELGARH
TEHSIL KHIZRABAD
VILLAGE BELGARH
TEHSIL KHIZRABAD

230718000737 ACTIVE YAMUNANAGAR Crusher Partnership SHRI BALA JI VILLAGE KANALSI, NA
Firm HANUMAN TEHSIL JAGADHRI,
TRADERS L-1093 DISTRICT YAMUNA
NAGAR VILLAGE
KANALSI, TEHSIL
JAGADHRI,
DISTRICT YAMUNA
NAGAR VILLAGE
KANALSI, TEHSIL

JAGADHRI,
DISTRICT YAMUNA
NAGAR
230720000800 ACTIVE YAMUNANAGAR Crusher Partnership M/S GURU KIRPA M/S GURU KIRPA 2024-
Firm ENTERPRISES L- ENTERPRISES L-170 01-08
170 VILLAGE RAMPUR

KHADDAR TEHSIL
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Project Project District Type Category Address Validi

Current
Status
KHIZRABAD
230720000802 ACTIVE YAMUNANAGAR Crusher Private M/S KDS M/S KDS NA

Limited EXCAVATION AND  EXCAVATION AND
Company  MINING PRIVATE MINING PRIVATE

LIMITED L-1053 LIMITED L-1053
VILLAGE MILAKRA
YAMUNANAGAR
230722000830 ACTIVE YAMUNANAGAR Crusher Proprietor NEW MARKANDA VILLAGE 2024-
Firm STONE CRUSHER L- BALLEMAJRA/ 03-31
26 BALLWEWALA,

TEHSIL PARTAP
NAGAR KHIZRABAD

230725000901 ACTIVE YAMUNANAGAR Crusher Partnership M/S BRAHAMNAND VILL-DOIWALA 2024-
Firm STONE CRUSHER TEHSIL-PARTAP 03-31
NAGAR
YAMUNANAGAR
230725000915 ACTIVE YAMUNANAGAR Crusher Proprietor M/S SAGARSTON  VILLAGE DOIWALA  2024-
Firm CRUSHER (L-93) TEHSIL PARTAP 03-31

NAGAR VILLAGE
DOIWALA TEHSIL
PARTAP NAGAR
VILLAGE DOIWALA
TEHSIL PARTAP

NAGAR
230725000930 ACTIVE YAMUNANAGAR Crusher Proprietor M/S MEHAL STONE VILLAGE- NA
Firm CRUSHER BALLEWALA
TEHSIL-
CHHACHRAULI
YAMUNANAGAR
230728001000 ACTIVE YAMUNANAGAR Crusher Proprietor ~NEW RENUKA NEW RENUKA 2021-
Firm STONE CRUSHER, @ STONE CRUSHER, L- 05-10
L-120 120 NEW RENUKA
STONE CRUSHER, L-
120 VILLAGE
DOIWALA, DISTT
YAMUNANAGAR
230728001009 ACTIVE YAMUNANAGAR Crusher Partnership ADHISTHA STONE  ADHISTHA STONE 2024-
Firm CRUSHER, L-149 CRUSHER, L-149 02-09

ADHISTHA STONE
CRUSHER, L-149 HN
340 A, SECTOR 15,
JAGADHRI, DIST

YAMUNANAGAR
230728001016 ACTIVE YAMUNANAGAR Crusher Proprietor HARYANA STONE HARYANA STONE 2024-
Firm CRUSHER, L-162 CRUSHER, L-162 03-19
HARYANA STONE

CRUSHER, L-162
VILLAGE MAJRI

TAPRI, YNR
230802001033 ACTIVE YAMUNANAGAR Crusher Proprietor ~KRISHNA STONE KRISHNA STONE 2025-
Firm CRUSHER, L-1079 CRUSHER, L-1079 10-06

KRISHNA STONE
CRUSHER, L-1079
VILLAGE
BANABAHADURPUR,
TEHSIL SADHAURA
DISTT
YAMUNANAGAR
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Project

230805001079

230805001098

230805001122

230805001129

230807001161

230807001167

230811001322

230812001341

230812001482

230812001508

230812001516

230813001621

230817001742

Project
Current
Status

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Category

Proprietor
Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Partnership
Firm

Partnership
Firm

Proprietor
Firm

Partnership
Firm

Partnership
Firm

Partnership
Firm

Partnership

M/S PANCHKULA
STONE CRUSHER

M/S BHOOMI
STONE CRUSHER

M/S JAGDAMBA
STONE
AGGREGATES

M/S RADHEY
KRISHNA STONE
CRUSHER

MEHTA STONE
CRUSHER, L-119

MAHABALI STONE
CRUSHER, L-71

M/S RUDRAYA
STONE CRUSHER

M/S GREEN INDIA
MINERALS
SCREENING PLANT
(MDL 337)

M/S NANAK STONE
CRUSHING CO.

M/S GANPATI
STONE CRUSHER L-
148

M/S PUNJAB
STONE CRUSHER L-
102

HIRA STONE
CRUSHER (L-1)

JAI BHOLE STONE

Address

VILLAGE-DOIWALA
TEHSIL-PARTAP
NAGAR

VILLAGE-DOIWALA
TEHSIL-PARTAP
NAGAR

VILLAGE-SWABRI
TEHSIL-BILASPUR

VILLAGE-DOIWALA
TEHSIL-PARTAP
NAGAR

MEHTA STONE
CRUSHER, L-119
MEHTA STONE
CRUSHER, L-119
VILLAGE DOIWALA,
TEHSIL PARTAP
NAGAR

MAHABALI STONE
CRUSHER, L-71
MAHABALI STONE
CRUSHER, L-71

Validi

NA

NA

2025-

10-06

NA

2024-
03-19

NA

VILLAGE DOILWALA,

YNR

village belgarh tehsil-

partap nagar
yamunanagar

VILLAGE
NATHANPUR
TEHSIL KHIZRABAD
VILLAGE
NATHANPUR
TEHSIL KHIZRABAD
VILLAGE
NATHANPUR
TEHSIL KHIZRABAD

VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR
YAMUNANAGAR

GANPATI STONE
CRUSHER VILLAGE
RANIPUR
YAMUNANAGAR

M/S PUNJAB STONE

CRUSHER L-102

VILLAGE BELLWALA

TEHSIL
CHHACHHRAULI

VILLAGE BELLWALA

TEHSIL
CHHACHHRAULI

VILLAGE DOIWALA
TEHSIL
CHHACHHRAULI

VILLAGE DOIWALA

2026-
05-17

2026-
08-02

NA

NA

2024-
02-24

NA

2026-
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Project

230919002090

230925002251

230925002252

231226003275

231227003400

231229003506

231229003509

231229003514

231229003515

231229003516

240102003580

240102003619

240102003640

240102003644

Project
Current
Status

ACTIVE

ACTIVE

DE-
ACTIVATED

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Category

Firm

Individual

Partnership
Firm
Partnership
Firm

Proprietor
Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Partnership
Firm

Partnership
Firm
Partnership
Firm
Proprietor

Firm

Partnership
Firm

Proprietor
Firm

Proprietor
Firm

CRUSHER (L-118)

KHUSHI STONE
CRUSHER (L-1128)

MAHADEV STONE
CRUSHER

MAHADEV STONE
CRUSHER (L-1207)

KAMAL ROAD
LINES STONE AND
SCREENING STONE
CRUSHER L-1145

M/S MALLHI
STONE CRUSHER
(L-112)

M/S DEEP
SCREENING PLANT
AND STONE
CRUSHER (STONE
CRUSHER) (L-1159)

M/S DEEP
SCREENING PLANT
AND STONE
CRUSHER (STONE
CRUSHER) (L-1159)

DUPLICATE M/S JAI
MATA DI STONE
CRUSHER (L-68)

DUPLICATE M/S JAI
MATA DI STONE
CRUSHER (L-68)

M/S JAI MATA DI
STONE CRUSHER
(L-68)

M/S HAR GOBIND
INDUSTRIES STONE
CRUSHER L-1183

M/S HAZARA
BUILDERS GROUP
STONE CRUSHER L-
144

DUPLICTAE J.B.
STONE CRUSHER L-
72

DUPLICATE J.B.
STONE CRUSHER L-
72

Address

TEHSIL SUB TEHSIL
PRATAP NAGAR

Village Rampur
Ganda Tehsil
Bilaspur

Village Belgarh Tesil
Partap Nagar

Village Belgarh
TEHSIL PARTAP
nAGAR

VILLAGE NAGLI-32,
TEHSIL BILASPUR
VILLAGE NAGLI-32,
TEHSIL BILASPUR
VILLAGE NAGLI-32,
TEHSIL BILASPUR

Village Doiwala
Village DOIWALA
tEHSIL
cHHACHHROULI

VILLAGE

MAHIYUDEENPUR
TEHSIL BILASPUR
TEHSIL BILASPUR

VILLAGE
MAHIYUDEENPUR
VILLAGE
MAHIYUDEENPUR
Thehsil Bilaspur

VILLAGE DOIWALA
DOIWALA TEHSIL
PARTAP NAGAR

VILLAGE DOIWALA
VILLAGE DOIWALA
TEHSIL PARTAP
NAGAR

VILLAGE DOIWALA
DOIWALA TEHSIL
PARTAP NAGAR

VILLAGE NAGLI 32
TEHSIL BIALSPUR

DISTRICT YAMUNA
NAGAR

VILLAGE BELGARH
TEHSIL PARTAP
NAGAR DISTRICT
YAMUN NAGAR

VILLAGE DOIWALA
TEH PRATAP
NAGAR DISTRICT
YAMUNANAGAR

VILLAGE DOIWALA
TEH PRATAP
NAGAR district
yamunanagar

Validi

NA

2026-
08-04

2026-
05-07

2024-
01-12

NA

NA

NA

2026-
07-21

2024-
02-09

2024-
03-20

NA

NA

277



Project

240103003647

240103003648

240103003649

240104003733

240104003741

240105003866

240105003877

240109004102

240111004225

240115004355

240118004437

240119004460

Project
Current

Status
ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

ACTIVE

District

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

YAMUNANAGAR

Type

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

Crusher

[ ]
Category

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Partnership
Firm

Proprietor
Firm

Proprietor
Firm

Proprietor
Firm

DUPLICATE J.B.
STONE CRUSHER L-
72

J.B. STONE
CRUSHER L-72

DUPLICATE M/S
HARYANA GRIT
UDYOG L-4

M/S SHREE
KRISHNA STONE
CRUSHER L-48

M/S SATLUJ
STONE CRUSHER L-
164

M/S CHAUDHARY
INDUSTRIES L-1123

M/S HINDUSTAN
STONE AURA L-173

M/S BHAGAT
SINGH STONE
CRUSHER L-1218

BATAR STONE
INDUSTRY L-110

M/S NEELKANTH
STONE CRUSHING
L-123

M/S SHIVALIK
STONE CRUSHER L-
11

SHREE
MAHALUXMI
STONE CRUSHER L-
37

Address

VILLAGE DOIWALA
TEH PRATAP
NAGAR DISTRICT
YAMUNANAGAR

village doiwala teh
pratap nagar district
yamunanagar

VILLAGE
BALLEWALA TEHSIL
PARTAP NAGAR
DISTRICT YAMUNA
NAGAR

VILLAGE DOIWALA
P.O DEVDHAR,
DISTRICT YAMUNA
NAGAR

VILLAGE
MAHIYUDINPUR
TEHSIL BILASPUR
DISTRICT YAMUNA
NAGAR

M/S CHAUDHARY
INDUSTRIES L-1123
VILLAGE
MAHIYUDINPUR,
TEHSIL BILASPUR,

VILLAGE RANIPUR
TEHSIL BILASPUR

DISTRICT YAMUNA
NAGAR

VILLAGE BELGARH
SUB TEHSIL
PRATAP NAGAR 1
YAMUNANAGAR

VILLAGE DOIWALA 1
TESHIL PARTAP
NAGAR

VILLAGE DOIWALA
TEHSIL
CHHACHHRAULI 1
DISTRICT YAMUNA
NAGAR

VILLAGE DOIWALA
TEHSIL KHIZRABAD
1 DISTRICT
YAMUNA NAGAR

SHREE MAHALUXMI
STONE CRUSHER L-
37 DOIWALA TEHSIL
PARTAP NAGAR

Validi

NA

2026-
10-15

2025-
11-29

2024-
02-04

2024-
03-08

2023-
08-13

2024-
03-29

2024-
07-15

2024-
03-31

2024-
03-31

2024-
03-31

2025-
01-01
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l'o
|. M/s Development Strategies India Pvit, Lid,
Village Pobri, Block YNR-B-11(Resp, No. 11)
2. M/s Delhi Royalty Company
Village Kohliwala, Block YNR-B-2| (Resp. No. 12)
3. M/s Mubarikpur Rovalty C ompany
Village Bailgarh, South Block, Block YNR-B-2.(Resp. No. 13)

Memo No/Mining/YNR /1 Dated:- 3/1/24

Subject:-  Show casue notice of Recovery in compliance of Hon'ble NGT
New Delhi Order passed on Dated 18.11.2022 in Case Titled as
Anish Vs Union of India & Ors. OA No.150/2021,

Un the subject noted above it is intimated that an OA No, 150/202]
litled as Anish Vs Union of India & Ors has been filed by the applicant namely
Anish in Hon"ble NGT New Delhi.

During the hearing of the case the Hon'ble NGT New Delhi passed

ordered on dated 18.11.2022 regarding recovery of compensation for violation of

environmental norms. “which should be the (@1 0% of the the lease money i.¢ Rs,
2.5 Crore; Rs. 4.2 Crore and Rs, 12 Crore in respect of Respondents No. 11 1o 13
respectively™. _
So in compliance of above Hon'ble NGT New Delhi orders dated
F8.11.2022 (copy enclosed) you are requested/directed to deposit the said amount in
the state PCB within 15 days by intimating this office, failing which action as per
rule may be taken against you. 3 ghAy_—
Mining officer,
Mines and Geology Deptt.,
Yamuna Nagar
Endst No-Mining/YNR Dated:-
A copy is forwarded to the following for information and further
necessary action please.
1. Director General, Deptt of Mines and Geology, Harvana, Panchkula.
Deputy Commissioner, Yamuna Nagar,
RO HSPBC, Yamuna Nagar. sl —

bid Pl

p—

Mining officer,
Mines and Geology Depit.,
Yamuna Nagar
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Annexure-D

Illegal Mining/Trading complaints/FIR’s on the various firms of the District Yamunanagar

Sr. No. | Police Station | Concerned Area Memo No./Date Matter of the Complaint FIR No. & Date
1 Sadhaura Asgarpur 478/24.02.21 M/s Deep Associates Screening Plant 45/25.02.2021
2 Sadhaura Galauri 490/24.02.21 M/s Shree Ram Screening Plant 41/25.02.2021
3 Chhachhrauli Maddipur 497/24.02.21 M /s Shiva Screening Plant -
4 Bilaspur Bhattuwala 1025/12.04.21 M/s Shiv Stone Crusher 169/14.06.21
5 Bilaspur Bhattuwala 1029/12.04.21 M/s Shivalik Screening Plant 170/14.06.21
6 Bilaspur Bhattuwala 1033/12.04.21 M/s Balaji Screening Plant 167/14.06.21
7 Bilaspur Bhattuwala 1037/12.04.21 M/s Balaji Screening Plant 166/14.06.21
8 Chhachhrauli Maddipur 3641/30.08.21 M/s Choudhary Screening Plant -
9 Sadhaura Galauri 3838/15.09.21 M/s Ekta Screening Plant 249/12.10.21
10 Chhachhrauli Maddipur 3926/22.09.21 M/s Radhey-Radhey Screening Plant -
11 Chhachhrauli Maddipur 3937/24.09.21 M /s Bajrangi Screening Plant -
12 Partapnagar Belgarh 5086/08.10.21 M/s Panwar Screening Plant 267/19.11.21
13 Partapnagar Doiwala 9054/18.11.21 M/s Goel Unit-I Screening Plant 272/20.11.21
14 Partapnagar Ballewala 9058/18.11.21 M/s Unitech Minerals 270/19.11.21
15 Partapnagar Belgarh 9232/07.12.21 Backside of M/s Bhaichara Screening Plant 289/12.10.2021
16 Partapnagar Belgarh 9228/07.12.21 Backside of M/s Goodwill Screening Plant, M/s Hindustan Screening | 287/11.12.2021
Plant & M /s Har-Har Mahadev Screening Plant
17 Partapnagar Belgarh 732/09.03.22 M/s Guru Nanak Minerals -
18 Partapnagar Belgarh 2088/11.05.2022 Backside of M/s Goodwill Screening Plant, M/s Hindustan Screening | 97/02.06.2022
Plant & M/s Har-Har Mahadev Screening Plant (Krishan Kumar
Gupta Case)
19 Bilaspur Dhanaura 2239/04.07.2022 Illegal Trading by M/s Kaluwas Construction Co. 265/14.07.2022
20 Partapnagar Nainawali 3085/09.09.2022 Panchayati Land + M/s Falak Screening Plant (MDL-1427) 200/12.09.2022
21 Bilaspur Bhagwanpur 3096/12.09.2022 Panchayati Land+ M/s Shree Gorakh Screening Plant (MDL-1421) 350/16.09.2022
22 Partapnagar Ballewala 3108/13.09.2022 M/s Vardhman Screening Plant (MDL-355) 203/14.09.2022
23 Partapnagar Ballewala 3112/13.09.2022 M/s Khalsa Screening Plant (MDL-383) 204/14.09.2022
24 Sadar Kamalpur 3131/14.09.2022 M/s Sai Traders (MDL-447) 417/18.09.2022
Yamunanagar
25 Partapnagar Ballewala 3155/19.09.2022 M/s Vikas Pruthi Co. (MDL-340) 206/19.09.2022
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26 Bilaspur Ranipur 3191/22.09.2022 ‘;7éM/s Hissar Screening Plant (MDL-1026) 357/24.09.2022

27 Bilaspur Ranipur 3196/22.09.2022 M/s Hindustan Stone Aura (L-173) 359/24.09.2022

28 Bilaspur Ranipur 3201/22.09.2022 M/s Aggarwal Stone Crusher (L-142, MDL-450) 358/24.09.2022

29 Partapnagar Belgarh 3226/29.09.2022 M/s Avrest Screening Plant (MDL-1168) 216/30.09.2022

30 Partapnagar Belgarh 3301/18.10.2022 M/s Om Guru Screening Plant (MDL-1154) 226/14.10.2022

31 Partapnagar Devdhar, 3346/18.10.2022 Injection of negative entry by the Khalsa, Vardhman & Vandematram | 232/19.10.2022

Ballemajra & Screening Plants
Belgarh

32 Buria Majri Tapu 3349/19.10.2022 M/s Shree Luxmi Screening Plant (MDL-1151) 246/20.10.2022

33 Bilaspur Nagli-32 3430/10.11.2022 M/s RR Stone Crusher (MDL-1227) 431/24.11.2022

34 Bilaspur Bhagwanpur 3475/15.11.2022 M/s Shree Gorakh Screening Plant (MDL-1421) 421/16.11.2022

35 Chhachhrauli Malikpur Khadar 3576/26.11.2022 M/s S] Screening Plant (MDL-484) and land owner 285/27.11.2022

36 Buria Mukarampur CMFS/09.12.2022 M/s Rajiv Trading Co. (MDL-1111) 269/09.12.2022

37 Bilaspur Bhagwanpur 3717/10.12.2022 M/s SSK Screening Plant (MDL-1451) 450/10.12.2022

38 Partapnagar Tajewala 348/09.02.2023 M/s Falak Screening Plant (MDL-1427) 33/10.02.2023

39 Bilaspur Ranipur 264/31.01.2023 M/s Shiv Kripa Screening Plant (MDL-1053) 54/16.02.2023

40 Bilaspur Nagli-32 366/10.02.2023 Near M/s Anshika Screening Plant 55/17.02.2023

41 Sadhaura Nizampur 393/15.02.2023 M/s Shree Ram Screening Plant (MDL-1118) 40/15.02.2023

42 Bilaspur Nagli-32 644/16.03.2023 M/s BBG Screening Plant (MDL-1329), Sh. Sataar and Sh. Dinu S/o | 104/16.03.2023
Laaldeen

43 Partapnagar Belgarh 3173/20.09.2022 M/s Navdurga Screening Plant (MDL-1255) 66/21.03.2023

695/20.03.2023

44 Partapnagar Ballewala 714/22.03.2023 Pit at the site of M/s Chaudhary Brother Stone Crusher (L-15), | 69/23.03.2023
Ballemajra

45 Bilaspur Ranipur 851/06.04.2023 Regarding Cancellation of e-Rawaana by M/s Shiv Kripa Screening | 131/06.04.2023
Plant (MDL-1053)

46 Bilaspur Nagli-32 1202/16.05.2023 Illegal Mining by M/s RR Stone Crusher (L-137, MDL-1227) 176/16.05.2023

47 Partapnagar Ballewala 1232/18.05.2023 Illegal issuance of e-Rawaana by M/s Paras Washing Plant (MDL- | 104/18.05.2023
317)

48 Chhachhrauli Maddipur 1237/18.05.2023 Illgeal Mining by Loader/Machine & M/s Bajrangi Stone Crusher (L- | 140/19.05.2023

167)
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49 Buria Lakkar 1291/29.05.2023 ‘Sng/S Jai Shree Ram Screening Plant (MDL-428) 109/05.06.2023
50 Bilaspur Sawabri 1446/07.06.2023 M/s Dhanda Washing and Screening Plant (MDL-1055)
206/07.06.2023
51 Partapnagar Begampur 1441/07.06.2023 Near Hydelchannel and M/s Krishna Screening Plant (MDL-391) 116/11.06.2023
52 Buria Kanalsi 1464/08.06.2023 Illegal Mining/Stocking by M/s Neelkanth Eneterprsies (MDL-1276) | 116/12.06.2023
53 Buria Kanalsi 1471/08.06.2023 Illegal Mining/Stocking by M/s Satguru Screening Plant (MDL-1337) | 115/12.06.2023
Illegal Mining/Stocking by M/s Jai Badri Vishal Screnining Palnt
54 Buria Mandoli Ghaggar 1477/08.06.2023 (MDL-1149) 113/12.06.2023
Illegal issunace of e-Rawaana by M/s Jai Hanuman Traders (MDL-
55 Partapnagar Belgarh 1747/02.08.2023 1414) -
56 Chhachhrauli Mohiyudeenpur SPL-1/02.09.2023 Illegal Mining at M/s Satluj Screening Plant (MDL-1369) 269/02.09.2023
Devdhar, Doiwala
57 Partapnagar & Belgarh 1919/06.09.2023_1953/14.09.2023 Illegal purchase by 08 stone crushers from Pichopa Kalan 201/07.10.2023
58 Partapnagar Doiwala & Belgarh | 2042/25.09.2023 Illegal purchase by 04 stone crushers from Pichopa Kalan 200/05.10.2023
lllegal mining & M/s RR Stone Crusher (MDL-1227), Vaishnavi
59 Bilaspur Gohrabani 2090/29.09.2023 (MDL-1006) 376/01.10.2023
HSEB Majri Tapu & Illlegal Trading by M/s Golden S. Plant (MDL-1276) & M/s
60 Ambala/Buria Ranipur 2100/03.10.2023 Shakumbhari Screening Plant (1159) 242/06.12.2023
Illlegal mining near Devdhar P. F. (by M/s Chhachhrauli Stone
61 HSEB Ambala Devdhar 2113/04.10.2023 Crusher & Sushil Chaudhary Screening Plant) 17/08.11.2023
62 Bilaspur Ranipur CMFS/10.10.2023 lllegal trading by M /s Shakumbhari Screening Plant (MDL-1159) 389/12.10.2023
Illegal mining /operation of screening units such as M/s Shree Ram-
63 HSEB Ambala Galauri 2496/15.11.2023 MDL 1118, M/s Yuvraj Construction Co.-MDL 1034 -
64 HSEB Ambala Belgarh 2593/30.11.2023 Illegal mining near M/s Radhey Radhey Screening Plant 61/30.11.2023
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As per MoEF&CC Notification No. 5.0. 141(E) Dated 15-Jan-2016, 5.0. 3611
([ E) dated 25-July-2018, Sustainable Sand Mining Management Guidelines
2016 and Enforcement & Monitoring Guidelines for Sand Mining -2020.
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Fage 2 of 36

Contents of Report

Introduction

Overview of Mining Activity in the District

List of Mining Leases in the District with location,

area and period of validity

Details of Royalty or Revenue received in last

three years

Detail of Production of Sand or Bajri or minor

mineral in last three years

Process of Deposition of Sediments in the rivers
of the District

General Profile of the District

Utilization Pattern in the district: Forest,
Agriculture, Horticulture, Mining etc.

9,

Physiography of the District

10. Rainfall: month-wise

11. Geology and Mineral Wealth.

District Survey Keporl - Sabaranpur (River Bed Mining)

286



585

Fage 3 of 36

12. (a) District wise detail of river or stream and

other sand source;

(b) District wise availability of sand or gravel
or aggregate resources;

(c) District wise detail of existing mining
leases of sand and aggregates.

. Drainage system with description of main rivers

Salient Features of Important Rivers and Streams

14, Mineral Potential

15. Annual Deposition

District Survey Keporl - Sabaranpur (River Bed Mining)
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1. Introduction

On January 15th 2016, Ministry of Environment, Forest
and Climate Change, Government of India issued a
notification and in which Para 7(iii) (a) and Annexure X
purpose and structure of District Survey Report has been
discussed. District Survey report (DSR) will be prepared
in every district for each minor mineral. The District
Survey Report will guide systematic and scientific

utilization of natural resources, so that present and

future generation may be benefitted at large. The

purpaose of District Survey report (DSR) “lIdentification of
areas of aggradations or deposition where mining can be
allowed; and identification of areas of erosion and
proximity to infrastructural structures and installations
where mining should be prohibited and calculation of
annual rate of replenishment and allowing time for
replenishment after mining in that area”. The District

Survey report (DSR) will contain mainly data published

District Survey Keporl - Sabaranpur (River Bed Mining)
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and endorsed by various departments and websites
about Geology of the area, Mineral wealth details of
rivers, Details of Lease and Mining activity in the District
along with Sand mining and revenue of minerals. This
report also contains details of Forest, Rivers, Soil,
Agriculture, Road, Transportation and climate etc.

Further MoEF&CC has issued two Guidelines Sustainable
Sand Mining Management Guidelines 2016 and
Enforcement & Monitoring Guidelines for Sand Mining -
2020 and puided that "Enforcement & Monitoring
Guidelines for Sand Mining” (EMGSM-2020) and SSMG-
2016 shall be read and implemented in sync with each
other. In case, any ambiguity or variation between the

provision of both these document arises, the provision

made in "Enforcement & Monitoring Guidelines for Sand

Mining-2020 “shall prevail.

Further the Hon'ble National Green Tribunal Principal
Bench vide its order dated 30.05.2022 in 0.A. No.
403/2022 (1.A. No. 133/2022) has directed District

District Survey Keporl - Sabaranpur (River Bed Mining)
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Administration to complete replenishment study and
update D.S.R.

District Survey Keporl - Sabaranpur (River Bed Mining)
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2. Overvi f Mining Activity in the Distri

The Himalayas is the younger most mountain system of
the world
which can
be divided
into the
greater

Himalayas, g
the lesser i o e 30
Himalayas P W Ui Bioa Sy
and the A
outer
Himalayas
depending
on the average elevations (Burrard & Hayden, 1907;
Wadia, 1944).

Siwaliks in MNorth-YWest India

The outer Himalayas or the southernmost foothills of the
Himalayas, ranging from elevations of 600-1200 m are
also referred as the _Siwaliks' (Bose, 1972; Burrard &
Hayden, 1907; Wadia, 1944).

These hills are distributed parallel to the Himalayan hills
from the Brahmaputra valley to the Potwar Plateau of

Pakistan (Krishnan, 1943) and cover the Indian states

[istrict survey Report - Sabaranpur (River Bed Mining)
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of Jammu and Kashmir, Punjab, Himachal Pradesh,
Haryana, Uttarakhand, Uttar Pradesh and Assam
(Yadav, Panwar, Arya, & Mishra, 2015).

Total of 22 leases have been identified in the District out
of which 16 are located on the bank of Yamuna River
which is a perennial river and has source of origin from
catchment area of Shivaliks. The region has limited
potential except river bed materials as Sand / Bajri /
Boulders are only main exposed minerals.

Mineral potential has been observed in six rivers namely
Yamuna , Badkala Ra, Badshahibagh Rao, Gaisara Rao,
Kaluwala and Khairawali Ra.

Depending on the market availability the minor mineral

mainly R.B.M. is sourced by local crushers and screening
plants and supplied to local and nearby markets.

[istrict survey Report - Sabaranpur (River Bed Mining)
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£, Details of R It R ived in last ti
Years,

R.B.M. is a naturally occurring minor mineral in the
district and has potential for serving the requirement of
raw material for Government development projects,
commercial and real estate as well as for individual
needs and provides large scape direct and indirect
employments.

Time to time identification of mineral exposure areas is
required to control illegal mining and its safe extraction
/ removal is required to maintain the natural channel of

rivers. Further the activity provides Royalty / Revenue to
State Government.

Minerals- Minor mineral Sand, Bajri & Boulder in mixed
state [also known is River Bed Material - R.B.M.) and
some sand deposit areas are available in various river
beds in district Saharanpur. The details of such areas has
been provided in Chapter-2.

Mineral Based industries.
(i} Stone Crushers

(ij) Screening Plants

District Survey Keporl - Sabaranpur (River Bed Mining)
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Detilsof Rovalivorh AT T

Financial Year Revenue (In Laks)
2019-2020 3611.00
2020-2021 - 7488.00
2021-2022 - 6322.00

[istrict survey Report - Sabaranpur (River Bed Mining)
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5. Detail of Production of Sand or Bajri or minor mineral
in last three years

2019-2020 1,99,136
2020-2021 5,17,270
2021-2022 7,17,625

 Sand, Bajri & Boulder in mixed state (also known is
River Bed Material - R.B.M.)

2019-2020 2,46,950
2020-2021 4,94,796
2021-2022 9,07,789

District Survey Keport - Saharanpur (River Bed Mining)
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6. Process of Deposition of Sediments in the rivers of the
District

The sediment of a river is commonly considered to be
aesthetically displeasing and environmentally
degrading. Conversely, part of the sediment (sand and
gravel) may represent a natural resource for use by

society. The potential | I

-

usefulness of the

_ Dupsohewmd and sespanced lonad

sediment is enhanced

when it is composed ¥ " Eanfaee 0 Sieg e s

r S A R A Bt L e
"?c:'\;l "_.-’:-H-"'T ..'_\H‘:-: B e O O —na

of particle sizes found |“ :

[ e e X
4 e e e 3 g

=T -
Saltation - Trachian

in deposits on the
river-bed that would be replenished by newly
transported sediment after mining. As such, river
deposits become renewable resources, periodically
replaced by sediment transport in the river.

¢ Bed-load Material: The mixture of sediment that
composes a streambed. Bed material is stationary;,
but particle size is important to sediment
transport because as energy level of a stream
increases, some bed- material particles are
mobilized and become part of the bed-load or

District Survey Keporl - Sabaranpur (River Bed Mining)
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suspended load.

Bed-load discharge: A measure of the gquantity
(weight) of bed-load per unit time also referred
to as bed-load- transport rate.

Bed Material: The mixture of sediment that
composes a streambed. Bed material is stationary,
but particle size is important to sediment
transport because as energy level of a stream
increases, some bed-material particles are
mobilized and become part of the bed -load or

suspended load. In this report, composition of bed

material is defined by particle -size distribution.
Suspended Sediment Material: Usually small
particles, suspended by turbulence of the flow or
existing as colloids, and transported at about the
same downstream velocity as the flowing water.
Suspended sediment is distributed at all depths in
flowing water.

Suspended-sediment load: A general term
referring to the quantity (weight) of suspended
sediment in transport.

Suspended-sediment discharge: A computed value
of the quantity (weight) of suspended sediment
per unit time, also referred to as suspended-

District Survey Keporl - Sabaranpur (River Bed Mining)

300



599

Page 17 of 36

sediment transport rate.

* Total sediment load: The sum of bed load and
suspended sediment load.

* Total sediment discharge: The sum of bed load
discharge and suspended-sediment discharge.

District Saharanpur can be divided into three
physiographic divisions, the structural hills, the upper
physiographic divisions, the structural hills, the upper
piedmont plains or the Bhabar, and the Terai or the

lower piedmont plains.

The entire

northern
part of the
district is

formed

structural

hills named Siwaliks. In this area the relief is high with
steep and sharp hill slopes. The rugged topography of

the area affords well for high run off. In the area the

District Survey Keporl - Sabaranpur (River Bed Mining)
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upper and middle Siwaliks are encountered but the
lower Siwaliks are missing. Lithologically the Siwaliks
here are composed of sand stones, conglomerates, sand,
clays and silts. There are several major and minor
faults.

T

The second units lying just below the foothills of
Siwalik locally called as Bhabhar, is characterized by
boulders, pebbles, cobbles etc. with relatively dry
terrains fringing. The Siwalik foot hills with gradient
around 5 m/km. which is much higher than the
southern plains.

Geologically the term Bhabhar is used to deposits

formed along the foothill zone by coalescence of series

of alluvial and talus cones, composed of heterogeneous

materials ranging in texture from boulder, gravel to

sand and silt. These Bhabhars in Saharanpur district

are known as ‘Dhar’ covering mostly the ‘Muzaffarabad’
and ‘SadauliQuadim’ blocks.

District Survey Keporl - Sabaranpur (River Bed Mining)
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Just south of Bhabar zone lies the "Tarai’ or the plains of
piedmont plain. The plains sloping gradually by
southward have around 1.5m/km. gradient.
Lithologically, the area is characterized by coarse sand
& gravel.

These plains are further divided into lower piedmont
plains the older alluvial plains and the younger alluvial
plains. The lower piedmont plains show flat to
undulating plains with gradient towards southwest.
The older alluvial plains also show flat to undulating
topography characterized by sediments brought by

rivers Yamuna and Ganga.

The younger alluvial plains lie along river Yamuna

exhibiting gently sloping and slightly undulating

terrains. It comprises yvounger unconsolidated alluvial
material of varying lithology consisting of fluvial land
formed as paleo-channels, meanness scar and point

bars. The younger alluvial plains also consist of sand
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bars flood plains and ravines along river Yamuna.

(source - CGWE NK, Lucknow Report on Aquifer Mopping & Management
of Ground Water Resources, Saharanpur , Uttar Pradesh; |.P Gautam
Scientist D)
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7. General Profile of the District

District Saharanpur is north-western part of Uttar
Pradesh, lying between 29034’ and 30024’ N latitude
and 77007" and 77058" E longitude falling within the
survey of India toposheet nos. 53F and 53G. River
Yamuna marks the western boundary of the district
separating U.P, from adjoining state of Haryana. The
extreme north-western part like beak structure touches

with Sirmaur district of Himanchal Pradesh. In north lies

Dehradun (Uttarakhand) and in the east it faces

Haridwar district also being the part of Uttarakhand
State. Muzaffar Nagar and Shamli districts marks
southern boundary.

Salient Features of the District -

Total Population (2011)  34,64,228

Tehsils 5 Tehsils

(Behat, Saharanpur,
Nakud, Rampur Maniharan
& Deo Band.)
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11 Blocks

(Sadauli gadeem,
Muzaffarabad, Puwarika,
Ballia Kheri, Deoband,
Sarsawan, Nagal, Nanuta,
Nakud, Gangoh & Rampur

Maniharan.

Panchayat
Revenue Villages
(201-2011)

Saharanpur is primarily and agricultural district.

Roughly 70% of the land is under agricultural use still the

region is of little importance from the point of view of

pastures. Agriculture plays an important role in the
economy of the district. One significant feature is that
even though the agricultural land for food crops has
reduced in recent years the food production has

increased considerably. The significance of commercial
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crops have increased manifold as a consequence of

sugarcane production.

The important food crops of the region are Wheat, Rice,
Maize, Jawar, Bajara, sugarcane; oilseeds, cotton and jute
are the main commercial crops

[istrict survey Report - Sabaranpur (River Bed Mining)
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Location Map of District Saharanpur, Uttar Pradesh
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9, Physiography of the District

Saharanpur forms the most northerly position of the Doab land
which stretches between the holy rivers of the Ganges and the
Yamuna, The Shivalik hills rise above it on the northern frontier.

The portion of Doab in which Saharanpur is situated was
probably one of the first region of upper India occupied by the
Aryans colonisers as they spread eastward from the Punjab.

Saharanpur district attained the status as Saharanpur division
in 1997 of Uttar Pardesh. As regards its physical features the

north and the north east of the district is surrounded by Shivalik
hills and separates it from the Dehradun district in the recently

created state of Uttranchal.

The river Yamuna forms its boundary in the west which
separates it from Karnal and Yamunanagar districts of Haryana.
In the East lies the district of Haridwar which was the part of
district Saharanpur before 1989 and in the south lies the district
Muzafarnagar.

At the time of the British Rule District Muzafarnagar was also a
part of district Saharanpur. The district is in a rectangular shape
and it lies between 29 degrees 34 minutes 45 seconds and 30
degrees 21 minutes 30 seconds north lattitude and 77 degrees 9
minutes and 78 degrees 14 minutes 45 seconds east longitude.
Its total area is 3860 square Kilometers.

[istrict survey Report - Sabaranpur (River Bed Mining)
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The district presents many varieties of features and differs in
general appearance than any other portion of the Doab and
Gangetic plain as a whole. It is true that most of the area belongs
to the upland Bangar which strethches in a continuous line up to
Allahabad i.e. Junction of the two great rivers and on the either
Side is the broad and low lying valley full of swamps and back
waters with wide open grass plains and Tamarisk jungle but in
the north, There are the steep hills of Shivalik chain which
appear in a far more marked form in Saharanpur than any other
district of Uttar Pardesh while below the hills are to be seen in a
modified form the prevailing characteristics of the Bhabar and
Tarai region.

The main characteristics of the district can be divided into four
parts.

1. Shivalik Hill Tract

2. The Bhabar Land

3. Bangar Land

4. Khadar Land (Yamuna, Hindon)

Yamuna is the important river of the district. Apart from this
Solani, Hindon, Ratmau, Nagdev have also played an important
role in the physical reconstruction of the district. All the rivers
of the district submerge either in Yamuna or in the Ganges.

[istrict survey Report - Sabaranpur (River Bed Mining)

310



609

Page 27 of 36

10. Rainfall: Month Wise

The average annual rainfall (Year 1951-2000) in the
district is 963.9 mm. About 80% of rainfall takes
places from June to September. During monsoon
surplus wateris
available  for
deep

percolation to
ground water.
The climate is
sub humid and
it is
characterized
by general
dryness except in the brief period during the monsoon
season. Summer is hot and winter is pleasant cold
season. There is a meteorological observatory at
Meerut, which may be taken as representative of
meteorological condition. May is the hottest month.
The mean daily maximum temperature is about 400C,
mean daily minimum temperature is about 240C and
maximum temperature some time rises to 440C. With
the onset of southern monsoon by the end of June,
there is appreciable drop in temperature. January is
the coldest month with mean daily temperature at
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about 200C and mean daily minimum at 70C. The air is
dry during the major parts of the year. In south-west
monsoon season, the air is very humid and April and
May are usually driest months. The mean monthly
relative humidity is 67%. The mean wind velocity is
6.70 Km/h. The potential evapo- transpiration is
1545.90 mm.

Rainfall Data (mm) of Saharanpur District, U.P. (2009-2018)

#5

Summary of Rainfall Data:-

* Year / Duration |Average Annual Rainfall (mm)

(Year 1951-2000) - 50 years 963.90
(Year 2009-2018) - 10 years B77.62

(Year (2020) 973.10

(Sourrce CHWE - Ground Water Vear Book, Uitar Prodesh 2020-2021 released on December -
2021 and its past editions}
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11. Geology and Mineral Wealth

Geologically, the area consists of sandstone, claystone
and conglomerate of Siwalik Group of Pliocene to
Early Pleistocene in age and unconsolidated sand,
silt and clay represented by Older and Newer

Alluvium of Middle Pleistocene to Holocene in age.

Siwalik Group in this area is divisible into two
formations i.e. Middle Siwalik consisting mainly of
sandstone and Upper Siwalik consisting of
conglomerate. The rocks of the Siwalik Group are
folded and faulted and override the Alluvium along
the Foot Hill Thrust (concealed). The Siwalik rocks
have been recorded up to a depth 4170m. The
Alluvium may be differentiated into Older Alluvium,
consisting -of oxidized (brown, yellow and khaki
color) sediments, and Newer Alluvium comprising
unoxidised (grey and khaki color) sediments. In
Saharanpur district Varanasi Alluvium ofPleistocene

age represents Older Alluvium. The Varanasi
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Alluvium contains polycyclic sequence of micaceous
sand, silt, and clay with occasional kankar layers. The
Newer Alluvium of Holocene age is divisible into Fan
Alluvium, Terrace Alluvium and Channel Alluvium.
Fan Alluvium overlies the Varanasi Alluvium and
comprises gravel beds and coarse sand with minor silt
and clay. Sequence of gravel, sand and silt occupying
Terrace along Ganga and Yamuna rivers, comprises
constitute Channel Alluvium. Loose gravel, sand of
point- and-channel-bars and sand-silt offlood plain,

of rivers , constitute Channel Alluvium.

Geomorphologically, the terrain of Saharanpur lying
between Ganga and Yamuna rivers is differentiated
into Low Structural Hills, to the north, and Ganga plain,
to the south. Low Structural Hills (sub-Himalaya),
constituting a narrow zone with elevations of 500m to
1000m above mean sea level trend NW -SE, has high
drainage density and ruggedness index. The Ganga

plain lying to the south contains Upland and Lowland.

The Upland with elevations of 200m to 500m above
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mean sea level slopes southward, occupies
interfluves and is divisible into Varanasi Plain and
Alluvial Fan. Alluvial Fan can be distinguished into a
northern rugged, gravelly ground with straight
incised streams, commonly known as Bhabhar, anda
southern undulating, silty ground with shallow
sluggish streams, generally known as Tarai. The Tarai
merges with Varanasi Plain.

The ground of Varanasi Plain is silty to sandy with
relict fluvial features. The Lowland, separated from
Upland by 5 to 25 m bluffs, contains one to two levels
of Terrace Plain and Channel Plain. Riverbed and its

flood plain make Channel Plain.

In Saharanpur resources of land and water are in
Ganga and Yamuna drainage basins. Ganga and

Yamuna originate from Himalaya and are gravelly to

sandy, braided, snow fed and perennial rivers. Spring

and groundwater fed streams/rivers originating
from foothills are Solani, Hindon, Sahansra Rao,
Ratmau Rao, Budhi, Yamuna, Kali and Krishnai.

[istrict survey Report - Sabaranpur (River Bed Mining)
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Surface water -streams, Tals and canals (Ganga and
Yamuna channel systems)- and groundwater found
in sand layers (aquifers) sustain domestic and
irrigation needs. Groundwater occurs in a four-tier
aquifer system under water table and confined

conditions.
Aggregate /construction material is excavated from

Channel Alluvium, Fan Alluvium deposit and upper

Siwaliks. River water of major rivers is tamed and

utilized for human sustenance.

Alluvium, Alluvial Fan and sub-Himalaya belt of soft

to moderately hard sedimentaries constitute

geotechnical provinces of Saharanpur. Bhabhar part

of the Fan is not suitable for settlement. Landslides in
hills, gully erosion in Bhabhar, bank erosion by Ganga
and Yamuna in Floods affecting terraces are hazards

of Saharanpur district.
DISTRICT RESOURCE MAP - GEOLOGY AND MINERALS
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(a) District wise detail of river or stream and

other sand source;

(b) District wise availability of sand or gravel
or aggregate resources;

(c) District wise detail of existing mining
leases of sand and aggregates.

13.

Drainage system with description of main rivers

Salient Features of Important Rivers and Streams

14.

Mineral Potential

15

Annual Deposition

In compliance to Serial Number 12, 13, 14 & 15 the pre-monsoon
and Post-Monsoon-202Z replenishment study report of District
Saharanpur has been prepared in con conformity to Enforcement
& Monitoring Guidelines for Sand Mining -2020.

The summarized results of replenishment study for the period of
Pre and Post- Monsoon, 2022 is as under:-
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Anmexure-I
Details of Sand™-S5and Sounces

a) Rivers:
River M -=-5amd 4 Type ol River
Plant Total Stresch of River(in KM) (Perenntal or Non- Perenntal )
Y amnuna T Perennial
Kaluwala Mon-Ferennial
Badshahi Bagh Rao Non-Perennial
Badkala Rao MNon-Ferennial
Ehurwall Rao Mon-Perennial
Ciaisara Bao Mon-Ferennial

bl De=Silatien Locaion; (LakesTonds Thams eic, )
Mame of ReservoinTams Maimain Contralled by State | Locidion Laxcigtion Dristricd Tehsil Village S hay

GoviPSU ete.
¢l Patta Lamnds/Bhatedari Land:
Owner 81, No Area (hal District Tehsil Village AErICAmra Land
Y e
i) M-Sand Mlants:;
(rei- Cuantity

i Plant Mame Cramer Dristrict Tehsil ¥illage Locsilen R
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Annexure-1
List of Fotential Mining Leses (exiling & proposed ) Rivers ,
I;’:_“‘E Distance Tatal M::;i‘“
River e (i KA Distance T kil S it excavalion in nined Exiting/
Detail Lease Detail (i s} from frovm Foresi (i yca whusiter mren] (MTYr.) (SandiBaj | Pr
PABR' | Area in Kh) (Mine depth FVREBM !
Wi max as 3 mb
el
1 Tehsil - Behat
Badshahi Village - Mavapur Rooppur } g e
Bagh R | iata No. 141 3100 = (.00 KM Mo Cluster Ming 1 &7400 (R.B.M} Existing
) Wes Closter Mine
Tehsil — Behai {5 No
Yarmuna Village - Bartha Kor= 30, 00H) - = 0,00 EM 21T+ A1 3 1441 5+ 1A+ T4 1 84 [REEE ] (R.EM) Exiting
Giata Mo, - 1 b | B
Teatal Cluster Area = 28104 ha,
3 Tehsil - Behat
Bacdial Villape « Hand Flimchweal; 2 ] 14
B a a aﬁ:nm‘ G;J"E“Hfu f“a,l “ 111; 4.200 " = 0,10 KM No Cluster Mine 226800 (R.B.M.} | Exiting
i 24
4
Khrwali Tehsl -~ Behat Yes Closter Mine
i Village - Sherpur Pelon 7.000 L =010 KM (5L Nod +9) FTROO0 (R.BM.) | Exiting
Ciotan Mo, - 3782 & 3793 Total Chester Area = 13475 ha,
5
Tehs=il — Behoi Wes Closter Mine
Yamuna Village - Numyan Aschatmal 24 2000 = (L 10 BM (5L Mo 5+ 19} 131 [ 5al (R.B.M Exiting
Ginta Me..- 17171 Lant 38 Total Clesier Arex = 43,290 ha.
6 Tehsil - Behat,
Village — Rahena o ; bk ki
amuna bl = =000 KM Mo Cluster Mine 434700 (RBEM)} | Exiting

Khirned Mee / Gata an, - 03, Lot
Mo - 03
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5
Gaisara | powl - Behnd . "
Rao Willage — Rabena 2750 =000 KM Mo Closter Ming 202500 (BB LY Exiting
Gt Ma, 17902
B Tehaal - Mukur
Village - Dhikkan Ealan
Yamuna ‘;35'3“ ;.:E '327:'9' MEnDREE | 5 = 0.0 KM No Cluster Mine 2842020 | (RBM) | Exiting
BA3.864. 865 806867, BT, BT2,
REE. BEY, 406 407
q Tehsil - Behat
Village - Sherpur Pelon
' . s ;11]+-'l i IEE : Yes Closter Mine
Pl | SIS lR AR | g = 0.10 KM {81, No 4 +9) 349650 | (RBM) | Propossd
A T Total Clesier Area = 13,475 ha,
1 Teheal - Behat
Kibrwida Village — Kaluwala Pahadipur
Gata No. - 1191, 12001, 1921 | 14,900 =010 KM Wi Cluster Mane Bikbal() (RBM) | Proposad
L9, 1250
11l Tehsil - Behat Yies Cluster Mine
Village — Akbarpur Bans g
Y armma Aiskiat ] | T 0 = 0L I oM 2+11+12+1 3-|;1|1l|-1--|l-"|15:|+lﬁ+l'|’+|3+ Gannli (RLBM.} | Proposed
R, ) Total Cluster Area = 241,090 ha,
12 Teheil — Behit Yes Cluster Mins
Villaps - Arozi Jevadi Ahatool {5l. No
Yamuna and Masoodpur Gurh Achatmal | 13,800 >0 EM [ 2411412+ 134 14+ 1 5+ 16+ 1T+ 18+ T45200 (RBM.} | Proposed
Cinda Mo, -1 and 1 | Sy |
Tl Cluster Area = 241,040 ha,
i3 Tehsil — Behat Yes Cluster Mine
Village — Shehjudpur Bans (5. No
Yamuna Achatral 1E.000 = 0,00 KM 2EILAE2 01 34 14 1 54 D6+ T4 1 84 T2 (R.BM} | Proposed
Ciwta Ma. - 1 20+22)

Total Cluster Arvea = 2410440 ha.
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4 Telual - Behiat Yoes Cluster Mine
Yamuna | Village — Alauddinpur Bans ot
Aot I G SE0 = 00, I B 2HI+12+ ] 3+ 14+ 15+ 16+ 7+ 1 B+ 517320 (B.EM) | Froposed
Gata No. - 1/] e
. Totul Cluster Area = 2400440 ha,
 fu Tehsal — Behat Yes Cluster Mine
Village — Mehmoodpur Mangli (5. Mo
Y armaena Avhartrmal 15700 >0 EM I 2154+ 1441 5+ 16+ 17 +1 5+ B4TAOD (RBM.} | Proposed
vt N, = 1 20+22)
Teatal Cluster Avea = 2410440 b,
[ {4] Tehsil - Behiu Wes Chister Mice
Village — Shahpur Bans (51 N
Yamuna Achatmal | 5600 =000 KM 2114120 134 144 154+ 16+ TT w1 84 B42400 (B.BM) | Proposed
Cinta Mo, - 1/1 M43y
Tonal Cluster Arga = 241,040 ha,
17 Teheal - Behot <
Villas — ity possdisar Yis Cluster Mine
Achstmnl snd Said. (1. No
¥ amuna lianindpur Ashatyiai 17,700 = 000 KM 2+1 |+['Z+J3-;Lt;]2f+lt‘i+l'|'+lﬂ+ Q55K (L.BM} | Proposed
Chn i~ k. Total Cluster Area — 241.040 ha.
4 Tehsal — Behat Yes Chister Mine
S Village — Abutalibpur Garh {5l. No
Achatmal 37.0600 = 000 KM 2121 3 04 1 5 DAL T+ 1 B 199R000 (LBM.} | Proposed
Gt Na, = 1 W+
Total Cluster Area = 241 {441 ha.
i -
if.’?i:; -B:I:;yari Athmal - Lnionm b
Y amumna Fhind Second [9. 0K = 0,00 KM (5L Mo 5+ 19) FO26000 i(RBM.} | Proposad
P Total Cluster Area = 43.290 ka
20 Tehsil - Beha Yies Cluster Mine
Villape - Aslumpur Bartha - {5l. No
¥ amuna Firsa 0G4 = 00 KM 2111241 34 1+ 1 5+ 16+ 1T+ 1 8+ 19764000 (RBM.} | Froposad
Gt [N, - 1 20422}
Total Cluster Area = 241 04 ha.
- |
B Tehsil - Behat
¥amams Village — Basnodpur Ui Basooh | 34000 = 00,00 M Mo Clhuster Mine 1EERND (RBEM [ Proposed

Giata No_ - 1
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22 Tehal - Behit Yes Cluster Mine
Village — Aslampur Bartha - 15l No
Y amama Second 2B 160 - =L M IHIT+1 2] 3+ 14+ 5+ 16+ DT+ 1 8+ 1 52006H) (E.EM.} | Froposad
Ciata Mo, - 1 222y
Tuxnl Cluster Area = 241,040 ha,
MT density facior = 18
* Total excavation in (MTYr. ) (Mine depth considered maix as 3 mj
Fatta Lands'Khatedari Land; (Exiting & Proposed )
, Tatal Reserve Tkl Mimernl to be Exitimg’
Chwner 5y, No Arnea Dristrict Tehsil Village (MT) * iined (MT) P i
De-Siltatin Location: (Lakes/poods/Dames etc) (Exiting & Proposed)
Mame of ReservoinThams Maintain'Conmrolled by State | Logotion Diistric Tehsil Yilloge Size Cranntity Exiting/
ot P i, {ha} MT Y ear Proposed
M-Sand Plants: (Exiting & proposed)
Plant Niame (hwvner Dhisdrict Tehsil Villaugee 0 Quantity < tiftd
SLL.No. Location | Tonnes/Annum | Proposed
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Annexore-11
Cluester & Contigaous Cluster details Clusters
Clusters:-
Lacation Total
River Cluster Laise {Riverhbed Village Aren Fetration Total Mineral
[retalls N {18 { Patta (e b ’ Excavation i Ton)
(T
Land)
e | g 4&9 | Riverbed | Sherpur Pedon 13,475 727650 495360
Y amumna 4 & 19 Riverted Munivari Aehatmal 43,2906 23RT 660 14026544
I. Barths Korsi
2. Akbarpur Bans Aehatmal
3 Arazd Jevadi Ahatmal and Maseodpur Garh Aehatal
4. Shehjadpur Bans Aehatmal
2, 11,12, 13, 5. Abauddmpur Bans .ﬁ._-.:huml
Yamuna 3 14, 05,06, 17, | Wivetea | D - Metwmoodper Nangli Akptmal 241.040 | 30161 60 SO04004
18, 30, 22 7. Sl:l.-ilhpllr Bans Achatmal
¥ B.  Nitvanandpur Achstmal and Said-mohamedpur Achatmal
Q. Abutalsbpur Gy Aehatmal
16 Aslampur Bartha — First
11, Aslampur Barbu — Secomd
CIJIIIIEI.I{IIH- Clusiers:
River Contigeoas Cluster Mo, | No, ol Location | BiverbedTalia Lamd ) Distance Vil Area of Tedal Mineral
Mame Cluster M. Leases in helwien Cluster Excavation (faen)
thee Clusicer clusbers (.

= There 5 po other conbignews cliester within the periphery af L5350 Kms of Clusier=1,
= There 5 mo other cortignous elwster within thie periphery of 250 Kms of of Claster Number 2 and 3. However there s exiitence of one Now Clusrer individual legse No, 21
wihich is mrore un SO0 meters away frinn both the Clester Namber 2 omd 3,
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1201 . 19271, 19371,
125/4

Annexure-IV
Transportalion Roules for imdividual leases and lepses in cluster
Bumber of
. Mumber af | Tri ) ol Hoged The Rowd will e
Lease No. sind Detiiils Tmmum-l;:-mn Wure Trippers ! da}'nn];'jl:uﬁﬂle I:ﬂ'ﬁ‘:';r “Tﬂla:t Recommendation for rosd| Constructed by Raute Map &
day of leqse | leases on KM (#) Topped ! | (Black Topped ( unpaved)|  Govi. ! Less Location
iAverage) rouie unpaved) Chwmer
(Average)
Tehsil — Behat
Village - Mayapur Sdme Croshers
| |Rossppus IL-TH-] 1 ] unpraved unpeved Lense Chwieer bocated nearby lease
Gt Mee, 1441 and nearhy villages
Tehsil = Behn
Village - Hasdarpr Sz Crushers
} [Hindwala IL-TR-2 13 L] unpayes unpsvedl Lense Ohwieer bacited nearby lepss
Khand Mo / CGlata No, - amd nearby villages
19 & 22
Tehaal — Behai,
Village — Rahena ERINIG
6 IL-TR-3 ) G i) - unpayed unpaved Lease Onwner kacated nearby lease
Khand Ma. / Gaka mo. - AV SRS s
03, Lat Mo - 03 '
Tehsil -~ Behn Stone Crushers
T Village - Rahena IL-TH-4 1 iz unpaved unpeved Lease Chwneer bocated nearkby lease
G Mo, | T2 and nenrby villages
Tchail — Bukur
Village - Dhikkan
Kalan
Gda Mo, - B39, 841 1o Stonc Crushers
E |ESA, BB RESD, B&(, IL-TR-5 137 ek ) umpanecd unpt il Lesase Ohuwaner located nearby lease
B, and nearhw villages
EA3 844 RBAS H65 86T,
871, 872 ERE, ERQ 406
407
Tehsil - Behat
Wi L a
UIPE'ED“E:FWK’I“ =iy Stone Crushers
I Gt No. - 11971 IL-TR-% 45 45 unpavied v Lepsee Chamer bseiled nesrby [ease
i : and nearhy villages
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Tehsil — Behni

Village — Rosoolpar

=
=7l Basoali
Gnia No. - 1

IL-TR-?

153

153

unprsved

Lz Ohwner

Stonc Crashers
located nearby lase
and nearhy villages

Cluster
Mo,

Transporiation
Route Ma,

Numbser of

tippers fdsy
ol ehiuster

Mumber of
tippers /day
of all the
clusters on
il

Length of

rombe in
Y

Type of road |Bladk
Toppedunpaved )

Beeommendotion for
road | Black
Topped nnpaved )

The road will be

constrocied by
Govi/Lease
(wner

Raoute Map
& Location

CL-TR-1

41

41

umpiyvesd

unperves]

Lease Crwners

Sione
Crieshers
located
mearhy |eise
and nearby
villiges

214

14

urpaved

unpavesd

Lzase Owners:

Blone
Crushers
lrcated
nearby lease
anel mearby
villages

CL-TR-3

1085

L ILLE]

umpaved

unpaved

Lease Owners

Siono
Crushers
bacated
by lease
and mearby

villapes

*aoquneing avg 42 toee ek with avg. careviing capaciny of 16 el meter per treek for avg. 250 working dave na wear,
i#) - The trausporiation rorte  disparclh roefes thall be defined af the fime of eonducting ElA by Lease Holder, For this the lease holders shall be required fo report the list af

focal crusfrers wite shall source fee REM from feave in deeir Tinpact Assessmem Report forobfaining E.C, On the basiy of such inventory specific traonsporiation rente shall be
desigired i EFA wnder efeesver siteaiion ard cluster Impact assessment alung wilfi amd frenspont analysis be regoired fo be dene.
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 25th July, 2018

E.h 361 1E).—Whereas by notification of the Govemmen: of India in the erstwhile  Ministoy of
Enviromment and Forest sswed wide nuenber 500 1333(E), doted the 14® Septemnber, 26 published in the
Gamette of lndia, Extracrdinary, Panl 1 Section 3, Sub-section (i) (hereinafler referred 1o o the sud
niedificatioa) ditectuons hove bosn given reparding th prior environmmental clearanes:

Add whereas, the Miniswy of Eavironment, Forest and Climate Change has amesded the said
Notification vide 5.0, 141 (E) dated 15" January, 2016 wherein the procedure for preparation of District
Survey Kepor for minor mineral has been prescribed;

And whereas, the Hon'hle High Court of Tharkhand ar Ranchi in its orders daged the 117 Apsil, 2018
and 19" June, 2018 in W.P. (PIL) Mo, 1806 of 2015, in the matter of Court on its Own Motion Versus the
State of Jharkband & Others wath WP, (PIL} No, 290 of 2003, in the maiter of Hemant Kamar Shilkarwas
Yersus the State of Tharkhaed & Others, has infer-alio directed the preparation of Disirict Survey Report for
mancr minzrals other thon Sand ond By or delegation of the pewers for preparstion of format of Disinet
Survey Report of minor minerals other than sand and bajn to the State Government andior District
Erviromment Imipast Assessment Authoney and District Expert Appravsal Commiines:;

Aond whereas, the Central Government hereby in the public interést dispense with the requirement of
e unader ¢lause (o) of sub-rule {3} of rale 3 of the Environment Protection Bulcs, 1286,

Mow, theeefore in exercise of the powers confiecred by sub-seation (1) and clause (v) of sub-section (2)
of section 3 of the Environment {Protection) Act, 1986 (29 of 19361 read with sub-rule (4) of rule 5 of the
Environment (Protection) RBules, 1986, the Central Government hereby makes the following furber
amendments to the notification of the Government of India, in the erstwhile Ministry of Environment and
Forests vide number S0, 1533E), dated the 14" Sepiember, 2006, namely: -

In the said notification, for Appendix X, the following shall be substituted, namely: -
“APPENINX - X
| See paragraph 7 (iii) (1]
L PROCEDURE FOR FREPARATION OF DISTRICT SURVEY REPORT FOR SAND
MINING DR RIVER BED MINING

The main ohjective of the preparation of Distrct Survey Report (as per the Sustainoble Sand Mining
Guideline) 15 to ensure the following: -

Identification of areas of apgradations or deposition where mining can be allowed, wmd identification
of areas of erosion and proximity to infrustractural strectures and mstallations where mining should be
prohibited and calcolanon of annual race of replenishoment and allowing time for replenishment afier
mining in that area.

The report shall have the following sirscture:
(1) Intredection:
(21 owerview of Mining Activity in the District;
(31 the List of Mining Leases in the District with location, arca and pericd of validity:
(47 details of Boyvalty or Revenue received in last three years;
(51 detail of Productions of Susd of Bage of mdnos minceral in last thiee yeorsy
(6] proces of Deposinon of Sediments in the rivers of the District:
{71 general Profile of the District;
(&) land Utthizanon Famern in the disteien: Forest, Agnculoare, Hormiculore, Mining €.,
(% physiography of the Thstrc;
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[PaRT TI—SEC. 3{iil]

(10} rainfall: month-wise:

{E1Y 3&:‘.“:15‘_!,! il Bleveral Wealta.

In aclelarion o thee abwive, the report shall contain the following:

(@] Ihsirict wise detail of river or siream and other sand soarce;

(b Disinct wise availahility of sand or gravel or aggregule ressurces,

(ol [hstrict wise detsil of existing mining leates of sand and agpremtes,

A suervey shall be carried cut by the Disirict Environment Tmpact Assessment Authoriiy with the assistance of
Greology Department or Irrigation Department or Forest Depariment or Public Works Department or Grownd
Water Boards or Bemode Sensing Department or Mining Depariment g, in the districi.

Dravimage system with deseription of main rivers

Avren drained
5. No. Mame of the Biver % Ares deained in the District
{54, Km)
i
2y |

Salient Features of Iportant Rivers amnd Stremms:

5. Mo, : Name of the River or Sirearn | |00 Lﬂﬁ:‘ :;n::lr: DISIICL | e of origin M&n:::]at
T
i2}
Length of area ﬁh‘-ﬂl‘ﬁfg: widi Ared T TR TR
2 . of area ineable minera
F”Hm'":u:mlﬂ;::; :ﬁml mz:d recommended | fecommended | aoreniial (in metric
Concession conCession {in fpr amnel il um.u:ruj. Soanc) (QO% of tots
i concession (in | CORESSKNON | minem] potential)
I III'IE[E[':I I'I.‘EI:-Eni] m‘: n::lﬂ:
Mineral Potential
£oay Total Mineahle Mineral
Boaibider (MT) Bajari (MT) S (MT Porential (MT)
Anniz Deposition
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S River | Porion of the | Lemgthof wren | Avernpe width Area Mineahle mimeral
N or TIVET i3F SIream reynmmemh‘d of area potemiial {in
= Aream | recemmended tor mineral recommendad r?l:::, m.t;r':fd IR Bone
for manernl CONZEEsIoN (im For minerml (oK% af totol

ConCessIon (1N

CONCEsSIN kilometer) CONCEssLon (1
s ameter)

melers)

muaneral potentil )

(1}

{2)
Total for the
District

A Bub-Divisional Conmunanes comngrising of () Sub-Divisiomal Magistrate, (i Officers T (@)
Irrigation department, (b) State Polhsticn Control Board or Committee, (¢} Forest department, (d) Geology or
miniag officer shall visit each site for which environmenta cledrance has been applied for and muke
recommendation on suitability of ste for mining or prohibaton thereof,

Methodology adopted for caleulation of Mineral Potential:

The mineral potential s calculaed based on Geld investigation and geology of the caichment gres of
the river ar sireamis. As per the sie conditions and locanon, depth of mimable mineral is defined. The srea for
removal of the mineral in a Aver or streem can be decided depending on peo-morphalogy and other factors, it
cann be 50 % w60 % of the aren of a particular fver or sirgam. For Example, in some hill Staes mineral
constiments ke boolders. river born Bajri. sand op o o depth of one mefer are considered as resowce mineral,
Oither constitments like clay and silt sre excluded as waste while calculating the mineral potential of particular
river or siream,

The Dhstrict Survey Report shall be prepared in the district and its draft shall be placed in the public

dommain by keeping s copy in Collectocate and posting it on the distriet’s wehsite for teenty-nne davs, The
cominents received shall be considered and if found cosrect, shall be incorporated in the final Repon 1o be
firalised within six months by the District Envircnment Impaost Assesament Authority,

The Districk Survey HRepori shall form the basis for application for envircomental clearance.
preperation of reports and appraisal of projects, The Beport shall be updated once every five vears,

L PROEDTRE FOR PREPARATION OF DISTRICT SURVEY REPORT OF MINOR MINERALS
OTHER THAN SAND MINING OR RIVER BED MININCG

The Dristrict Survey Bepont shall be prepared for each minor mineral in the districe separately and iis
chrafll sleall be pliaced in e public domigin by Keeping its copy in Collectoote and posing it an disric’s
website for Dwentyeone days. The commeats received shall be coasidersd and f fousd i, shall be
incorposated i the final Report o be fAnalised within six months by the DETAA:

The Disirict Survey Report For minor minerals odber than sand mining or Kiver bed mining shall be as
per struciure mentioned below; -

FORMAT FOR PREFARATION OF DISTRICT SURVEY REPORT FOR MINOR MINERALS
OTHER THAN SAND MINMING OR RIVER BED MINIMNG

{1 Iniroduction:

{33 ooverview of Minming Activity in the Distrier;

(3 general Profile of the District;

i4)  geology of the District;

(3} drainage of Irrization parrerm;

{6 Bangd Unilisation Pairern in the DHsteict: Forest, Agrculierad. Hortloaliwral, Mining etc.;

i situce Waler and Gromnd Water seenario of the disinet:
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{H) rinfall of the disirict and climatic condifion:

{9 cletails of the mining leases in the District as per the el lowang Format: -

. | Mumeof | Mame Address & Mining Area of Persod of Period of Mining
Mo, the ofthe | Contact Mo, | lease Grant | Mining | Mining lease lease
Mimeral | Lesses of Lessee Clrcer Mo, lease {Initinl) (1%2™ . _renewal)
& date =
From Ta Farm To
1 7 ] E: 4 5 [ T ] a 11
Dhate of Status Capiives Obtuined Lescation of the Metwod of Mining
commencement | (Working TN on- Mo Envircnmental | Mining lease | (OpencastUnderground )
iof Mining WorkingTemp. Claci Clhearance i Lantuide &
Crperation Working for 1 {YesM™a), If Longituds )
dispatch e ) Yea Letier Mo
with date of
g ol BC
11 12 13 14 15 1€

(1 details of Rovalty or Bevenue received i last threee years,
(11} details of Production of Minor Minem! in last three vears;
12y mineral Map of the Disirict;

(13} Listof Letter of Intent | Oy Holders in the District along with its validity as per the following
foermal :-

(14 toud Mliiecial Reserve uvidlabile fn e Distier

R | Name | Nome | Address & Letteraf | Areaof | Validity Line Locution of fhe
Mo, | of the of the | Contact Mo, [ritent Mining | of Lol (Capdiwie Mining leas:
Mineral | Lessee | of Letter of Cirant lease 1o Mot (Latitude &
Tmtzint Holder | Ceder Mo, b Capltive ) Laonginade)

& dote allatted

1 2 3 4 5 i 7 B ]

(15 quality MGrsde of Mineral available in the District;

(16)  wseof Mincral;

(07 demand and Suppdy of the Miseral in the last three years;
(18]  mining leases marked on the map of the district;

(1 demmils of the area of whene there is a clusier of mining leases vie, number of mining leases,
Iocatiom {latiiude and longinde);

(200 details of Eco-Sensitive Area, if any, in the Distnct;
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(21}

(22)

(23)

(24)
(25)

(26)
(27

impact on the Environmment (Air, Water, NMotse, Sodl, Flora & Faona laed wse, agricuhume, forest
etc. b doe Io mining activity;

remedinl Measores o miti gate the impact of mining on the Environment;

reclamation of Mined owt area (best practice already implemented in the district, requirement as
per rules and regulation, proposed reclamation plan);

risk Assessment & Ddsaster Management Plan;

details of the Ocoupational Health issues o the Distnct. (Last five-vear dota of nomber of
patiEn of Silieoss & Tuherculoss s ako needs (o be sobrmimed);

antation and Green Belt development in respedt of leases already granted in ihe Disinct;
amy otber informaton.

The Dismict Enviromment Impect Assessment Authority (DEFAA) based on the nature and 1ype of
minor mireral in the District muy include the additional parameters in the Disoict Survey Bepon in
consulition with the Depariment of Mines and Geology of the concemed State Government,

The District Survey RKepoet shall form the basis for application for enviconmental clearance,
preparation of reports and appraisal of projects. The Report shall be updated once every five years™;

[FMeo., L-1 1800 1260201 8-1A- 1T {M 3]
GYANESH BHARTI, Jt. Secy.

Note : The prncipal notification was published in the Gozette of Indis, Extracedinery, Pan 11, Section 3,
Sub-zection (i) wide number %03 1533 (E), duted the 137 Reptember, MM and suhzequently
amended by <=

|

o o 3 e W

E-—I—I——ln—l—n—n—ln—l—
O e S R et e T s

5.0, 1949 (E). dated the 15th November. 2006
.00 1737 (E), dated the 1 1th October, 2007;
5.0 3067 (E). dated the 15t Decemiber, 2006,
5.0, 693 (E), dated the dth April, 2011

5.0 156 (E), dated the 25th Janvary, 2002;
5.0 2890 (E), dated the 13th December, 1012;
5.0 674 (E), dated the 13th March, 201 3:

S0 ZHM (E ), dabed the [9th July 2013;

5.00 2555 (E ), dated the 21st August, HH13;
5.0 255% (E), dated the 22nd August, 2003,
5.0 2731 (E). dated the 9th September. 200 3
5.0, 562 (E), duted the 26th February, 2014;
5.0. 637 (E), daicd the 25th February, 2104
5.0, 159 (E), dated the 25th June, 2014;

5.0 2601 (E). dated the Tth October. 2004
5.0 2600 (E), dated the 9th October, J014:
5.00. 3252 (E)L dated the 22pd December. 201 4;
5.0 342 (E), dated the 3nd February, 2015:;
5.0 811 (E), dated ibe 23rd March, 200 5,

5.0, 996 (E), dated the 10th Apnl, W15;
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3.
32

5.01 1142 (E }, dated the 1Tth Aprl, 2015;
5.0 1141 (Ep. daned the 20th Aprl. 2015;

5.0 1834 (E), dated the 6th Jaly, 201 5;
5002571 (EY, dated the 315t Augusr, 201 5;
500 2572 (E). dated the 14th Sepiember, 201 5;
S.OL141EY, daved the 1 5th January, 2006;
S.00048 (E), duted the 3od March, 2006;

5.0 2268 (E) dated the 11 July, 2016,

8.0, 244 (E) dated the 14ith September. 2016,
5.0, 1518 (E) dated the 23" Noverber 2016:
5.0 3000 (E) dated the O" December, 2016: and
5.00. 4241 (E) dated the 30" December. 2016

Uploaded by Dee, of Priotng m Governmem of India Pres. Ring Road, Magapuri. New Delhi-1 10064
and Published by the Controller of Pabdications. Delsd-1 10054
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Alnmayng-x |

L
Y Trom

Aining Chfeet,
Aines & Geology Dopte,
Yumununugar,

-k
The Directet,
Blines & Gendogy Harranz,
C handigarh.

Memo No. Mining Y-, 97 oy
Mrated: JFEDG:"F'-*I?'

Subjecl- Sutmizsian of District Survey Report for Sustuinable Sand mining-Begurdmy,

Kirally reler o your allice Meme Mo DMOEHYEERZEI 3000 dared 1007 2017
o ™ subyset pitesl abave
[+ this megarcs it i inbmaated that EBiseect Sorver Repoet Se Saslooe e o

maning s sent e vau {or kind infenmation & neeggsary ackon please.

Latclst A above "';ﬂ

Minirg F e
Slires & Dealucy epdn,
Yanunananar 3

Fodal e AliniagNR Y [ERRES
A copy is forwnnded 19 the Depurs Comprassionsr, Yuroms o sege g eene
o, DATUTER A dated 2708 2017 lar o mahion sk nesessart sl -
Epcla: s above.
2

RS T B

Prcper o Bl pes b Loy

Vamng Ay

2
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Arcipenira-% 1l

DISTRICT 1L RYEY REPORT FOR SUSTAINABLE SAND MINENCG
DISTT. YAMUNA NAGAR

The macn olecrive o we preparation of Disirice Survey Repor. as pr “the Swstainahic
ol Sles Chailene’ o o uennly the areas of apredabicns oF deposatign whers 10 i g
con 5o allowcd: and wdaehiication of areas of erusce and proximity @ nfesiuctaeal

sirteonsab anid metallilians whoee menmg should be prebibited aod calomation of annual ratz

1 o plenishment al aficwins time for replenishament afler muaing in that zra.

1. latraduchion;-

Minor Mineral Deposits:

I Yamunaragar distrct of Harsana s lecyed in nonbhecasern parl af
Harvang State and ligs between 19" 35 0 307 35 Monh latitudes and
TG one TS Last lopgitudes The tetnl area i3 1736 squarc
kilometsre, in wlich there are 653 villager. |0 rowns, £ teksils and 2
sut-tehials. Laege part af the districl of Yamuvanagdr i sieated T the
s walik Lot The g af Yarwna Magar district is bounded bee the aate
al Hemvaelal Pradesh an the norts, by che stals of Liter Pradesa in the zast
i wssl by Amhbafn distrier and sowth by Karal and Kurukshetra

Lhalricss.

N [ aliseris: 9as o osch repival conbimentd meshsaar climate whese we fin
agizarite rhuthm, hoy sopaeer, coel winter, unrebasle radnball aud
immesss capation o emperature. Iaowinrers  frast sometimes oo
Suriag 1zcember and Jaaary, The distrien 2120 gets ocoasionad winter rais
san cxetones TRe raor Fall oo mastly rearicied 1oy sea-en. Che distrs
e slavetE e ond S hill ol ag planown she narth seod rethe 23sLoard
Meand e selonge Gne Ymued River in the east and suuth- gast The iy pean
cwcrs mircims oF the disiriol g Yemuna, Sarssvain CUhawkang, Bakshio Som,

vl Pan S ean

I Bogsier doavel ans sed (oimor Mioeralst Findiag ws2 ss corslmctime

tefind are Searnd i e e med areas @nd flood plain areas The sisc wred

Ope 1af 2t

=

336



-
-—

1.fi

635 y——

the concentrarion of material oracaaly redue thwieds doms sireca ae e
heavy material of larger sice st e with reduction in Pow - aoalyr
stream. The weaterial depositzs z2re fund in villagey of the isirrzig jvesed
along the river ar their flood plains and abandancd waree cog rem it a4 wal !

s atong with foothifls of the hilly termaios.

Al rversidrammage svstems in the disiect Yumupanagar otivcr 1509 rive
Yamuna are teosenak rivers Feen the water of river ¥ afnung at Farivren b ot
Barrazy is diverted partly rwasds Ller Pradess abd Flrvasg foe 51T
Loanal Sestems wer Lo metion porouscs, n Bie peain e ey ALY T aater i
released from Hathne kend Barrage duriag rliny weatan., Che owaier
refeased in Bhe river during rainy seasan heirgs huge eLanl v 0 ol dar,
Gravel and Sand which gets deposits in the rivar hed arcie Fre alepoait; e
the uther Mrend aleins also have hige denosts of Beo'der. S - and Hard

up 10 & depth of 19-12 meler.

The river Yamune acis as natuenl baindary betwers the Sigte o §gie. g
and Lttar Mradesh, [fart arsa of -iver Yamaas i ol « R LI B T TR L N
and pars area falls in the Siete of Hariana Tacogh, & sengral wo s op [
falls in Haryara and castern part in Udar Pradess 5 ar coptarn el tpe
entire Are of river (both side of river bank) £ n ciber gt grape oAzl
waeds there are areas of river whors oo T B T ) T T T

rivar Bass: Balls within che jursdii e or Flaes cea ar iitnr Prydas®,

The bowider gravel sands deposits are nog EULERN CYWE TV AT B SPSST I ACPTTTR R
AAr A B OEREr Pves Incnler e ol fiber Yoo, Y BT S TP PR
throLgs other parts of oistree ‘.*'J||||::-.-|t.:_|:r;.| R R T L R T TN CRTTR R

Actside the river bed are rowns,

=
-4
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Ay %1

wlinor Mineral Benaring Areas: -

I'7 The mipdr mineeal depesis o ther distregd Yamunanagar car be divide:d

manly in Five catepons

i Areasio river Yursuni lor excasvalion of Baoulder Graved aad Sapd

i.. Argas an putnide civer Yamuana for excavation of Hou der Gravel aad Sand
ki Arcasan fver Yamurea bor excavacion of Sand
i, ATcdsoin oG rivers | thar noeer Yamuana 1 fnr o evcasanien of Hoolder

Ceeawel and Sansl

' Srcas sonside ather sivers for exewvation ol Bpoider Cravel and Sand

2 Overview ol Mining Activiby in the Distric

dlode of mrant of mineral teacession

21 Before wiving doails of aciual stes ¢ aumbes of sites or mineral cppcessions 1 weyld
¢ appropnate o explan Gt ke Mineml Cancession in respoct o mivar msinerals are
gract=d a3 pee prosiciens el the St Roles. framed by otie orespechse Sepr
Goveramenls n 2xercicg o power under section |5 af the Mines and Minerals R T

Wer QAT

r
| ]

The Ztate ol Blanara a0l dime ul b fercanion opred prevasfiog 1o les ramet “Fun gl
Alator Rlryedd Cpnceisant K les 29847 Tikewe Rules ware amende ] e o pag 10 [
i% per pulicy of the stare goverarent for Minor Minerals. The Hon'i Sepreme Coan
vive i onder dared 202 2002 directed ail St Governmeins e cevise their Sl
Rulz- makiag procines noacomdage wth arious pecommperd e et med e
e Fepewd ol e cGireus’ of Sl&E, Gollen miaing aF inincr minerals gl rhe 310l
arlb goclehne e sy aed by che Sinisdn of Sines, Oel

AT I T (L L TR S LT Flamoamn cemprehoensiv ey revissd il S5 Foaies wartehy he

L Foiae 3ufdT

i

1G5
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Arpazn el

“Harpana MMinar Mineral Concession, Stocking, Transporatzon of Afinerals. ard
Freveatinm af Weetl Mining Rules, 0127, mepedlicyg the prevailing Rules nameiy
“Funjab Minor Aoerml O oneession Boles |964"

240 The mingral conecssions in sthe Harvamn nre beng oramied i the e of “Mlineng
Crpdract™ of *Aligiog Lease™ thiowgh coapontive bidding peocess  The ALnine
nntracts ane granted for & minimmm period of 07 yoars and masinien period of 148
yoare. Wherens the Mining Leases are granicd for & i peoosd of 10 seims anb
metnemam period of 200 yeam. [0 disteict Yamuns Nagar mineral CoRcCisons firewan:
prarced in ahe Tery of Miming corsets Tor the perod varving beiwesn 7 fo 10 vears
The conpracis are been granted shrooeh open auctiond e-gucticn e1ade Fhe SMeneral
vonsessm srt being pmanitd sebieot 1o conditeen that ackea! mining aperiion shal b
allavacd only after enviranment Clearanes (w5 obdained fromn the compeien) authon
as per reguirersend of ELA Matificaton deeed] 1408 2206 gl e Sl F O Gl

25 The minerdl concession hodders are requered to prepers detulzd “Minine Man ! rwer
theic spocific project through Eegrsiersd Qualitied Perawr anc oet i approsed s
antherized ofticer of tke Stare Gowerimas, The con arivy nires plin sne propursi
incarzlia giving deeails of minerl rasenaes, method ol aeniag, covenn ol pooseed
mining 27d other zelaled details. These are the projets soecific desaiis, 1iased on 1hosg
details izsglf the projest propoments’ mintnal comcessicn folders obaing envirmnental
«learancos,

A Methed of Mining aad Conditions io which mining in river bed areas

is to he allowed

L1 Che viver Led weas apot tron: gaher melaged vonditios B omoag ae Wlisesd o

exvsvle mineral [Houlder, gravel or Saml §oue erame arcis o roee adl Rre e

- Capwe 407 27

F4H B
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ad the adpoi=ing areas an che Bellew g specfic cond i ions:

{1p Mo mining woould ke perenissible inoa fver-bed vp 1o 8 disanee of fve times of the
apam o7 L Lrnlgs on spestream side and te dimes tie spen of sooh bridgs an down-
Alrcain side, sibiect B3 monimem ot 250 metess on The ap-strean side wnd 500
arhers o ez sLoaarstredon side,

(o) Thete <hall ke muintaitred ae un-mined block of 30 meters width afer svey hlock
el 1000 inetess ower which mining is undertaken or at such distarce 25 mav e
inecivd B the Pirevturor sna aficer authoreed by im:

tindd e rasimom deptie ol ivdinee A ihe sivee b shali not excecd e mesems
medsured Trom b wr-mined bed level a0 apy pont i bmez with proper Bench
forraicn;

L Migzng, <hall he ressoivcled withia dhe central 33% w itk o b river? ivele:

Moty The above said corditions have been degided sBer detailed discyzeons and
sernmmeadatiens ot the PWD O3 & Ry departreent and [mgation deparmurt,

liursana.

32 Ax ke mining river bed remning serkcred in the Ceniral 304" part of Iy nver Begd, the
ared lett aa pus side of the river bank not only ensures the sad=ty of banks {bank
gizllimg due b waler simeans! byt also ensures thal in the ceriral pan of Teeer, water
sircam Moo s sy luriat e riing and process af riwer frcancoring dodt nat o s or.

i hghtweigh oocas s TUHS ane oy ng Jeploved o eemove mineral from ooser sed
up fe maximu oept ef 0 muter laer fram ganerad ievel of she bed. The miring i
e prver 2ot are urad2zlaken norreline. cod monaer AT times she RO Bu eofers 1o
CLIan ke ! S bind ey Ihrcngh s aeers a5 mSem pechan el Minitg ™

i The mmeral sssavaied iz daecliy Laded b lhe wehizleedumpers and the selvies
e s @l e Take way the mingral disecily o the <one ceushers or SRR
Poams o sonseees Inocerain coses orinerai concession olders stacks mimeral nr fhe

rover bk in rase ore nalalls woeedl Uie matedal on octual mnitimy el

Fge 2,127
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4. Mcthad of Miniug in areas outside river bed areas:

1.1 The cazavation of wince| | Boulder gravel Sand o Sands Brrd ousios T
Meds are alse being permied. The Gpencasl mingng of Boulder eravel Samd ar Samd
from areas cungide Fiver bed 15 similas 1o thar afany kird of upen cas ining.

+ & As the mireral s Boulder gt Sand o Sand! o rewns .noopnd apsum Fier rd, pneg
alsa 10 ensure that mining from ouside do nat cffec] Fivers. ne minfng 5 heeny
permitted in an area wp 0 2 widihof 500 meters frum ke qorve edpes of emlsinironts
incage of river Yamuona, 2560 meters in case ul Tangri, Mackan.s end £ilaeear apd 10D

meters on either side of all olher rivers? rjeyters,

1.3 Tle mireral from zreas outside rjver bed oI ner e d ST R R RV
salely marsin af two metes {2r} shall = manzined above the wroand wer duels
while undertakizg minng and no LR apeslions shal. be qemsithle qeloo g
kevet unless g specefic pemission is vkiaingd Trom the commerie:) aathurite an 1.
Eekail Farler the daath of eacavation of ninera sl e Sueeed aite mewy oo
s Eoant of Lime.

44 The me:hod of excavation is such tha (ke mining: contrzctons deplows earth Packeing
iachneees atd afier remaving 1he bop layer Gf arginal 52 0 aning betagep 1 s
meters, stlchs bt sdne sepmaee’. Phersziler remaves 1he minoe Arieral e o
Alter undgraking the MM i€, rermavemg of minee| laxer wp W ainas pem Jepth
et mener, the wp stazked seil s aea:n spread noaed, s - e N TR IR B R
e Ul L pewen Tor SUNHivativn afier AU W oot T g ey R T
thetr land e the coalrctors for mireng alter geEming S aeisazioa, (EVHE R PN PN

oelwern the landnwrers and e 1IN COantreciar

et 27
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3. Xethod of Minirg in river bed areas (semi-inechanized'mechaoized or - sanoal)

AL Phezlea™le MOV owith regards b aver bed mising kas specifically desinad 1o
caaming the egedc of mining - shall e =ame bs semi mechanized

‘mecharized ve manuak

5.1 lawgre a0 apeciti defnition of Semi - Mesbapdzed Minisg, The em
Bt cw eefoan ded oniting m o geheral v wssd were method of warkeng in
fonetul goe whdecaden ancchancdlly, hewever, some operstions are also
underaken maneally, Therefon the serra meshanizad mining or mechanized
Aining. ia ke same method of working. Sometime mechnized mining with
Ligh? mawhices ore g se rebered @i semi- puochanseed mining, The onm semi
yechamzed iimy i being used im general parfanee whers in e very same
Finng 2ied i pard e a3 per regai remenl manozl mining is alanoanger taken
aleng with mechanized mining of sandfraver ood minisg.

5.3 Whergas Mamral mening operetices are shdertaken using canventicral herd
teols anly ki chuscl, hammer and crowbar oo aid oportiuts ae only
lahour intzrsave. As per cequirement mgnasl LiRing of =and and dizectly

lvading :be sand i oractor cralieys ete rhrous lbours iiselF,

"
n

The Mlecbantzed mining oporations in pedesen of samd muning are
wncerlager wsth il help of excavator-cum-loaders. Bn this process sand i
lited svzavined from the mver bed dhrough excavaorcum: loaders and
direrite wadiy dunpers or ataer e of rranspont. The webicles carmyn
the mireml from mines i site of osed site of conitbelion or sale siocks
onfbde emne b L asean G cosde e fogreeme vr fher Dt of maning

55  Inthe curreni scenanio it is impeaziical 10 undertake manyzl mining Beoause-

ir] [Te dalours 3r2 non gy avaziable:

il Manral minng 2anpaed be undertabken & sy stomatic g scionaci
Prdane e e dbpaeed S mechanical mizing which can e wkleiok
st soeentific 2nd conredled mining

LY I wass o F sl mening W aenie v dasited 2vel of prodiuciion miore
Hutnbr ol manposer wanlkd be mapoced meaning thorehy S
et w thio rooe Bed sren wertd Inenzise and maee vonlosiat

e s b Sagesod

Page Pl bE
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36 The method af E1ning evern orherwize can nol be unarmm evgr Far s ane
anied all the methods have their awn et and cans, however, corsdering the
correl scenane whernver  Rasthle  mechyiosd Cicmi-imechanired nr

mechanized is xame thing miring should e prefere? cver masual rethi

General Regulation relating 1o Mioing

Al Ak per proailing Swie Rules the Minera| Conmiexning luldery ar TeguiTee [
£ a Minmg Plan B e aray prepaed from o STeajaiesp Claz e
Fersons™ “I'he mining plan includes the a-ca “peoehiz delails along wigy ihe
Ming Closurg [Man (Progressive & Finaly b ima conzslerstms the dejass
of the geology arl lithg logy of the area IREding 1w cstimgted miaes|
reserves of Ihe area. Fropesed medlod ol FImNg develepmen; ol mnes, .
al evplosives ang Blasting aperations if e, wmmeRing 3ol Cispra; oy
rinerats, mine-drairage panesm, handling o1 the cverkeerden, |oeaien of
weieh bridaes. and inera Procesting, ifany. Tha enieq) of nayn gl CHT TE e
miniog with the wse af machinzrn and mechanienl deviess aligig Vel f
Proguction [production  from el-topeas for 3 penad pf fjee L),
“lecharizaben, Type of Machinery 1o be vied, annes amd eepen 1y
miiersl bods. spot o spets where ghe MUEIAS OPEEIN L, 376 PR e d |5 I
rdhariaken: nacal water eoirses, hins of Wineral wsees s ang orher el
areas and censinn of 1necs, if ALY, DESERSTL ST M) e i AT
Liml surfice aae svironsent ingioding ar pnd wier el o]
chs il manigement plan, In acditnsn ok, Ay plan sl e,
e delnils ol schete of sestormtiont b e oF e ey e
Aforesiaticn, land refumation, uge al pototian cugiea Jeyives 100 Ul b op

IMilaures a5 iy e cirec i By 1he State Sy SISO UM e w1 e

2r]
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642 Armezire K

A The Miming Plao are 10 ke pos apprdved from the authonzed officer of the
S Gavernmeng Based oo qiisisg piar prior environmental ©learance (om
Tt LomEolent aetheting A pir pRovision: of [1A Solifcanon  dat=d
3.0 2000 =l MaEE, CC. Lol

A5 Aller elipming the Eavircnmensa] Clearmnees s Fuher, 1o comply with

crgquiremeni 4 Alr AL 1981 ke cansent to establish asd “consend o
vprerale” from Sate Pollulon Cootol Board are also ohtsined before acb:ad

mincns

b The abovc sud provisoas main’y oredales by mineeal conservativa amd
eaviranmental protection Sith seednds o provisions related b safety in mines
and Acliare of Rours poeisions nnder the Mines Asl, 1957 are eéntured by
lhe Lnrecscrale General hlinzs Safety a depamment under the Ministry of
E.abour, Geaemimen! of fndaa,

—
¢

. Areasselected for Mining in District Yamueoa Magar

Lackareuoy

L Aaopr roga eatrndlts tedal area of rmvers bests { all eivers gad ribaca e st ebes)
parsing through district Yamine Nagar s aboat 28 60 M osg. km. Furher
Fprovaeraee s abieul P06 sy km. irca outssde rvce bed is alse havitg mineral
deposns. A larger part of whch i3 olherwise under voriows uses incbuding
agrvilture. As regands selectm of arel [ eining it may e pointed out 1ha-

b Lazizer, fabeul [6-1% years hackd miresa| comcesuonmining commees
were beive aminled DRorSvgREr SLEIG Bosws [wiTiout prvipg any ipdlic
details of arpag). subsecr 4o vagious restrictions. The mineral concession
hilds rs wsed b undertahy o e arcas afler leaving resiicoed ..

L nitially abaul V26 vilages wers bdng offered for mining, however, aver g
peraend G e the namber of villages-seemes tedu 2o toakwur 67, 25 ared
20 geme GFLhe wilisges ware under other sestrictions either becaise of
cosrLclian o penke bridges onoriver bed oe Jdue 0 other developmant
crjects including Babiticn.

i Theomnode of grant of mising ¢ontmes of individoal qosm estevenue

Pﬂgr.' Sgi k7
-
o
|':¥. .
Fra|
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643 anroage ¥

e2Aes a0 Yamtna Negar district was chaneed o lale ninetics and inulo)
granting andividual quarrie: on conu, namber of ad| it quipies wen
shairbe] for a2 pucpnse of granliag et goiceaeisr Tl mrode o e
Further charzud ard all minor minerzl yuusies of the Beaio wen 2.
“as one wi”, In this wap dheir used th be 3 sicole contcter far ol me:
rmincrat quarries of 2 “district as ome woit™. In disirict Yomana BT (il
such coperic! for “district &s one wnil” was pranied wn 21 4, HH For 3
peried wp e 100k 2000,

Fieea)le58 1o slate that Loch miners] concession arggs wse tn lve ©pen I
arent having na mineral deposits the arcas atheraisg ool nermisibite far
miring The mineral conctssion holdens wers L jder ohilpanen
uh<erake mineng anly in Lhe areas e from 0] restriziien and s T
prevailing & Kuoles and Repulatons. Mingal £omscssioas fur LT
Mineral prior te 14092006 wers nnt ceguired b ociin envipeomenss
Clearance.

The A notificaiion dared 14 GR200 heegoe wnlvah e B drech
woniacrs |tases und it ke vear 2008 Forogrmn ol a0 i congess mn i
rsSpech of pher areas in the Siame Fresh quction wat motfe LR
voadition that mining wil be allowed 10 be yndertaken Ry afler prr
cnvironmental clearance i obtamed as pes requirenient ol ELA jar livatien
doneel 1200 2406 or MotF OO, Gul Mow sver, 00 - wditier,
shullenged by semez proscectrve bidders on the Plaa Thal 2 netilie i
duted 14409 2008 w3 ol upplicabls fer MANRE OF e miier -,

ML sipeeratoon nf notifizacicr dased [4.05.2006 far - AN O miner o ey
wala abaed b the Hesle Pusisb azd Foamara 0% oo e sy ageess
wrder dared 00042608 in WP Nol 23TE o 3008, 1 ord e e
Crusher Consumer Company ¥, Untan o7 fndia ans) €,00s

The State cosld mie e 2ranned lorg beren ootz e vz nz he peeden,
of 23id Lase becanse cpomban a8 the otifizanem R A R R T T AR
il BT coaiminely weps granie:d ihe mingrl R YT T Y P
witll have cluimed thad a0 1l Gme of gran® the notcaiio w o el
apglizable for them ar iminy have suseht b cancel the comtract,

Tuhsequentty | e Hop'bye High Ceurt an 1505 260y w0l o FRLEI RN

et - 27

i
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Lren im0

lie altes ~aied wrll perition faone with CWEF an 2013 nf 2004 Vijay
Hitnzal s Slanc) epheld that notifiction dased 19,05 20684 was applicable
For mining of mnor maneral alsg,

Huowrwes, as rowards the provess of abaining the osfor #nvircnmentil
cieammnze, the Bon e Hich Court direeied the process fe be fotlowed in
To o pads, e the firdl stage, it was directed that tha siate of Homana woold
sunmil the TuKs o lhe EAC and (ke ELA reporl will be prepared by Tapead
Apprasal Commillee AFACY v the MoRF, Gel befone conducting 1he
Juefioys. Subsequent 50 thz helding of the auctiong, she sweoessful hidder
dnzll obgdim the prior cvivonrgnlal elearnee from e compelcn
aathority,

The Hon'ble Higk Cour, considenng 1hat some time woall be reguired for
curnpletng the process gy e abuvs, apd perecral publie would face
prevlomes due g sfden closare aF maning, peerimed mining williu
e in e ntal clearance for ig period up 1o 2802340140

Acsarkndly. o ool term camtact i Yaesna Magar dted conld Be granied
due o above liigation and aftar expiry of tha last coatact the mining
orerations wit allvwed in distriat Yamuona Mager (as weli a5 in ather pan
of (he stag) for e pericd of uwp o 25022000 witheut efvironmcalal
c.edrance as por orders af Hon"hle High oo,

Huauever, the order caled 15.05,260% nf Hon'hle High Coun nelping o
proparaiien of ELA report by the Smie Gavernment was nol ecceploble L
the plaF b, OO, Gel The Mok F vas of e vt thar state heimp reguksting
Javek cannol prépas: ke sad repor Al i owa. Theeofore, the
arvpdraliy submilked by Mute of Hlancena for approvad of Tal were aot
A e

Las wieEE imicady fitvd o Heview Apaiicabon ketote the Foenble Flean
Leairt ane Gisreadter SLP before the Hun'ble Suprome Court. Pherag the
raalency ol said matier the e of Hareara neiner could ke ferther
aobn qubiting e preparatar ot S1A et oot cohd auctiosed i mimar
qereraosretts Faroarant of miperad cercesgtons subcel o cendinen 3
poogtrmen il Claarance thall e gbiianed By the srogecl propanest.

e eining in distriet Yamung Magar ‘otker parts of tha Skis come 1

repe flalzy
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S e Al

grinding halt on 01042014, The mining 0 ake dizrect Yamena Nagas is
lying tlosed. The miwng opertions pricr oo G2 N3.2000 wer cier
cnderlaken by the contackne e wehom oeted s _anged pras g
14092006 or under special dspeasaeon pravled by the Han'ble HLogo
Lourt 19 aperale mirgs withowt Envirommem clearan s 5ill 0103 2014,
Subscquently, Hon'ble Supreme Coun on 2B 1201 whilz despasing of
the SLE Moo 733 of 2001 of the MOEY OO Gol held thar prio
snvitonmenal ¢learme wis 1w be oMainne by (he concemed minny
l2pse holders and not by the Siatc Government. Lo ol oonds the process
for obtasming pricc ervirenmicnlal clearance aas 6o twe Bsllowod o
dresiribed by MoalF. OO, Dol under its potificarioe does! (405 00 3.
asnended e time b Gme (oniloomby appicable fer pouary )

In view of abave the Stie of Harrama i Movember, 2015 20wy e
rolifcatiers T praod of mineml coreession b warioos pan of the Sre
inGluding for district Y amona Magae theanei open aevlicrs whizh b2l n

December, 201

Areas Selected Tor @rining in Novemler! Decembor, X103 qm)

thereafter, the areus ar present on contracts or to he granted on

mining contracts

.t

[ Moveraer 2013 1 was decuded Baf insiend of the et all ol sieur
meneral quarcies ol o Jiric: as 3 sivyle cni O s Lol ke el
mare manher ef Laias The mmeral corcessions e 2idnct as oenis wess
Foand b be resultizg in smonancly oo Fose oo b, b T L
distrizr,

AL The cosl el repemed ©os S2or theal i 1 ool ot et s oF Sar e o
Dlozkaairats wsed 1w have even sUel aneds wuch offcidsg v o
permissitkr ter mining. "Ihe ecaricned arcd weme ol meant 12 ke Gand Lo
aclual mining vpenwns but sthee pennisalble subsican aciyiie. ik

imstallationeaanliskiment of s9ock sosecweinhbricoe oie conle Fase b o

B L2y
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unceriken

52 in Necember, 208 2 toml of 16 Mining Mlocks havmg configuons anga
were Zarved ool and were avetioned ac 06 separate undti Momber of Mok
words eilion ¢ ends) havisg waal area of 300L62 hectarcs, The said
niaesnl coascssion was preed sulject w0 condition shal miming would be
Gorawsd T be ectamenzea only alier prior sevironmiental chammce s
citaiod By e corgrmed mining conires 5 s kaaders.

4 Fhe areas of eack of these hinimg Units except that of Unit 3o L& Unit
Sons Boweeme kad reov large sice. However, subsequently (4 of the 1.00
et v hesg b congelhed tsrough EHleo™sde ign Coert. Fle agca of
wb e canrelled B Guae s conteecl s Became avaiiatle Do fresh geonis @
was ecided o be surtiomed afresh by carving our small size biocks as
corpared b lere Aizs ardas auciianed |5 tha Pecember, 2013

RS TTo arca avadlahle for aceal mining o oF erea of showe snid 04 ity and &
aew e ativer anes witgh carlier could Buve Begn offered due o weonn joiee
eelatify to Ress 38 rond #e, werg watifed for fresh orant by caning nut 33
Minimgr Blocks, Mow, while suctioning comparatively smaller blocks the
lozal area made available for grant of mengral concossicn oM fucther rédwsest
Lo 132197 heedars.

g AL st ] Minng Units and 33 Minming Bhucks. hincing todal area | 325
boctive izl oo G Manfirg Unity & 12 bEocks howve besn adicady artracied

b T T - PR T TR B

Y. annualb Capacily of Areas zelected for mining of minor mineral

o Ianter s make guf mates of mingnal doposiis and mineable cestress o any minen
s b Tied = spludlion is eGuicsd o be sndettaken, Lk ccoenomic lile of 4
prries toend o p o minead sl ates i Aiding ceenenn mindneg pralucion plans e
i et s s el daady ks inbe comsiderasion e quastity pngdl gualion of (ke
Frraerel. evErles doriey 40 reporing timee, changes in Foanamic Yishitin
ctiponze Jur o Jwmges e prives and cosls, Jowlopsznt of meloven wohnology,
e bz Pl cwaanmaend or ather seulatons, and data er o sploiatios sonductel

il TS g U et e Cumenl stalus el B depeeifs, prosiding a

Pagzc-itol ]
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Jetatled and acevrate, wpdlo-ditle atemers oo e peseries s e R
TE30UITES.

#.2 Howewer, in case of minor minzals like bon'ds: gravel and sand ame avaitabie o
abundance and cstimate can be madye ca 1he Basis of minerl seen 31 surfoon o
theeaagh the area operaied in past and on th nses of pennizsible lmils o esgavars

minerals.

9.3 The minerals sre hoh-renewab’e resounce, Tut mocase of nénor minerals Tl in
the “wer bed of the areas in quesewe has prealmr sondilizr g b i Rer
reserves Tl minerals remaved trom e river Ded aneas ger replonished sl vt
Tarny sERson brought mlong with wieter from Willv arca. The winesal mesena far

mihing on replenishiment cemains alrou same Every by adler romy meosuns.

9.4 Lk the erher hand i case o ireas eutude viver =00 on am arca sl for IR,
mireral meserves reduce after owene wear utter mining aperations. Heped, ot
mineable reserves afier mining gets depleier: and the lire of any mine alsa teduce.
This is 4 noemel practics for mincal ressrve estimution for =l trpes of min.rg

activities orher than myvor Bbed areas.

93 The minemt resarves for civer bed areas are cn'setzted on tis Tusis oF M-
depth of I mewrs. The ares mulfplicd with denth gives volume and velerme
mulplied with bulk density cives she guantisy in S0 Y o wee of svgr Bed i peT
feslire area avdilabke Tor acmual ob ng g peee e guarkey of BN M e e
eecatated MHowewar, as sxplared b the e ol cacanated farn ITH B
reslenished after oven yeur, hewfors the wuhe goanc by sengags avalykle 1o
e rling again and dgain,

.6 In caze ol arcas nutsiae sver bed e wcomun Jdoptlo b4 ek sm groearnd byl
s congidersd for ¢aleulation of copaziny of o nene The area multiplied wilh 4
y1ves the valume 92d vileme malipl el wph el Jumedin gimes quamis af noss
mincral availabile iz M7 Heweser cnan e s bl menge py | mesey oy or e -
vrdinar eantly, 3 selnal meaal can e e on T SRR s CLEI
UE meters per heanarss area cutsile -ver bed ooaomenl pravides L0006 5] o

minerad.

—rn

P
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19.  Capacity of Mingr Mineral Mines’ Areas sclected for miniog

[.]1 The capacity of an= mizing ares mainly depends opon of mincabls rescrves,
gttt viabilily and demand af misweralds. In most of the cases particularly
respec CoF miner minse |3 e aviners | doposits are found an fuge quantity, Howeyer.
e cternoand ol naderial depends cpon erher s such 45 ongoing o frgincture
predvcts and other sz privase consnestion, The operasion of ooher oot naiaseal
e noan anmad anv crearmime ooné of the wmporiont fctor atfectmy dke

prosfm e plan

Taastras: [or exampde iF el Semand ol particular anza for cersifuctsa marenal
ST L yor azneme 2 corniling MG inoan arclnd any particodar area depeanding
uponn nrht e wgnd Be sopplying iz matenad. Aecording?y if operation in any of the
mine stops, 1he demang of the marker would he met by he remzining eperating mings. In
clrer words the produstion k¢l of aperating mines may snercase, The Zanual production
rlizn is mrepare:) Br ninene costtrssloradlenss holders consideting iNeir max aoum cupe iy .
IEoever, moe cudey jrnab g iny 0t eene-al may ar mias 0 e ackeved ol ary point of

L:mils

T2 A per dewticpeans sabumatted By 1he Condractors, ndstioman anrnl capm ity of esch

cfthe 33 hiiring ChieBlew ks of Dessict Yamund WNagar, ame given as unders :

bnoxure X I

LT ‘-'lin-iﬂ::_ " Arca CPerind | Samreal | Stmusof amewzl 1 Brosems .
Lmit Blocn | Cladbecll  ifners)  hinpe - Granted of ; Capadiny as Slatus |
| acelign ¢ * Mintrals Minerml per i
. Conrestlon © ECMiniog  : 1
. ) . Flant T in
1 . .
H ' :
- L _. . i L LI
Hiverked slsnlnz Arem |
T o Mg 0Dl Gement T ¥ | A2 Tt Bowking
] [ THE o Rurd. Jae e FLO
e I N B T T
T e . | 4i G =, I . ."I I-'-E T :EIJ'I."J_ '*'I-J-fr"'-.; :
, T, sirng i | i, |
[ IS | M iler |
J— - . . _—— e ———— .. I
\ I i|1.|=._:u:|'- Mt ot Ennd.T V&5 i 1 | ek
- I | B Gouder
! R RN : :
- - S I S S -
Foarlhgf XY
I--. .
"I
7
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13 FROCESS OF DEPGSITION OF SEDNMENTS 1IN THE RIVER OF
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661 Annexure-7

Item No. 03 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 481/2023

Balbir Sandhu & Ors. Applicant(s)
Versus

State of U.P. & Anr. Respondent(s)

Date of hearing: 04.08.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Application is registered based on a letter petition received by post

ORDER

1. Balbir Sandhu and others have sent the present letter petition by
post, which has been treated and registered as Original Application,
complaining about illegal mining in District Saharanpur, Uttar Pradesh,

District Yamuna Nagar, Haryana.

2. In their application, the applicants have expressed their grievances
regarding the following aspects:-
Grievances regarding illegal mining in District Saharanpur, Uttar
Pradesh:
1. Causing of loss of revenue to the extent of Rs. 5000/- by the
Administrative Officers in collusion with the mining mafia.
2. Commercial Mining by illegal stone crushers in the flood plain area

of river Yamuna in the name of mining on agricultural land.
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. Mining of about 1 crore 80 lakhs cubic meters sand, murum, boulder

in three years without grant of CTE/CTO by PCB.

[llegal mining in the area of Yamuna on the basis of MM-11 permits
issued for mining in agricultural land.

Misappropriation of amount of Rs. 350 crores in the name of
reclaiming agricultural land for cultivation.

Misappropriation of GST reverse charge on mining in agricultural
land.

Allowing illegal mining in area prohibited under the River Ganga
(Rejuvenation, Protection and Management) Authorities Order, 2016
and MoEF&CC circular dated 14.02.2022.

Violation of Sustainable Sand Mining Guidelines, 2016 and
Enforcement and Monitoring Guidelines for Sand Mining, 2020.
Concealment of information regarding mining in agricultural land by

non-inclusion thereof in DSR.

Grievances of illegal mining in District Yamuna Nagar, Haryana:

1.

[llegal mining by showing sale of sand as sale of boulder by misuse
of Mineral Dealer License.
[llegal mining in the area of river Yamuna under the garb of E-

Ravana issued for other places.

. Continuance of illegal mining despite prohibitive orders passed by

this Tribunal and Hon’ble Punjab and Haryana High Court.

I[llegal recovery of Gunda Tax by unsocial elements on Government
check-posts.

Investment of black money by money laundering in mining leases
carried out in District Yamuna Nagar and Saharanpur.

[llegal mining under forged E-Ravanas procured from other States.
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7. lllegal mining by showing longer distances in E-Ravana to enable the
vehicles to make more round trips within the time mentioned.

8. Overloading of illegally mined material for transportation.
The applicant has further submitted that use of satellite imaginary

and google maps will substantiate high incidence of illegal mining.

3. None has appeared for the applicants in the course of hearing on the
present application today. The Registry is directed to ensure that VC link
for hearing is sent to such applicants in advance to enable them to join the

proceedings.

4. This Tribunal is empowered to suo moto take cognizance of the cases
involving questions relating to environment arising out of the
implementation of enactments specified in Schedule I of the National Green
Tribunal Act, 2010 as held by Hon’ble Supreme Court in Municipal

Corporation of Greater Mumbai V/s. Ankita Sinha and others 2021

SSC Online SC 897. Cognizance of such cases can also be taken by this

Tribunal on the basis of letter petitions in accordance with settled

principles of law governing Public Interest Litigation.

5. Prima facie, the averments made in the application regarding illegal
mining in District Saharanpur, Uttar Pradesh and District Yamuna Nagar,
Haryana raise questions relating to environment arising out of the
implementation of the enactments specified in Schedule I to the National

Green Tribunal Act, 2010.

6. Hon’ble Supreme Court and this Tribunal have passed orders in
number of cases and given comprehensive directions to prevent illegal
mining. Sustainable Sand Mining Guidelines, 2016 and Enforcement and

Monitoring Guidelines for Sand Mining, 2020 have also been issued for
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evolving appropriate mechanism to curb illegal mining. Yet cases making

allegations of continuation of illegal mining continue to be filed.

7. In view of the averments made in the application, we consider it
appropriate that a Joint Committee be constituted to verify the factual
position and suggest appropriate remedial action. Accordingly, we
constitute a Joint Committee under the Chairmanship of Chairman,
Central Pollution Control Board (CPCB) which shall in addition comprise
of Member Secretaries, Uttar Pradesh and Haryana and District
Magistrates, Yamuna Nagar, Haryana and Saharanpur, Uttar Pradesh and

direct the same to look into the following aspects: -

a. Details of replenishment studies carried out in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively
and DSRs prepared;

b. Number of mining leases (area and quantity) and permits sanctioned
in District Yamuna Nagar, Haryana and District Saharanpur, Uttar
Pradesh respectively with details of EC/CTE/CTO;

c. Number of mining permits for mining in agricultural land granted in
District Yamuna Nagar, Haryana and District Saharanpur, Uttar
Pradesh respectively with details of EC/CTE/CTO;

d. Number of stone crushers established/operating in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively
with details of EC/CTE/CTO;

e. Status of compliance with Sustainable Sand Mining Guidelines,
2016 and Enforcement and Monitoring Guidelines for Sand Mining,
2020;

f. Particulars regarding show cause notices and closure notices issued

and action taken on the same;
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g. Particulars of criminal cases registered with details regarding name
of the complainant, name of the accused and offence committed,;
and

h. Details of amount of environmental compensation imposed,

recovered and utilized for restoration of environment.

8. The District Magistrates, Yamuna Nagar, Haryana and Saharanpur,
Uttar Pradesh respectively are also directed to upload information
regarding all mining leases, mining permits granted and stone crushers
with details regarding EC/CTE/CTO in Districts Yamuna Nagar, Haryana

and Saharanpur, Uttar Pradesh respectively within two weeks.

0. Sediment in the river and along the banks of the river are brought
by the flow of the river stream which originates in the upstream which
could be a mountain or a ground water source. These sediments flow along
the river stream and deposit at various places depending upon the velocity
of the river flow and topography of the river bed. These sediments consist
of boulders, stones, pebbles, sand, gravel, clay, etc. The sediment plays an
import role in maintaining the hydro-geology of river stream and also the
aquatic ecosystem. The sediments along the river bank prevent flooding
and erosion of the banks. In the river bed these sediment act as substrata
for biological growth such as aquatic plants on which the fish and other
animals depend upon. There has been rampant mining of these sediments
mainly the sand, pebbles and stone for construction and other
development activities. The mining has been going on indiscriminately
along the river at various stretches right from the place of origin till it meets
the final destination at sea. On account of such mining there has been
reports of river bank erosions, flooding, destruction of aquatic habitat,

depletion of ground water, etc. this adverse impact not only effects the river
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system but also the farming and marginal communities who depend on the
river for irrigation and other farm related activities. Given the above grave
situation along Yamuna it will be appropriate that a holistic and
comprehensive study be carried out. Accordingly, we constitute another
Joint Committee under the Chairmanship of Chairman, Central Pollution
Control Board (CPCB) which shall in addition comprise of (i) A Scientist not
below the rank of Scientist G to be nominated by Secretary, Ministry of
Environment, Forest & Climate Change (MoEF&CC); (ii) Senior Scientist to
be nominated by Member Secretary, Central Pollution Control Board
(CPCB); (iii) One Professor each from NIT, Kurukshetra and IIT, Roorkee to
be nominated by the Directors thereof; and (iv) One Scientist from Space
Application Centre, Ahmedabad to be nominated by Director thereof to

carry out the study regarding the following aspects:-

i. The source of sediment brought in by Yamuna from the upstream;

ii. The amount/quantity of sediment brought by river Yamuna
annually;

iii. Deposition of the sediments at various locations and the quantity
annually;

iv. Mining activities being undertaken along the river Yamuna and the
quantity (legally and illegally) along with geo-coordinates of the
mining area on annual basis;

v. Impact of such mining on the hydro-geology and environment of the
river by undertaking holistic and cumulative impact of such mining
on river ecosystem and river dynamics including the surrounding
floodplain and the habitation.

vi. To suggest remedial and methods to identity suitable locations to
permit mining of the minerals with minimum adverse impact;

vii. To suggest the mechanism to monitor the transportation of the
minerals by utilizing information technology including drone to
monitor the mining activities;

viii. To suggest erosion control mechanisms and flood control

mechanisms in the river to protect people and property; and

368



667

ix. To suggest suitable methods to appropriately utilize the flood plain
by undertaking agro based activities, fish culture activates etc.
without harming the riverine eco-system.

x. To suggest mechanisms or guidelines for utilization of environment
compensation recovered from such violators for restoration of

mining are.

10. Since above referred study will involve substantial additional work,
it will be appropriate that the non-officials/experts are suitably
remunerated for the same and the expenses incurred for compliance with
orders passed by this Tribunal are also reimbursed to them. Accordingly,
CPCB is directed to pay an amount of Rs. 1 lakh each towards such
additional remuneration and travelling and boarding lodging expenses
incurred by Members of the Joint Committee to them within 15 days from
submission of the bills by them out of amount of environmental
compensation lying deposited with CPCB. Chairman in consultation with
the Members of the Committee may include any other

Member/Expert/Institution for undertaking/assisting specific study.

11. The Director, Mining and Geology, Haryana and Director, Geology
and Mining, Uttar Pradesh respectively, are directed to ensure that all
requisite information regarding mining and stone crushing in District
Yamuna Nagar and District Saharanpur respectively is provided to the

Members of the Joint Committee as may be required by them

12. It may also be observed here that in the past there have been many
incidences where the Member of the Joint Committee or team of officers
visiting mining sites were assaulted/intimidated. Therefore, it will be of
utmost importance that the Members of the joint Committee are provided
requisite protection at the time of visit of the mining sites, stone crushers

etc. Accordingly, Senior Superintendent of Police, District Yamuna Nagar
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and District Saharanpur respectively are directed to ensure that sufficient
police security is provided to the Members of the Joint Committee during
their visit.

13. Factual and Action taken Reports may be submitted within two
months by e-mail at judicial-ngt@gov.in preferably in the form of

searchable PDF/OCR Supported PDF and not in the form of Image PDF.

14. The District Magistrates and Senior Superintendent of Police,
District Yamuna Nagar and District Saharanpur respectively are directed
to ensure that no mining and crushing is carried out in District Yamuna
Nagar and District Saharanpur respectively without grant of EC, CTE and

CTO as may be under the relevant environmental laws.

15. List for further consideration on 09.11.2023.

16. A copy of this order, along with a copy of the application and
documents attached with the same, be forwarded to the Member Secretary,
HSPCB, Member Secretary, UPPCB, MoEF&CC, CPCB, NIT, Kurukshetra,
IIT, Roorkee, Space Application Centre, Ahmedabad, Director, Mining and
Geology, Haryana, Director, Geology and Mining, Uttar Pradesh, District
Magistrates and Senior Superintendent of Police, District Yamuna Nagar

and District Saharanpur respectively by e-mail for requisite compliance.

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
August 04, 2023
Original Application No. 481 /2023
SN
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Item No. 09 Court No. 2
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(Through Physical Hearing with Hybrid VC Option)

Original Application No. 481/2023

Balbir Sandhu & Ors. Applicant(s)
Versus

State of U.P. & Anr. Respondent(s)

Date of hearing: 09.11.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER.
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER.

Applicant: None for the applicant.

Respondent: Mr. Pradeep Misra Advocate for UPPCB
Ms. Suhasini Sen and Ms. Surbhi Advocate for MoEF.
Mr. Atif Suhrawardy, Ms. Yogya Sharma and Mr.
Pankaj Kumar Advocates for CPCB.
Mr. Rahul Khurana Advocate for HSPCB.

Application is registered based on a letter petition received by post

ORDER

1. Vide order dated 04.08.2023 Joint Committees were constituted
with direction to submit reports within two months but the reports have
not been received so far.

2. Learned Counsel for the respondents present before this Tribunal
have submitted that two months time may be granted for submissions of
report by the Committee mentioned in para no. 7 of order dated 04.08.2023
and four months time may be granted for submission of report by

Committee mentioned in para no. 9 of the order dated 04.08.2023.
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OA No. 481/2023 Balbir Sandhu & Ors. Vs. State of U.P. & Ors.
2
3. Request is allowed and the report by the Committee mentioned in

para no. 7 of order dated 04.08.2023 be filed within two months and report
by Committee mentioned in para no. 9 of the order dated 04.08.2023 be
filed within four months respectively.

4. The District Magistrates, Yamuna Nagar, Haryana and Saharanpur,
Uttar Pradesh respectively are directed to upload information regarding all
mining leases, mining permits granted and stone crushers with details
regarding EC/CTE/CTO in Districts Yamuna Nagar, Haryana and
Saharanpur, Uttar Pradesh respectively on the website of the District
Administration within two weeks, if not already done.

5. List for further consideration on 23.01.2024 for consideration of the
report of the Joint Committee mentioned in para no. 7 of order dated
04.08.2023 and on 20.03.2024 for consideration of the report of the Joint
Committee mentioned in para no. 9 of order dated 04.08.2023.

6. Interim injunctive order dated 04.08.2023 shall continue till further
orders to the contrary.

7. A copy of this order be forwarded to the Member Secretary, HSPCB,
Member Secretary, UPPCB, MoEF&CC, CPCB, NIT, Kurukshetra, IIT,
Roorkee, Space Application Centre, Ahmedabad, Director, Mining and
Geology, Haryana, Director, Geology and Mining, Uttar Pradesh, District
Magistrates and Senior Superintendents of Police, District Yamuna Nagar

and District Saharanpur respectively by e-mail for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

November 09, 2023
AG
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